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पे INDEX A we =: A 

Constituent Assembly of India (Legislative) Debates 

Volu:i2s I to III—I7th November to 720# December ॥947 ° 

A 
ACCESSION— 

Instrument of ——- by Indian States and Governar-General’s acceptance thereof and of 
Standstill Agreement by the states—copies laid on the table. 209-I7. 

Question re 
— of Hyderabad State to Indian Dominion. 623. - 
—— of Junagadh State. 49. 

‘ —— of Junagadh to Pakistan and of Kashmir to India. 779. 
¥ of Nizam’s State to Indian Union and exodus of Muslims to the State. 563-64. 

Instrument of —— signe the States. [59, 623-24 श्र 
Names of the states ead to the Indian Dominion. 59, 64-65, 66-67. r 
Number of the States acceded to Indian Union have _legislati and ble 

Ministers. 
Singing of Instrument of —— by States. 59, 623-24. 
States acceded to Pakistan and India’s relations with, States not joining either of the 

Dominions. 562-63. 
ACCOMMODATION— 

Question re— 
Allotment of vacant military barracks to refugees. 598. 
Creation of colonies for Central Government Servants. 055. = 
Government acquisition of houses and buildings at Bombay and Poona. 598. 
Provision of to Government Servants in Delhi. 89-90. 
Provision of —— to the employees of Government of India. 8I. 
Temporary —— for Forces during War. 7777-78. 

~S= also “Housing” “34 

ACCOUNT(S)— 
2 

Question re Post Office Savings Bank —— in Pakistan. 224-25. 

ACCOUNTANT GENERAL— 
Question re employment of Biharis in ——’s Office, Bihar. 779-890 

ACQUISITION— 
Quiestion re— 

Buildings in Wa¥d No. 4, Delhi, not acquired by Delhi Improvement Trust. 2I. 

Government —— of houses and buildings at Bombay and Poona. 598. 
ACT(S)— 

‘to Members of Constituent Assembly provisions of —— 799-800. 
Mod tiesto of. —. availability of to public. 

~ Central Excises and Salt— 
3 Notifications under ——, 7944 —— laid on the table. 800-07. 

Indian Aircraft— 5 
Notification re rules framed under the ——, 793क4-+80 on the table. 350. 

India Tea Restrictions— 
Question re revival of —— 79-02. 
Motor Vehicles— 

" Notification re rules framed under the ——, —laid on the table. 345-49, 
Re कर vee of Foreigner’s— 

of Exemptions under the ——, —laid on the table. 596-606. 
ADDISON, LORD— 

Question re ——’s visit to Indis. 456. 
ADJOURNMENT 

Motion for meh 
Abolition of 8. A. Railway —— not moved. 37. 

the ion of India and the Nj दे “7४ : Eas e Nizam of Hyderabad and Berar 

nnouncement to decontrol sugar and con: 728 rise in. prices —— T)isallo 
Failure of the Government to stop tribal raids from Pal की — ier 
Non-repndiation by Government of India of U.P. Government | 

Sugar Syndicate. Lucknow —— Ruled out of foe 7799. SF re ANE 
Plight of refugees from Western. Pakistan —— Not moved. 37. 

‘aluables of Non-Muslims in Lahore Safe Dennsit Vanlts —— Disaowed, 495-06. 
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ADJOURNMENT(S)—contd. 
Voting in the U. N. 0. on South African Question —— not moved, 596 
Zulum on-Harijans in Pakistan —— Not moved. 4545. 

ADMINISTRATION— 

Motion to reduce Demand for ‘Ministry of Finance’ Ecoonmy in Central ——. 230-43. 
“~ Question re —— of Western India. States. 459. = 

ADMINISTRATION OF JUSTICE— 

Demand. for Grant. 23546. 
ADMINISTRATIVE SERVICE, INDIAN—  «& 

Question re recruitment to —— at the Centre and in Provinces. 566-67. 

ADVANCE— : 
Question re amount advanced to Pakistan Government. 589. 

ADVERTISEMENT— 

Question re —— of important posts in Indian Union in Orissa Gazette 80. 
ADVISORY COMMITTEE(S)— 3 

See ‘‘Committee(s)’’. 
ADVISORY COUNCIL— é 

Election to Central —— for railways. 35l. 

AERODROME(S)— 
Question re— 

Construction of —— at Anantapun in Rayalaseema. 677-78. 
Development of Tobbelpore =e *y2I8. 
Development of ee tion in Rajputana and construction of —— at Ajmer. 698. 
Mai of — * cted bare, Pas War. 846-47. 
Need of —— at Amraoti or Akola in Berar. 328. 

‘AEROPLANE(S)— = 

Question re— = % 
Detention of —— by Pakistan authorities, 4279-80. 
Disposal of certain serviceable —— as scrap. 796-97. 
Hindustan Aircraft Factory. 429-3i. 
Landing of Pakistan —— within Indian Dominion. 367-68. 
Manufacture of —— in India. . 

_ Private —— commandeered for Kashmir Defence. 22I-22. 4 
Public auction of unserviceable aircrafts at Aircraft Salvage Depots at Chekeri and 

Bamraali in October, 947. 579. rat 
Purchase of fighter —— 7757-58. 3 a Ossie: 
Serviceable and unserviceable aircrafta on Ist October, 945 and Ist ober, I947. ddl. 
Use of planes for’ operations in Kashmir. 850. 

AFRICA— : 

Question re Government scholarships to students from —— and other countries. 2420-24. 

AGE— 
Spestion re relaxation of —— limits for political suffe tering Government service. 

593. 
= 

AGENT(S)— 
Question re appointment of Indian —— in British Colonies. 99-00. 
See “Representative(s)"’. 

AGENT(S) GENERAL— * 
Question re appointment of Ambassadors, —— and Representatives. 454-55. 

AGRA— 
Question re— 

Conversion of Canteens into Indian Refreshment Rooms st Jubbulpur, Muttra, —— 

and other stations. 29. 
Hauling down of National Flag hoisted on I.E.M.E, Workshop, ——. का. 

| Requisitioning of lands by District Magistrate, —— 762. 
AGREEMENT(S)— 
Motion for adjournment re —— hetween the Dominion of India and the Nizam ot 

Hyderabad and Berar. 056. 
Question re— 
— with Tata Airways. 798-99. 

686. 
Various —— between India and Pakistan. 45-52. 

between the lap wd Bank of हे and the Imperial Bank 
3 al bet 

of India+Copies laid on the table. 28-25. 
U. K, and the Government ५ 
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{ AGRICULTURAL -LABOUR— 
५ See “Labour' 

‘AGRICULTURE— 
Demand for Grant उठा, 
Question re— 

Admission in Central Agricultural College. —690. 
Agricultural institutions in India. 694-95. 
Agricultural Insurance in India, 332. 
Cattle for Agricultural purposes. 450-5l. 
Central College of —— Delhi. 777-78. 
Develbpment of —— 
Import of Agricultural Bos sory 698. 

97-72. 
द Legislation for welfare of Agricultural labourers. 4753-54. 

Manufacture of Agricultural apachinery 28-29, 
* - Price Committee on —— forestry and fisheries. , 30. 

शा Procurement bonuses to agriculturists. 4439-40. 7 
: Reorganisation Committee for the Department of Food and . AL 

Research in scientific —— 328. 
Supply of Chemical fertilizers to agriculturists. 686-87. 

AGRICULTURE, MINISTRY OF— 
Demand for Grant. उउवव, 
Election to Standing Committee for —— 607. 

AID(s)— 

Question re action against officers who pexpetrated atrocities and financial —— to snffer 
eys during struggle for freedom. 455. 

See also ‘‘Grant(s)’’ 

AIRCRAFT ACT— 
See “Indian ——’ 

AIR FORCE— 
+ See ‘Forces’. 

AIR FORCE (AMENDMENT) BILL— 

See “Indian Army and the Indian ——’ under **Bill(s)"’ 

AIR MAIL— 
Question re— 

postal envelopes. 979-80. 
Delayed delivery, of letters, telegrams and ——. 665. 

ATR SERVICE(S)— 
Question re— 

under ‘‘Act(s)'’. 

and Ganna' and Cealeutta. 677. « 

to foreign countries. 7686. 
Government control over new —— concerns. 675-76. 
India-Burma 685-86. 
Licenses to air transport companies in India’ 333-36. * 

, Nationalisation of air lines. 458-60. = 
Operation of —— non-Indian Air Lines. 973-74. 
5 CRAFT ACT— 

See “Indian ——” under **Act(s)": 

AJMER— 
Question re— 

Develoment of Civil Aviation in Rajputana and construction of Aerodrome at —— 698. 
Trregelar supply of wheat and sugar rations in —— and Beawar. 697. 

AJMER-MERWARA— 
Demand for Grarit.  360, 2 
Question re— 

Criminal: tribes in ——. 28-29, 
Efficiency of police force in ——. 59, 
Inadequate supply of petrol to ——. 4204 f Petro? consumption in ~ 223-24. = 
Retrocession of villages in —— to the Mewar and Matwar States in 958. 588-90. 

JMER-MERWARA (EXTENSION OF LAWS) BILL— 
See “Bill{s)’”. x 
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AJMER-MERWARA LAND DEVELOPMENT BILL— 

See “Delhi-and ——" under ‘‘Bill(s)”. 

AJMER-MERWARA RENT CONTROL (AMENDMENT) BILL— 

See “Delhi and ——" under ‘‘Bill(s)’. 

AKOLA— 

Question re need of aerodromes at Amraoti or —— in Berar. 328. 

ALAGESAN, SHRI 0. V.— 

eS of —— to Standing Committee for Ministry of Transport (other than Roads). 

7, . 

Election of —— to Standing Committee for Ministry of Works, Mines and Power, 982. 

न Ueneral discussion of General Budget. 0i0-I2. 

Question re— 

Catering arrangements on 8. I, Railway. 690-9]. 

Cow-dung gas plant. है. हर 

Fluctuations in prices oe salt. . 336-37. 

“Grow More Food’ campaign by the railway adtinistration. 3i8. 

Issue of licences for production of salt. - 337. = 

Permission to Madras Government to raise price of paddy. 507. 

Question (Supplementary) re— 
and Sikhs from ce 

3. 

‘ ALIGARH— 
Question re— 

— 

Annual grant to —— iE peda . 93-94. 

‘Arrival of Pakistan Military Commission in —— Muslim University. 69. 

ह ALMORA— 
: 

| Question re recruitment of soldiers from —— district. 58. 

AMBASSADOR(S)— 

Question re— थे 4 Abuse: 

Appointment tment: of ——, Agents General Representatives. i : 

‘Appointment, of ——, High Commissioners, Ree hee 86, 454. % 

‘Appointment of 2nd High Conimissioners. 784-85. ae 
Appointment of India’s ——, Envoys and High Commissioners. ५ 

Appointment of ——, High Commissioners, etc. 86, 454. 

Government of India’s Embassies and appointment of —— and First Councillors. 9-92. 

India’s Embassies abroad. . 
Selection of ——, High Commissioners, Consuls etc. 97. 

Statements by India’s —— on Kashmir and Junagadh. 7040-4. 

AMBEDKAR, T. ig HONOURABLE DR. 8. R.— 

Extra Provincial Jurisdiction Bill— 
Motions to consider as reported by Select Committee and to circulate. 559-6l. 

Consideration of clauses. 57I-72, 580-82. ५ 

Federal Court (Enlargement of Jurisdiction) Bill. 546. 2708-I, 779-22, ४795. 

reign Exchange Regulation (Amendment) Bill. 357. : 

Hindu Code. a. 
Indian Merchants Shippi (Amendment) Bill. 499-200. 

+ Indian Nursing Ceuncil Bill. 480-82, 

Legal Practitioners and Bar Councils (Amendment) Bill. 40. 

Press (Special Powers) Bill. 353-55, 

Provincial Tnsol’ Amendment) Bill. 40-4. 

etn and Amending Bill, 380, 7एश. 
it re appoint t of Statutory Law Revision Committee,  203-05. 

> 

AMERICA, UNITED STATES OF— 

br ti-Ind da by* Am: iim 
nti-Indian pagan. hag i film produ 60-02. is + 

Anti-India, propane in. American press. 

Commercial treaty with ——. 52-I3. 
Reco: be dati Ameri हक पद 207 Mission. 244-5. 

‘Lack FS पड 2225 i er in a कमल लक कमल कल 
publicity by Government of India in ——. 622. 

~
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AMERICAN FORCES— - 
I _ See ‘Forces’. \ 

AMMONIUM PHOSPHATE— 
Question re sapply of —— 2446. 

AMMUNITION— 
Question re— 

Decamping of an armed gang from the General Headquarters Hutments with —— 
470-7. 

= Recovery of unauthorised —— from Muslim houses in Burgi near Jubbulpore. 70. 
Seizure of Jubbul; 69-70. 

ह Stock of —— etc. in Central Ordnance Depot, Jubbulpore. 97-98. 

See also “‘Arms”. 
* AMRAOTI— 

Question re—- 

—— Badnera Motor Service. 4453-54 
Bus service between and Badnera. 698-99. 
Need of aerodromes at —— or Akola in Berar. 328. 
Overbridge for —— railway station. 209-0. 
Project to connect —— with Bombay-Na, spur main line. 683 
Project. to connect —— with Narkhed by “83. 

AMRIT KAUR, THE HONOURABLE RAJKUMARI— 
Dentists Bill— 

Motion ‘to refer to Select Committee. 529-3i 
Indian Nursing Council Bill. 499, 467-68, 478, 483-85, 488. 
Motion 76 election to the Governing body of Indian Research Fund Association 235. 
-Pharmacy Bill— 

“-Motion for leave to introduce. 499. 
Motion to refer to Select Committee. 8l7-I8, 824. 

~— Resolution re— 
Amelioration of the condition of scheduled castes. 83-32, 098- 

on of the of the World Health Organisation and the Protocol 
8 the International Office of Public Hygiene. 59-60, 539-40. 

ANANTAPUR— : 
Question re construction of aerodrome at —— in Rayalaseema. 677-78, 

ANDAMANS— ” = 
Question re— 

Exploitation of tt North —— Islands. 4700, 
Supply of timber from Burma —— and Indian forests, 2-22. 

= व 22208 ae NICOBAR ISLANDS— 
nd | TRA “> 

bebe cae if Andhras. 226. ‘ul tion of new: 

- Radio Station for fsa eae ce, B4L. के = 
ANEY, SHRI M, 8.-- i 
Armed Forces (Special Powers) Bill. . Z 
Delhi Premises (Requiktties and Eviction) Bill. 499, 

| Election of —— to All-India Council] for Technical Education. 544. 
Election of —— to Standing Finance Committee. 350- 
Electricity (Supply) Bill— —e 

| Motion to refer to Select Committee. 42. 
Extra Provincial Jurisdiction Bill— 

Motion to consider as: reported by Select Committee and io circulate. 554-55. 
Consideration of clauses. 4576, 4579-80. 

Federal Court (E f Juri i Bill. प्रा5 
Foreigners (Amendment) Bill. 483. 
General discussion of Railway Budget. 67, 633-35, 
Indian Finance (Supplementary) Bill. 387-89. 
Indian Nursing Council Bill. 486 
{Indian Penal Code and the Code of Criminal Procedure ( Amendment) Bill— 

Motion to refer to Select Gommittee and to circula’ I65, 269, 7785. 
| Indian Trade Unions (Amendment) Bill. 
| Motion re— 

Election Central Advisory Council for Railways. 50-5l. 
हे Relief and Rehabilitation of Refugees. 94-27. 

SST RES Lo RLS ar WI Se REE eS ees kee gee 

os
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ANEY, SHRI M. S.—contd, eee 

Motion to reduce Demand for— = 
“Cabinet’’—Corruption in Government Departments. 345,  4559. = हे Fae 
“Construction of New Lines—Capital and Fund"’ of lines 

dismantled during war—Darwha Pusad Line. 739-4. 
“Ministry of Commerce’’—Corruption in working of import and export licences. 335, 

Provincial Insolvency (Amendment) Bill. 40-4. 
Question re— 

7800. 
Industrial Census in India. 4202, 
Losses suffered by the Hindus in Pakistan. 5l 
Negotiations between Governments of India and Ceylon re Indo-Ceylon problems. 90-9l. 
Pakistan Hindus and Sikhs as nationals of India. 6]8. 

. Pakistan raids on India. 58. 
Project to connect Amraoti with Narkhed by Rail. 682. 
Prosecution by Sind Government of R. 8. 8. Workers. 525 
Temporary accommodation for Forces during War. 477-78. 

Question (Supplementary) re— ‘5 
Absorption of Foreign Settlements in Indian Union. 784, 
All-India Handloom Boar 

bers of Consti A bly from provisions of Arms Act. 7799- 

Evacuees” property in Pakistan. 284. 
Exclusion of Indians from ach anese cotton trade. 523. 
Expenditure on ‘Grow More Food’ Campaign, 677. 
Exploitation of mineral- resources. ; 
Export duty on raw jute by Pakistan Government.  557, -+ 
Government employees opting to serve India. 465. 
‘Grow More Food’ Cam 6 802 कं 
Ineursions of Hyderabad people and police into Indian territory. 4575-74. 
Major irrigation projects. 409. 
Overbridge for Amraoti Railway Station. 240. 
Position of Indians in indepenflent Ceylon. 424-25 
Procurement bonuses to a eae. 440, 
Recruitment and training of Cadets at Dehra Dun. 568. = 

fugees residing without shelter. 529. 
Rehabilitation of refugees from Pakistan. 65. 
Salaries to staff of Food. Textiles and Industries Departments. 6/. 
Slaughter of cattle. 

Resolution *e organisation of a National Militia. 86-7 822. 

ANGLO-INDIAN(S)— 7 

Question >re— : 
of-Loco Department promoted to Carriage and Wagon Dept. of B. 3. & C, I. 

Sr Railway. 784. 
Welfare institutions for Military and —— children. 26-27. 

ANIMAL(S)— 
Question re—prohibition of slaughter of —— 937-38 
See also “Cattle 

ANNIVERSARY— 
Death —— of Late Lala Lajpat Rai. 4. 

ANSWER(S)— 

Supply of —— to questions in advance. 208-09. 
ANTHONY, MR. FRANK R.— 

Election of —— to Standing Finance Committee for Railways. 35l. 
General discussion of the Railway Budget. 63-33. 
Motion re election to Central AS Council for Railways. 53-54. 
Motivun to reduce Demand for— 

‘Ordigary ‘Working Expenses Administratiion’—Questi oF fi 
corruption, 755: we : 

‘Ordinary Working Ex Miscellai "733-36, 
Question (Supplementary) re evacuation of Hindus from N. W. F, Province. 624. 

and 



be 
M
e
 

a
 

ARMS ACT 

INDEX TO CONSTITUENT ASSEMBLY (LEGISLATIVE) DEBATES 7 

‘ANTIQUITY (Ins)— 
Question re Nilgiris —— in the museum for Vulerkundo, Berlin. 847. 

ANTIQUITIES (EXPORT CONTROL) BILL— 
See “Bill(: 

APPEAL(S)— 
Question re— 
—— from the High Courts in India. 70-77. 
J tion of the Judicial of the Privy Council to decide pending —— 7. 

APPOINTMENT(8)— 
Question re— 
—— in foreign services of India. 427-29, 

of Indian Trade Commissioner. 448-50. 
—— of officials for countries outside India. 765-72 * —— of Oriyas in Federal Court Office. 439 
—— of V. 0. O's. to civilian gazetted posts. 599 \ 

ARCHAEOLOGY— 

Demand for Grant. 3उ47, 
Election to Central Advisory Board of ——. _ 4229. 
Motion re election to Central Advisory Board of -—. 497. 
Question re— 

Archeological sites in Orissa and Eastern States Agency. 455-56. 
Inscriptions discovered by the Archwological Department. 207-08 

ARCHIVE(S)— 
Question re transfer of National —— to Pakistan. 595-96. - 

ARECANU 
Question re— 

Fall in the price of ——. .2780-87. 
Fluctuation in supari prices. 450 
Fruit disease in ——. 452. 
Import of. ——. 7779-80 

ARMED FORCES— 
See “Forces”. 

ARMED FORCES (EMERGENCY DUTIES) AMENDMENT शायर 

See ‘Bill(s)’’. 

ARMED FORCES (EMERGENCY DUTIES) BILL— 

See ‘‘Bill(s)"’ z 
ARMED FORCES (SPECIAL POWERS) BILL— Z 

See “Bill(s)’” - की 
ARMS— : 3 

Question re— Se 
Discovery of ——, ition and Radio T; i after 25th August, 4947. 585. 
Discovery of ——, ammunition, etc. from Muslims in Centrally Administered Areas. 

584-85. 
Expenditure re Gun Carriage Factory, Jubbulpore. 843. 
Modification of —— Act and availability of —— to public, रष्य. 
Policy re grant of —— liéences. 584. 
Purchase of British war material by Hyderabad State. 853-54. 
Purchase of British war materials by Pakistan Government. 853. 
Recovery of unlicensed —— from Muslims in Delhi 4-45 
Smuggling of —— and ammunition out of Goa. 032, 
Unauthorised possession of modern |: surreptitiously obtained from British and 
American Forces. 

Working of armament factories in India. 550. 

See “Act(s)”. == 
ARMY (TES)— 

Question re— 
Appointment of I.N.A. men to Indian 

in the Kashmir fighting. 588-89. हे ल् S 

and participation of Muslim I.N7A. men 
British personnel in Indian ——. 746-47. ~ 
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ARMY (IES)—contd. 

Question re—contd. 
a 

Commissioning of Civilian Gazetted Officers serving under the Controller of Stores with 

age less than thirty-five years. tect ६ a 

Commissioning of Civilian Gazetted ( )ficers with age less than thirty-five years का Tetian 

700-0. 
Composition of Indian —— and number of British Officers 205-06. 

Disposition of Indian —— in Indian Dominion on the ‘th August I947, 206 

Gurkha shas in Indian ——. 7375, 
Movement of Units. of Indian —— in Pakistan. 298-99. 

Number of British Officers in Indian —— on l5th November. 580 

Number of British Officers serving the ——. 5 ; 5 

Number of Indian —-- Officers and the place of Supreme Commander in India’s 

Forces. 58I-82. 

Recruitment to vacancies caused by division of —— between India and Pakistan. 543-45. 

Requisitioning by the of buildings and bungalows in Bombay City. 785-89 

Scheme for modernisation of Indian Union ——. 545. 
Selection for recruitment to ——. 7020. 

Strength and expenditure of Indian and non-Indian ——- personnel. 542-47. 

Strength of stan ding —— and raising of National Militia in India. 

Utilization of deserted —— camp houses and sheds, 

See also ‘“Forges’’. 
alsé “Indian National —— ’’. 

ARMY AND THE INDIAN AIR FORCE (AMENDMENT) BILL— 

See ‘Indian ——” under “‘Bill(s)’’. - 3 

ARTICLES— 
Question re removal of —— from Pakistan. 280-8] 

ASSEMBLY— ¥ 

See “Constituent —— of India (Legislative)’’. 

ASSETS— salsa 

Question re— 
Division of —— and liabilities between India and_ Pakistan. 74-75, 8-82, 547-49. 

Division of —— between India and Pakistan, 47-53. 

ATOMIC ENERGY— 
Question re scheme for study and research in ——. 576-78, 

ATROCITY (IES)— 
Question re action against officers. who perpetrated —— and financial aid to sufferers during 

struggle for freedom. 55. 
ATTACK(S)— 

Question re— 
—— on Kashmir and Pakistan Military Officers. 588. का 
--- 00 non-Muslims refugees. 757.,... 

ATTENDANCE— 

Signing of the —— register by Members. 679-80. 

AUCTION— 

Question re public —— of unserviceable aircrafts at Ai पे a See oe oh Hpbi le aircrafts at Aircraft Salvage Depots at Chekeri 

AUDIT— : F 
Demand for Grant—General Budget. 4346. 
Demand. for’ Grant—Railway Budget. 745. 
Question re —— report on Delhi University accounts, 50 

AUDITOR(S)— 
le पका of dues of B. A. Railway staff by Chief oe EB. B. Railway, 

AUSTRALIA— 

Question re profiteering by —— in food grains. 435. 
AUXILIARY CORPS— 

Question re expansion of University Training Corps and —.,. 549. - 

AVADI BASE— 

Question re Naval works department at ——, Madras. 604. 

i
 
०
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AVIATION— . 

Demand for Grant. 4348. ” 

Question re— 

Air een with foreign countries. 686. 
—— Training School at Saharanpur. 685. ‘ 

Development of —— in India. मर * 

Development of Civil —— in Rajputana and construction of aerodromes at Ajmer. 698. 

AYURVEDA— 
Question re— 

Committee for developing Ayurvedie System. 775-76. 
Development of Ayurvedic science, litexature and institutions. 75. 
Grant of funds for teaching and research. |. 
Resolution re Scientific research into Ayurvedic system of medicine. L08-0. 

AYYANGAR, SHRI M. ANANTHASAYANAM— 
Code of Criminal Procedure (Amendment) Bill— 

na (Amendment of sections 6 abd 262). एर8ा-988. 
Criminal Tribes (Repeal) Bill. 286. 
Damodar Valley Corporation Bill— 

Motion to refer to Select Committee. 842-49. 

Dentists Bill— ra 

Motion to refg to Select Committee. 530. 
Election of to Central Advisory Board of Education. _ 229. 

| Election of —— to Standing Committee for Ministry of Industry snd Supply. 79. 
| Election of to Standing Finance Committee. 350-5]. 

Extra Provincial Jurisdiction Bill— 

Motion to consider as reported by Select Committee 

Consideration of Clauses. 672-75., : है 
Federal Court (Enlargement of Jurisdiction) Bill. 73. 724-26. 

- Foreign Exchange Regulati Amendment) Rill. 560-6!, 364, 365. 

~~~ Income-tax and Business Profits Tax (Amendment) Bill. ॥92-95. 96-97 

* Indian Finance (Supplementary) Bill. व58-85 
Indian Nursing Council Bill. 479-80, 482, 484-86. हल 

{ndian Penal Gode and the Code of Criminal Procedure (Amendment) Bill— 

Motion to refer to Select Committee and to circulate. 64, गा7426 

Indian Trade Unions (Amendment) Bill. i98. 4329-30 

Industrial Finance Corporation Bill— 
Motion to refer to Select Committee. 474-79 

Motion re— 
Elections to Standing Committees to advise Ministries. 228-3I. 

| Election to Standing Finance Committee. 4 

s Election to Standing Finance Committee for Railways. 48-49. a 

| =< Food Policy of the Government of India. 63, 643-44 
= Motion to reduce Demand for— , 

- aa, ‘Planning and development programme for India. 340-43. नि 

nist Finance’ —— Economy in Central Administration. 4257. 
Nomination of —— to Panel of ee 886- 
Press (Special Powers) Bill. 353, 6. 

aed Question re— 

Air mail postal envelops. 979-80. 
Measures for relief of leprosy. i 
Production and import of drug for leprosy. 200-0. 
Reduction in train services. 

Question (Supplementary) re— 

Accession of Nizam’s State to Indian Union and exodus of Muslims to the State. 565. 
-Agreement with Tata Airways. 7 |. ८ 
Amount collected under the B Profits Tax. !72, 
‘Anti-India activities of Government of Goa. 78. 
Appeals from High Courts in India. 70. 
recite ee for हक अर ०6९] re 
‘Constitution of an Advisory Commi connected with milk ti 
‘Constitution of Commodities Prices Board. 575. predate 
hii Bac of ‘Silver Arrow’ train coaches. 660. 

‘ontrol over newsprint and newspapers. —209. 
a Sw-dung Gaatiant. 935. Bee cS ‘2 ह 

‘Cultivation of land. 9286, * 
Development of industries. 928-29. 
Division of assets and liabilities between India and Pakistan. 548-49 

» 

and to circulate. 552 
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AYYANGAR, SHRI M. ANANTHASAYANAM—contd. 

Exploitation of mineral resources. 029. .. 
ra tion of basic value of currency. 56. ; 

Question {Supplementary) re—contd. 

Food requirements of various provinces. 34. 
Yovernment's plan to encovrage Indian shipping trade.* 422 

Import of Locomotives. 2¥. Seat Se 

Indian Ordnance factory in Nilgris. 355. 
Industrialization of India. न 
Manufacture of Motor Cars. 2l0. 
Measures for building up of India’s foreign exchange resources. 573. ra. 

Pakistan i अं es for Scheduled Castes ha tof Hindu evacuees in Bengal, 7 | 

Planning and development of Crops in India. 672. cm 

Production, import and allotment of Mill Cloth. उ0. a) 

Production of Benzol in Indias. 2i8. 
Production of mill yarn and Cloth. 205-06. 
Recommendations of American Technical Mission, 245. 
Recruitment and training of Cadets at Dehra Dun. _ 568. तो 

। Rep tion of International Shipping ©: Ltd. at the conference of shipping 

} interests in Bombay. 530. 

Salaries to Staff of Food, Textiles. and Industries Departments. 36. था 

4 Setting up of an All-India Central Milk Board. 667. 
Shortage of matches and profiteering by vendors and middlemen. 22. 
Surplus Military Stores. Bt 

| 7 Survey of Sind-Gujrat Railway. 965, 
Winding up of Disposals Directorate. 966. 

ling हर Amending Bill. ॥72, 
Resolution re Central Road Fund and Standing Committee for Roads. 24-43. 
United Nations (Privileges and Immunities) Bill. 09-0. rae; 

| United Nations (Security Council) Bill. i4-5. 

AYYANGAR, THE HONOURABLE SHRI N. GOPALASWAMI— Fs 
f Motion re Relief and Rehabilitation of refugees. 865, 90-44, = 

AYYAR, SHRI ALLADI KRISHNASWAMI— 
Election of —— to Standing Committee for Ministry of Law. 855, 
Federal Court (Engl: tof Jurisdiétion) Bill, i722-3, 723. 726-27. 

AZAD HIND BANK— zs ‘ 

Question re —— in Burma, 772-73.- 

AZAD, THE HONOURABLE MAULANA ABUL KALAM— x 

Motion re— 

Election to All-India Council for Technical. Education. 543.45. 

Election to Central Advisory Board of Archeology. 497. ‘ 

Election to Central Advisory Board of Education. 854. 
Election to Council of the Indian Institute of Science, Bangalore. 234. 
Flection to Court of University of Delhi. 496-97. 

B 
BACKWARD CLASS(ES)— 

See “Scheduled Castes’. + 

Question re .. 
i Amraoti —— Motor Service. 453-54. 

Bus Service between Amraoti and ——. 698-99. - 
Repair of —— Station Approach Road. 960. 
Widening of overbridge at ——. 960, 792. 

BALDEV SINGH, THE HONOURABLE SARDAR— 

Armed Forces हि, Duties) Bill. 380, ॥87. 
Armed Forces ape ial Powers) Bill. 380, 732-34, ॥747-49. = 
Indian Army and the Indian Air Force (Amendment) Bill— 

Reconstitution of Select Committee. 06. : ५ हि 
Motion for extension of time for presentation of Report of Select Committee. 855. 

Resolutian re organisation of a National Militia. 589, 824-29. | 

BAMRAULI— : 

Question rc public auction of unrerviceable aircrafts at Aircraft Salvage Depots at Chekeré 
and —— in October. 947. 579. : | 
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BAN(S)— 
Question re banning of Indian Union flag by Hyderabad State. 464. 

BANERJI, SHRIMATI PURNIMA— 

Workmen’s State Insurance Bill— 
Motion to refer to Select Committee. 57-8. 

BANGALORE— 
- Election to Council of Indian Institute of Science, ——. 234-35, 056-57. 

BANK(S)— 
Question re— 

Azad Hind —— in Burma. 4772-75. 
—-* Freezing of —— assets by Pakistan Government. 36-37. 

Loan from International ——. 843. 
Loans to Pakistan by Indian ——. 549-50. 

Second Supplemental Agreement between the Reserve —— of India and the Imperial —— 
of India and the Financial Agreement between the Government of U.K. and the Gow 
ernment of India—Copies laid on the table. 28. 

BANKING COMPANIES BILL— 

See ‘Bill(s)’’. 
i BAR COUNCILS (AMENDMENT) BILL— 
ह See “Legal Practitioners’ and --- under “Bill(s)”’. 

BAR COUNCILS AND LEGAL PRACTITIONERS (AMENDMENT) BILI— = 

Seo ‘Indian ——” under ‘‘Bill(s)’’. 

BARMAN, SHRI UPENDRA NATH 

Blection of —— to Central Advisory Council for Railways. उ59. 
~ Election of —— to Standing Committee for Ministry of Agriculture. 607. 

General discussion occupied on General Budget, 043-L ~ 4 

Question re— 

। Petition be Mintoo Mukerjee re perision. 592. 
Release of wagons oceupied by staff on 8. N. Railway. 696. 
Revision of pay scale of Central Excise Department. 69. 
Supplementary Education Grant for scheduled castes. 603-04 

Question Ae Eee re selection of applicants for advanced studies in foreign count- 
ries. 39. 

RASIC VALUE— 
Question re fixation of —— of Currency. 55-56. 

: BASUDEO BISHAN DAYAL, PROF. 
Question re conviction of —— for preaching Hindu religion in Mauritius. 3L. 

BATTORY, M. S— : 
Question 76 ill-treatment of Tndian passengers travelling by ——. 7. ४ 

>». BEANS— ~- 
” Question re poisonous Burma —— imported into Madras. 685. 

BEAWAR— 

Question ‘re irregular supply of wheat and sugar rations in Ajmer and ——. 697. 

BENGAL— = 
Seve “Bast Bengal” कद 
‘also “West B | 

BENGAL ASSAM RAILWAY. 
See “Railway(s)’’. 

BENGAL NAGPUR RAILWAY— 

See ‘Railway(s)’’. 
5 RENZOL 

Question re production of —— in India. 28. z ro 
BERAR 

Question re— = 
Trrigation in and Marathi Central Provinces. 388. 
Need of aerodromes at Amraoti or Akola in ——. 

स्का पे हक = 
uestion re Nilgris antiquiti th ला के Feo oe g iquities in the museum for Vulkerkundo, + हक, Z 

Question re i of Scheduled Castes candidates trained under —— Scheme. 776, 
१70 
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BEZWADA— 

Question +e Broadcasting station at ——. 242-43. 

BHADRACHALAM— 
Question 76 installation of Trunk Telephone Exchange at ——. 677. 

BHAGWAT PARSAD, SHRI— ‘ 

Eleetion of——to Central eee Board of Archeology. 229. 

MBHARATHI, SHRI L. KRISHNAS (AMI— | . t 

Election of —— to Standing Committee for Ministry of Food. 703. 

Election of —— to Standing Cornmittee for Ministry of Home Affairs. 704. 

Question (Supplementary) 7e— 

Creation of new provitices on linguistic and cultural basis. 795. 

Winding up of Disposals Directorate. 

“BHARATIS’— 

—— 

Question re substitution of “Indians” or “——’ for “Non-Muslims”. 550. — 

BHARATPUR— 

५ i 

Question re refugees killed in —— State, 762, 

‘BHARGAVA, PANDIT MUKUT BIHARI LAL— 

Ajmer-Merwara (Extension of Jaws) Bill. 705-06. eb 

‘lection of —— to Standing Committee for Ministry of Communications. 606. _ 

Election of —— to Standing Committee, for Ministry of Information and Broadcasting. 796. 

Federal Court (Enlargement of Jamaican) Bill. 2775-26. + 

Indian Penal Code (Amendment) Bill, 484. 

Nomination of —— to Committee on Petitions. 463. 

‘Question ॥०6-- 

-Anglo-Indians of Loco Department promoted to Carriage and Wagon Department, of _ 

B. B. & 0. I. Railway. 3784. . A 

AniiTndia activities of Government of Gog. 78. 

‘Compulsory military training in edi tional insti 

Criminal Tribes in Ajmer-Merwara. 28-29. 

Degrees of Civil Aviation in Rajputana and construction of aerodrome at Ajmet.e 

898. 

589. 

Disposal of India Office building and its “contents”,  795-96. 

Efficiency of police foree in Ajmer-Merwara. 59l. 

Formation of Pakistan National Guards under army control, 854. 

Inadequate supply of petrol to’ Ajmer-Merwara. : 

89! Interruption of electric supply bet and Ni ddin on the Ist Decem- 

ber, 947. 242-43. 

Irregular supply of wheat and sugar ratious in Ae and Beawar. 697-98. 

Lack of publicity by Government. of India in U.S.A. 2622. 

Levy of tax by Sirohi State on Visitors to Dilwara temple at Mount Abu. 59 -. 

Military training for student in Hyderabad State. 
= i. 

Number of Non-Indians employed on Itigh salaries under the Central Government. 784. 

‘Oppression of tenants in Istimrari areas. . 

Petrol consumption in Ajmer-Merwara. 4223-24. 
o< 

es of Indians in Carriage and Wagon Department of B. B. & 6. T, Railway. 

20007 020९ of villages in Ajmer-Merwara to the Mewar and Marwar States in 938. 

‘Women employed under Central Government. 24-26. 

‘BHARGAVA, PANDIT THAKUR DAS— 
# 

‘Armed Forces (Special Powers) Bill. 7753-58, 745. 

Child Marriage पडा (Amendment) Bill. 6. -_ 

Code of Criminal Procedure (Amendment) Bill. ॥9. 

Delhi and Ajmer-Merwara Rent Control (Amendment) Bill.) 507. 

“Delhi Premises (Requisition and Eviction) Bill— 5 

Motions to consider as reported by Select Committee and to pass as amended. 48%-97. 

50l. 

“Election of —— to Standing Committee for Ministry of Defence. 607. 

“Election of —— to Standing Fittance Committee. 350-5. 

“Extra Provincial Jurisdiction Bul. 

Indian Penal Code and the Code of Criminal Procedure (Amendment) Bil— 

Motion to refer to Select. Committee and to circulate. 622., 8-85. 

Motion 7e— हु = 

Food Policy of Government of India. ‘ 644-50. = 

Relief and- Rehabilitation of refugees. 89-923. 

“Motion to reduce Demand for ‘Ministry of Industry and Supply’—Removal of control over 

oe ee a 2052: + ८4203 कलम सा 
yarn and commodities other than food. 297-303. 
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BHARGAVA, PANDIT THAKUR DAS—contd. 

Nomination of —— to Committee on Petitions. 463. 
Nomination of —— ४० Penal of Chairmen: 247. 
Question re— 

Rehabilitation of rural population among the refugees. 760. 
Revalidation of import licences. 59. 

Question (Supplementary) re refugees residing without shelter. 4529. 

Resolution re— 
Amelioration of the condition of Scheduled Castes. 4075-80. 
Organisation of a National Militia. 82-6, 

United Nations (Privileges and Immunities) Bill. 409. 

BHATKAR, SHRI L. 8.— 
Election of -—— to Standing Finance Committee for Railways. 35l. 

BHATT, SHRI GOKULBHAI— * 

Election of to Standing Commitiee for Ministry of Labour. 796. 
Hlection of —— to Standing Committee for Ministry of Works, Mines and Power. 982. 
Extra Provincial Jurisdiction Bill— हद 

Motions to consider as reported by Select Committee and to circulate. 4555-58....' 
Motion re Food Policy of the Government of India. 66l-64. nt: 

BHORE, COMMITTE 

Question re ——- Recommendations. 583-85. 

BIHAR— 

Question re— 

* Employment of Biharis in Accountant-General’s Office,'——. 79-80. 
New railway lines in ——. 457, 
Possession of estate of Mr. Hari Jee of Shahbad District, —— in Burma. 7. 

BILL(S)— हे 
पा of di: the Le 5 slat ५ ti है hI. 38. 

Ajmer-Merwara (Extenfion of Laws)—- + 
Introduced, 546, 
Considered and passed. 704-07. 

Antiquities (Export Control)— 
Assent of the Governor-General. 37-38. 

Armed Forces (Emergency Duties)— 
Assent _of the Governor-General . 

Armed is Hees Forces isereency ies) Amendment— 
Inti 
Considered and passed. 8I 

Armed Forces (Special Powers)— = |; 
Introduced. 380, = 

Continued, 39. 
Business Profits Tax— 
_ Assent of the Governor-General. 37-38. 
Capital Issues (Continuance of Control)— 

Assent of the Governor-General. 37-38. 
Child Marriage Restraint (Amendment)— 

Continued. 4 = 
Coal Mines Labour Welfare Fund— ‘ 

Assent of the Governor-General. 37-38, 
Code of Criminal Procedure (Amendment)— 

(Insertion of new ter XXIV) 
(by Shri Ram sana B 
Introduced. 784. 

Code of Criminal Procedure (Amendment)— रू 
(Amendment of Sections 496 and 497) » 

(by, Pandit Thakur Das Bhargava) $ 
~~ Tntroduced. 286. ~ : 
Code of Criminal Procedure (Amendment)— ~ 
{Amendment of Sections 76 and 62) 

(hy Shri M. Ananthasayanam Ayyangar). . 
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BILL(S)—contd. 
Introduced. _487-88 

Coffee Market Expansion- 
Assent of the Governor-General. 37-38. 

Control of Shipping— 
Assent of the Governor-General. 37-38. 

Crintinal Tribes (Amendment)— 
Assent of the Governor-General. 3738. 

Criminal Tribes (Repeal)— 
(by Prof. N. ७. Ranga) 
Triseduced ग्रक्ष 

Criminal Tribes (Repeal)— 
(by Shri M, Ananthasayanam Ayyangar) 

‘Introduced (barred as subsequently decided by the Honourable the Speaker). 86. 

‘Damodar Valley Corporation— ; 
Introduced, 98. 
Motion to refer to Select, Commi (Referred to Select C i 829-50. 

Delhi and Ajmer-Merwara Land Development— ° 
~ Introduced. 499. 
Delhi and Ajmer-Mefwara Rent Control— 

Assent of the Governor-General. 37-38, 
Delhi and Ajmer-Merwara Rent Control (Amendment)— 
~ Introduced. 42. 

Motions to consider and to refer to Select Committee (Referred to Select Committee). 
366-79. 

Presentation of Report of Select Committee, 994. 
Considered as reported by Select Committee and passed as amended. 506-09. 

Delhi Muslim Wakfs (Amendment}— 
Assent of the Governor-General. 37-28. 

yDelhi Premises (Requisition and Eviction)— 
Introduced. 42. 
ee to consider and to refer to Select Committee (Referred tc Select Committee). 

Presentation of Report of Select, Commitiee. 995. 

Considered as reported by Select Committee and passed as amended, 488-505. 
Dentists— 

Motion to refer to Select Committee (Referred to Select Committee), 529-3l. 
Dock Workers (Regulation of Empolyment)— 

Introduced. 4-42. 
Motion to refer to Select Committee (Referred to Select Committee). 52I-29. 

Electricity (Soppiy)— sais 
ee = a 

lotion to refer to Select Committee (Referred to Select Committee). 596-I422, ३464-67. 
Explosives (Temporary Provisi: on अं se 

Assent of the Governor-Gene: 37-38 
Extra Provincial Jorisdiction— 

Introduced. 704. 
Motions to consider and to refer io Select Commi (Referred Si ९; Tete lec to Select © 

eee of = Keport of Select Committee. 379. 
lotions to consider as reported by Select Committee and to circulate. 547-57. 62. 

Consideration of Clauses. 562-82. ae 
Motion to pass as amended. 582. 

Factories— 
Introduced. 388. 

_ Factories (Amendment)— 

Assent of the Governor-General. 37-38. 
Federal Court (Enlargement of Jurisdicti 

है अ्केक जाके कफ 
Considered an peaegi as amended, 7708-2. 

Foreign Exchan; jon— 
Assent of the Governor-General. 37-38. 

Foreign E; { ) 
Introduced. 42. $ * » 
Considered and passed. 356-65. = 

EB he sine eng arienth= 5 
Introdae 
Considered and passed. 482-84. 
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SS ee ee ee 
BILL(S)—contd. =< 

Hindu Cede— 
Continued. 4I. 5: ree 

Hindu Inter-Caste Marriage Regulating and Validating— 
Introduced, _ 4487. 

Imports and Exports (Control)— 
Assent of the Governor-General. 37-58. 

Income-tax and Business Profits Tax (Amendment}— 
Introduced. 855, 
Considered and passed as amended. 88-97. 

Income-tax and Excess Profits Tax (Amendment)— 
Assent of the Governor-General. 37-38. 

Indian Army and the Indian Air Force (Amendment)— 
Reconstitution of Select Committee. 06-07. - 
Extension of time for presentation of Report of Select Committee, 855. 

Indian Bar Councils and the Legal Practitioners (Amendment)— e 
Introduced. , 384. 

Indian Boilers (Amendment})— 
Assent of the Governor-General. 37-33. 

Indian Cattle Preservation— 
. Introduced. 85, 
Indian Coinage (Amendment)— 

Assent of the Governor-General. 37-38, 
Indiana Companies (Amendmenti— 

(Amendment of section 867) 
(oy Dr. P. 3. Deshmukh). 

ntroduced. 85 
Indian Companies (Amendment)— 

(Amendment of sections 25, 3i, etc.) 
(by Dr. P. 3. Deshmukh) ८ 

Introduced. 85-86. 
Indian Cotton (2898 (Amendment)— 

. » Introduced. 546. 
Considered and passed. 704. 

Indian Extradiction (Amendment)— 
Assent of the Governor-General. 37-32. = 

Indian Finance— : 
Assent of the Governor-General. 37-38. 

Indian Finance (Supplementary)— 
Introduced. 4 
Considered and passed. 38-96. 

Indian Medical Council (Amendment)— 
Assent of the Governor-General. 37-38 

indian pechant Shipping (Amendment)— 
Introduced. 
Considered and passed. 98-200. ८ 

Indian Navy (Discipline) (Amendment)— z = vernor-Ceneral. 37-38. Assent of the Go 
Indian Nursing i— 

Introduced, 499. 5 * Considered and passed as amended. 467-88. — 
Indian Patents =e Designs (E: ion of Time) (Amendment)— Introduced. 42. 7 

Considered and passed. 365-66. 
Tadian Penal Code (Amendment)— 
oe of section 24A) 

‘andit Mukut Bihari Lal Bhar, 5 
itroduced. i84. ea: 

Indian: Penal Code (Amendment)— 
(Insertion of new Chapter XXIV) 

: (by Shri Ram Sahai). 
Introduced. 86. 

Indian Penal Code and the Code of Criminal Procedure (Amendment)— 
Motions to refer to Select Committee and to circulate (Circulated) ॥6-85 

Indian Railways (Amendment)— airs 
Assent of the Governor-General. 37-38. 

Indian Tariff (Amendment)— > = 
ssent of the Governor-General. 37-38. i ~ 

. Indian Tariff (Second Amendment)— < 
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BILL(S)—contd. । 

Introduced. 380. 
sidered and passed. 72-35 

Indian ‘Trade Unions (Amendment)— 
Motion to consider as reported by Select Committee. 6-I7. 
Consideration of clauses. - 47-45. 
Motion to pass as amended (passed as amended) 246-59. 

Industrial Disputes— 
Assent of the Governor-General. 37-38. 

Industrial Finance Corporation— 
Motion to refer to Select Committee (referred to Select. Committee). 3829I, 458-82. 

Tgpurance (Amendment)— 
ntroduced. 84, 

Insurance (Second Amendment)— 
Continued.» 40. 

Legal Practitioners and Bar Councils (Amendment)— 
Continued 

Minimum Wag 
Reconstitution of Select Committee. 07-08. 

Motor Vehicles (Amendment)— 
Assent of the Governor-General. 37-38, 

Negotiable Instruments (Amendment)— 
Assent of the Governor-General. 37-38. 

Panth Piploda Laws (Amendment) 
Assent of the Governor-General. 37-32. , ss Ss on 

Pharmacy— 
Introduced. 499. 
Motion refer to Select Committee (referred to Select Committee). 87-24. ? 

Press (Special Powers)— 
Motion to consider. 259-79. 
Consideration of clauses. 352-56. 
Motivn to pass as amended (passed as amended). 356. 

Prevention of Corruptio 
Assent of the Governor-General. 37-38, 

Prevention of Forcible and Fraudulent Conversion of Hindu Women 
Introduced. 785. = 

Provincial Insolvency (Amendment)— है 
Honourable }. R. Ambedkar), 

Continued. 40-4) 
Provincial Insolvency (Amendment)— 

(by Shrimati G. Durgabai). 
troduced. 485. 

Railway (Transport of Goods)— 
Assent of the Governor-General. 37-38, 

Repealing and Amending-— । 
roduced.  380 ४ । 

Considered aot passed, रथ, । 
id ( 

Assent of the Governor-General. 37-38. ‘ 
Reserve Bank of India (Amendment)— 

Assent of the Governor-General. 37-38, 
Reserve Bank of India (Second Amendment}— 

Assent of the Governor-General. 37-38, 
Rubber (Production and Marketing)— 

Assent of the Governor-General. 37-38, 
Salaries of Ministers— 

Introduced. 546. 
Considered and passed: 707-08 . 

Sugar (Temporary Excise Duty)-— 
Assent of the Governor-General. 37-38. Ci 

Taxation’ on Income (Investigation Commission)— * है 
ee of eee fet 37-38. है 
rading with the» Enemy (Continnance of Emer: ‘rOvisions}— 
Assent of the Governor-General. 37-38. Agate : 

United Nations (Privileges and Immunities)— | 
Considered and passed as amended, 708-5. es 
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BILL(S)—cencid. - 
3 United Nations अल Council)— 

Considered and passed as amended. 45-I6. 

Workmen’s State Insurance— 
Motion to cefer to Select Committee. 484-92. 
Referred to Select Committee. हट 

BISOUIT(S)— 
3 Question re manufacture of ——. 2455-56. 

, BISHOP(S)— 
Question re control over Metropolitan —— and Clergy in India. 3. 

BIYANI, SHRI BRIJLAL NANDLAL— है 
Election of —— to Standing Committee for Ministry of Food. 703. 

“ eee of —— to Standing Committee for Ministry of Transport (other than Roads). 

BLACKMARKETING— / 

Question re— 5 
— in the sale of fire-arms. 59L. 
Eradication, of corruption and ——. 547. 

BOARD(S)-- 
Question re— \s 

Setting up of an All-India Central. Mill ——. 866.67. 

Working of —— of Technical Education. 95-96, 

BOBILI, RAJA OF (Raja Sir S. R. Ranga Rao)— 

Declaration under Rule 20: 63. gue 
Election of to Standing Committee for Ministry of Inf jon and Broadcasting. 

796. |: © 

¢ BOILERS (AMENDMENT) BILL— 
. ० See ‘Indian ——" under ‘‘Bill(s)”. > 

BOMBAY— के 

Question re— : re with 
Building of National’ Highways connecting Nagpur with —. 329. Reel 

Government acquisition of houses and buildings at —— and Poona. ~598. 

Project to connect Amraoti with —— Nagpur main line, हि 

Representation of International Shipping Company Ltd. at the Conference of Shipping 

Interesis in ——. 4930. 
Reguisitioning by the arm: of buildings» and bungalows in ——. 7785-99. 

Sapply of Steel to Janmabhoomi Group of Newspapers, ——. 975-76. ¢ 

BOMBAY, BARODA AND CENTRAL INDIA RAILWAY— 

ies 8. (9)/'. 

BONE-MEAL— 

Question te— 
2 

१७ as food for milch and draught cattle. 655-56. ४ 

Use of ail cakes and —— as manure. 5 : 

BONUS(ES)}— 4 
Question re procurement —— to agriculturists. 2439-40, 

BORDER, AREA(S)— 

Question re measures for protection of ——. 568-69. ? 

BOSE, SHRI RAJ KRISHNA— 

Dentists Bill— 
Motion to refer to Select Committee. 53I, 

Motion re election to Central Advisory Council for Railways. ~53. 
Provincial Insolvency (Amendment) Bill. 40, P 

~ Question re— 
Census of labour 2 763. = 

Constitution of D pment Board. 765, E 
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BOSE, SHRI RAJ KRISHNA—contd. 
Question re—contd. 

Execution of Mahanady Valley Project. 763-64. 
Fortification of new frontiers of India. 764. 
Internment of the Orissa M. L. A. in “ndonesia. 763. 
Rehabilitation of refugees from Pakistun. 034.- . 
Trade agreement with foreign countries. 764. = 
Women’s Homes and Orphanages. 764. है 

Question (Supplementary) re— 
“Ad Or: ig ig for: pel | of Ordnance Factories. 4353-54. 
All-India Handloom Board, 930. 
Bohe-Meal as food for milch and draught cattle. 656. 
Damodar Valley and Machkhand Projects. 03l. 
Development. of Indian Mercantile Marine. 765. 
Development of Industries. . 
Disposal of certain serviceable aeroplanes as scrap. 797. 
Electric fans in third and inter class compartments. 305, in 
Employment of scholars returned from abroad. 27/9. 
Evacuation of Hindus and Sikhs from Sind. 79. 
Evacuation of Hindus from N, W. F. Province. 62I. 
Exploitation of mineral resonrces. 407, 029, 
Facilities to lower class railway passengers, 2I2, 
Fertilizer factory at Sindri. 2 5. i 
Food requirements of various provinces. 935. ४ 
Giants Sacaid 00 ०0% 76४7 

Hindpstan Aircraft Factory. 457, बे 
Indian armed forces personnel in other oo 359. $ 
Indian Coal -Fields Committee. 2i7. > > 
Industrial census in India, 202. 
Jute Fibre from Pakistan and its prdéduction in India. 688. 
Major Irrigation projects. . 
Migration between India and Pakistan. 79. 
Motor Car Manufacturing Factories. 
Nationalization of railways. 297. 
Number of radios imported and broadeasting stations in India. 58, 
Pakistan searches of refugees. 279. 
Production of mill yarn and cloth, 207. 
Protection and # कार to industries. 288. 
Refugees residing without shelter. 527. 
अप 2 80000 08 to Ministry of Defence. 30, * 

javies : |, Textiles and ie Departments. J6f. 
Scheduled | caste scholars sent abroad. f 
Scheme of — studies. 372.73, ; 

Supply of fuel and subsidized manures. 659. 
Tribal peoples of India. 276. 
Use of oti cakes and bone-meal as manures. 295. 

BOUNDARY COMMISSION— 
Demani ‘ur Grant. 346. 

ROUNDARY COMMISSION— 

in “Centrally Administered Aveas. L44 

Question re Monetary loss due to delay in retrocession of sections of B. A. Railway 
apportioned to India under —— Award. 694.95, 

HMTTINDARY FORCE— = 
Question re— 

All ji res against C der of ——. 
Establish of joint Sup 
Responsibility of Muslim personnel of 
Strength and composition of ——, 20I- 

BRAJESHWAR PRASAD, SHRI— 

ते and ——. 585. -. 
for West Punjab atrocities. 205. 

Blection of -~— t Standing Commiltee for Ministry of Communications. 606. 
क्057. Election of —— to Standing Committee for ‘Ministry of States. 

Motion to reduce demand for ‘Ministry of External ‘Affairs and Commonwealth Relations’ — 
Position of India in International Affairs and of Indians in Commonwealth countries. 
252-56. 

Question re— 
Yinplovment of Biharis in Accountant-General’s Office, Bihar. 79-80; 
Lerd Addison's visit_to India, 456. 
Rejutive strength of Land, Air and Naval Forces of India and Bao nals, ae Pera, 585. 

XY 
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BRANCH LINES— के 

Question re new —— on 0. TY Railway. 226-27. 

BRICK(S)— 
Question re allotment to United Provinces of coal dust. for —— burning. 36. 

BRIDGE(S)— ‘a 5 

Question re— 
—— across Cauvery River at Pugalur. 3%5-6. 
—— between Khandwa and Indore on Narbudda River. 328-29, 
Rail-road —— over the Ganga in Patna. . 
Road transport on B 8. & ©. I. and 6. I. P. Railway —— over the Narbudds. 673 
Utilization of railway —— for vehicular and pedestrian traffic, 672-73. 
Widening of overbridge at Badnera 

bRITAIN— 
Question re— 

Anti-India propaganda in British and American Preas re Punjah riots. 59-92. 
reaty with His Majesty’s Government. 042. 

BRITISH BROADC ASTING CORPORATION— 

Question re— 
A. I. R. relays of —— broadcasts. 69. 
Broadcasting of the Pakistan Government news by ——. 840. 
Rela:+ by All India Ragio of ——’s night Bulletin. 7586. ‘ 

BRITISH COLONTES— 
See * Colonies”. ५ 

BRITISH COMMONWEALTH— 

Question 7९ Citizenship rights of Indians in —— of Nations. 442.2I. 
BRITISH FORCES— 

= Forces’” : 5 
BRITISH PRESS— - 

See ‘Press’. 

BRITISHER(S)— 

Question re— 
British personnel in Indian Army. 46-47, 
British personnel in service of Government of India. 838-39. 
British railway personnel. 977. 
Composition of Indian Army and number of British Officers. ~205 06. 
Employment of British Officers in Indian Defence Forces. 
umber of British Officers in Indian. Army on 45th November. 

Number of British Officers serving the Indian Army. 564. 

BROADCASTING— - 
Demand for Grant. ~ 348, Be ५ £ 
Question re— 

जया of the Pakistan Government news by B. B. ©. 840. 
—— station at Bezwada. 42-43. 8 
Scheme for new —— Stations. 586-87. रे के 
Number of radios imported and —— stations in India. -58. 
Separate —— Radio Station for Orissa. A 
Working hours ef —— stations and time devoted to EF nglish programmes. 576. 

See also ‘‘Radio(s)”’. 

BUDGET, GENERAL— 

Presentation of the —— for l5th ugust, वक्का to Slst March, 948. 746-6 
General discussion ef ——. 962-024. 
Demands for Grants. 229-7l, 289-I35., 

BUDGET, RAILWAY— 
Appointment of the Honourable Dr. John Matthaj to perform functions of Finance 
Minister ‘during general discussion of ——. . 350. 

Presertation-of the <—"for I5th August, 947 to 3lst March, 948, 39.404, } 
Programme for discussion on Demands. . 
General discussion on the ——. 608-53. i - - 
Demands for Grants. 705-46. 7: 
तन 
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BUILDING(8)— 
Question 76-- 

~ Allotment of land by U. P. Government for house- ——. _054. 
Allotment of land to Central Government servants. 054-55. = a3 

Ci i for the di lof materials of —— dismantled -by Military authorities. 
578-79. 

Expenditure on —— in leprosy institutions. 575. 
Requisitioning. by the इलाके = and bungalows in Bombay City. 7785-89. | 

7  BURMA— 
Question es ‘ 

Appointment “of Labour Officer for ——. 98-99. 
Azad Hind Bank in ——. 7772-75. 
Disallowance of entry of Indians into ——. 356. 
Immigration of Indians into ——. 423-24, ॥श7. 
India- —— Air Service. 4685.86. हर 

iss Indo- Immigration Order. 044-42. 
Poisonous —— Beans imported into Madras. 685. हे 
Possession of estate of Mr. Hari Jee of Shahbad District, Bihar in ——. 7. 
Re-entry of Indians in ——. 7045-44. - 
Resettlement of —— labourers. 525-26. 

Sage 4 Settlement of ——’s debt to India. 65. 
Supply of timber from ——, Andamans and’ Indian forests. 2l-22. 
Termination of services of Indians by Government of —— and their absorption by 
Government of India. 767. 

BUS SERVICE— + 

Question re —— between Amraoti and Badners. 698-99. 
BUSINESS PROFITS TAX— 

See ‘Tax(es)". 

BUSINESS PROFITS TAX (AMENDMENT) BILL— 
Sce “Income-tax and ?_ under ‘“Bill(s)”’. 

ह BUSINESS PROFITS TAX BILL— ‘ 2 
। See “Bill(s)"’. = 

c हर 

CABINET— * 
Demand for Grant, 435-45, ॥उ44, है" 
*Motion to reduce Demand for ‘——’ Corruption in Government Departments, 35-40, 
Question re appointment. of nof-official Legislators to ——— Sub-Committees. 767-68, 

CADET/S}— 8 5 
f Question re— 

Recruitment and training of —— at Dehra Dun. 567-68, 
४ Report of-National —— Corps Committee, 200. 
CALCUTTA— 

Question re— * ae 
Air Services be! Hyderabad and G ram and Gani and ——. 677. = 
Changes in personnel in the Central Stationery Office, ——. ~755. f 
gi Gens into the conduct of officer working in Central Stationery Office, -—---, 

Transfer of exhibits of. India Museum, 596. 
Trausfer of Imperial Library, —. 

CAMPS— 

Qnestion re— a 
» Maintenanes of refugee —— in India. 456-57. 32 
* Utilization of deserted Army ——, houses and sheds. 78. ~ 

CANADA— 

Qfestion re observation ee High Commissioner in —— re India remaining in the 
|. . * = Britis: Commonwealth. 
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CANTEEN (S)— 
Question re conversion of —— into Indian refreshment rooms at Juabbulpore, Muttra, 

Agra aud other stations. 

CAPITAL— °, 
Question re sanction for —— Issues. 65-66. 

CAPITAL ISSUES (CONTINUANCE १07 CONTROL) BILL— 

See ‘‘Bill(s)”’. 
CAPITAL OUTLAY ON BROADCASTING-— 

Demand for Grant. 4554. 
CAPITAL OUTLAY ON CIVIL AVIATION— 

Demand for Grant. 350. 
CAPITAL OUTLAY ON CIVIL WORKS— 

Demand for Grant. 35L. थ 
CAPITAL OUTLAY ON CURRENCY— 

Demand for Grant. 36]. 

CAPITAL OUTLAY ON DEVELOPMENT— 

Demand for Grant. 35l. 
CAPITAL OUTLAY ON FORESTS— 

Demand for Grant. 350. * 
CAPITAL OUTLAY ON INDIAN POSTS AND TELEGRAPHS (NOT MET FROM 
REVENUE)— 
Demand for »Grant. 4550. 

CAPITAL OUTLAY ON INDUSTRIAL DEVELOPMENT— 

* Demand for Grant. 4350. 
GAPITAL OUTLAY ON MINTS— 

Demand for Grant. 35]. 
CAPITAL OUTLAY ON SCHEMES OF STATE TRADING— 

Demand for Grant. 55. t 

CAPITAL OUTLAY ON THE INDIA SECURITY PRESS— 

Demand for Grant. 4350. 

CAPITAL OUTLAY ON VIZAGAPATAM PORT— 

Demand for Grant. 746., 

* CAR(S)— 

~~ 

Question = ! . 
Manufacture of Mo i2i 
Motor Manufacturing Factories. 4208-65. 

CARRIAGE(S)— 

Question re manufacture of new model third class ——. 39: 

CASUALTY (IzS)— 
Question re— 
—— and loss of property since partition of India, 485, I2i5. 
— and loss to Hindu-Sikh evacuees from West Punjab. 87. 
— and less to Non-Muslims in Pakistan. 94. 

5 CATEGORY (IES)— 
Question re —— of menial Government Servants. 98. 

CATERER(S)— - 

Question re— z 
Catering arrangements on S. I. Railway. 690-9 
Control over railway —— in respect of employees’ services. 462. 
List sf Railway —— on E, व. T. and N. Railways. 322-23. 

CATTLE— 
Question 7e— x 2 

Bone-meal as food for milch and draught —— 656 = 
— for agricultnra! purposes. 4450-5: e 
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CATTLE—contd. >, 
Question re—contd. 

Maintenance of pedigree quality of ——. $59 है: 
Slaughter of ——. 936-3 
State Insurance of Crop and —— डउें2 52 7 
Supplysof —-- food in India, 3. 

See also ‘‘Animal(s)"’ = 

CATTLE PRESERVATION. BiLL— 

See “ndian ——” under “Bill(s)". 

CAUSTIC SODA— 

Question re— 
Abolition of control over»sale of —— and other Chemicals. 693. . 
Distribution of —— and other Chemicals by I. 0. I ted ) Ltd. 692. 
Distribution of ——, soda ash, etc,, to provinces. 69L. 

quirements of ——. 
Supply of —— to Cotton Mills and all-India Soap Makers Associatiun 692. 

CAUVERY— 
Question re bridge across the 

CEMENT— 
Question re— 

Permits for sale of ——. 762. 
Production of —— in India. 33. 
Quantity of iron, steel and —— in Indian Union. 304-03. “ 
Steel, iron and —— for United Provinces, 226, 

River at Pugalur. 35-6. 

CENTRAL ADVISORY BOARD OF EDUCATION— iss 

Motion re election to 854. 
CENTRAL ADVISORY COUNCIL— 

See ‘*Advisory Council’. ८: 

CENTRAL BOARD OF REVENUE— 
Question re representation of Orissa on the ——. 567.. 

CENTRAL EXCISE— é : ; 
See “Excise 

CENTRAL EXCISE AND SALT— 
Demand for Grant. 343. 

CENTRAL EXCISES AND SALT ACT— 
See “Act(s)”. 

CENTRAL PROVINCES— 

Question re— 
Irrigation in Berar and Marathi ——. 328, 
Seoni Sub-Post Office in —. 

CENTRAL ROAD FUND— 
Demand for Grant. 348, है faa 

CENTRAL SERVICE(S)— 
See “Service(s)’’, 

CENTRALLY ADMINISTERED AREAS— 
Question re— 

ry of arms, iti ete., from Muslims in ——. 584-85, 
ts-in-aid to educational i: in ——. 39-42, 

CENSUS— 
Demand for Grant. 348. 
—— of labour population. 763. 
Industrial —— in India. 20I-02, 

CERTIPICATE(S)— 
seein va ca se igs YE Diplomas, Degrees and —— of National Institutions for 
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> Nomination of Panel of ——. 
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CEYLON— Z - 

Question re— 
Export of commodities from Madras to —— during the year 4957-38 and 4946-47. 788. 
Export of Onions and. Oil-Cakes to ——. 780. 
In tan labourers in ——. 
Negotiations between Governments of @odia and-—— re Indo-Ceylon Problems. 90-9. 
Position of Indians in Independent ——. 424-25, 

Question re running of Patna bogey from —— instead of Jamshedpur. 759-90. 

CHAIRMEN— 
247, 886-87. 

CHALLENGE— , oi 
Question re “Blood and’ Iron’ talk by Goa Government. 

CHAMAN LAL, DEWAN— < 

Electioni of —— to Standing Committee "06 Ministry of External Affairs and Common- 
wealth Relations. 607. 

Election of to Standing Finance Committee. 350-5l, 
Indian Trade Unions (Amendment) Bill, 422-25, 440-4ा. 
Motion for adjournment re plight of refugees from Western Pakistan. 37 
Motiog re relief and rehabilitation of refugees 
Question re statement on events in Kashmir. 592-96. 

785. 

Question (Supplementary) re— 
Compensation to European I.C.S. Officers leaying India. 45. 
Detention of aeroplanes by Pakistan authorities. 280. - 
Directorate for Remounts and Veterinary Services. 36, es 
Rvacuation of Hindus from N. W. F. Proyince. 524, 

Fertilizer बेर पर, at Sindri, 428-29, 
Help given to refugees by Government end. छल bodies. 4l. 
Homes for refugee widows and children. 
Provision of railway staff who opted for India. 702. 
Recruitment and training of Cadets at Dehra Dun. 568. 
Refugees residing without shelter. 527-28. 
Supply of fertilizing material. 292. 

4 CHANDRIKA RAM, SHRI— 
5 Question re— 

Enrolment of depressed classes to Military Cadets, 599. 
ene and non-martial races. 599. 

tion of condition of Scheduled castes. 09I-98. 
CHANNIAH, SHRI T.— 

Election of —— to Standing Committee for Ministry of Education. 703. 
CHARTER— 

Question re United Nations Organisation ——. 046-48. 
CHATTOPADHYAYA, SHRI MIHIR LAT. » 

Election of —— to Standing Committee for Ministry of Communications. 606. 
Question (Supplementary) re— 

l-India drainage and development plan. . 42735, 
Broadcasting Station at Bezwada. 442. , 
Damodar Valley and Machkhand Projects. 050-3l 
Detention of ship by Pakistan authorities: 277. 
Employment of scholars returned from abread, I8. 
Evacuation of Hindus and Sikhs from Sind 792. 
Go ts from Africa and other countries. 422. 
Indian research scholars sent to foreign countries. 
Industrial Census in India. 
Movement of East Bengal Hindus to West Bengal. 454. 
Number ~of Indians appointed as ee 542. 

nm to 
Refi residing without: shelter. —526. t 
‘Rehabilit ilitation of vefugees from Pakistan. 033. 
Sale of land by Delhi aoee eu Trust. + 379, 
Tribal peoples of India. 
Wagons for transpo! rting 2200, 

< = 
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CHAUDHRI, SHRIMATI KAMLA— 

ae SHRI ROHINI KUMAR— 

iectio —— to Standing Committee for Mini: of Health. 703. 
me Stam: Demand be “Railway Board”’—Overcrowding in trains. 74-I7. 

Motion to refer to Select Committee. 53 
Election*of ——- to Central Advisory Board of Education. 229 
Election of —— to ding Committee for Roads. 057. डे 2 
Election of —— to Standing Finance Committee for Railways. 36l. >> 
Foreign Exchange Regulation one. न 
General-discussion of General Budget. 00L 
General discussion of Railway Budget. 68-2I, 
Indian Finance (Supplementary) Bill. 389-90. 

Motion re— = 
Election of —— to Central Advisory Council for Railways. 56, 3 
Food Policy of Government of India. 64-43. 

Moi fan to reduce Demand for ‘Ministry of Industry and Supply’—Removal of control over 
yarn and commodities other than food. 4308. हि 

Question re— 
Accumulation of mails on Ranaghat Railway Station. 493-95. 
Collections for Coalfield Labour Welfare Fund. 57-8. 
Damodar Valley and Kosi Schemes. 
Detention ‘and pilferage of goods in transit on E, B. Railway at Sautahar and Parbati- 

pur in Eastern Pakistan. 788-90. 
Harassment of passengers at Parbatipwr Junction E. B. Railway. 053. 
Represeniation of International Shipping Company Ltd., at the Conference of Shipping 

Tnterests in Bombay. 530. 
Question (Supplementary) re— 

= पु 
Appointments of Governors. Ambassadors and High Commissioners. 784-85. (ener = 
onsumption of petrol. 96: = 

Damodar Valley and Machkband Projects. 03]. 
Export duty on raw-jute by Pakistan Government. 357 58. 
Nationalization of Railways. 297. 
Pakistan’s nk levy on Jute. 4377-78. 
Procurement mses to agriculturists. 439. 
Production ofsugarcane and sugar. ॥437. 

Workmen’s State Insurance Bill 
Motion to refer to Select Committee. 55-I6. 

CHEMICAL(S)—%, 

Question re— 

Abolition of control over sale of eaustic soda and other —. 69. 
Distribution of caustic soda and other —— hy I.C.I. (India), Ttd. 692. 

OHERRY— E 

4 

3 

Question re prices of native —— and coffee. 775-76. te 

CHETTIYAR, KUMARARAJA SIR M. A. MUTHIAB— 

Motion to réedace Demand for ‘Ministry of Jixternal Affairs and Commonwealth Relations’— 
Position of India in International “Affairs and of Indians in Commonwealth countries. 

CHETTIYAR, SHRI T. A. RAMALINGAM— हु f 

Election of +— to Central Advisory Board of Archaeology. 228. 
Election of —— to Standing Committee for Ministry of Commerce. 498. 
Election of —— to Standing Committee for Ministry of Industry and Snppty. 795. 
General discussion of General Budget. 0I6-7 
Indian Bar Counsils and the Legal Practitioners (Amendment) Bill. -2/94. 5 

६ नह कप {Supplementary) Bill. 384-85. 
Indian de Unions (Amendment) Bill. वश # 
Insurance {Amendment} Bill. 7284. 
Question (Supplementary) ra-- . मई Ea. 

Creation of new geen on linguistic and cultural basis. 795. २ 
Exclusion of Indians from Japanese Cotton Trade. 624. - 
Expenditure on ‘Grow More ‘Food’ Campaign. 670. 
Industria! Census in India. _ 
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IND! 

CHETTY, THE HONOURABLE SHRI R. K. 
——___—___ का पं  SHANMUKHAM 

‘Authenticated Schedule of Expenditure from 5th August, 947, to 3lst March 3948 —— 

laid on the table, 826-28. 

Banking Companies Bill. 39. 
Declaration under Rule 2C. . * 

Demand for Grant in respect of— 
Cabinet. i3i5. . 

Ministry of Commerce. 455. हि 

Ministry of External Affairs and Commonwealth Relations. 242. 

Ministry of Finance. /230, 
Ministry of Industry and Supply. 265. 

Foreign change (Amendment) Bill. 42, 356-57, 363-65. 

General discussion of General Budget. 982-83, 07-24. 

Tncome-tax and Business Profits Tax (Amendment) Bill. 855, 488-90, 94-97. 

Indian Finance (Supplementary) Bill. 76, ॥58, 4394-95. 
Industrial Finconce Corporation Bill— 

Motion to refer to Select Committee. 332-86, 464, 479-82. 

Motion re— 
Elections to Standing Committees to advise Ministries. 23i. 

Election to Standi Finance C ittee. 43, 46-47. . ae 

Motion tc reduce Demand for ‘Ministry of Finance’ —— Economy in Central Administra- 

tion. 240-42. . 

Notifications under Central Excises and Salt Act, 944—laid on the table. 4800-07, 

Presentation of the General Budget for 5th August, 947, to 3lst March, 948. 7%-6. 

Second Supplemental Agreement between the Reserve Bank of India and the Imperial Bank 

of Tndia and the Tinancial Agreement between the Government of U.K. and the Govern- 

ment of India—Copies. laid on the table. 28-25. 

CHIEF JUSTICE(S)— 
Question re number of Indians appointed as ——. 542-42. 

~ CHEKERI— 
४ 

«0ण्शाॉणा re public auction of unserviceable articles at Aircraft Salvage Depois at_—— 

and Bamrauli in October 2947.. 579. & : 

CHILD MARRIAGE RESTRAINT (AMENDMENT) BILI— 

See ‘Bill(s)”. é 

CHIMAN LAL SETALVAD, SIR— 
Condolence on the death of ——. 680. 

CHITTAGONG— Z 
Socios: settlement of dues of B. A. Railway staff by Chief Auditor, BE. B. Railway, 

CHOTA NAGPUR— oe Yat ~ post jon of Yailways in ——. 7424. - 

CITIZENSHIP— 
Question re— 
—of Pakistan and Indian Union. 052-53; _ 
— rights of Indians in British Commonwealth of Nations. 442-2I. 

» Demand for Grant. 2350. 
Development of —— Force. 604-05. 

CIVIL SERVICE, INDIAN— 
‘ 

Question re— : 
Compensation of European —— Officers leaving, India. 744-46. 

= Equality of pay for —— and P.C.S. Deputy Secretaries. 448.49 . 

“= Number of LP. and ¥.0.8: Officers serving in Tndia. 48-87. 

Retired European —— Officers employed in Indian States and Zamindariés, 5-6. Z 

CIVIL SERVICE; PROVINCIAL— $ 

Question re equality of pay for I.C.S. and —— Deputy Secretaries, 4448-4& 

CIVIL -VETERINARY SERVICES— 3 

Demand for Grant. वठवा, 2 = = 

CIVIL WORKS— = 
Demand for Grant. 4348. 
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_ CIVILIAN GAZETTED OFFICER(S)— 5 
Question re— 
Commissiohing of —— serving under the Controller of Stores with age less than thirty- five years. 70. Pa 

: Commissioning of —— with age less"than thirty-five years in Indian Army. 77000. ः Regular Commission for Ordnance —— in the I.A.0'C. 840-4. 
‘CLERGY— 

Question re control over Metropolitan Bishops and —— in India. 36. 
CLOTH ; 

Motior. to reduce Demand for ‘Ministry of Industry and ie ply'—Removal ‘of contro] over 
——, yarn and commodities other than food. 265-7l, -I35. 

Question re— 
Cloth and sugar supplied to Orissa States. 46!. 
—— ration in Delhi. 202-03. ae 
Increased production of coarse ——. 977 
Production, import and allotment of mill ——. 27-30l. 
Production of cotton —— by Indian Mills. 66-63. 
Production of mill yarn and ——. 905-07. 

COACH(ES)— 

Question re— 
Construction of ‘Silver Arrow’ train —— 459-60. 
New model passenger —~ © 
New railway ——. 2II.. 4 धर है COAL— . : 

Qifestion re— 
i , Slotment, of —— dust to United Provinces for brick burning. 35. 

—— economy by railways. 220. 
- Collection for — field Labour Welfare Fund. 4577-8. 

Tmpl tation of x ions of —— Committee. 697. {ndian —— Fields Committee. 26.47, 
Lack of adequate transport for —. is Supply of —— to Pakistan. 97!. 

2०० Wagons: for transporting ——. 29-90, 
7 न COAL MINES LABQUR WELFARE FUND BILL— 

| See “Bill(s)"’. ae 
COCHIN— = 

Question re— 
Appointment of a T.abour Officer at —— Port. 454. & Increase in basic ration of rice in Mysore. 452-53. ; Increase in sugar quota of —— State. 397. 
Rationing of rice in —— State, 326-27. 

CODE OPBORIMINAL PROCEDURE (AMENDMENT) BILL— 

See “Bill(s)’’. 
See also ‘Indian Penal Code and the ——’. under “Bill(s)"*. 

CODIFICATION— ¢ सी 
Question-ve report of Hindu Law Committee. 453. 

COFFEE— = 
५ Question re— 
4 _ Prices for native and cherry ——. 775-76. 
5 Production of Arabica and Robusta ——. 7778 i ~  Robusta —— prices. 776. : 
i - _ COFFEE MARKET EXPANSION (AMENDMENT) BILL-- Tih ” ५ See “पआआ(७)" : 
# ‘COIN(S)— . € 4 Question’ re coining of Indian money by Mexican Treasury. 849. = 
ii COINAGE (AMENDMENT) BILL— = 

See “Indian ——” under “Bill(e)”. 

E COLD STORAGE— 
4 te Question re provision of —— wagons on B. N. Railway. 324
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COLLECTION— E 
Question re— > 

‘Amount collected under the Business Profits ‘Tax. I7L-72. हक 

of Business Profits Tax in India and Pakistan. वा 

COLLEGE(S)— 
Question re— 

- Admission in Central” Agricultural ——. ०90. 

- Central —— of Ageiealbars, Delhi. ॥777-78 ' 

“Princes’’, ——. 
COLON IES— 

a Ps he 
Question Te— 
Appointment of Indian Agents in British ——. 99-200. me 

, Creation of —— for Central Governmefit Servants. I 

Development vf East African ——. 026-27. 

COMMANDER— 
e 

Question re allegations against of Boundary Force. 852 

COMMERCE— , 

Question re— 
is 

Commercial treaty with U.S.A.  452-3. 
Future of all-India concerns in view of India’s Division. 422-23. 

COMMERCE, MINISTRY OF— 
i 

Demand for Grant. 345-40, 4345. 
Election to Standing Committee for ——. 498, 7705 i 

Motion ve election to Standing Committee for ——. 626. sae f 

0020 to reduce Demand for ‘——’ Corruption in working of import and export licensing, | 

> A ५८ z 

COMMERCIAL INTELLIGENCE AND STATISTICS— कट 

Demand for Grant, 73%. . 

\ COMMISSTON(S)— ' 

Question re— 
7 & : o 

Commissioning of Civilian Gazetted_Officers cath under the Controller of Stores with 

age less than thirty-five years. 770i. : 

Commissioning of Civilian’ Gazetted Officers with age less than thirty-five years im 

Indian Army. 700-0I. 
Communal percentage of Emergency Officers. 33. 

0. 840. * Direct —— in_ the मठ 

ear Formation of Planning —— for India. 453. 
- 

aS tation of Pay ——'s recommendations, 79. 

| —— to Indian Emergency Commissioned Officers. |. 

Regular —— for Ordnance Civilian Gazetted Officers in the I.A.0.C. 840-क. 

COMMISSIONED OFFICER(S}— ~ 
ae Question re— = 

Communal proportion of —— and Non-Commissioned Officers. 3-22. ¢ 

Demobilization of ——. 85. कि 

COMMITTEE(S)— 

Election to Standing —— for Ministry of Agriculture. 607. 

Election to Standing for Ministry of Commerce. 703, 498. 

Electiom® to Standing —— for M ations. 606. 

~ Election to Standing —— for ऐ| 607. 

5 lection to Standing —— for Ministry of Education. 703. : 

ह Electiog to Standing —— for Ministry of External Affairs and Commonwealth Relations. 

Blection to Standing —— for Ministry of Food, 703, 65. 
Election to Standing —— for Ministry of Health. 703. 
Blection to Standing —— for Ministry of Home Affairs. 704. “ 

Blettion to Standing —— for Ministry of Industry and Supply. 795-96. 
Eleetion to Standing —— for Ministry of Information and Broadcasting. 796, 703. 

Election to Standing —— for Ministry of Labour. हि e 

oe 5 कक रन -—— for Ministry of Law. 855, aif है दा 
‘ion tanding —— for Ministry of Relief and Rehabilitation. 98-82. 0 

Election to Standing —— for Ministry of States. 056-57 253५ ४; 
Election to Standing —— for Ministry of Transport (other than Roads). 056-57. 
Election to Standing — for Ministry of Works, Riined and’ Potwer. vet, 
SE —————— mf eeee



है जब INDEX TO cia © ad ASSEMBLY (LEGISLATIVE) DEBATES 

COMMITTEE(S)—contd. i : 

Election to Standing —— for Roads. 056-57. 
Election to Standing Finance ——. 3650-5! | 

~ Election to Standing Finance —— for Railways. 36l. 
Motion 

Election to Standing —~ for Ministry of Commerce. 626. 
Election to Standing —— for Ministry of Food. 703. Fi 
Election to Standing —— for Ministry of Information and Broadcast 626-27. 

| Election to Standing —— for Roads. 246 
Elections to Standing —— to advise Ministries. 226-35 
Election to Standing Finance ——. 43-47. 

* Election to Standing Finance —— for Railways. 47-50. 
Question re— 

of ficial Legisl: to Cabinet Sub-Committee. 767-68. 
on indi system of medici 768. 

x Constitution of an Adviso: in connection with milk production’ 667. 
i+ Defence Consultative —— of Indiag Legislature. 200. 

i Establishment of Advisory —— of the Assembly. 40. 
: Indian Coalfields ——. 72; 
fi Price*—— on agriculture, forestry and fisheries. 30. 
y Recommendations of food-grains,——. 320, 

Reconstituted food policy ——, 434-36. 
Reconstitution of —— system of medici ॥30 3i. 
Report of National Cadet Co: 
Taxation enquiry ——. 849. है] 

Resolution re— 2 
Appointment of Statutory Law Revision ——. 00-08. zs 5 

| tral Road Fund and Standing —— for Roads. 236-46. ५ 5 

“COMMODITIES PRICES BOARD— 

Question re constitution of the ——. 674-75. es ; 

i COMMONWEALTH— 
! ao Motion to reduce Demand for ‘Ministry of External Affairs and —— Relations'—Position of 
| India in Inter-national Affairs and of India in —— Countries. 4242-65 Pe 
fs Question re— = 
4 Customs Union. 52I-22. © tte = § dick 

Observation by India’s High Commissioner in Canada re In reinaining in Briti 
—. 85. 

Scholarsh: d ships. for Indians. ॥277. = 
Scholarships for Indians in —— countries. -4622. | 

| COMMONWEALTH RELATIONS, MINISTRY OF— ; =~ 

< COMMUNAL DISTURBANCE(S)— ह 
| See “Disturbance(s)". } 

COMMUNAL REPRESENTATION— = ह 

Question re— z 

sComrianal percentage of Emergency Officers. 33. 7 
>. Communal proportion of Gi ned and N issiousd Officers. 34-32. + 

GazettedOfficers employed~in the Defence Depariment. 32. 
Dili f sad soldiers y-wise, 32-33, 

’ Strength-and composition of Boundary Force. 20i-04. 

COMMUNICATIONS, MINISTRY OF— 
: Demand fér~ Grant. - 345. i 

j Election to Standing Committee for ——. 606. 

COMMUTED VALUE OF PENSIONS— 

Demand for Grant. 557, 

COMPANIES (AMENDMENT) BILL— = 5 ase | 

= See “Indian —” under “Bill(s)"". के ५ 

COMPANY (68) -- 
=n Question re operation of Non-Indian Air Lines. 973-74 

, - ~ 



8»
 

7 
a TO CONSTITUENT ASSEMBLY ( LLATIYE) DEBATES 29 

COMPENSATION— = 

Question re— 
— for losses awarded to evacuees. 778. 
—— for loss of property to evacuees. 
— to European I.C.S. Officers leaving India. 44-46. ५ ° 
— to Indian Shipping- companies. 
Steps for —— for spas sustained by Non-Muslims. 94-95. 

COMPOSITION(S)— 
Question re —— of Indian Army and number of British Officers. 205 6. = 
See also ‘‘Communal Representation 

CONFERENCE(S)— 
Question re— 
Representation of India at International ——. 770-73. है : : 
Representation of International Shipping Company Ltd., at the —— of Shipping in- 

terests in Bombay. 530. 
CONGRESS—* 

Question re formation of Indian National Trade Union. 425-26. 
CONGRESS, INDIAN NATIONAL— 

Question re Prime Minister's address to Congress workers in New Delhi 762. 

CONSTABLE(S)— @& 
Question 7¢ Hinda and Sikh Head —— ० the Punjab Police. 4366-67. 

CONSTITUENT ASSEMBLY OF INDIA— 
mand for Grant. |उकबर, 

CONSTITUENT ASSEMBLY OF INDIA (LEGISLATIVE)— 
Demand for Grant. *344. | 
Question ११-- = 

a ABA, 
" Establishment of Advisory Committee of the ——. 707 

CONSTITUTION— > 
Question re-— Be 
—— of Development Board. - 765. e 
— of National Committee for F.A.0. 322 a 
—— of the Federal Court. 88 5 

CONSTRUCTION (S)— 
Question re progress in of Trichur-Kollengéde Railway. 460. 

CONSTRUCTION OF NEW LINES— 
Demand for Grant. 745. 

CONSTRUCTION OF NEW LINES-CAPITAL AND DEPRECIATION FUND— 

Demand for Grant. 739-44 : is 
Motion to.reduce Demand for ‘——' —Reconstruction of lines dismantled during war— 
Darwha-Pused Jine. 739.44. 5 

CONSUL(S)— 
Question re— 

Foreign Deplo:natic Embassies in Indias. 039-40. 
jon 0: if —. 97, 

CONSUMER’S (i00DS— - 
See “Goods”. 

CONTRIBUTI“N— 

Question re {ndia’s annual —— to U.N.O. 429-32. है 
CONTROL— 
aes for adjournment ve announcement to decontrol sugar and consequent rise in prices, 

Motion to reduce Demand for ‘Ministry of a and Su '—Rem —— over 
cloth, yarn and commodities other than food. I: 2 wey sabes 

Oebolbtion of sale of ition of —— over sale of caustic soda and other Ch 
— of foodstuffs. 972. — : 
—— of Khandsari sugar and Gur. 437-39. 
—— over newsprint and news) pubes 207-09, | 

-Gontrolled foodgrains prices. $48.88, 
oe of foodst “ais ॥ (8 बॉ 5 

penditure on textile, iron, steel and other —— Departmen’ 
Frnit Products — Order, 945. 448-49 gc prea 8 * | 
Imposition of —— over import. and export. _ 426-27. ‘ 
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ee 
CONTROL—contd. हा 

Question re—contd. 
Irregularities in foodgrains purchases by senior Food —— Officer, 0. T. Railway. 4. 

mn of led goods in Orissa States. 46I. 
Removal of ——. 426, 683 न 
Removal of —— on articles other than food. 698-99. 

OONTROL (AMENDMENT) BILL— 

See “Delhi and Ajmer-Merwara Rent ——’’ under ‘‘Bill(s)”. 

CONTROL OF SHIPPING BILL— : 
See “Bill{s)”. 

CONVENTION(S$)— 
—— and Recommendations adopted at 28th Session of International Wabour Conterence. 

Seatile—laid* on the table. 298-89. P 

- CONVERSION(S)— ¢ 
Question re of Hindus and Sikhs in West Punjab-and N.W.F.P. 453. 

CONVERSION OF HINDU WOMEN BILL— 

See “Prevention of Forcible and Fraudulent +—"’ under “Bill(g)”. 

CONVICT(S)— 

Question re release of Muslim communal riot —— by Government of West. Punjab and 
Sind. 782. 

CONVICTION(S)— 
Question re appeal against —— of Sri Borra Appala Narayana Reddi of Waltair, 34. 

,COORG— 
Question re allotment of petrol to--——. 303-04. 

CORRUPTION— थे r 
Motion to reduce Démand for— 

‘Cabinet’ —— in Government, Departments. 345-40. 
wera Working Expenses+Administration'—Question of economy, efficiency avd —. 

7 
Question re— 

Eradication of —— and black-marketing. 547 कर 
Frosecutions by the Anti —— Depariment. 36 
Ticketless travelling and —— on railways. 222-23. 

CORRUPTION BILL— 

See “Prevention of ——’’ nnder ‘‘Bill(s)’”. 

COTTAGE INDUSTRY— 

See “Tndustry(ies)’’. - 

coTTron— 2 
Question re— 

Exelusion of Indians from Japanese trade. 522.24, 
Licenses for new —— mills in India. 
Production of —— cloth ed Indian mills. 66-63 
Préduction of —— in India. 959 
Supply of soda caustic to ——~ mills and all India Soap Makers Assotiation. 692 

COTTON -GESS (AMENDMENT) BITL—- 

See ‘Indian ——" under “Bill(s)’’. 

COTTON MILL(S)— = 
See also ‘Mill(s)’’. 

COURT MARTIAL 
Question re —— of Sri. Gollakota Ramabrahmanandaro of Peddaparam, East Godavari. 34 

cow DUNG— eS 
Question re —— Gas Plant. 93I-32, 269] 

OCREDIT— Aine 
Questi e dil Is articles disposed on —— system. 793 94 

CRIMINAL INVESTIGATION DEPARTMENT— 
Question ‘re seizure of Radio ‘Transmitters by ——-at Jubbulpore. —4587.88. . 
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7 Se a nn eee तनमन 5... <पपबाओ- पाप जप कमाल्न्धद पक ae 
CRIMINAL PROCEDURE (AMENDMENT) BILL— ~~ 

See “Code of ——” under “Bill(s)”. 
See also “Indian Penal Code and ——” antler “Bill(s)?. 

CRIMINAL TRIBFS— ‘ nec 
See “Tribe(s)”. , 

CRIMINAL TRIBES (AMENDMENT) BLLL— 

See “Bill(s)’’. 

CRIMINAL TRIBES (REPEAL) BILL- . 

See. “Bill(s)’’. ~ 

CROP(S)— . 
Question re— 2 है Damage caused to —— in East Punjab by disorders, 339. Planning and development of in India. 67-72. 

State Inswance of —— and cattle. 32I-22. 

CROWN DEPARTMENT— 

Question re taking over of recfirds from the ——. 504-95. 
CULTIVATION (S)— 

Question re— 
—— of fallow lands. 4697. - 
—— ० land. 925.26. 

CULTURAL MISSION(S)— 

See “‘Mission(s)”’. 

CURRENCY— 

Demand for Grant. 348. 
Question re— 

= Banking reserve for ——. ]43-44. ८ 
— arran, he beers between India and Pakistan —74 
Fixation of basic value of ——. 55.56. 

3h 
— 

cUSTOMS— # 
Demand for Grant. 343. 
Question re Commonwealth —— Union. 452-22. 

D 

DAGGER(3)— 
Question re action by the police and railway authorities re consignments of —— and knives in transit. 8 20, 

DAM(S)~- : 
Question re— * =; 

Hirakud —— project. 778-79. 

DAMODAR VALLEY— ane 
“Question re— 

——,and Kosi Schemes. 524-25. 
——— and Machkhand Projects. 3029-32. 
— Scheme Project. 95- 

DAMODAR VALLEY CORPORATION BILL— 

See “Bill(s)". 
DAS, SHRI B.— 
Damodar Valley Corporation. Bill— 

Motion to refer to Seleck Committee. 835-38. ~ . 
Death anniversary of late Lala Lajpat Rai. 4, कै 
Dock Workers’ Regulation of Employment Bill— + 

Motion to refer to Select Committee. 62I, 527-28. 
Election of —— to Central Advisory Board of Archeology. 229, Election of —~ to Standing Committee for Ministry of Works, Mines and Power Electricity (Supply) Bill— 
Motion _to_ refer to Select Committee ——. 406, 442-43, 3467 Foreign Exchange Regulation (Amendm Bill. 359, 362 

Construction of —— acrose Laxmanateertha and Harangi rivers. 8-82, 

~ = 
38५ 
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DAS, SHRI B.—conitd. 

General discussion of Railway Budget. 6l8, 

Industrial Finance Corporation Bill— 
Motion to "refer to Select Committee. 388-90. i: 

Motion re— 
Election to Central Advisory Council for Railways. 59. हट 

Election to Standing Finance Commit ये श्र = 

Election to Standing Finance Committee for Railways. 49, 

Motion. to reduce Demand _for— 
‘Ministry “of Finance’-—Economy in Céntral Administration. 230-32, 24 2 

‘Ordinary Working Expenses—Administration’—Question of economy, efficiency and 

corruption. 730-33. 
‘Ordinary Working Expenses—Miscellantous Expenses'—Economy 730-33. 

Question re seizure of rice by Dutch Government, 7778-79, 
Question ¢ jupplementary) re— 

Anti-India propaganda in American Press. 546. 
ot Indian M ile- Marine. _ 765. 

Fixation of basic value of Gurrency. 55-56. 
Handling of exports and imports by Indian Mercantile Marine. 67 
Import of foodstuffs z 
Import. of locomotives. 29. 

z In dis 8 annual contribution to U.N.O. 45 
Publication of result of Geological Survey. 69-70. 
Recommendations of American Technical Mission. 2I5. 
Recruitment to Foreign Service. 433. 

ion of High C i 's Office in London. 70%. 
Seattlo. Conference Conventions. 037. 
Winding-up of Disposal Directorate. 967. ~ 

Resolution re ratification of the Constitution of the World Health Organisation and the 
_ ~ Protocol \concerning the International Office of Public Hygiene, 532-34, 

United Nations (Privileges and Immunities) Bill. 708-09, IL 

DAS, SHRI BASANTA KUMAR— = Pe 

Election of =— to Standing Committee for Ministry of Relief and Rehabilitation. 982, 

Question re— रे : 

Abolition of Control over sale of caustic soda and other chemicals. 693. 

Agricultural institutions' in India. 694-9! 
Appointment of I.N.A, men Indian Army and participation of Muslim I.N.A. men 

in the Kashmir Fi; nog 89. 
Distribution of caustic soda and other chemicals by LC T. (India) Ltd. 692. 

Distribution of caustic soda, soda ash, ete., to provinces. 69: 
East Bengal Officers opting for Indian Dominion.  59I. 
Evacuees from Bast Bengal. 7: न्प 
Mannfartnre ‘of Bisenits, - /455-56: 
Pisciculture of fish in West Bengal. 694. 
Production of soda ash. 4455 ~ 
Protection of eastern frontier of India and formation of a National Militia. 588 

- Recognition of Diplomas, Degrees and Certificates. of National Institutions for Govern- 
ment service.’ 589. 

Recruitment of refugees for military. training. —694. 
Salt as a Cottage Industry, _454. 

A Soap factories in West Bengal. 454 
Stoppage of Puri-Howrah Express Train at Jaipur and Jenapur stations. 460. 
Supply ० soda ash to glass manufacturers. 693. 

SS pply of soda caustic to Cotton Mills and All-India Soap Makers Association. 602. 
Tuberculosis Bacillus Hospitals and Sanatoria. . 605-4' 

Question (Supplementary) re— 
Banning of Indian Union flag by Hyderabad State. 64. 
Supply of drinking water on G.I.P, and E. I, Railways. 306. 

DAS, SHRI. BISWANATH— 
Election of —— to All-India Council for Technical Education. 703. 
Election of —— to Bonin Finance Committee. 350-5L. 
Foreign Exch: Amendment) Bill. 360. 
Indian Army and a Indian Air Force (Amendment) Bill— 

0 lect 06-07, 
Mot 

Election to Standing: Finance Committee. 44-45. 

wae Oia name ee i है oto! reduce and for ‘Mini: I ti — : oe — eae Ty cane ee Supply’—Removal of control over 

| 
|
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—_ 
DAS, SHRI BISWANATH—contd. 
Procedure re printing of papers laid on the table. 702. 
Question re— 

Citizenship rights of Indians in British Commonwealth of Nations. 42-2i. 
Constitution of ‘Empire Dollar Pool’ and shares of India and Pakistan. 578. 
Division of assets between India and Pakistan. 47-55, 
Export duty on raw jute by Pakistan Government, 356.58. 
Financial लू मरे / of India. 60. 
‘Grow More Food’ Campaign. 28-89. 
India’s Embassies abroad. 5-2. 
Indian. Armed Forces personnel in other countries. 358-59. 
Prime Minister’s address to Congress workers in New Delhi. 782. 
Programme for development of salt Industry. 336. 
Punjab news letter published in Calcutta Stat of 28th September, 947 re Pakistan 

talk of fortifying borders. 83. 
Rehabilitation, of refugees from Pakistan. 63-67. ¥ 
Smuggling of arms and ammunition from ©.0.D., Jubbulpore. गंवा, 

Question (Supplementary) re— 
Appointments of Governors, Ambassadors and High Commissioners, 785. 
Commonwealth Customs Union, 522. 
Detention and pilferage of goods in transit on E. B. Railway at Santahar and Parbatipur 

in Eastern Pakistan. 790. 
Des eli of Indian Mé tile Marine. 765, 767. 

posals articles disposed of on Credit system. 793. 
Disposal of certain serviceable aeroplanes as scrap. 797. 
Fertilizer factory at Sindri. 499. 
Immigration of Indians into Burma. 423-24, 
Number of cases tried by the Federal oo and Privy Council. 76. gricalturi 7440. 

2 

ne bonuses to 
Production of potatoes. 445. Resettlement, of Burma labon 

> = Request re supply 208, Resolution re © 
of to i in-ad | . entral Road Fund and Standing Committes 2. अं 240-4. 

DAS, SHRI NAND KISHORE— > : 
Election of —— to Standing Committee for Ministry of Labour. 796. 

3 DAS, SHRI SANTANU KUMAR— : 
3 Question re— ~ 

Bengal Nagpur Railway Stations without light. 460. 
Refugees residing without shelter. 526.30. 
Resettlement of Burma labourers. 525-26. 
Wages to refugee workers at Kurukshetra. 779. 

Question (Supplementary) re ‘help given to refugees by Government and private bodies 40. 
DAS, SHRI SARANGADHAR— = 

~~ Election of —— to Standing Committee for Ministry of Industry and Supply. 796. 
| DEATH— 

Condolénce on the —— of Bhai Parmanand, 542. 
= Gondolenes on the —— of Sir Chiman Lal Setalvad. 680. 

ह DEBT— पे : 2 
Question re— कद a 
—— settlement arrangement with the French Government of tndo-China, 04-05, 

: Settlement of Burma’s —— to India. 65. 
DECCAN STATES— 

Question ‘re Geological Survey of certain Districts of the ——. 67-69, 
DECLARATIONS UNDER RULE 20— 

y— 
Bobli, Soe of. 63. 
Chetty, The Honourable Shri,R. K. Shanmukham. . . 
Gautam, Shri Mohan Lal. . 
Kalapa, Shri V. R. 63. 
Keskar, Shri B. V. 353. 
Matthai, The Honourable, Dr. John. , 
Misra. Shri Loknath. . 
Narsyana Deo, Shri K. 0. Gajapaté 4. 
Pati. Shri Lal Mohan. . 
Raghuraj Singh, Rai Sahib. 63. « 2% 
Ramamurty, Dr. Sir 8. V. 2. 



psc pe INDEX TO CONSTITUENT ASSEMBLY (LEGISLATIVE) DEBATES 

DECONTROL— 
Question re— 
— of foodstuffs. 443. 
Removal of Controls. 426. 

DEFENCE— 
Question re— 

Closing of Supreme Command Headquarters. 840. 
Development of Civil —— Force. 604-05. ~ 
Fortification of new frontiers of India. 764. 
Indian Union National Guar 588. 
National Militia for defence of India and her borders. 549. 
Protection of eastern frontier of India and formation of a National Militia. 588. 

DEFENCE CONSULTATIVE COMMITTEE— 

See ‘‘Commitiee(s)’’. - 
DEFENCE DEPARTMENT— 

Question re Gazetted Officers employed in the ——. 22, 
DEFENCE FORCES— 

See ‘Forces’, 

DEFENCE, MINISTRY OF— 
Demand for Grant. 345. 
Election to Standing Committee for ——. 607. 
Question re return of rolling stock lent to ——. 309-I0. 

DEFENCE SERVICES, EFFECTIVE (AIR FORCES)— = 
Demand for Grant. 349, 

DEFENCE SERVICES, EFFECTIVE (ARMY)— 
Demand for Grant. 349. 4 

DEFENCE SERVICES, EFFECTIVE (ROYAL INDIAN NAVY)— 
Demand for Grant. 349. ३ 

DEFENCE SERVICES, EFFECTIVE {SUPPLIES AND STORES)— 
Demand for Grant. 349, 

DEFENCE SERVICES, NON-EFFECTIVE CHARGES— 
Demand for Grant. 349. 

DEGREE(S)— 
Question re recognition of Diplomas, —— and Certificates of National Institutions for ~ 
Government 589, 

DEHRA DUN— 
Question re recruitment and training of Cadets at ——. 567-68. 

DELAY— 
Question re delayed delivery of letters and telegrams. 450. 

DELEGATE(S)— 
Report of Indian Government —— to 29th Session of I ional Labour Conf 
‘Montreal—taid on the table. 2 

DELEGATION (8)-- 
estion re— 

sas sent for procurement of Sees ees from abroad. 684-85. 
Expenditure on —— sent to 
Indian —— to Geneva Conference on World Trade Relations. 763.64 
Industrial —— to Germany. 973. 

‘hour —— to foreign count: 048-52. 
Work of Indjan —— to World Trade Conference in Geneva. 98. 

DELHI— 
Temand for Grant. 350. 
Election to Court of University of ——. 7760, 8I5. zt 
Motion re election to Court =f University of ——. 496-97, 703 
Question re—* 
Appointment of an Enquiry Committee for the —— University. 588, 
Appomtument of Special Police Officers in-——.. 82. 
Audit report on —— University accounts. 592. 
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DERE eS ee ee = 
Question re—contd. 

- 
Building in Ward No. 4, —, not acquired by —— Improvement Trust. 2i. Central College of Agriculture, ——. 777.78. = Central Institute of Fruit Technology in ——. 4449. Cireuit High Court at ——. 844. 
Communal disturbances in ——, 449-50, 
Desecration of mosques in ——, 596-97. 

90. ‘Disturbances in ——, 89- 
\ Division of —— province in four Districts. 845, Emergency powers of Vice-Chancellor of the —— University. * 585. Grants-in-Aid to -— University. 3-33. 
Improvement of telephone service in Introduction of three year degree course by the University. 585-87. Licences for fire-arms in ——. 590-9. 
Provision of aeco%modation to Government servants in —~, 89-90. Recovery of unlicenced arms from Muslims in 5 Refugees registered in —— and East Punjab 776-77. Report_ regarding working of Municipal Committees in — Province. 37. Sale of land by —_— Improvement Trust, 3578-79. Transport service in New —. and Old ——, 37. 

DELHI AND AJMER MERWARA LAND DEVELOPMENT BILL— See “Bill(s)’. 
_ DELHI AND AJMER MERWARA RENT CONTROL (AMENDMENT) BILL— See “Bill(s)”. 
DELHI AND) AJMER MERWARA RENT CONTROL BILL— 

See “Bill(s}”. 
DELHL CAPITAL OUTLAY— 
Demand for Grant. 35i, 

DELHI MUSLIM WAKFS (AMENDMENT) छा. 
“Bill(s)”. 

DELHI Pi ‘i MISES (REQUISITION AND EVICTION) BILL— 
“Bill(s)’*? 

DEMAND(S) FOR GRANT(S|}—GENERAL BUDGET— 
Administration of Justice. 346. 
Agriculture. 4547 
Ajmer Merwara. 43550. 

~ Andaman and Nicobar Islands. 350. 
cA वउउका, rchzeolo, 
Audit 
Aviation. 348 
Botanical Survey 22 
Broadcasting., 348. 
Babinet. 35-44. है 
Capital Outlay on Broadcasting. 354, = 
Capital Outlay on Civil Aviation. 350, 
Capital Outlay on Civil Works. 35l. 
Capital Outlay on Currency. 35. 
Capital Outlay on Development. 35I. 
‘Capital Outlay on Forests. 550 
Capital Outlay on Indian Posts and Tel city rr (not met from Revenue), 354 Capital Outlay on Industrial Development. 350. 
Capital Outlay on Mints. 352. 
Capital Outlay on Schemes of State Trading. 587. Capital Outlay on the India Security Press. 350. C 348. 
Central Excise and Salt. ॥345 
Central Road Find  348, Civil Defence. 350. 

कब Civil Veterinary Services. वठ4वा, 
Civil Works? 348, 

४ Commercial Intelligence and Statistics, 348, 
x Commu’ Value of Pensions. 35i, Constituent Assembly of India. 344 Constituent A. bly of Indi: i ). 

oem aes Y of India (Legislative). i364,
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JEMAND(S8) FOR GRANT(S)}—GENERAL BUDGET—contd. 

Customs. _ 345. 
लए Services, yaar co es 349. 
Defence Services, Effective—Army. 
TDatencs लक, Effective (Royal Indian Navy). 349. 
Defence Services, Effective Aur and Stores). 349. 

Defence Servicés, Non-efiective harges. 349. 
i - किन 

Delhi Capital Outlay. 58 . 
Ecclesiastical. 346, 
Education. 347. 
Emigration. 
Expenditure on refugees. 4549 
External Affairs. 346. 
Forest. 343. 
Geological Survey. 347. 
Indian Dairy Department. 
Indian’ Posts and be he Department. 344. 
Indian Posts and Telegraphs—Store Suspense (Not met from Revenue). 350. 
Industries and Su 

-free and bearing Ad BP 
Irrigation, Naviga' ion, Embankment and Drainage Works (Met from Revenue). 344- 
Jails and Convict Settlements. 

ies. 348. 
Light house an tt ships. 346. 

कमर of Dafedce: 7345 c= 
Ministry of Education. 344 
Ministry of External Affairs and Commonwealth Relations. 242-66. 
Ministry of Finance. 230-42, 344. 

Ministry of Industry and Supply. 265-7l, 289-3i5, 345. 
Ministry of Information and if casting. 344. 
Ministry = 
Ministry of Home Affairs. ॥उ44, 
Ministry of Labour. 

Mimistry of Relief and Rehabilitation. 345. 
Ministry of Sta’ 345. * 
Ministry Transport. 345. 
Ministry of Works, Mines and Power. 345. 

istry without Portfolio. 345. x 
"Mint. “348. दर 
Miscellaneous. 349. 
Miscellaneous Adjustments between the Central and Provincial Governments, 349. 
Miscellaneons Departments. 348. 
Opium. 343. 
Other Scientific Departments. 347. 
Ove Communications Service. 347. 
Panth Piploda. 
Piyments to other Governments Departments, ete. on account of the Ad; Agency oie and Management ee etc.  345. et 

Police. 346. 
Ports and Pilotage. 346. 
Provincial Excise.. 343. 
Public Health. 347. 
Relations with Indian States. 350. 
poe Development. 349, 
tam} 

Stationery and Printing, 349 _ £ 
Superannuation Allowances and Pensions. वउ49. 
Survey of India, 346. 
‘Taxes on Income including Corporation Tax 343.



INDEX TO CONSTITUENT ASSEMBLY (LEGISLATIVE) DEBATES 37 

DEMAND(S) FOR GRANT(S)—GENERAL BUDGET—concld. e 

Territorial and Political Pensions. 7549. 
Tribal Areas, |. = 
Zoological Survey. 346. 

DEMAND(S) FOR GRANT(S)—RAILWAY BUDGET— 

Audit. 745. 
Capital Outlay on Vizagapatam Port. 746. 
Construction of New Lines, 745. was 
Cara ction of New lLines—Capital and Depreciation Fund. 739-44, 

Miscellaneous Expenditure. ५ 
pen Line Works—Additions. 746. 
Open Line Works—Replacements. 746. = 
Ordinary Working Expenses—Administration. 720-39. 
Ordinary Working Expenses—Miscellaneous oh के mses, 723-39. 
Payments to Indian States and Companies. 
Railway Board. » 744, 706-20, 
Withdrawal from Reserve. 745. 
Working Expenses—Administration. 745. 
Working Exp Appropriation to Di 
Working Expenses—Operation (Fuel). 78. 
Working Expenses—Operating Staff. 745. z 
Working Expenses—peration other than Staff and Fuel. 745. 
Working E. Repairs and Mai 745. 

DEMAND(S) FOR GRANT(S)}—MOTION(S) FOR REDUCTION—GENERAL BUDGET— 

‘Cabinet’— . 
Corruption in Government Departments. 35-40. 
Planning and Development Programme for India. 340-43. 

‘Ministry of Commerce’—Corruption in working of import and export Licensing. _ 435-40. 

Fund. 745. 

of External Affairs “and Commonwealth Relations’—Position of India in Inter- 
national Affairs and of Indians in Commonwealth countries, 242-65, 

‘Ministry of Finance’—Economy in Central Administration. 230-42. 
‘Ministry of Industry and Se Rep aes of control over cloth, yarn and commodities 

other than food. 265-7l, ASL5. . 

DEMAND(S8) FOR GRANT(S)}—MOTION(S) FOR REDUCTION—RAILWAY BUDGET— 

‘Construction of New lines—Capital and Depreciation Fund’—Reconstrnction of lines dis- 
mantled during war—Darwha-Pusad Line. 739-44. 

Ordinary Working Expenses—Administration’—Question of economy, efficiency and cor- 

ruption. 720-39. 
‘Ordinary Working Expenses—Miscellaneous Expenses’—Economy. 723.39, 
हक 77 peers कर न जा = ‘és 

re ade oe provision for safeguarding the person a roperty of passengers. 74-44. 
Overcrowding in trains. 706-20. = ¥ 

DEMOBILIZ ATION— 
Question re— 
—— of Commissioned Officers. 85. = की i 
—— of Indian Usion कक लक /ह. = 4 
P. 2 of anity-wise. 52-83. 

DENTISTS BILL— = 

See “Bill(s 

DEO, SHRI SHANKAR DATTATRAYA— 
Election of —— to the Governing Body of Indian Research Fund Association. 057. 

DEPOSITS 2 
Question re— : 

Defence Savings Bank ——. L778. 
Return of money deposited by I.N.A. Soldiers. व777, 

DEPRESSED CLASSES— 
Ser “Scheduled castes”, : = 

DESAI, DURBAR GOPALDAS A.— 

Election of —— to Standing Committee for Ministry of Food. 703. . = 
x 

DESAI, SHRI KANAYLAL NANABHAI— : 

Election of ——- to Standing Committee for the Ministry of Works, Mines and Power. 982. . 

. 2
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kee ee 
SHRI KHANDUBHAI K.— 

Election of —— to Standing Committee for Ministry of Labour, 796. ies ion of —— to Standing Finance Committee for Railways. उठ. Indian Finance (Supplementary) Bill, 393-94. Indian ‘Trade Unions (Amendment) Bill, 20-2i. Industrial Finance Corporation Bill— Motion to refer to Select Committee. 468-69. Motion re food policy of the Government of India. .i650-52. Motion to reduce Demand for ‘Ministry of Industry and Supply’—Removal of Control over ¢loth, yarn and commodities other than food. "269-7I, Question “re— 
ger a Central Pay © "8 rei dati. relating to railway em- 
Retrenchment on South Indian Railway. ::। 4] Question (Supplementary) re— 
Production of mill yarn and cloth. 4206. Production of steel. 426. 
Protection and subsidy to industries. (286, Workmen’s State Insurance Bill— है Motion to refer to Select Committee. 503-05. 

DESERTION— 

Question re —— by Muslims in Indian Military and Police. 376. 

DESHMUKH, DR. P. S.— 

Armed Forces (Special Powers) Bill, 746, 747, 749. 
Damodar Valley Corporation Bill— 

Motion to refer to Select Committee. 844-45, = 
Election of —— to All-India. Council for Technical Education. 703. 
Blection of —— to Court of University of Delhi. 60. F 
Election of —— to Standing Committee for Ministry of Agriculture 607. 
Election .of —— to Standing Committee’ for Ministr» of Home Affairs. 704. 
Inceme-tax and Business Profits Tax (Amendment) Bill. 493. 
Indian C jes (A GH ) Bill (A d t of sections 25, 3l etc.) 85-86. 
Indian Companies (Amendment) Bill (Amendment of section 86-F.).  85. 
Indian Finance (Supplementary) Bill. 392-93, ० 
Motion re election of --- to All-India Council for Technical Education, 545. / 
Motion to reduce Demand for— 

‘Ministry of Finance’—Economy in Central Administration, 236-39. =. ‘Railway Board’—Overcrowding in trains. }, 720. Procedure re printing of papers laid on the table. 703. 
Question 7e— x 

Amraoti-Badnera Motor Service. 453-54. 
Bridge between Khandwa and Indore on Narbudda River, 328-29, 
Building of National Highways connecting Nagpur with Bombay. 329. 
Bus Service between Amraoti and Badnera. 698-99. 
Constituent Assembly of India (Legislative). 5ll. 

\ Education in Army,-Navy and Air Forces. 94-93. ie 
Electric fans in Third and Inter Class Compartments. 305. ~ 
Evacuees’ property in Pakistan. 283-84. 
Evasion of payment of Income Tax. 93. 
-Hardship of 3rd Class railway passengers. 959-60. 
Hydro-Electric Schemes. 439-47. 
Incarsions by Hyderabad people and police into Indian territory. 575-74. 
In@ustrialization ‘of India, 680-82. 
Trrigation in Berar and Marathi Central Provinces. 328, ° 
Manufacture of motor cars, 20. 
Manufacture of su; gar by Centrifugal Open Plant System. 679. a Misappropriation of income by Hindu and Religious Trusts. 78. 
Names and Castes of scholarship holders sent abroad. 852. 
Nationalization of Industries. 679-80. 
Need of aerodromes at Amraoti or Akola in Berar, 328. *  Overbridge for Amraoti Railway Station. 909-I0. हु Project to connect Amraoti with मल main line. 685. Project to connect Amraoti with Narkhed by Rail. 689-83. “Recruitment for all India Services, 85-52. 
Repair of Badnera station approach road. 960. Research in scientific agriculture, 328, Scheme for Study and Research in Atomic Energy. 576.
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DESHMUKH, DR. P. S.—contd. ~ 

Question re—contd. 

Training of Go the कब ts. 9. 

cn end sons at oe en ox tee devoted to Bugiah Programines,- 076 
Question (Supplementary) re— . 
/8#क लक (लटकन for personnel of Ordnance factories. 353. 
All-India drainage and development plan. 274. 
Control over newsprint and newspapers. 209 . 

of 
Disposals articles disposed of on credit system. 793-94. 
Disposal of certain serviceable aeroplanes as sere. [7श. 
Employment of scholars returned from abroad. 4! 
Export duty on raw jute by Pakistan Government. 358. 
Evacuation of Hindus from N. W. F. Province. 520, 
Government scholarshi: ps to students from Africa and other countries. 23. 
Report of Industrial Panels. 4426. 
Utilization of railway bridges for vehicular and pedestrian traffic. 673 
Wagons for transporting coal 

Resolution re appointment of Statutory Law Revision Committee. 04-03. 

DETECTION— 
Question re steps to detect income-tax evasions, 620, 

DEVELOPMENT— x 
Motion to reduce Demand for ‘Cabinet’—Planning and —— programme for India. 4340-45. 
Question re— “- 

‘Committee for developing Ayurvedic System of Medicine, 75-76. 
Constitution of —— Board 
Contribution for the Post-War ——. 592. 
— of agriculture. 972. < 
— of Ayurvedic science, literature and institutions. 75. - 
— of Civil Aviation in India. 333. 
न्याय of home and cottage industries. 222. 
— of industries. 928-29. 

Establishment of —— Board. 97. 
Post War —— Schemes. 452. 

BDHARAM PRAKASH, DR.— 
Election of —— to Standing Committee for the Ministry of Information and Broadcast- 

ing. 796. 
Election of 

057. 
to Standing Committee for Ministry of Transport (other than Roads). 

Question re retrenchment in General Headquarters. 794-95. 
Resolution re amelioration of the condition of Scheduled Castes, 080-84. कै 

DHULEKAR, SHRI R. Vi— 5 
Hindu Code. वा. 
Indiar™ Trade Unions (Amendment) Bill, 38-39. 
Press (Special Powers) Bill. 27 
Question re— 

Committee for developing Ayurvedic System. 775-76. 
Development of Ayurve dic science, literature and institutions. (75. 
Grant of funds for Ayurvedic teaching and research.  76. 

Question (Supplementary) re— 
mmittee on indigenous system of medicine. 67-68. 

‘Grow More Food’ Campaign 
Mieration between India and Pakistan, 79. 
Supply of drinking water in G.I. P. and KE. T. Railways. 306.07. 

DILWARA— 

Question re levy of tax by Sirohi State on visitors to —— temple at Mount Abu. 59. 
DIPLOMA(S)— 

Question re recognition of ——, Degrees and Certificates of National Institutions for 
wernment Service. 589. : 

DISEASE(S)— : 
Question re fruit —— in areca-nut. 459. ‘ 

DISHONOUR— 

Question re dishonouring the Indian Union Flag. 57-58. 

a
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DISINFECTANT— 
Question re nse of Pyrethram as ——. i36, 

DISPOSAL(S)— 
Question re— 
—— articles disposed of on credit system. 793-94. 
—— of certain serviceable aeroplanes as scrap. 79-97. 
—— of India Office building and its contents. 795-96. —— of scientific equipment. 699-90. 
Piofiteering _by Government in the —— of ‘vertain art 
Public aiiction. of unserviceable aircrafts at Aircraft Sz 

Bamrauli in October i947. 579. 

| 

Winding up of — Directorate. 038. 
DISTRICT(S)— 

Question re division of Delhi Province in four ——. 845. 

DISTURBANCES— हे 
juestion re— 
मत propaganda in British® and American Press re एक्राउंक्रे ४०8... 59-92. 
Communal —— in Delhi. 249-50. 

“Damage caused to crops.in East Punjab by disorders. 339. 
—— in Delhi. 89-90. 
— in ge he and other parts of India. 205, 
Loss of in transit during ——. 963. 
Loss of Efe and property due to communal ——. 
Loss of railway revenues due to Punjab ——. _39. 
डक कं of Muslim commnnal riots convicts by Governments of West Punjab and Sind. 

DIVISION— 

See “‘Partition’’. 
DIWAKAR, SHRI R. R.— 

Election of —— to Central Advisory Board of Archmology. i229. 
Election of —— to Central Advisory Councit for Railways. 35l. 
Election of —— to Standing Committee for Ministry of States. 057. 
General discussion of General Budget. 987-89. 
Question re— x हि 

Appeals from the High Courts in India. 70-7l. 
Bonemeal as food for milch and draught cattle. 655-56. 
Central College of A, Sao Delhi. 7707-78. 
Cultivation of land. 26, है : 
Edible and non-edible oil cake. 293-94. 

Ju risdi fiction of the Judicial Committee of the Privy Council to decide pending appeals. 
26 

Meat rationing in India. 448. 
Number of bone mills, with disintegrators. 657. 
Policy re uniform price of oi! cakes and oil seeds. 658. é 
Publication of the results of Geological Survey. 69-70. 
Subvention to the Provinces for manure supply. 289-9I. 
Supply of cheap fuel and subsidized manures. 59. 
Supply of ferti ising material. 29-93, : 
Use of bones as manure. ५ 
Use of oil cakes and bone meal as manure. 295. 

Soy कलर मी cas 
or did ppo' e trained under Bevin Scheme. 776. 

Control over newsprint and newspapers. 209. 
Creation of new provinces on lingnistie and cultural basis. 794-95. 
E ion of Indian Shipping in trade. 52. 
Newsprint import licences. 275. 

DOCK WORKERS (REGULATION OF EMPLOYMENT) BILL— 
See “Bill(s)”. : - 

BOG(S)— = 
Question re booking of —— in passenger compartments. 308, s 

DOLLAR POOL— 
See ‘Hmpire ——”. 

age Depots at Chekeri and 
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DOSS, SHRI 9. GOVINDA— 
Question re fisheries and h institute, 975. 

DRAINAGE— हि 
Question re All-India —— and development plan. 4273-74. 

- = 
DRIVER(S)— 

Question re— 2 N $ 

* Complaint re the recruitment of Diesel Engine —— on ४४६ W. Railway. 35 

“3 Recruitment of . 4293-24. a 

DRUG(S)— 
Question re— 

Imports of —— and medicines. 699. 
~ Production and import of for leprosy. 200-0l. 

tf See also ‘‘Medicine(s)’’. | 

DRYING— ¥ 
j 

Question re tobacco re-drying machines. 7693. । 

D'SOUZA, REV. JEROME— } 

Election of —— to Court of University of Delhi. 60. | 

|] 

DUE(S)— 
f न ; 

न Question re settlement of —— of B. A. Railway staff by Chief Auditor, E. 8: Railway, 

Chittagong. 695-96. ~ 
DURGABAI, SHRIMATI G.— 

Electi ६ —— to Court of University of Delhi. 60. > जप ] 

i Election of — to Standing Committee for Ministry of Information and Broadcasting. 5 

796. ° 
Election of —— to Standing Committee for Ministry of Law. 855. 

. Federal Court (Enlargement of Jurisdiction) Bill, ॥75-5. = 

Indian evs | Council Bill, 469, 474-75. = 

Indian Penal Code and the Code of Criminal Procedure (Amendment) Bill— 

Motions to refer to Select Committee and to late. 476-77. 

Nomi ‘on of —— to Committee on Petitions. 463. 

Nomination of —— to Panel of Chairmen. 886-87. 
Provincial pees (Amendment) Bill. 285. # 

Question re Naval Works Department at Avadi Base, Madras. 604. 

Question (Supplementary) re— 
a 

Scare on ‘Grow More Food’ Campaign. 669. 

Help given to refugees ‘by, Government and private bodies. 409. £ 

Indian research scholars to foreign countries. 570. +॥ 

व Major ee jane projects. 409. | 

० Measures for Protection of border areas. 569. sd A | 

ee ees residing without shelter. 527, 529. । 
Resol re organisation of a National Militia. 809-l0. 5 
Workmen’s State’ Insurance Bill— 

Motion to refer to Select Committee. 489-9. 
~~ कि ‘ 

~ DUTCH GOVERNMENT— = ! 

Question re seizure of rice by ——. वएा8-79. । 

DUTY— 
है aoe 

Question re— 
Export —— on raw jute by Pakistan Government. 356-58. 
Imposition of —— on raw jute. 052. . 
Pakistan’s export —— on jute. 602 ba 
की export —— on raw jute. ॥3576. 

= 2 रे ee import of sali in India since the abolition of salt ——. 678-79. eee: 

See also “Tax(es)’’. es 
DYNASTY— = ह 

Question re publication of lists of inscriptions dynasty-wise. 207. i | 
: + | 

EAST AFRICA— - : 
Question re— =< 

Development. of East African Colonies. 026-27. 2 “4 
Indians in ——. 7045. f. . = 2 
Inter-territorial Organisation for the British Fast African Colonies, 28-82, न् ot 

wit = # =
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EAST BENGAL— -_ | 
uestion re— 

pint officers dpting for Indian Dominion. 594. 
Evacuees from ——. 753. 

i of —— Hindus to West Bengal. 539-4I. : 
Palistant Badges for 8 Scheduled Castes and hi of Hindu in —. 773-74. 

EAST INDIAN RATILWAY— क् 
See “Railway(s)”’. / 

EAST PUNJAB— 
Question re— - : हि 

Casualties and loss to non-Muslims and Muslims in West and ——. 87 
Damage caused to crops in —— by disorders. 
Refugees registered in Delhi and ——. 776-77. 

EASTERN BENGAL RAILWAY— r 
See ‘Railway(s)”’. 

EASTERN PUNJAB RAILWAY— 

See ‘Railway(s)’’. 

EASTERN GROUP COUNTRIES— है 
Question ry recovery of expenditure incurred in India on behalf of U.K, and ——. 782 

EASTERN STATES— A 
Question 7¢ archeological sites: in Orissa and ——. 55-56. 

ECCLESIASTIOAL— 
Demand for Grant. 346. 

ECONOMIC ADVISER— 
Question re— 
—— to Government of India. 764. 
Report on working of Office of —— to Government of India. 97-98. 

ECONOMY— 
Motion to reduce Demand for— 

‘Ministry of Finance’—Hconomy in Central Administration. 230-42. 
‘Ordinary ‘Working Expenses—Administration’—Question of ——. efficiency and corrup- 

tion. 720-39. 
‘Ordinary Working Expenses—Miscellat Expenses’—Economy. 723-39, 

Question re prevention of an economic crisis in India. 79. ‘ 
EDUCATION— 

Demand for Grant. ॥ठउका, 
Election to All-India Council for Technical ——. 543-45, 703. 
Election to Central Advisory Board of ——. l 
Motion re election to Central Advisory Board of ——. 354. ~ 
Question re— न * - 

Compulsory —— in India. 589-90. = 
Compulsory Military training in Educational Institutions. 689. 
—— and _ research institution in India. 
जया of Indian students abroad. 55-62 

| —— of scheduled castes. 27-28. - 
Educational facilities and welfare for Indian students abroad, 45-54. 
rc oe हर - 580. ; 

| ix ts-in-Aid to educati insti i ions in Centrally Administered Areas. 30-42.. Protection of property and funds of--educational institutions at Lahore. 94, 787-88. Scheme for Special Studies. 370-73. 
Supplementary —— grant for scheduled castes. 603-04, 
Wardha —— Scheme. 369.70. 
Working of Board of Technical ——. 95.96, 

EDUCATION, MINISTRY OF— 
Demand for Grant. 344, 
Election to Standing Committee for ——. 703. 

EFFICTENCY— 
Motion <to redace Demand for ‘Ordinary Workin Expenses—Admin: ’. economy, —— and corruption. "700-25. ni Re Sten ot 

चल 
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_ ELEOTRICITY— 
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ELECTION (8)-- =f 
—— of the Speaker. -4. : 
— to All-India Council for Technical Education. 543-45, 703 
— to Central Advisory Board of Archeology. ५ 
—— to Central Advisory Board of Education. 229. 
— to Central Advisory Council for Railways. 36l. 
-—— to Council of Indian Institute of Science, Bangalore. 056-57 
“—— to Court of University of Delhi. 360, 8i5. vie 
—— to Governing Body of Tndian Research Fund Association. 4056-57. 
—— to Standing Conimittee for Ministry of Agriculture. 607. 
—— to Standing Committee for Ministry of Commerce. 498, 703. 
—— to Standing Committee for Ministry of Communications. 606. 
—— to Standing Committee for Ministry of Defence, ८ 
—— to Standing Committee for Ministry of Education. 705. हे 
—— to Standing Committee for Ministry of External Affairs and Commonwealth Rela 

tions. 607. 
—— to Stanling Committee for the Ministry of Food. 703, ॥85. 
—— to Standing Committee for Ministry of Health. 703. 
—— to Standing Committee for Ministry of Home Affairs. 704. | 
—— to Standing Committee for Ministry of Industry. and Supply. 795-96. —— to Standing Committee for the Ministry of Information and Broadcasting. 796, 7703.. —— of Standing Committee for Ministry of Labour. 3 —— to Standing Committee for Ministry of Law. “855. 
—— to Standing Committee for the Ministry of Relief and Rehabilitation. 982-82, to Standing Committee for Roads. 056-57. 

to Standing Committee for Ministry of States. 056-57. 
to Standing Committee for Ministry of Transport (other than Roads). fet opal 

eee | 

HH
 

| to Standing Committee for the Ministry of Works, Mines and Power. — to Standing Finance Committee. 350-5l, ४ - to Standing Finance Committee for Railways. 352. ion re— 
to Central Advisory Board of Archeology. 497. - to Central Advisory Board of Education.” 854. to Central Advisory Cound! for Railways. 50-59. to Council of Indian Institute of Science, Bangalore. 234-95. to’ Court of University of Delhi. 496-97, 703. . to. Governing body of Indian Research Fund Association, 235, to Standing Committee for Ministry of Food. 703. to Standing Committee for Ministry of Information and Broadcasting 626-27. to Standing Committee for Ministry of Commerce. 626. to Standing Committee for Roads.” 246. to Standing Committees to advise Ministries. 226-33. to. Standing Finance Committee. 43-47 to Standing Finance Committee for Railways 47-50. 

| 
5s 0 

कर 

।| 
||
 

| | 
| 

८: कि re— 
Hy ro-electric schemes. 439.47. i कि 4 a —— supply between Jangpura and Nizamuddin on the Ist December,. 

ELECTRICITY (SUPPLY) BILL— 2 | See “Bill(s)”. - ; : : 
EMBASSY (TES)— in 

Question re— 
Foreign Diplomate —— in India. 039-40, 
India’s —— abroad. 458, 774, I5lI-I2, 8i4-26. 
Strength and cost of Indian —— and High Commissionor’s Offices abroad. 88. 

EMERGENCY COMMISSION— 
See “Commission(s)". ह 

EMIGRATION— 

Demand for Granv. 43548, 

EMPIRE DOLLAR POOL— & : 

0 si <> aid. व किक ३ कल aimee le 
dia'’s membership of ——. -66, - x 

suas position in “Dollar Pool’. 848-49. 
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EMPLOYEE(S)— 
uestions 7e— 

= ‘Allotment of Iand to Central Government servants. 054-55. 
C ies of menial Go servants. . 
Complaints against postal staff at Gorakhpur. 3775-74. 
Creation of colonies for Central Government हलक... 7 
‘Government, opting to serve India. 
‘Government servantS opting for Pakistan. 589. 
Housi dation for G servants. 054 = 

Number and evacuation of —— in Pakistan opting to serve India. 545. 

Offeers employed in office of Director of+ Ordnance Factories. 775. 

Personnel of Ordnance factories. 4775, 
Provision of accommodation to Government servants in Delhi. 89-90. 

Provision of accommodation to —— of Government of India. 8. 

Provision of railway staff who opted for India. 70-02 
Release of wagons occupied by staff in B. N. Railway. 696. 
Revision of decision re Governinent servants’ option for Pakistan. 602°03. 
Transfer of Central Government —— from Pakistan to India. 842-43, 

“EMPLOYMENT— 
» Question re— 

—— of Scholars returned from abroad. 45-I9. 

Re-employment of I.N.A. personnel. 592. : 

“ENEMY (CONTINUANCE OF EMERGENCY PROVISIONS) BILL— 
See “Trading with the ——” under ‘‘Bill(s)” 

-ENGINEER(S)—_ 
Question re Indian Staff Officers in offices’ of Engineer-in-Chief of General Headquarters 

and Chief Engineers of Commands, 34. 

ENGLISH— : - 
जे ae re working hours of Broadcasting Stations and time devoted to —— programmes. 

ENQUIRY— 
Question 76 appointment of an —— 0 ittee for Delhi University. 598. 

ENVOY(S)— 3 
Question re appointment of India’s Ambassadors ——— and High Commissioners. 435, 

BPIGRAPHIA INDIGA— = 
Question re reprinting ef —— and Sonth Indian inseriptions. 207. 

XZUROPEAN(S)— 
Question re— ‘ 

Compensation to —— I.C.8. Officers leaving India: 44-46. - 
—— Officers of Imperial Services retired after political changes in India. 86. 
Retired —— I.C.S. Officers employed in Indian States and Zamindaries. 5-6. — 

¥VACUEE(S)— 
Question re— 

Auction of ——’s property in Pakistan. 285-2 
‘Casualties and loss to Hindu-Sikh —— from West Punjab. te. 
‘Compensation for loss of zeap erty to ——. ४० 
Compensation for losses awarded to ——. Tit 
— from East Bengal. 753. 
——'s property in Pakistan. 283-85 
Evacuation of Hindus and Sikhs from Pakistan. 458 
Evacuation of Hindus and Sikhs from West Punjab. 045. 
‘Evacuation of Hindus and Sikhs from West Punjab and N, W. F. P. 453. 
Evacuation of Hindus from N. W. F. Province. 5i9-2l. 
‘Evacuation of Hindus and Sikhs from Sind. रु 
ieee of non-Muslim refi from W Pakistan. 

vacuation of refugees from Jhelum (West eg 2 . 536. 
Evacuation of troops from India and Pakistan, me 
Agee scared by eae in Pakistan. 59. 
Number and evacuation of employees in Pakistan opti) serve India.’ 
Numba of il tiie Te is 

akistani badges for Scheduled Castes and harassment of Hindu —— in Bengal. ० 
Pakistan Hindus and Sikhs as nationals of India. 3658, nee 

U
e
d
a
’
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eS 
: 

Question re—contd. 
कु 

Refugees travelling by sea. 044, | 

Students evacuated from West Punjab. 044-45. 

Transfer of reccrds and property of non-Muslim 

Trucks and troops for M.E.0., Lahore. 435. 

Valuation of property left over by ——. 89. 

See also “Refugee(s)’’. 
See also ‘‘non-Muslim(s)’’. 

EVASION— 

Question 76 —— of payment of ingome-tax. 93. 

EXCESS PROFITS TAX (AMENDMENT) BILL— 

wfeome-tax and ——” under “Bill(s)’’. 

institutions in Pakistan. 034. 

कं See 

EXCHANGE— 

Question rc Ineasures for building up of India’s foreign —— resources, 672-75. 

EXCHANGE REGULATION (AMENDMENT) BILL— = 

See ‘‘Foreign > under “Bill(s)’’. 

EXCHANGE REGULATION BILL— 

See ‘Foreign ——” under “Bill(s)’’. 

EXCISE— 
Question re— 

Appointment of Oriya Administrative Officer in the Central ——. 76-77. 

Retardation in growth of Indian spirituous Industry due to irregularities in —— regu: 

lation. 448. 
Revision of. Pay 4 scale of the Central —— Department. 69. 

EXCISE DUTY BILL— 
See “Sugar (Temporary ——)"’ under “‘Bill(s)’’. 

~  -EXCISES AND SALT ACT— 
See “Central -—’ under ‘‘Act(s)’’. = 

EXEMPTION(8)— 
Ase : 

Declarations of —— under the Registration of Foreigners -Act—lIsid on the table. 596-606. 

EXODUS— : = 

Question re +—- of Muslims to Hyderabad State. 623. 

EXPANSION(S)— 
Question re— 
—— of 8. N. Railway. 462. 
—— of Indian Shipping tonnage. 5ठा. 

52 EXPENDITURE— 
‘Authenticated Schedule of —— from 350 August, 947, to 3lst March, 948,—laid on the. 

table. 826-38. 
be Question 7e— 

~— on education. 590. 
- —.— on and number of General Hospitals in India. 835-37. 
> —— on textile, iron, steel and other Control Departments. 685-86. = z 

See x Revery of —— incurred in India on behalf of U.K and Eastern Group Countries, 
782, § श्र 

Strength and —— of Indian and non-Indian army personnel. 542-43. iy: : 

EXPENDITURE ON REFUGEES— 
Demand for Grant. 7349. 

EXPLOSIVES (TEMPORARY PROVISIONS) BILL— 
See “Bill(s)”’. 

EXPORT(S)— 
tion to reduce Demand for ‘Ministry of 0 ’—Corruption i ‘king 

and ---- licatising, — 2335:40. iz pe ee Se 
Question re— 

Applications for jute ——. 53-22. 
लय uty on ois inte LAr a ae Prades 356-58, = 
— commodities from ras to during the years 946-47, 
-—— of crushed bones. 438-39. ee pe 

“ of. jute and aes bee . 758-59. *: 
wate phe and oi to eu 780-8. न - 

fandling of —— and imports of India by Indian Mercan Marine. 766-67. 
=: Tmport and —— Hostzed 2763. eae et asa 
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EXPORT(S)—contd. 
Question re—contd 

Imposition of controls over import and ——. 426-27. 
'y on —— of jute to India. 052 

Pakistan's —— duty on jute. 602. 
Pakintan’s —— duty on raw jute. 376, 377-78 
Pakistan’s —— levy on jute, 4577-78. \ 

: Production, consmption and —— of tea. 786-87. 
Review of —— and import licences. 4774-75. 

| Value of exported and imported food grains. 323. 
‘EXPORTS (CONTROL) BILL— 

See “Imports and ——’ under “‘Bill(s)’’. : 
| EXTENSION— * 

{ Question re —— of Mysore Railway. 45-52. 

EXTERNAL AFFAIRS— “43 

ही Demand for Grant. 546. 
EXTERNAL AFFAIRS AND COMMONWEALTH RELATIONS, MINISTRY OF— 

t Demand for Grant. 4242-65. 
: Election to Standing Committee for ——. 607. 
i) Motion to- reduce Demand for ‘——’.—Position of India in International Affairs and of 
| Indians in Commonwealth Countries. 242-65. 

9 EXTRADITION (AMENDMENT) BILL— 
See ‘Indian ——” under ‘‘Bill(s)’”’. = 

EXTRA PROVINCIAL JURISDICTION BILL— 
| See “Bill(s)’’. 

F 
FACTORY (IES)— 

Question re— 
i for p ॥ of Ordnance ——. 3555-54. 

Construction of Yectitiser —-. 
Expenditure re Gun Carriage ——, Jubbulpur, 843. 
Fertilizer —— at Sindri. 426:29. % 
Hindustan Aircraft ——. _429-35ा. 
Indian Ordnance —— in Nilgiris. 354-55. 
Motor Car manufacturing ——. 203- 
Officers employed in office of Director of Ordnance —--. 7775, 
Ordnance —— in India. _ ॥57. 
Ordnance —— in Indian Dominion. 599-600. 
Personnel of Ordnance ——. 775. 
Reorganisation of Ordnance ——. 7600-0 
Soap —— in West Bengal. 454. 

Balaton, of Ordoen - | tilization of Ordnance —< f id $ 
oY oN Working of armament —— in Tndinn eo Prodaction, 5 22 

॥ FACTORIES BILL— 
|; e “आए 
|; FACTORIES (AMENDMENT) BILL— 

| " See “Bill(s)”’. 
7 FAMINE(S)— 

Bi Question re formation of Indian People’s —— Trust. 332-33. 

{ FAN(S)—- 
Question 76 electric —— in third and inter class compartments. 305-06. 

FEDERAL COURT— 

ai Question re— 
| Appointment of Oriyas in —— office. 439. 

Constitution of the ——. 88 >: 

Number of cases tried by the -—— and Privy Council. 75-76. 
| FEDERAL COURT (ENLARGEMENT OF JURISDICTION) BILT-- 

See “Bill(s)’*. 
} 
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FEDERAL PUBLIC SERVICE COMMISSION (8)-- 

Question ae 
—. 58. 2. 
—— test for recruitmént to permanent’ vacancies in the Central Secretariat. 23. 

FERTILIZER(S)— 
Question re— : 

Construction of —— factories. 946-47. 
—— factory at Sindri. 426:29. 
Supply of ammonium-phosphate. 446, 

Supply of Chemical —— to agriculturi 686-87. 
Supply of fertilising material. 29-93. 

FIJI— 
Question re— . 

Government’s Immigration Bill. 276. 
Proposed anti-Indian immigration Legislation by —— Government. 778. 

FILM(S)— 
Question re— रे 

Anti-Indian propaganda by Ameri —- prodi 360.02. 
Revival of Information —— of India. 4586. 

FINANCE— 
Question re financial stability of India. 60. 

FINANCE BILL— 

See “Indian ——"’ under ‘‘Bill(s)"’. 

, FINANCE (SUPPLEMENTARY) BILL— 
Sée “Indian ——” under “Bill(s)”. 

FINANCE COMMITTEE— 
See ‘‘Committee(s)”’. 

FINANCE CORPORATION BILL— 
See ‘Industrial ——" under “‘Bill(s)"’. 

FINANCE, MINISTRY OF— 
Demand for Grant. 230-42, 344. 
Motion to reduce Demand for ‘——'’ Economy in Central Administration. 230-42. 

~ FINANCIAL AGREEMENT— 
q See ‘“Agreement(s)’’. 

FIRE-ARM(S}—_ 
Question re— 

Blackwnarketing in the sale of ——. 59I. 
रू Licencts for —— in Delhi. 4590-9. 
७ FIRST COUNCILLORS— : हे 

Question re Government of India’s bassies and i né of ibassadors and ——, 
9-92. . 

FIRE-WOOD— 
Question re wagons for ——. 7069-98. 

FISH— 
Question re pisciculture of —— in West Bengal. 694. 

& FISHERY(IES)— 
Question re— ‘ 

—— and Research Institutes. 975. 
Price Committee on agriculture, forestry and ——. 30. 

FLAG(S)— 
Question re—- 

Banriing of Indian Union —— by Hyderabad State. 64. - 
Dishonouring the Indian Union ——. . 
Hauling down of National. —— hoisted on I.B.M E. Workshop, Agra. il47. - 

207. Position, of National —— vis-a-vis —— of the Rulers. : : g re adorning of Chambe: tases, 2. he onal Se oN ott Bi esimmalbnno eB and Speaker's chair by National ——. 345. 
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FOOD— 
Motion re —— policy of the Government of India. 46॥-7. 
Question re— 

Bone-meal as —— for milch and draught cattle. 655-56, 
Control of foodstuffs, 972. 
Decontrol. of foodstuffs. 97l, 443. 
Expenditure on “Grow More —— Campaign”. 669-779, 938-42 » 
—— position in Indian Dominion. 32’ 
— rationing in India. 3/9. 
—— requirements” of various provinces. 932-35. “ 

=: supplies from Pakistan, 
Freight paid’ on foodstuffs imported. 4683-85. हू 
Goyernntent plan for 340-42. 
Grants to provinees for “Grow More ——’’ Campaign. 693. 
“Grow More ——’’ Campaign. 28-89. i} 

# “Grow More —— and Fodder’? Campaign. 443-45. + 
“Grow More —— Campaign” by the railway 8वतेशांएंड+॥७४०॥,. 38. = 
Import of ——. था. 
Import of foodstuffs. 307. हु | 
Import of processed ——. 943-46. 
Reconstituted —— Policy Committee. 7434-35. 
Refusal by Pakistan to exchange —— for textiles. 463. : 
Removal of control on articles other than ——. 698- 
Salaries of staff of —— . Textiles and Industries Departments. 60-62. 

— Subsidising —— imports. 432-34. 
Supply of Cattle —— in India. 3i 

FOOD AND AGRICULTURAL ORGANISATION— 

Question re- 
Allotment of Foodgrains by —— ae pies Sore Emergency Food Council. 34-45: 

Natit or 7०७++_-> 

FOODGRAINS— ee 
Question Pe के न - rie 

Accom: m for storage 0 
Allotment on ee कब by F. 4 0. and International Emergency Food Council. 34-43. 

Construction of —— a houses. 
led —— 

Delegatt peice f —— from abroad. 684-85. 
Grant of subsidy for import of grains. 329- 
Import ot —. 974-75. = al 

9 consumer and capi goods. 
I | —— from abroad and allocation Pakistan. 673-75. 
Pea — by Senior Food Control Officer, 0. T. Railway. 4 

Negotiation for import of from Sovieb Union. 688. न 

Profiteering by Australia in ---. _ 7455 
Purchase of —— from abroad. 343. 
Recommendations of —— Committee. 320. 
Subsidy to provinces towards the cost of -—. 326. 3०4 * 

Seely, of —— by the Pakistan Government. 339-40. A 
atistics regarding production of 978. 

€ः ue of exported and imiported ——. 32%. 
FOOD, MINISTRY OF- Ps > ै 

Demand for grant. 345 ? हि 
Election to Standing Committee for ——. 705, ॥85. 
Motion re election to Standing Committee for ——. 
Question re Re. organisatipn Committee for the Departments of Food and Agriculture. 34L : 

FORCES— ~— 
Question re— 

४ Collection of arms and mobilisation of military —— by the Nizam. 80. , 
Communal percentage of Emergency. Officers. 33. 

f id and Non- issioned Officers. 3i-32. 
Demobilisation of the Indian Union ——. 355-56. 
Division of Defence —— and equipment between India and Pakistan. 580. 

~ Education in Army, Navy and Air ——. If 
Employment of British Officers in Indian Defence ——. 99. 

f classes to ality | Cadres. 599. = 
Expansion of Armed —— by Pakistan Government. 848. 
Indian armed —— personnel in other countries. 356-59. 

= ti a 
= > 
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FORCES— coud. : 
Question re—contd. 

Indian Technical Officers in Defence ——. 99. i66 

रा, of Officers and Ranks in Defence —— and Police to Government. 
Martial and non-martial कर 599. 5 ss 
Perceniage of demobilised soldiers community-wice. 9 
Pannen Commissions to Indian Emergency Commissioned Officers. 850-5L. 
Public Relations Officers, (Defence’ ——). 
Relative strength of Land, Air and Naval - of India and Pakistan, 593. 
Temporary accommodation for —— during War. : ‘has 
Unauthorised possession of modern weapons surreptitiop:ly obtained from British and 
American ——. 839-40. — 3 

8ze also ‘Proop(s)’’. 
See also “Boundary Force’. नि 

FORCES (EMERGENCY DUTIES) BILL— 
See “Armed >>" under ‘‘Bill(s)", 

FORCES (EMERGENCY DUTIES) (AMENDMENT) BILL— 
See “Armed ——” under “Billfs)’’. 

FORCES (SPECIAL POWERS) BILL— 
See “Armed ~—’’ under “‘Bill(s)’*. 

FOREIGN COUNTRY(IES)— 

Question re— 
Air agreements with - 4686. = 
Appointment of Officials for Countries outside India. 765-72. 
Delegations sent for procurement of Food-grains from abroad, 684 85. 
Education of Indian Students: abroad. 55-62. 
Educational facilities and welfare arrangements for Indian Students abroad. 45-54. 
Employment of Scholars returned from abroad. 45-9. 

+Extension of Indian mee Lines to . 686. 
Government Scholarships to Students from African and other countries. 20-24, 
Higher medical training for Indian Students abroad. अर 
Import of foodgrains from abroad and allocation to Pakistan, 673-75. =) 
India's coastal and overseas trade. 780. = 
India’s Embassies abroad. 774, 5I4-2, 54-I6. 
Indian armed forces personnel in other countries. 358-59. _ 
Indian research echolars sent to ——. 569-72. 
Lwbour delegations to 048-52. 
Monopoly of foreign news es in dissemination of news from India to ——. 458, 
Names and Castes of scho p holders sent abroad. 852. 
Scheduled Caste Scholars sen‘ abroad. 24-26. 
Scholars sent, to - 845-46, 

Selection of applicants for advanced studies in ——. ॥57-59, 
Statem ie ve scholarships awarded for studies abroad. 852. 
Trade agreement with ——. 2764. 

FOREIGN EXCHANGE— न 

Questior re measures for building up of India's ——. ry 

FOREIGN EXCHANGE REGULATION BILL— हि S > 

See ‘Bill(s)"’. « 

FOREIGN EXCHANGE REGULATION (AMENDMENT) BILL— 
Sce “Bill(s)’’. 

FOREIGN EXPERTS— 

_ Question re import of —— for training of students in India. 9-20, 
FOREIGN SER VICE, INDIAN— 

sa ee commie, 2 
fei eo ee of India. 427-29, 

‘FOREIGN SETTLEMENTS— 

Question re absorption of —— in Indian Union. 783-84. ‘ = 

FOREIGNERS— ; =. F 
Questich ae poe of non-Indians employed on high salaries under the Central Gov- 

FOREIGNERS’ ACT— £ ie : 
Bee “Registration of ——" under “Act(s)”. _ है 
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FOREIGNERS (AMENDMENT) BILL— 
See ‘Bill(s)”’. 

FOREST(S)— 
Demand for Grant. उ45. 
Question re— 

Exploitation of the North Andaman Islands. 700. 
Price Committee on agriculture, forestry and fisheries. 30. . 
Supply of timber from Burma, Andamans and Indian ——. 2I-22. 

FORTIFICATION— 
Question re— 
—— of new Frontiers of India. 764. 
Punjab news lettér-published in Calcutta Statesmen of 28th September, [947 re Pakistan 

talk of fortifying Borders. -B3, 
FRANCE— 2 = 

Question re sale of Indian medicines in Mauritous and protest against Mr. Ridley’s 
statement re adoption of French names by Indians. 22-23, 

FREEDOM MOVEMENT— 
Question re action against Officers who perpetrated ities and financial aids to suffe . 
during struggle for freedom. 56. ह 

FREEZING— 
; 

Question re —— of bank assets by Pakistan Government. 36-37. 

FRENCH POSSESSIONS— 

Question re inclusion of —— in Indian Union. 782-83. 

FRONTIER(S)— 

uestion १४-- 
an 

डे ८7 of new —— of India. 4764. : a 
Protection of eastern. —— of India and formation of a National Militia, 588, 

FRUIT— 
Question re— 

Central Institute pf —— Technology in Delhi. 449. 
—— disease in Areca Nut. 24: 
—— products Control Order, 946. 4448-49. = 

FUEL— 

Question ve supply of cheap-—— and subsidized manures, 658-59. = 

G 

GADGIL, THE HONOURABLE SHRI N. V.— 

ti and dations adopted at 28th Session of International “ebour Ccm- 
ference, Seattle—laid on the table. 4288-89. 

Valley Cor, Bi 
Motion for leave to introduce. 88. ~ 
Motion to refer to Select Committee. 825-26, 629-35, 848-50. 
Delhi and Ajmer-Merwara Rent Control (Amendment) Bill— 
Motion for leave to introduce. . 
Motions to consider and to refer to Select Committee. 366-67, 377-79. 
Presentation of the Report of Select Committee. 
Motion to Consider as reported by Select Committee and to pass as amended. 4506.00. 

Delhi Premises (Requisition and Eviction) Bill— 
Motion for leave to introduce. 
Motions to consider and to refer to Select Committee. 379-80. 
Presentation of Report of Select Committee. 995. 
कह 75 to ps as reported by Select Committee and to pass ag amended. 488-89, 

Electricity  ( supply) Bil— 
Motion for“leave to introduce. 704. = 
Motion to refer Select Committee. 396-I403, 464-67. न 

Factories Bill— 4 
otion Tor leaye to introduce, 3488. 

Indian Merchant Shipping (A Bill. 705. 99-2200. 
fudian Tariff (Second Amendment) Bill. 380, 727-28, 730-3i. — 
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GADGIL, THE HONOURABLE SHRI N. ४. —contd. 

I (Second Amendment) Bill— 
Motion to continue. 40. 

Mction to reduce Demand for— 
‘Cabinet’—Corruption in Government Department: 332-3) 

‘Ministry of Commerce’—Corruption in working of import and export licensing. 5332-37 

Resolution 76 Training of personnel for a National Mercantile Marine. ता-3. 

> GANDHI, SHRI FEROZ— 

Election of —— to Standing Committee for Ministry of Infi ion and Broad 79. 

.._ GANG— 
= 

Question re decamping of an armed —— from the General Headquarte! H with 

= ammunition. 47. 

GANGA— 
के 

Question re Rail’Road bridge over the --+- in Patna, 3I8. 
GANGARAJU, SRI V.— 

Question re Sate of Telugu in High and elementary schools on Bengal Nagpur Rail 
I way Zone. 

GANNAVARAM— 
Question’ re Air services between Hyderabad and ——. and Calcutta. 677. 

GAS PLANT(S)— 
AQnestion re Cow dung ——. 93-32. 
GAUTAM, SHRI MOHAN LAL— 

Declaration under Rule 2.C, . 
Blastion of certain Muslim members to Standing Committees to advise certain Ministries. 

~ Election of —— to Standing Committee for Ministry of Defence. 607. 
GAZETTE— 4 a 

Question re advertisement of Important posts Indian Union in Orissa —. 80, 

GAZETTED OFFICER(S)— 

Question re —— employed in the Defence Departments. 32. = 

GAZETTED POSTS— & 

Question re— : 
pore of V.C.Os. to civilian ——. 7899. 
neligibility of V.C.Qs. to civilian ——. 7605. 

~ GENERAL-BUDGET— 

~ See “Budget-General’’. 
GENERAL HEADQUARTER(S)— 

Question re— * 
Decampjng of an atmed gang from the —— Hutnients with ammunition, 70-77. 
Indian Staff Officers, in offices of Engincer-in-Chief of and Chief Engineers of 
Commands 

Retrenchment in ——. 7794-95. 

GENEVA— 
Question re— 

Indian Delegati World Trade relations. 763-64. 
Work of Tndian Delegation to World Trade Conference in’ ——. 

GEOLOGICAL SURVEY— 

Demand for Grant. का, 
Question re— 

—- of certain Districts of the Deccan States. 67-69. 
Publication of the results of ——. 69. 

GERMANY— 

Question re— 
Indian’ Military Mission in ——. 02 

ad 

Industrial Delegations to ——. 973. 3 
Payment of reparations hy —— and Japan, 435. Z = 
Repatriation of- Indians from/—.  02. £ 
Transfer to India of German’ patents. 972-73, 044-45. 
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GHAZANFARULLA, MR. HAFIZ M— 

Question re allotment to United Provinces of coal dust for brick burning. 35. 

GHAZNAVI, MAULANA DAUD— 

Election of —— to Standing Committee for Ministry of Transport (other than Roads). 4057. 

GHOSH, SHRI AM[YO KUMAR— 

Question re— 
Availability of gypsum. 425. 
Permits for sale of cement, 4687. - 

GHOSH, SHRI SURRENDRA MOHAN— 
Election of —— to Standing Committee for Ministry of States. 7087. है 
Election of.-— to Standing Finance Committee. % ; 

GLASS— é 

Question re supply of —— to manufacturers. 693, Pi 

GOA— 
Question re— 

Anti-India activities of Government of ——. 7. 
‘Blood and Iron’ talk by —— Government. 783. 
Smuggling cf arms and ammunition out of ——. 032. 

GOENKA, SHRI RAMNATH— 

Election of —* to Standing Committee for Ministry of Industry and ‘Supply. 795. 

Election of —— to Standing Committee for the Ministry of Inf ion and Broadcasting. 

79. 
GOLLAKOTA RAMABRAHMANAND ARO, SRI— 

“Question re Court Martial of —— of Peddapuram, East Godavari. 34. 

GooDs— 
Question re— aes - = 

Import of foodgrains, consumer and Capital ——. 052° 

Loss of —— in transit, during disturbances. 963, 

Production of consumer's —— in India. 3I3, 

GOPAL NARAIN, SHRI— 

Question re— a i = 

Casualties and loss to non-Muslims and Muslims in West and East Punjab. 67. 
Late delivery of postal letters and telegrams. 335. 

GORAKHPUR— ¥ ; se = eae 

Question re complaints against postal staff at ——, 73-74... eS 7 | 

GOUR, DR. SIR HARI SINGH— = 

Resolvtion re appointment of Statutory Law Revision Committee. 00-0l, 65-08. 

GOVERNMENT— 
हे ] 

Question re— 
Se 

—— Control over new Air Services Concerns. 675-76. 2, = 
Profiteering by —— in the disposal of certain articles. 8. 

Staie aid to private Industries, 22, = 

States with and without responsible ——. 853. 

GOVERNMENT EMPLOYEES— | F Ss 

Sce “Employee(s)"’. 
GOVERNMENT OF INDIA— 

Motion to reduce Demand for— 
‘Cabinet’—Corruption in Government Departments, 35-40, 

Question re—— 
British personnel in service of ——. 838-39. 
Eterna tee is has = 

dianisation e cer personnel in —— Departments. [785 
‘Tntervention by —— in Nilgiri States. 624-25, pe 

» tack of publicity by —— a U.S.A. 622, 5 
Number of Non-Indians employed on high sularies under the tral Government. 
Termination of services of Indians i Government = sions and their दा ; 

by 76% 
Training of youngmen in —— Departments, 9I. = ; 

PP iti employed under the Central Government. .24-26. 
ent oe erat of Gurkha troops under the —— and ‘lis Majesty’s Govern । 
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See ‘Employee(s)”’. 

GOVERNOR(S)— 

GOVERNOR GENERAL, H. EB. THE— 

——'s assent, to Bills. 37-38. 

GOVINDDAS, SETH— 

: GOVERNMENT SERVANT(S)— 

P 

॥ 

Question re— 
‘Abolition of the title ‘His Excellency” used by Indian ——. 03. 

Appointments of ——, ‘Ambassadors and High Commissioners, 784-85. 

Election of —— to Sthnding Committee for Ministry of External Affairs and Common- 

wealth Relations. 607. 
' s General discussion of Railway Budget. 608-43, 65l. 

‘Question »re— 

Indian Cattle Preservation Bill. ५ 285. a 

Motion to reduce Demand for ‘Ministry of Exten 

—Position of InGia in International affairs and of 

nal Affairs and Commonwealth Relations’ 
Tidians in Commonwealth countries. 

on of Hyderabad State to Indian Dem 

Advanced training for personnel of ordnance 7 

Agreement between India and Pakistan to feed refugees. 434. 

Anti-Indian propaganda in Middle Eastern Countries. 

Appointment of Special Police Officers in Delhi. 82, 

Bhore Committee: recommendations. 583-85. 
‘Blood and Iron’ talk by Goa Government. 783, 
Broadcasting of the Pakistan Government news by B.B.C. 840. 

Compensation for loss of property to evacuees: wt 
Damage caused to- crops in East Punjab by disorders. 339. ले 

Decontrol of foodstuffs, 97l 
Demobilisation of the Indian Union Forces. 355-56, 

velopment of Jubbulpore aerodrome. मु 
Direct Commission in the I.A.0.C. 846 - 
Division. of assets avd Nuhil'ties Wetween Tndia and Pakistan 6-82. 
Employment of scholars returned from abroad. 445-49. 
Exodus of Muslims to Hyderabad State. . 623: हर 5 छः के 
Expenditure re फफा. (8085 ry, dubbulpere. 845. \ 
Facilities to lower ss raily sengers. 247-I3. 
Federal Public Se: 
Federal Public Ser 

Central Secretariat. 
Food supplies from Paki 

Import of food, 97l. 
Import of foreign experts for training of students in India. 39-20. 
हिंद 7 कक mprovement im Publications Division of Ministry of Information and Broadcasting. 

हुक (2°54 a 
Commission test for recraifment to permanent vacancies in the 

stan. 036. 

586. 
Inclusion of French’ i in Indian Union, 782-83. z 
Increasing, seve produce, | 97-72, 
Independent. transmitters in the Indian Agape go 
India’s membership of ‘Empi. ie Dollar Pool’, 
Indian labourers in Ceylon. . 6; x 
Indian Ordnance Factory in Nilgiris. 354-55, 
Indian Union National Guards. 688. 
Inscriptions discovered by the Archeological Department. 207-08. 
Loan from International Bank. 843. 
Manufacture of agricultural machinery. 428-29. = 
Money given to Government of Pakistan, 8L. 
Nationalization of Reserve Bank of India. 594. 
Negotiation for Tmport of foodgrains from Soviet Union. 688, 
Number of British Officers serving the Indian Army. 564. 
Officers employed in office of Director of Ordnance Factories. 4775: 
Personnel of Ordnance Factories. 775. a 
aries of ह हट ie Ras baie 

ic auction of unserviceable airofafts at, Aircraft Sal Ci Bamirauli in October, 947. 579. & Ssupte Denia Cases 
Public Relations Office (Defence Forces). 4354, . - . 
Publication of uae of inscriptions, dynasty-wise. 207. 

oO ti on Indi, 
Recruitment of drivers. 2I2-4. eS ee 
Recruitment to Foreign Service. 432-34. 3 
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GOVINDDAS, SETH—contd. = 

Question re—contd. cae ary 
akistan to exchange food for ¢ extiles. पु 

Geis Me aie ‘or Ord i Civilian § ted Officers in vhe I.A.0.0. 840-4. 
Ray by All-India Radio of B.B.C.’s night Bulletin, 586. - 5 
Re-Orientation of small ae eoheme.. 4०8, <= fe 
Re-printing of Epigraphia Indica and South Indian inscriptions. 207. 
Research in India’s History, Political Thought and Philosophy. 29-30. 
Revival of Information Fi fh of India. 586. 
Scheme for new Broadcasting Stations, 4586-87. 
Scholarships and Fellowships for Indians. 4277. 
Scholarships for Indians in Commonwealth Countries. 622. 
Seoni. Sub-Post Office in Cértral Provinces. 686.87. 
Serviceable and unserviceahié aircrafts on ist October, 945 and Ist October, 947. 58i, 
Stock of amfaunition, ete. in Central Ordnance Depot, Jubbulpur. 97-98, 
Strength of Standing Army and raising of National Militia in India. 564. 
Supply of Coal to Pakistan. _ ५7. 
Supply of foodgrains by the Pakistan Government. 339-40. 
Termination of services of Indians by Government of Burma and theii absorption by 
Government of India. 767. Ba 

Thefts from Jubbulpnr and other Ordnance Depots. 82. 
Use of railway lines constructed from Jubbulpore station to Central Ordnance Dez ot, 

Fubbulpore, for civil Industry. 783. 
Question (Supplementary) re— 

Bone-Meal as food for Milch and draught Cattle 656. 
ction of Silver Arrow Train Coaches. 660. 

Control over बल rint and Newspapers. 209. 
Cultivation of . 926, 
Development of East African colonies. 027.~ 
Dishonouring the Indian Union Flag, ३, 
Education of Indian Studenta abroad. 562. 

ric fans in Third and Inter Class Compartments. 305. a 
Evacuation of Hindus and Sikhs from Pakistan, 282-83. 
Expenditure on ‘Grow More Food Campaign’. 670. 
Fertilizer factory at Sindri. 428. 

requirements of various provinces. 935. 
Government employees opting to serve India, 63, 
Government stholarships to students from African ahd other countries. 22. 
Grant-in-Aid to educational Trstitutions in Centrally Administered Areas. 42. 
“Grow More Food Campaign’’. 289. as > 
Handling of exports and imports by Indian Mercantile Marine. 7 ae 
Help given to refugees by Government and private bodies. 4I0. 8 = = = 
Hindustan Aircraft Factory. 745ा., - zZ 
Import of foodgrains from abroad and allocation to Pakistan. 675. 
Inc.rsions of Hyderabad people and Polive into Indian territory. १3574. 
2 पर कहर Ree to foreign countries. 57. 
7avisdiction of the Judica minitiee of the Privy Council to decide pendin: peals. 
Major irrigation projects. 409. : : ae ae 
Mannfacti:re of Sngar by Centrifugal open plant system, 679. 5 
Manufacture +f vegetable chee, a = 
Migration hetwe> India and Pakistan. 77. z & 
Motor Car Manufacturing factories. 204. 
Number of Indiqns ap, ~inted as Chief Justices. उवा, 

ह Number of radios importe! and broadcasting stations in India. 458. 
Production of sngarcane and sugar. i 
Proposed anti-Indian immigration Legisl: ae by Fiji Go 778. Quantity of iron. steel and cement in Indian Union. 302. 
Refugees residing withont shelter. : 

~ Return of rolling stock lent to Ministry of Defence. 30, Scheme of special-stndies, 37I. : = * Setting up af an All India Gentral Milk Board. 667. 
Slaughter of Cattle- 936-37. 
Supply of fertilising material. 292. 
Surpins ४ कर Stores. 27: 

. Wardha Education Scheme. 369. 
Winding up of Disposals Directorate. 966. 

ution: re amelioration of the condition of Scheduled Castes, 959.6, br 
GRADUATES— 

Question re —— as B Grade guards on E. I. Railway, during war period. ae उप -२2520-+ै0*:2%: ऋ फ जड 

, | 
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GRANT(8)— 

Question re— 
Annual —— to Aligarh University.  95-94. 
Contribution for the Post-War Development. 7592., 

—— for maintenance of National Highways. 37. > 

— given by Government of India for Public Health Schemes. I8l. _ 

—— of funds for Ayurvedic teaching and Research. 776. 
— of political pensions. 4. 

to Provinces for ‘Grow More Food Campaign’. 693. 

—in-aid to Educational Institutions in Centrally Administered Areas. 439-42. 

—in-aid to the Delhi University, 45-33. 
» Supplementary education for scheduled castes. 603-04. 

GREASES— 

Question re import of oils and ——. 7532-38. 

GREAT INDIAN PENINSULA RAILWAY— 
“3 

See “Railway(s)’’. 

‘GROW MORE FOOD' CAMPAIGN— 

Question_re— : 
Expenditure on ——. 669-77, 938-42. 

Grants to Provinces for 4 = 

Grow More Food and Fodder campaign, 4445-45, 

——. . 28-89. 
— by the Railway Administration. 378. 

GUARD(S)— 

Question re— 
Graduate as B Grade —— on E. I. Railway, during war period. 7789 

Relative seniority of —— on N. W. Railway. 7790. 

GUHA, SHRI ARUN CHANDRA— 

Election of —— to Central Advisory Council for Railways. 35l. inistey. of Th 
Election of —— to Standiag Committee for Mi and Broadcasting. 

Nomination of —— to Committee on Petitions. 463. 

GUHA, SHRI 6. S.— ~ 

Election of to Standing Committee for Roads. 057. 

GUN CARRIAGE FACTORY— 

See “Factory(ies)’’. 
GUNNY— a 

Question re export of jute and ——. 3758-59. 

GUPTA~SHRI DESHBANDHU— 
Ajmer-Merwara (Extension of Laws) Bill 2706. Sate पक ; Z 

Delhi and Ajmer-Merwara Rent Control (Amendment) Bill— == . 

Metions to consider and to refer to Select Committee. 368-77, 380-82, 506-09, = 

Delhi Premises (Requisition and Eviction) Bil— के : 

Motions 22220 a as reported by Select Committee and to pass as amended. 380-02, 

502-04. 

oe 

lection of —— to Central Advisory Council for Railways. 36i. 

Flection of —— to Court of the University of Delbi. 485. 

Election of —— to Standing Committee for the Ministry of Home Affairs. ~ 704. 

General discussion of Rail Budget. 644-45. 

Motion re— 
Election to Central Advisory Couhcil for seer 3. 54. 

Food Policy of the Government of India. 

Relief and rehabilitation af refugees. 877-83. 
Motion to reduee Demand for— 

‘Cabinet’—Corruption im Government Departments. 4576-25, 332, 336, 4340. 

Saris of Commerce’—Corruption of working of import and export licensing. 438-25 
oe 

232, 336, 340. 
Press (Special Powers) Bill. 26i-65. 
Question re— z 

Allotment of vacant न, barracks to 7 फ्ड्ू०ट3,. 4598. 7 - 

Anti-Indian propaganda by American film prosiueess: 460I-02. 
75. ह Anti-Indian propaganda in the Middle Fast. 

a 
2 ८
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_ GUPTA, SHRI DESHBANDHU—contd. 

Question re—contd. 

Appointment of an vase Committee for the Delhi University. ‘88. 

‘Attack on Kashmir by Pakistan itary 
‘Audit report on Delhi University accounts. 

Black marketing in se रे fir ae 59l. 

Circuit High Court at Delhi, a a 

Detention of aeroplanes by Pakistan authorities. 279-80. 

Division. of Delhi Province in four districts. 845. = 

Emergency powers of Vice-Chancellor of the Delhi University. J 

Expansion of Armed Forces by Pakistan Government. |; ् सन 

Government acqitinition of houses and buildings at Bombay and Poons. 598. 

Grauts-in-aid to the Delhi University. 3!-33. 3 : हर 

Introduction of threé year degree course by the Delhi University. 85-87. 
Levy on export of jute to India. 052. r 
Licences for “fire-arms. 590-9I. 
Manufacture of locomotives in India. 68-83. 
Newsprint Import licences, —274-75. 
Pakistan's export levy on jute. 377-78. हि हे 
Recovery of unlicenced arms from Muslims in Delhi. 844-45. 
Removal ‘of Controls. 683. 
Searches of Muslim passengers. 602, 
Seizure of radio transmitters by €.LD. at Jubbulpore. 587-88. 
Sinnggling of arms and ammunition ont of Goa. 032. 

Question (Supplementary) re— 
Accession of Nizam’s Stafe to Indian Union and exodus of Muslims’ to the State. 563. 
Anti-India propacanda in American Press. Fs " 

+ Auction of evecures’ property in Pakistan, 285. s 
Cloth ration in Delhi. 4205, 
Control over newsprint and newspapers.  208: i 
Decamping of an armed gang from the General Headquarters Hutments with Gi. 
कगार. 

Disposal \of certain ser 
Evacnees’ propert jstan. 274-85 
Exemption to Memlx of Constituent A 
Expansion of Indian Shipping in coastal trade. 
Grants-in-aid to educational Institutions in Centrally Administered Areas, 449 वा. 
Help given to refugees by Government and private hodies. 
‘Housing scheme for industrial workers. ae 
Tmprovement of telephone service in Dellii. 683. = 
Tncome-tax and Super-tax payable in Financial Year 948-47. 273-74. 
Indian Research Scholars sent to foreign countries, 57) 
Migration between India and Pakistan. 78. के 
Recruitment to foreign service. 434. 
Refugees residing without shelter. 528: 
Rehabilitation of Refugees from Pakisten. 67. 
Removal of articles from Pakistan, 28]. a Bale of land hy Delhi Improvement Trust. 379. 3 
Shortace of Matches in New. Dethi 
Snbsidising food imports, 433 34. 
‘Wagons for transporting coal. 220. 
Wardha Edneation Scheme. 370. 

Resolution re organisation of a National Militia. 927. 
GUPTA, SHRI RAM CHANDRA— 

Question re— 4 >> 
Electric fans in third and inter class compartments. 305-06. steele २३८5० He fies लक from Western Pakistan. 83-84. non-Muslims in Pakistan from arson and seizu 34-85. News agency for Western Punjab. 83. See RY: : News publis ed in the Hindustan Times dated 20th September, 947 re Pakistan Gov- 

able neroplanes as scrap. 797 

embly from provisions of Arms Act, 800. 
३52. Z J 

ernment’s Circnlar_ to Muslim Officers in India. 83. te of Muslim Communal riot icts by Gor of West Punjab and 
, Supply of drinking water on G. I. P. and E I. Rail 306-07. age Question (Supplementary) re major irrigation projects, 408. 2 é 

GUPTE, SHRI B. M.— हे % = x Industrial Finance Bill. Corporatio: ५. 472-73. 
Question re im f in H; Gouten आप ०! Lapa ‘yderabad State, 053-54, 

OTe a en eee 

Mili Officers. 588. ४



INDEX TO CONSTITUENT ASSEMBLY (LEGISLATIVE) DEBATES 5T 

GUPTE, SHRI B. M.—contd. 
Amount collected under the Business Profits Tax, 72. 
Damodar Valley and Machkhand projects. 03i. 

a Number of cases tried by the Federal Court and Privy Council. 75. 

Question re control of Khandsari and ——. 437-39. 
GURKHA(8)— 

Question re— 
—— in Indian and Imperial troops. 374-75. 

5. in Indian Army. 
Treaty with Nepal ve recruitment of 4375- 

Statement re employment of —— troops under the Government of India and His Majesty's 

Government. 4625-26. 

(QURUNG, SHRI 0. 8.-- 
Question re— 
Gurkhas in Indian and Imperial troops. 374-75. 
Gurkhas in Indian Army. 875. 
Treaty with Nepal re recruitment of Gurkhas, 375-76. 

GURUSWAMI, MR, 8.-- 
Question re staff ersploved and discharged from the Ordnance Service; Military Accounts 
Department and Military Engineering Service 

GYPSUM— 
Question re availability of ——. 425, = 

H 
HAJIPUR— : 

Question re ‘provision of ladies’ waiting room and water at —— station. 334. 

- HANDLOOM— | 
Quektion re All-India ——~ Board. 929-30. 

HARANGI RIVER— * 

Question re construction of dams across Laxmanateertha and ——. 8I-82. 

HARDWAR— 

Question re protest against the Military Camp at Raiwala near ——. 37. «४ z 

HARI JI, MR 

Question re possession of estate of —— of Shahbad District, Bihar, in Burma. 7. 

HARIJANS— 

Motion for adjournment re Zulum on —— in Pakistan. 543. 

HARVEY, CAPTAIN. G. T. B.— 

Question re holiday camp for troops at Kodaikanal. _ 35. 
HASRAZL MOHANI, MAULANA— 

Motior re Food policy of the Goveinment of India. 668-70. 
Motion to reduce Demand for “Ministry of External Affairs and Commonwealth Relations’— 

Position of India in International Affairs and of Indians in Commonwealth Countries. 

HATHI, SHRI JAI SUKH LAL— 
Election of —— to Standing Committee for the Ministry of Home Affairs. 704. Y 
Extra Provincial Jurisdiction Bill, 4577. 
Question re— (2४ 

Administration of Western India States. 594. 
Instrument of Accession signed by the States. 623-24. 

Question (Supplementary) re number of States acceded to the Indian Union. 59, 

HEALTH— 

Resolution re Ratification of the Constitution of the World —— Organisation and the 
ae ५ Office of Public Hygiene. 59- 532-40, 

HEALTH, MINISTRY OF— x 
Demand for Grant. 3, 
Election to Standing Committee for ——. 703. 

HIGH COMMISSIONER(S)— * 
Question re— : ह 

Appoi it of bassadors, —— eto. 454. ad 
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HIGH COMMISSIONER(S)—contd. 

Question re—contd. 
Appointments of Governors, ambassadors and ——. 784-85. 
Appointment of India’s ambassadors, envoys and —~. 435-38. 
Appointment oF re ड़ Se ae ie 86 

Oe m tan, 
Observation by Indi: ee —— in Canada re India remaining in the British Common 

Reorganization of ——’s Office in London. 4025-26. 
Selection of ambassadors, ——, Consuls, ete. ‘ 

Strength and cost of, Indian-embassies and ——’s offices abroad. 88. 
HIGH COURT(S)—  <«< = 

Question re— 
Appeals from the —— in India. -70-7. ° 
Circuit —— at Delhi. 

HIGHWAY(S)— 

Question re— 
Building of National —— connecting Nagpur with Bombay. 329. 

37. Grants for maintenance of National —— 
Maintenance of National ——. 36 

HINDU(S)— - 

Question re— 
Conviction of Prof. Basudeo Bishen Dayal for preaching —— Religion in Manvitius. 3. 
— and Sikh Constables of the Punjab Police. 
Misappropriation of income by —— 0 and Religious Trusts. 78 
Movement of Bast gal —— to West Bengal. 7! 

See also ‘‘Evacuee(s)”’. 
See also ‘Refugee(s)”’. 

HINDU, CODE— 
See “‘Bill(s)’’. 

HINDU INTER-CASTE MARRIAGES REGULATING AND VALIDATING BILL— 

See “Bill(s)”’. ‘ 

HINDU LAW— + 

Question re report of —— Codification Committee. 453. 

HINDU WOMEN BILL— : = . 
Src “P: tion of Forcible and Fraudulent Conversion of ——" under “Bill(s)”’. = 

>> HINDUSTAN TIMES— 
Question re news published in the —=- dated 20th September, 947 ye Pakistan Govern 

ment's circular to Muslim Officers in India. - 83. - 
HIMMAT SINGHJI, COL. SHRI MAHARAJ— = 

Election of —— to Standing Committee for Ministry of Defence. 607. 

HIRAKUD— 
Question re —— dam project. 778-79. 

“RIS EXCELLENCY™ : 
Question re abolition of the title “— used by Indian Governors. 03. 

HIS MAJESTY’S GOVERNMENT— 

Question 7९ treaty with ——. 7042. 
Sere re employment of Gurkha troops under the Goyernmeni of India and —~ 

HISTORY— 
Question 76 research mm India’s ——, political thought and philosophy. 3429-30. 

HOLIDAY(8)— : 
Question re C: for troops at Kodaikanal. 35, . 
Sittings of Assembly on ——. 38-39. i es 

HOME AFFAIRS, MINISTRY OF— 

Demand for Grant. 344, 
Election te Standing Committee for ——. 704: 

न . 

+ 
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HOME ७ए०७४०(8)-- 

Question re training of ——. 847-48, 
- HOSPITAL(S)— Z 

Question re— 
oe ess on and number of general —— in India. 835-37. 
T losis Bacillus —— and Sa ia. 605-7. 

HOSUR— 
Question 76 resumption of railway service between Morapuri and ——. 320. सर 

HOUSING— 
Question re— 

Grant of subsidies to Provincial Gov for develop of ——. -78-79 
— for Government servants. 054. 3 

+- —— scheme for industrial workers. 53-4. 
Refugees residing without shelter. 4526-30. 

See also ‘Accommodation’. 

HOWRAH— 

Question re stoppage of Puri- —— Express train at Jajpur and Jénapur stations, 460, 
HUSAIN, MR. TAJAMUL— 

Election of —- to Standing Committee for the Ministry of Works, Mines ao Power. 982 
Indian Penai Code and the Code of Criminal Procedure (Amendment) Bill— 

Motions to refer to Select Committee and to circulate. ]67. 
uestion (Supplementary) re— करे 

2 pronase of Governors, Ambassadors and High Commissioners, etc, 785. Fe 
Appointment of Scheduled Caste candidates trained under Bevin Sclieme. 776, 
Broadcasting Station at Bezwada. 42. e 
Compensation to European I.0.S. Officers leaving India. 445. 
हक हक of Scholars returned from abroad. 7-8. 

५ Evacuation of Hindus and Sikhs from Sind. 792-93. 
. Food requirements of various provinces. 

Granta-in-aid to educational Institutions ine 
Indian armed forces personnel in other bri 
Manufacture of vegetable pes 943. + 
Motor Car Spentaeacing ies. 204. = 
New Railway coaches. u. - 
Prohibition of tas ome of animals. 938. 
Reconstitution of ittee on Indi 
Seok of railway travel. 964 
Slaughter of cattle. 936, 

Gentrally Administered Areas. 4I. 
ies, 359. 

system of Medicine, 3}. 

Transport of refugees. 963 
Resolution re oF anisation of a National Militia. 820-il. 

; HUSSAIN IMAM, MR.— 
- Election of —— to All-India Council for Technical Education. 545. Election of —— to Standing Committee for Ministry of Defence. 607. 

Ministry of States 057. 

39.40, 
Motion re Food policy of the Government of India. 655-57, Nomination of —— to Panel of Chairmen. 247. हि 4 Question 4 DEOoAN exclusion of Indians from Japanese Cotion trade. 524. . 

Motion for adjournment re agreement between the Dominion of India. and the Nizam of 
—— and Berar. 056. ‘ 

Question re— > 
Accession of —— statesto Indian Dominion. 623. 
Accession of Nizam’s State to Indian Union and exodus of Muslims to the State 563-64 — Air services bet —— and Ga m and Gannavaram and Calcutta. 677. 
Banning of Indian Union flag 89 ४-5 पर 
Collection of arms and mobilisation of Military forces by the Fieam. 80. Exodus of Muslims to —— State. 623. ड़ 

। Import of petrol in State. 053.54. 
Incursions of —— people and: police into Indian territory,” 4575-74. _ fo Military training for students in —— State. 62I. 

k - Purehase of British war material by —— State. 853-54 te Standstill Agreement with H-E.H. the Nizam of —— $87 का. = BYDRO-ELECTRIC— हर ढ 
Question re —— Schemes. ee ee eee ee 
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highest Se eee 

HYGIENE— ले 

See ‘Public ——". पर 

I 

IBRAHIM SAHIB BAHADUR, MR. K. T. M. AHMED— 

Election of —— to Standing Committee for Ministry of Commerce. 498 
Question (Supplementary) re— 
Committee on* indigenous system of medicine, ~68. 
Exploitation of mineral vesources. , 406. 
Grow More Food Campaign. 267. 
Nationalization of Railways. 296. 
Production, import and allotment of mill cloth. 300. 

ILLAHI, MR. 8. M.— 
Election of —— to Standing Committee for the Ministry of Relief sd Rehabilitation. 983. 

IMMIGRATION— दर 
Question re— = 

Disallowance of entry of Indians into Burma. 56. 
Fiji Government's —— Bill. 276. 
—— of Indians into Burma. 277, 423-24 
Indo-Burma —— Order. 0व4ा 
Modification of —— Bill by Governments of Kenya, Uganda and Tanganyika, 00. 
Proposed anti-Indian —— Legislation by Fiji Government. 778 

IMPERIAL BANK— 
y See “Bank(s)". 

IMPERIAL CHEMICAL INDUSTRIES (INDIA) LTD,— 
Question ve distribution of caustic soda and other chemicals by ——. 692. 

IMPERIAL SERVICE(S)— क्र 
Question re European Officers of —— retired after political changes in India, 488. 

IMPORT(S)— : 

Motion to reduce Demand for ‘Ministry of Commerce’—Corraption in working of —— and 
export licensing. 35-40. 

Question re— 
Freight paid on foodstuffs im ee 683.85. 
Grant of subsidy for —— ० 
Handling of exports and —~ of India by Indian Mercantile Marine. 766-67, 

and export licences. 753. 
and manufacture of drngs and medicines. 244. 
of agricultural. implements. 698. 
of Areca. My 
of Arecanuts. 779-80. 
of drags and medicines. 699. 
of food. 9. = - 

— of foodgrai: 974-75. ~ 
—— of foodgrains, consumer and capital goods. 
—— of foodgrains from abroad and allocation to Pakistan. 673-75. 
— ‘of foodstu 307. : 
— of locomotives. 42]8. i 
— of Maize. 968. 
—— of Mineral Oil. 82. 
—— of Motor Cars and Trucks. 69-93. 
— of Oils and greases. 532. . 
— of petrol in Hyderabad State. 053-54. 
—— of processed foads. 943-46. a 
— of rice. » 
— of Tohaeco. Baars 
— of wheat. 968-69. 
Imposition of Contrdlg over —— and export. 426-27. 
Negotiation for —— of foodorains from Soviet Union. 688. 
poner igs कल यह, eae dl -75. 

umber of tadios impo and Broadcas' stations in India. Li 
Se = — oF os me A eg on salt depat कर 70. fe 
Production an: of salt in India since the abolition of salt daty. 
Production and° —— of drug for leprosy. 200-0. ss 

— and mill cloth. 29-50.
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फ्राएएर8)--व्क्ाव, oC 
ee 

Question re—contd. 

Purchase of foodgrains from abroad. 343. 

Revalidation of —— licences.  759. 

Review of export and —— licences. _ 477%75. 

Rice and wheat purchased from outside India. 977-78. 

Subsidising food ——. 4352-34. 

Value of exported and imported foodgrains. 323. 

IMPORTS AND EXPORTS (CONTROL) BILL— 

See ‘Bill(s)’’. 
IMPROVEMENT TRUST— 

Question re— 
Building in Ward No. 4, Delhi, not acquired by Delhi ——. 24. 

Sale of land to the Ministerial staff by Delhi ——. 343578-79. 

INCOME (INVESTIGATION COMMISSION) BILL— 

See “Taxation on ——’’ under “Bill(s)’’. 

INCOME-TAX— 5 
See “Tax(es)’’. 7 

INCOME-TAX AND BUSINESS PROFITS TAX (AMENDMENT) BILL— 

See “Bill(s)’’. 

INCOME-TAX AND EXCESS PROFITS TAX (AMENDMENT) BILL— 

See ‘‘Bill(s)’’. 

INCURSION(S)— 
कं Question re —— of Hyderabad people. 375-74. - 

INDIA— 

~ sMotion for adjournment re agreement- between the Dominion o! 

Hyderabad and Berar. 056 

Motion to reduce Demand for ‘Ministry of External Affairs and Commonwealth Relations’— 

Position of ——— in international affairs and of Indians in Commonwealth countries. 

4242-65. / = = 

Question re— 

Absorptions of Foreign Settlements in Indian Union. 783-84. 

Accession of Hyderabad State to Indian Dominion. 623. 

Anti-Indian ac s of Government of Goa. 79. 

Anti-Indian acti es of Muslim Officers. 60I. 

Anti-Indian’ propaganda by American film producers. 604-02. 

Citizenship of Pakistan and Indian Union. 052-53. 

Collection of Business Profits Tax in India and Pakistan. 75. 

Constitution of ‘Empire Dollar Pool’ and shares of —— and Pakistan. 578. 

Disposition ‘of Indian Army in Indian Dominion on the I5th August, 947. 

Division of astets and liabilities between —— and Pakistan, 74-75, 2-82. 
Vistan. 47-55. 

£ —— and the Nizam of 

sion of astets between —— and Paki < 
Division of loan between —— and Pakistan. 84I i 
East Bengal Officers opting for Indian Dominion’ 59. 
Effect of partition between and Pakistan on Railway. 328. 

Expenditure cn migration between —— and Pakistan. 79, ¥ 
Financial stability.of —— 260. 
Future of all India concerns in view of India’s, division. 422-23. 

Government. employees opting to serve ——. 63. 

Inclusion of French possessi in Indian Union, 782-83. 

—s membership of ‘Empire Dollar Pool’. 564-65. 
—s position in ‘Dollar Pool’. . 
Indo-Burma immigration Order. 04-42. 
Industrialisation of ——. )-82. . 
Landing of Pakistan Planes within Indian Dominion. 367-68. 
Lord Addison’s visit to ——. |. 
Loss due to inenrsions by Pakistani's into Indian territory. 47. 
Measures for building up of 78 foreign exchange resources, 572-73, 

ee ae aa eee Pakistan. ३ कक cS 

fonetory loss due to delay in r ion of secti of B.A, Rail rtioned 
मदर लाल ee किस Award. ० ges = 

tiations between Government of —— and Ceylon re Indo-Ceylon 
Det ccater OF ते Pakistan, 46086.” 5584 tee Nema. < Wel. 
Prevention of an economic crisis in ——. 779. 

. 
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INDIA—contd, 
Question re—contd. 

Provision of railway staff who opted for ——. 7700-08. 
Railway workshops in —— and Pakistan. 457-58 
Relative strength of Land, Air and Naval Forces of —— and Pakistan. 583 

mtation of India at International Conference. 770-73. 
Status of Pakistan citizens in —— and vice versa. 622. 

in —— of Mr. Sotchell a south African White. 539. 
Transfer to —— of German Patents. 972-73. 

Second the Reserve Bank of India and the Imperial 
' Bank of India and the F ial A, the Go of U. हू, and the 

Government of —— copies laid on the table. 228-25. 
Statement on partition issues between —— and Pakistan. 60-5, 
Statement re negotiations between the Dominions of —— and Pakistan on the question 

of division of assets and liabilities, ete. 
INDIA OFFICE— 

Questi re eal of ——- Build g and its ts. [795-96, 

Statements re tenders not accepted by the ——-, London—laid on the table, 349. 
INDIA TEA RESTRICTION ACT— 

See “Act(s)”. 
INDIAN(S)— ‘ 

Motion to reduce Demand for ‘Ministry of External Affairs and Commonwealth Relations’ — 
Position of India in international affairs and of —— in wealth countries. 

242-65. 
Question re— : t 

Anti — er in the Middle East. 752. 
Citizenship ts of —— in British Commonwealth of Nations. 42-2I 
Disallowance of entry of —— into Bu 5) 
Employment of —— in the United Nations Secretariat. 282, ot. 
Exclusion of —— from Japanese Cotton Trade. 522-24. 
Tl-treatment of —— passengers travelling by M. S. Battory. 7. 
Immigration of —— into Burma. 423-24, 277. 
— in East Africa, 043. 
—— labourers in Ceylon. 036-37 
— personnel in the U.N.O. Secretariat. 037-38. 
—— Staff Officers, in offices of Engi Chief of General Head and Chief 

Department of B. B. & C I. Railway. I764 
[8] पेपर by Fiji Government. है ss 

Repatriation of —— from Germany. 02 
Resettlement of Burma labourers. "525-26. = Sale of —— Medicines in Mauritius and protest against Mr. Ridlay’s statement re adoption of French names b; 22 . 

by for —.. 277. 
~ पक for Soe ia mimonwealth countries. 622. 

us of —— under the new scheme of political ref Mala: पा oe “—__¥ or “Bharatis” fox "nou Masta 55 55 56“ 
ermination of services of —— b Gn ee <i y Government of Burma and their absorption by 

INDIAN ADMINISTRATIVE SERVICE— 
See “Administrative Service, Indian”, 

INDIAN AIRCRAFT ACT— 
See “Act(s)’’ 

INDIAN ARMY AND THE INDIAN AIR FORCE (AMENDMENT) BiLI-— 
See “Bill(s)”. 

INDIAN ARMY ORDNANCE CORPS— 
Question re— 

Direct Commission in ——. 840. 
Regular Commission for Ordnance Civilian Gazetted Officers in the ——. 

ae AN BAR COUNCILS AND THE LEGAL PRACTITIONERS (AMENDMENT) 

“Bill(s)”* : 7 
333>७०-++»« था 
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iNDIAN BOILERS (AMENDMENT) BILL— 

See ‘‘Bill(s)”. 
iNDIAN CATTLE PRESERVATION BILL— 

See ‘Bill(s)’’. 
INDIAN CIVIL SERVICE-— 

See “Civil Service, Indian’, 

INDIAN COINAGE (AMENDMENT) BILL— \ 
See *‘Bill(s)”’. 

INDIAN COMPANIES (AMENDMENT) BILL— 

See “‘Bill(s)”. 
= INDIAN COTTON CESS (AMENDMENT) BILL— 

See “‘Bill(s)”. 
INDIAN DATRY DEPARTMENT— 

Demand for Grant. 348. 
INDIAN EXTRADICTION (AMENDMENT) BILL— 

See “Bill(s)’’. 

INDIAN FINANCE BILL— 
See “Bill(s)”. 

INDIAN FINANCE (SUPPLEMENTARY) BILL— 
See “Bill(s)’”. 

INDIAN MEDICAL COUNCIL (AMENDMENT) BILL— 
See “Bill(s)”. 

INDIAN MERCHANT SHIPPING (AMENDMENT) BILL— 
~ See “Bill(s)”. 

INDIAN NATIONAL ARMY— 

पथ of ——— Mar जगत अल कपल तक of Wadia = tha tues 
= Keshnie Fighting. 588-89, 

0! 
al ploy: — pe 592. 

-Return of money deposited by —— Soldiers, 77. 

INDIAN NATIONAL CONGRESS— 
See ‘‘Congress, Indian Naitonal’’. = 

INDIAN NATIONAL TRADE UNION CONGRESS— is 
~~. See “Trade Unions”, , 

INDIAN NAVY (DISCIPLINE) (AMENDMENT) BILL— 
See “Bill(s)”. 

INDIAN NURSING COUNCIL BILL— 
See “Bill(s)’”’. 

INDIAN PATENTS AND DESIGNS (EXTENSION OF TIME) (AMENDMENT) BILL— हर Se 
See “‘Bill(s)”’. 

INDIAN PENAL CODE (AMENDMENT) BILL— 
See ‘‘Bill(s)’’. 3 = 

r PENA E AND TH NENT) 2 L 007 E CODE OF CRIMINAL PROCEDURE (AMEND- 

- See “Bill(s)”’. हूँ: 
INDIAN POLICE SERVICE— Z Z 

See “Police Service, Indian”. = 

INDIAN POLITICAL SERVICE— 
See ‘Political Service, Indian". 52 

. INDIAN POSTS AND TELEGRAPHS 0825 एप्रफाटएप'-- 
~ Demand for Grant. वउवव, न 
INDIAN POSTS AND TELEGRAPHS.St0 Ni REVENUE). RES SUSPENSE (NGT MET FROM 

Demand for Grant. 350, 

- 
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INDIAN RAILWAY (AMENDMENT) BILL— 

See “Bill(s)”’. 
रू 

INDIAN TARIFF (AMENDMENT) BILL— 
See “Bill(s)”. 

- INDIAN TARIFF (SECOND AMENDMENT) BILL— 
See “‘Bill{s)"’. } 

INDIAN TRADE- UNIONS (AMENDMENT) BILL— 
See “Bill(s)”. 

INDIAN UNION— 
See ‘India’”.- 

INDIANISATION— 

Question re —— of the’ Officers personnel in Government of India Departments. 783. 

JNDO-CHINA— 
A 

कई परम कट रख arrangement with the French Government of ——. 70405. 
Remittances from French —— to India. 4035-04 

INDONESIA— 
Question re— ss 

Internment of the Orissa M.L.A. in ——. ४! 
Seizure of rice by the Dutch Government, ~778-79. 

INDORE— z 

Question ze bridge between Khandwa and —— on Narbudda River. 328-29. 

INDUSTRIAL DISPUTES BILL— : 

“Bill(s)”” : 

INDUSTRIAL FINANCE CORPORATION BILL— rm 

See “Bill(s) 
4 INDUSTRY (TES)— 

Question re— 
‘All India —— and Labour Conference. 4052. 
Development of ——. 928+ 
Development of Home and Cottage ——. 7222. 
Encouragement of Cottage ——. 4६. Scene he eC 
Housing Scheme for Industrial Workers, 53-4: wees oe 
Industrial Census in 20- : 

dustrial Delegations to Germany. 973. 
5 dustri of India. 680-62. S 

Nationalization of ——. 679-80. 
Programme for development of salt —— 
Protection and subsidy to ~ 4286. 

. Protection, subvention or subsidy to.——, 927. 
| = Report of industrial panel. 4426. 

4 

Salaries to staff of Food, Textiles and —— Departments. 260-62. 
Salt as a Cottage ——. 454. 
ae es Pee 222. bs 

ise of railway constructed from Jubbul, Central Ordnance Depot, 
Jubbulpore, for Civil ee 783. a tgs fo 

INDUSTRY AND SUPPLY, MINISTRY OF-— 

Demand for Grant. 265-7l, 289-435, 345, 347. 

Hotes w 2 मद for" Resor of am lotion to ce ‘or ‘——'—Removal of control over cloth 
ies other than food. 265-7I, 280-I335 meant 

INFORMATION AND BROADCASTING, MINISTRY OF— 
Depend ie er 3344. 
Election tanding Committee for ——. 796, 703. 
Motion re election to Standing Commi for ——._ 626. 
Question re imp ions Division of the ——. 596. 2 

INFORMATION FILMS— 
Question re revival of —— of India. 586. 
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INSCRIPTION (S)— : 

Question i re— 
ered by the Archwological Department. 207-08. 

Publication of lists of —— dynasty-wise. 207. 
Reprinting of ‘Epigraphia Indica’ and South Indian ——. 207. 

INSOLVENCY (AMENDMENT) BILL— 

See “Provincial ——"’ under “Bill(s)’”’. 

INSTITUTE(S)— 

Question ve Central —— of Fruit Technology in Delhi. 4449. 

INSTRUMENT OF ACCESSION— 
=» See ‘Accession’. ‘ 

ANSURANCE(S)— 

Question re— . 
Agricultural —— in India. 332. 
State —— of Crop and Cattle. 32)-22. 

INSURANCE BILL— 

See “Workmen's State ——” under “Bill(s)". 

*TNSURANCE (AMENDMENT) BILL— 
“See ‘Bill(s)’’. 
INSURANCE (SECOND AMENDMENT) BILL— 

See “‘Bill(s)”. 

INTERCASTE MARRIAGE REGULATING AND VALIDATING -BILL— 

. See “Hindu ——” under “Bill(s)"’. 
INTEREST FREE AND INTEREST*BEARING 4DVANCES— 

Demand for Grant. वउ5ा, ; 
INTERIM GOVERNMENT— ‘ = j 

Question re trade Agents appointed by ——. 775-52. t गे 

{INTERNATIONAL AFF ATRS— oy 
* “Motion to reduce Demand for ‘Ministry of External Affairs and Commonwealth Relations" 

Position of India in —— and of Indians in Commonwealth countries. 

INTERNATIONAL BANK(S)— 

See ‘‘Bank(s)"*. 

INTERNATIONAL CONFERENCE— 
Nee “*Conference(s)". + 

INTERNATIONAL EMERGENCY FOOD COUNCIL— 
Question r@allotment of foodgrains by F.A.O, आते ——. -54-43. 

INTERNMENT— ; 
Question re 

INVASION— 

Question १6 —— of Kashmir by Frontier Tribgsmen. 779-80. 

INVESTMENT— 
Question re National —— Board. 367. 

TRAN— ‘ है 
Question re anti-Indian propaganda in ——. 452. 

TRON—* , 

es “मल on textile, ——, steel and other control Departments. 685-86. 
Quantity of ——, rieel and cement in Indian Union. 
Steel, —— and cement in United Provinces. 

TRRIGa L0N— « 
Question re— i oe : ary 

All India drainage and development plan. 273-74. 
Development of Sangameswar project. 3462-63. 

of Orissa M.I.A. in Indonesia. 763. a) e
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IBRIGATION—contd. 
’ 

Question re—contd. 

Execution of Mahanady Valley bro} ect. 763-64. 

— in Berar and Marathi Cen Provinces. 328. 

—— projects in Rayalaseema 3088. के 

Major —— projects. 407--09. 

IRRIGATION, NAVIGATION, EMBANKMENT AND DRAINAGE WORKS— 

Demand for Grant. स्444 ‘ 

ISHAQ SETH, HAJI ABDUS SATTAR HAJI— 

Election of —— to Central Advisory Board of Archwology. 229. 

Election of —— a a ) se ee 

Indian Financg (Supplementary) Bi 

Indian Penal Code vt the Code of Criminal Procedure (Ametidment) Bill— 

Motion to refer to Select Committee and to circulate, १ ६५:/ 

Minimum Wages Bill— ‘ 

of Select C ittee._ 07-08. 
Motion re election of Standing Committees to advise Ministries. 23]- 

Motion to reduce Demand for— 
‘Minis' — Industry and Supply’—Removal of control over cloth, yarn and commodities 

other ‘ood. 2307. : 
‘Railway Board’—More ad te pl for safegu: the person and property 

of passengers. 74-42, 744. 
Question re— 

Desecration of m हक in Delhi. 596-97. 
Remodelling of Tellicherry Station, 690 

(Si ry) Te viser to Government of Indid. 764. 

Workmen’s State Insurance B 
Motion to refer to Select Committee. 500. 

ISMAIL KHAN, NAWAB MOHAMMAD— 

Congratulations by —— to the Honourable Mr, G VY. Mavalankar cn his election as Speaker 
of the Constituent Assembly of India (Legislative) 

Election of to All-India Council for Technical Education. 705. 

Election of —— to Court of University of Delhi. ३060 
= Election of —— to Standing Committee for Ministry of Home Affairs. 704 

ISTIMRARI AREA(S)— 
Question 7९ oppression of tenants in ——. 698. 

JAFAR IMAM, SAIYID— 

Election of —— to Standing Committee for Ministry of Food. 703. 

JAFFER, MR. AHMED E. H- : 

Question re requisitioning by the army of buildings and bungalows in Bombay City. ४ 
I758 iets 

JAGAT NARAIN LAL, SHRI— 

Indian Trade Unions (Amendment) Bill. 429. 
Question. re— 

Casualties and loss to non-Muslims in Pakis 94. 
#. Collection of arms and mobilisation of military forces by the Nizam. 480. 

£ of 0. T. and E. I. Railways. 
List of railway caterers on E. I., 0. T, and 8, N. Railways. 322-23. 
Steps for for losses sit 94-95. 

JAGJIVAN RAM, THE HONOURABLE SHRI— 
Dock Workers (Regulation of Employment) Bill— 

Motion for leave to introduce. 4I-42. > 
* Motion to refer to Select Committee. 52l, 528-29. 
Soe Trade Mis, (Amendment) Bill— 

otion to consider as reported by S mmittee, 6-I7. 3 
Consideration of clauses. 47-8. ५97 32-32, 4I-43, 45. 
Motion to pass as amended. 246-47, 249, 257-58. 

Minimam Wages a 
० Com! 

Report of Indian Government delegates to 29th Sessio! ternational Labour 
ference, Montreal—laid on the table. 288. gees ee 

Workmen’s State Insurance Bill— 
Mction te refer to Select Committee. 484-86, 500, 58-20. 

‘ 
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JAILS AND CONVICT SETTLEMENTS— 5 
Demand for Grant. 5%. 

JAIN, SHRI AJIT PRASAD— 
Indian Trade Unions (Amendment) Bill. 79-22, 30. 
Motion re relief and rehabilitation of refugees. 884-86, 89-96, 
Question re— i 

British personnel in Indian army. 746-47. 
British railway personnel. 977. 
Evacuation of Hindus and Sikhs from Sind. 790-93. 
Loss due to incursions by Pakistanis into Indian territory. 47. 
Passenger and tonna: ge carrying capacity of Indian railways. 976. 

Secretary of State’s Services. 359-66. ss 
Question (Supplementary) re— 

Development of Indian Mercantile Marine. 765. 
Division of agsets and liabilities between India and Pakistan. 543-49. 
Fixation of asic value of currency. 56. 
“Grow More Food” Campaign, 287. : 
Help given to refugees by Governmer{ and private bodies, 4-i2. 
Indian research scholars sent to foreign countries. 57. 
Migration between India and Pakistan. 78. ~ 
Number of states acceded to the Indian Union. 59, 
Recruitment to foreign service. . 
Supply of cheap fuel and subsidized manures. 659. 
Use of oil cakes and bone-meal ax manure. 295. 

Workmen's State Insurance Bill— e 
Motion to refer to Select Committee. 505-08. 

JAIPAL SINGH, SHRI— 

Damodar Valley Corporation Bill— 

Motion to refer to Select Committee. 84-43 
Election of 
oe, oe (Arendncus) Bill. = aes 

JAIPUR— : Z 
Question re stoppage of Puri-Howrah Express train at —— and Jenapur stations. 

JAMSHEDPUR— 2 
Question re running of Patna bogey from Chaibasa instead of ——. 789.90, 

JANGPURA— 

to Standing Committee for Ministry of Works, Mines and Power, 962 

460. 

Question ve interruption of electric supply between ——- and Nizamuddin on the Ist Decem- 
ber, 3947. 542-43, 

JANMABROOMI- 

Question re supply of steel to —— group of newspapers, Bombay. 975-76. 
JAPAN के 

Question re— 
Exclusion of Indians from Japanese Cotton Trade. 522-24. t 
Payment of reparations by Germany and ——. 436. 

JASIMUDDIN AHMED, MR.— 

Election of —— to Standing Committee for Ministry of Health. 703. 
JENAPUR— 

Question re stoppage of Puri-Howrah Express train at Jajpur and —— stations. 
JHELUM— 

Question re evacuation of refugees from —— (West Punjab). 56. 
JHUNJHUNWALA, SHRI 8. P~ 

Election of —— to Standing Committee for Roads. 057. 
Election of —— to Standing Finance Committee. 3580-5. 
General, discussion of General Budget. 0i2-43. 
Indian Tariff (Second Amendment) Bill. 7728, 729. 
Question re— 

Import of foodgrains, consumer and capital goods. 052. 
Imposition of duty on raw-jute. 052. 

460. 
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JHUNJHUNWALA, SHRI 8, P.—contd. 

Question re—contd. 
Monopoly of foreign news agencies in dissemiuation of news from india to foreign 

countries, 58. 
Pakistan's export levy on Jutes 378. 
Pakistan's export duty on raw-jute 4376. . 

JODHPUR RAILWAY— है 
See ‘“Railway(s)’’. 

JOGENDRA SINGH, SARDAR— 
Election of —— io Standing Committee for Ministry of Agriculture. 607. 
Election of —— to Standing Committee for Ministry of Defence. 607. 

JOINT STOCK COMPANTES— ; 
“Dematid for Grant. 4348. 

JUBBULPUR— 
Questia; re— 

Conversion of canteens into Indian Refreshment Rooms at ——, Muttra, Agra and other 

stations, = 
lop) of id 25, 

Expenditure re Gun Carriage Factory, ——. 3, : 7 

Recovery of unauthorised ammunition from Muslim houses in Burgi near.—. 770. 

Seizure of unauthorised ammunition in “—. |. 
Smuggling of arms and ammunition from C.0.D, —. 74. हे 

Stock of ammunition, etc. in Central Ordnance Depot, ——. 97-98. 

Thefts ffom —— and other Ordnance Depots. 82. रे 

Use of railway lines constructed from —— ststion to Certral Ordnance Depot, for civil 

industry. 733. 

JUGAL KISHORE, ACHARYA— ; 

é 

Election of —— to Court of University of Delhi, 260. 

JUNAGADH— 

Question re— 
Accession of —— State. 9]. 
Accession of —— to Pakistan and of Kashmir ‘to India. 779. 
BS ts by India’s ambassadors on Kashmir and ——. 7040-67 . 

JUTE— ~ 

Question re— 
Applications for —— export. 53-32. 
Export duty on raw —— by Pakistan Government. 356-58. 
Export of —— and gunny. 758-59. 

fibre from Pakistan and its production in India. 667-02. = 
Imposition of duty on raw - 052. 
Increased —— production in India. 450. 
Levy on export of to India, 052. 5 
Pakistan's export duty on raw ——. 7376, i377-78, 760८. 

Fe 

KAKKAN, SHRI P.— 

Question re— 
New railway lines'in South India, ॥227. 
Welfare of backward classes. 286. 

4juestion (Supplementary) re ure of 

KALAPA. SHRI ४. R.— 

hones as manure. 635, x 

LS 

KAMATH, SHRI H, V.— / Eee 
eee Forces (Special दल, Bill. 7758-44. 748, ns 
Election of —-- to Standing Commitice for Ministry of . stemal Afiai Common- 

wealth Relations. 607. : ee mer 
¥lection of —— to Standing Committee for Ministry of Lef 
Electricity (Supply) Bill— = ies ee 

Motion to refer to Select Committee. 464, 466-67. Pa 
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KAMATH, SHRI H. V.—Contd. 

General discussion of Railway Budget. 634, 64-42. 7 . 

Indian Penal Cole and the Code of Criminal Procedure (Amendmeng) Bill— 

Motions to refer to Select Committee and to circulate. 468-69. 

Jndian Trade Unions (Amendment) Bill, 29. 

Motion re— 

Election to Central Advisory Council for Railways. 5l. 

Election of Standing Committee to advise Ministries. 232-33. 

Motion tc reduce Demand for ‘Ministry of External Affairs and Commonwealth Rela- 

Affairs and of Indians in Commonwealth 

= tions’—Position of India in International 

epuntries. 257-59, 264. 

Pharmacy Bill— 
. Motion to refer’ to Select Committee. 8I8. 

= Question (Supplement: re— 
ay toe किक, कर कह nae Indian Union and exodus of muslims to the State. 563. 

Accession of Nizam's state to 

Agreement with Tata’ Airways. 

All-India Brainage and Developm: 

Commonwealth Customs Union. . 

Disposal of certain serviceable aeroplanes as scrap. 796. 

Disposal of India Office building and its contents. 796. 

Division of assets and liabilities between India and Pakistan. 75. 

Employment of scholars returned from” abroad. 7. 

Evacuation of Hindus and Sikhs from Pakistan, 283. 

Fertilizer Factory at Sindri. 428. 

Government employees opting to serve India. 63. 

Hindustah Aircraft Factory. 45. 

Import of locomotives. 2i9. : 

Incursions of Hyderabad people and police into Indian territory. 374. 

Indian Armed Forces Personnel in other countries. 559- 

Loan by India to Pakistan. 62. 

Motor Car ge Factories. 204. 

af seine of East हि Hindus to West Bengal. 54l. 
59. 

799. 
ent Plan, 274. 

. Recruitment and ioe of Cadets at Dehra Dun. 568.” 

Recruitment to Indian dministrative Services at the Centre and in Provinces. 567. 

Recruitment: to vacancies caused by division of Army between Inia and Pakistan. 544. 

Removal of articles from Pakistan. *28l, > = 

Sale of land by Delhi Tmprovement Trust. ]379. si 

Resolution re— 

Ratification of the constitution of the World Health Organisation and the Proteol conce:n- 

ing the International Office of Public Hygiene. 

Scientific research into Ayurveda system of medicine. 

Salaries of Ministers Bill. 708. 

i Suggestion re adorning of Chamber Walls and Speaker's Chair by National Flags. 345. 

KAMESHWAR SINGH OF DARBHANGA, MAHARAJADHIRAJ SIR— 

Flectign of —— to Standing Committee for Ministry of External Affairs and Common- 

"7408-I0. 

. _ wealth Relations. 607. = a = 

KANCHRAPARA— ees : dines eat 

Question re— 
Fi 

Construction of —— Workshops. 209. gs 

Remi of Station i beyond —— on B. A. Railway to Eastern Pakistan. 694. 

KAPOOR, SHRI JASPAT ROY— 

Election of —— fo Central Advisory Council for Railways. 35L. 

Election of —— to Standing Committee for the Ministry of Relief and Rehabilitation. 962. 

. ee re— 
try of refugees into the United Provinces. 762. 

Refugees killed in Bharatpur State. 762. + 

isan a weet Punjab refugees. 760-6l. 

equisitioning of lands by District Magistrate, A, 62. 

Wagons for fire-wood. 697- न be 

West Pakistan refugees in U.P. 760. z 

KARIMUDDIN, KAZI SYED— 
- 

Delfi Premises (Requisition and Eviction) Bill— 

aoc to consider as reported by Select Committee and to pass as amended, 498-99, 

500. 
Election of —— to Standing Committee for Ministry of Communications. 606 

\ 
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KARIMUDDIN, KAZI SYED—contd. 

Electricity (Supply) Bill— 
Motion to refer to Select Committee. 407-08. 

Extra Provincial Jurisdiction Bill— 
Motions to consider as reported by Select Committee and to circulate. 547-49. 
Consideration of clauses. 5. 

General discussion of General Budget. “985-87. 
Indian Penal Code and the Code of Criminal Procedure (Amendment) Kill— 

Motions to refer to Select Committee and to circulate. 472-74, 76, 282. 

KASHMIR— 
~ Question re— 

‘Accession of Junagadh to Pakistan, and of —— to India. 779. ae 
Appointment” of I.N.A. Men to Indian Army and participation of Mus] LN.A, Men 

m the —— Fighting. 588-89. : 
Attack on —— and Pakistan military officers. 588. 
Invasion of —— by Frontier Tribesmen. _779-80, 
Private plawes commandeered for —— defence, ॥22. 
Siege of Mirpur and Kotli towns by raiders. 367. 
Stat ts by India's Ambassadors on —— and Junagadh. 040-4. 
Statement on events in ——. 592-96. 
Use of planes. for operations in ——. 

KENYA— 

~ Question re modification of Immigration Bills by Governments of ——,° Uganda and 

i Tanganyika. : : 

" KESKAR, SHRI 8. V.— ese 

aration under Rule 2 C, 853. = - 

Bection of —— to Standing Committee for Ministry of Food. 385. 

॥ KHAITAN, SHRI DEVI PROSAD— 5 

Election of —— to Standing Finance Committee for Railways. 354. = 

Question. re— 
Arrival of Pakistan Military Commission in Aligarh Muslim University, 469. 
Casualties and loss tos Hindu and Sikh erates ee West Punjab. &7. 
Delayed delivery of letters, ea and a 665. 
Expansion of University Training a 8. an uw 
Goods railway wagons and rolling stock marooned 
Government लक कक Inspectorate. ठ. see tae 
Import of mineral oil. 82. = 
Licenses for nev cottan mills in India. 663-65. 
Loans to Pakistan by Indian Banks. 549-50. & 
Loyalty of officers and ranks in defence forces and police to (0०ए७काशा,. 466. 
Manufacture of telegraphic equipment in India. भर 
Manufacture of telephone parts in India. 3!2. - 
Pakistan badges for scheduled castes and har tt of Hindu evacuees in Bengal, - 773-74, 

i Production of Consumer's goods in India. 3i3. 
Production of Cement in India. 35, = 
Production of Cotton Cloth by Indian Mills. 66-65. = < 
Production of quinine. _ 765. 
Production of steel in India. 660-6. 
Requirements of Caustic Soda. 927. : = 
Sanction for* Capital’ Issues. 65-66. 
Settlement of Burma’s debt to India. 65. 
Standardization of railway equipment. 935, 2 
Substitution of ‘Indians’ or ‘‘Bharatis” for ‘“non-Muslims’’. 550. © 
Working of armament factories in India. 550. 

KHANDEKAR, SHRI प्र. Ji— 
General discusi-n of General 89१7०. 995-I00I. 
General discussion of the Railway Budget. 655-4. 
Question (Supplementary) re— 

= Creation of new provinces on linguistic and cull | basis. 795. 
Details re Labour Organisations in the Indian Union. 74. 2 
Evacuation of Hindus and Sikhs from Sind. 
Help wiven 6 refugees hy Government and pe bodies. 40-22. 
Improvement of Telephone service in Delhi. 

i Tndian_ Research Scholars te Foreign countries. 570. 



) 

ह 
; 

है 

कर 
INDEX TO CONSTITUENT ASSEMBLY (LEGISLATIVE) DEBATES 

KHANDEKAR, SHRI H. J.—contd. mink ak soa  ई लडड 
Question (Supplementary) re—contd. 

Motor Car manufacturing factories. 4904. 
Safety of railway travel. 964. 5 
Slaughter of Cattle. 937. 
8 of drinking water in G. I. P, and E. I. Railways. 306. 

Mactan re 2 of the ff scheduled castes. 4070-75. 

KHANDWA— 

Question 76 bridge between —— and Indore on Narbudda river. 328-29. 

_KHARE, DR. N. B— 
Armed Forces (Special Zane Bill. 487. 
Election of —— to Standing’Committee for poste of Healt! 
Motion {or ad. 
Hyderaxad aia Backs “Berar. 056. 

Motion to reduce Demand for— 
‘Ministry of External Affairs and Commonwealth Relations’—Position of India im 
International Affairs and of Indians in Commonwealth Countries. 248. 

‘Ministry of Industry and Supply’—Removal of control over cloth, yarn and commodi- 
ties other than food. 292. 

Question re— 
Desertion by Muslims in Indian military and Police. 376. 
Losses suffered by the Hindus in Pakistan  59. 
Pakistan Hindus and Sikhs as Nationals of India. i5i8. 
Pakistan raids in India, 458, 780. = 

Q ry) re of new provi on linguistic and cultural basia. 

708. 
# India and the Nizam of 

74, 4 
Resslusion re organisation of a National Militia, 903. . 

KHIMJI, SHRI 8. A— 

Election of —— to Standigg Committee for Ministry of Commerce. 498. 
Motion to reduce Demand for— = 

‘abinet'—Corruption in Government Departments. 336. S 
‘Ministry of Commerce’—Corruption in working of import and export licensing. 336r 

Question " uppletientary) re exclusion of Indians from Japanese Cotton Trade 523. 

KHURSHED LAL, SHRI— 
Election of —— to Standing Committee for the Ministry of Relief and Rehabilitation. 962. 
Motion re relief and habitation of refugees. 874-76. 
Question re— 

U.P. measures to keep 604, 
Revision of decision re Government Servants’ option for Pakistan. 602-03. 

कब sector पा a पर isposajs articles of on system. 
Homes for refugee widows and toe 

KIDWAI, THE HONOURABLE MR. RAFT AHMED— हू 

Notification re Rules framed under the Indian Aircraft’ Act, 934—laid on the table. 5850. 

KINGS COMMISSIONED OFFICERS— 

Question re diff tr of V.C.Os, for Civilian posts vis-a-vis ——. 598-99. 

KODATKANAL— 
Question re holiday camp for troops at ——. 35. 

KONARAK TEMPLE— - 
Question re vandalism of —— in Orissa. 69. 

KOSI— 
Question re Damodar Valley and —— schemes. 524-25, - 

KOTLI-» 
Question re siege of Mirpur and —— by Raiders. 4567. 

KRIPALANI, ACHARYA J. B.— Raed 
Election of —— to Court of University of Delhi. 60. 
Election of —— to Governing Body of Indian Research Fund Association. 057. 
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KRIPALANI, SHRIMATI SUCHETA— 

Election of —— to Standing Commitiee for Ministry of Education. 703. ne 
Election of —— to Standing Committee for er of ReJief and Rehabilitation. 962_ 
Motion re relief and rehabilitation of refugees. «72. 

KRISHNAMACHARI, SHRI T. T.— 

Election of —— to Standing Finance Committee. 350:5l. 
Electricity (Supply) Bille 

Motion to refer to Select Committee. ।43-7. 
General discussion of General Budget. 989-93 
Industrial Finance Corporation Bill— ‘ 

Motion to refer to Select Committee. 386-88. 
Pharmacy Bill— 

Motion t refer to Select Committee. 788-श. 

Question re— 

Air agreements with foreign countries. 686. 
Air Services between India and Pakistan. 974. — 
Allotment released from Sterling Balances to Pakistan. 649-50. 
Aviation Training School at Saharanpur. I 
Coal Economy by the Railways. 290, 
Coining of Indian Money by Mexican Treasury. 849. 
Commercial Treaty with U:S.A. 52-3. 
Detention of aeroplanes by Pakistan Authorities. 7279, 
Detention of ship by Pakistan authorities. 278. 
Expansion of Indian Shipping in Coastal trade, 542. 
Exploitation’ of the North Andamans Islands. 700. 
Extension of Indian Air Lines to foreign countries. 6867 
Fertilizer Factory at Sindci, 426-29. 
Freezing of bank assets »y Pakistan Government. 36.37. 
Pipgit paid on foodstuffs imported. 683-85. r 
Hindustan Aircraft, Factory. 429-3l. z eS है 
Housing scheme for industrial workers. 5]35-4. 
Import of foodgrains. 974-75. 
vides of locomotives. 2i8. 
India-Burma Air Service. 685-36. 
Indian Coal Fields Committee. 2I6-7, 
Indians in East Africa. 043. 
India’s position in ‘Dollar Pool’. 848-49. 
Indo-Burma Immigration Order. 04-42. = : 
Industrial Delegations to Germany. 973, 
Operation of Non-Indian Air Lines. 973-74. 
Overseas scholarships to cigs 2 78 588. 

7 5 
Production of Benzol in tadia 428. 
Production of steel. 425-26 
Rates policy of the railways. 423-24. 
Re-entry of Indians in Burma. 043-44, = Refugees travelling by sea. 044. iin Release of Sterling Assets. 848. . है 
Removal of articles from Pakistan. 280-8, 

3426. wt of Industrial Panels. 
Taxation फेर 7 Committee. 849. 
Transfer to India of German Patents. 972-73. 
Treaty with His Majesty’s Government. 042. 
Utilization of Ordnance factories for indgatrial 
Wagons for transporting coal. 9-20. 

Question (Supplementary) re— 

Consumption of petrol. 96. 
Export duty on raw jute by Pakistan Government? 357. * 
Motor Car manufactyging factory. 204. 
Protection and subsidy to industries. 28. 
Supply of fertilising material. 292. 

~Salaries of Ministers Bill. 708. 

KRISHNAMACHARI, STR V. T.— 5 

Election of —— to Standing Commitiee for Ministry of States. 057. 
Congfatulations by to the Honourable Mr. G. V. Mavalankar on his. election as 

Speaker of the Constituent Assembly of India (Legislative). 3. 
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KUNHIRAMAN, SHRI P.— 

Election of —— to Standing Committee 

Election of —— to Standing Committee for Ministry of 

for Ministry of Communications. 606. - 

‘Transport. (other than Roads). 4057. 

Question re— ' 

ALR. relays of B.B.C, broadcasts, 6i9. 

‘Admission in Central Agricultural College, 690. 

Construction Of Tellichery Mysore Railway line. 696-97. 

Cultivation of fallow lands. 697. हर 

Disposal of Scientific equipment. 689-90. 

Education and research institutions in India. 595. 

+ Relaxation of age limits for political sufferers entering Government service. 5683. 

Selection for recruitment to army. 

Steps to detect income-tax evasions. 620. 

KUNZRU, PANDIT HIRDAY NATH— 

Election ofe —— to Standing Committee for Ministry of Defence. 607.- 

Election of —— to Standing Com: 
xternal Affairs and Common- 

wealth Relatjons. 607. 

General discussions of General Budget. 008-I0, 4025. 

Industrial Finance Corporation Bill 5 

Motion to refer to Select Committee. | 462-63. 

Motion ॥९-- 

Food Policy of the Government cf India: 4634, 637-39, 642, 2673. 

Relief and rehabilitation of refugees. 862. 

mittee for Ministry of E: 

Question se— 

Agreement between Prime Ministers 

searches of refugees. 05-06, 790-92. 

Allotment of foodgrains by F.A.0. and International Emergency Food Council. 34-45... 

‘Anti-Indian propaganda in British and American Press. 99. 

jn British and American Press re 

Appointment of Indian Agents in Britigs Colonies. 99-200. 

Commissioning of Civilian Gazetted Officers serving under the Controlier of — Stores- 

with age less than thirty-five years. [70. 

Cormissioning of Civilian Gazetted Officers with age less than thirty-five years im: 

Indian Army. 7700-0. 
= 

Compulsory military training to youngmen. 53-34. 4 > 

Control of Khandsari sugar and gur. 437-39. 

Defence Consultative Committee of Indian Legislature. 200. 

Directorate for Remounts and Veterinary services. 34-35. 

Employment of British Officers in Indian Defence Forces. 99. 

Employment of Indiaus in the United Nations Secretariat. 282. 

Establishment of Advisory Committees of the Assembly. 0l. 

Evacuation of Hindus, and Sikhs from West Punjab. 045, 

Fiji Government’s Immigration Bill. 4276. 
food production. 340-4l. 

034-36. .. 

of India and Pakistan 76 discontinuance of 

Punjab riots. 59I-92. 

Government plan for increasing fi 
Hemes for eee ee widows and children. — 

~. Temmigration of Indians into Byrma__ I277. = 

~ Increased sugar production, 439. : है a 

Indian Technical Officers in Defence Forces. 99. 
Inter-territorial organisation for the British East African Colonies. 28i-82. iS 

ee tion of I Bills by Go ts of Kenya, Uganda and Tanganyika: , 

Movement of East Bengal Hindus to West Bengal. 539-4!. 

Movement of Units of Indian Army in Pakistan. 798-99. 

National Investment Board. 367. 

Permanent Commissions to Indian Emergency Commissioned Officers. °50-5l. 

Procurement bonuses to agriculturists. 439-40. 

Purchase of foodgrains from abroad. 345. 

Recruitment and promotion in Imperial Secretariat Service. 757-58. 

Rehabilitation of refugees from Pakistan. 032-34. i 

Reorganisation eee for the Department of Food and Agriculture. 34]. 

Report. of National Cadet Corps Committee, 200. - 

Searches of refugees,  285. - 

Students evacuated from West Punjab. 044-45. 
Taxation Enquiry Committee, To 
ene bes ao oe 847-48. Bes 

ransfer of records and property of muslim institution: tant 

Ticks sed Groope foe WLELO.. Lahore. i535. = ee. 
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PANDIT HIRDAY NATH—conid. नि Question (Supplementary) re— 
Compensation to European I.€.8. Officers leaving India. 46. 0777 877 77722 Indians in Bact Afra, tose 0० 7० Delhi. 688. 

Request re printing of documents 
*KURUKSHETRA—  - 

Question re wages to refugees at ——. [779, 
: 

and statements laid on the table. 247-48, 

दर L 

*LABOUR— = 
Conventions and Reco: dations adopted at 28th Session of International Labour 

Conference, Seattle—Iaid on the table. 288-89, 
Question re— 

All-India Industries and —— Conference. 032. 
Appointment of a —— Officer at Cochin Port. 454. Appointment of —— Officer for Burma. 98-99. 
Census of the —— population. 763. 
Collection for Coalfield Welfare Fund. 57-8, Conflict between landlords and a ricultural labour. 0I. | Details re organisations in the Indian Union. 7-74, 

i —— delegations to foreign countries. 048-52. 

MSc ag ee pea ates 36058. uitment of —— in the plantation areas. Seattle Conference Conven' A 
as of Indian Government ie to 29th Session of International —— Conference, itreal—laid on the table. 

ae . 
-LABOUR, MINISTRY OF— 

Demand for Grant. 345. 
Election of Standing Commitee for ——. 796. 

“LABOUR WELFARE FUND BILL— 
See “Coal Mines ——” under “Bill(s)” ; 

LABOURERS— 

* Question re— पु 

ian —— i nul a 036-37. हे बा कद foe. weblaas 66 आम trig ok 
Resettlement of Burma ——. 4525-96. - 

See also ‘Worker(s)”. 

=LADY(IES)— 
Question re provision of —— Waiting Room and water at Hajipur Station. 344. = 
See also ‘Woman(en)’’. 

“LAHORE— : 
Motion for adjournment re valuables of non-Muslims in —— safe deposit vaults. 495-96. Question re protection of property and funds of educational institutions at ——. 294, 787-88, 

“LAJPAT RAI, LATE LALA— 7 

Death anniversary of ——. 4. 

*LAND— 
Question 76-- 

Allotment of —— by U. P. Government for house building, 054, 
Allotment of —— to Central Government Servants. 054-55. 
Cultivation of fallow ——. 697. 
Cultivation of ——. 925-26. 

S
S
 

a 
e
e
 

Requisitioning of —— by District Magistrate, Agra. 62i. 
Sale of —— by Delhi Improvement Trust. 378-79. 

LAND DEVELOPMENT BILL— 
See “Delhi and Ajmer-Merwara ——” under “Bill(s)"". S 

“LANDLORD #— _ = = ; Question १९ conflict between —— and agricultural labour. 04, 
“LANGUAGE— ~ 2 

Question re tion of new provi: on linguistic and cultural basis. 793-95, 
Se SSeS कल ज लललय 33 33++9-3% न न 33२2-०० सम ++ नमक रनक मकर 

© 
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LASKAR, PROF. NIBARAN CHANDRA— ड़ 
Election of —— to Standing Committee for Roads. -057. P= 

LATTHE, SHRI A. B.— 

pe of —— to Standing Committee for Ministry of Industry and Supply. 795. 

Resolution re appointment of Statutory: —— Revision Committee. 7700-05. 
LAW, MINISTRY OF- 

Demand for Grant. 344. 
Election to Standing Committee for 855. _ 

LAXMANATEERTHA RIVER— 
Question re construction of dams across —— and Harangi river. 9I-82. 

LEGAL PRACTITIONERS (AMENDMENT) BILL— 
See “Bill(s)”. ७ ~ 
See algo ‘Indian Bar Councils and the ——’’ under “‘Bill(s)’’. 

LEGISLATION— 

Question re— 

—— for providing amenities to Labour. 74-75 é 
—for welfare of agricultural labourers. 753-54 

LEGISLATIVE ASSEMBLY— 

See “Constituent Assembly of India (Legislative)”’. 

LEGISLATOR(S)— 

Question re appoi of fficial —— to Cabinet Sub-Committees. 767-68. 

LEGISLATURE— 
Question re Defence Consultative Committee of Indian ——. 200. 

LEPRGSY— 

Question re— 

E: ti build: —— institutions. 575. 
BE oie f theta a if aie of All India —— Workers’ Conference- held at 

Wardha. 575, 

Measures for relief of ——. 200. 
Production and import of drug for 
Recommendation re control of 

200-0. 
by All India —— Workers’ Conference held af 

Wardha. 842. 
Subsidy to Orissa for dealing with ~ 84I-42. 
University scholarship for —— research. 575. 

TETTER(S)— 

Question re— 
Delayed delivery of —— and telegrams. 450. BE 
Delayet delivery of ——, telegrams and . 5 
Tate flelivery of postal —— and telegrams. 3: = है 

LEV Y— rs 

Question re— 
—— of tax by Sirohi State on visitors to Dilwara Temple at Mount Abu. 59. 
—— on export of jute to India. 052. 
Pakistan’s export —— on jute. 377-78. 

See also ‘‘Duty’”’ 
See also “Tax(es)” 

LIABILITY (IES)— 
Question re division of assets and —— between India and Pakistan. 74-75, 8-82 547-48. 

LIBRARY(IES)— 
Question re— हर 

National museum and —— for India. —597-98. 
Transfer of Imperial ——, Calcutta, 595. : 

LICENCE(S)— 

Motion to reduce Demand for ‘Ministry of Commerce’—Corraption in working of imporé 
and export licensing. 35-40. 

Question re— z 4 
Import and ss पर rt ——. _ 7755. s 
Tssue of —— for production of salt. उठा, - - : 
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LICENCE(S)—contd. = * 
+ Question re—conid. 3 

—— for fire-arms in Delhi, 590-9]. 
—— for new cotton Mills in India. 663-65. 
— to Air, Transport Companies in India. 333-336. 
Newsprint import ——. 274-75, 
Policy re grant of arms ——. 584. 
Revalidation. of import ——. 759. 
Review of export and import ——. 774-75. 

LIGHT (S)— 
Question re— 

Bengal Nagpur Railway tions without ——. 7460. 
Installation of in ie ay carriages. 30. 

LIGHT: HOUSES, AND LIGHT-SHIPS— 5 

Demand for Grant. 346. 

LINE(8)— = 

Motion to reduce Demand for ‘‘Construction of New Lines—Capital and Depreciation Fund” 
—Reconstruction of —— dismantled during war Darwha Pusad ——. 739-4. 

LOAN(S)— 
Question re— 

Division of —— hetween India and Pakistan. ह4. 
by India to Pakistan. 62-63. 

— from International Bank. 843. 
—— to Pakistan by Indian Banks. 549-50. 

See also “Advance - 

LOCOMOTIVES— 
Question re— हू 

Import of ——. 28. 
Manufacture of ——- in India, ॥68-85. 

LONDON— 
Question re— i 

Indian Supply Mission in ——. 448. 
Reorganization of High Commissioner’s Office in ——. 7025-26. 

LOSS(ES)— 
Question re— 

Casualties and —— to Hindu-Sikh Evacnees from West Punjab. 87. 
Casualties and —— ito Non-Muslims in Pakis! 94. कस 

—— of Life and property due to communal disturbances. : 
suffered by the Hindus in Pakistan. 59. 

Monetary —— due ६० delay in retrocession of sections of B. A. Railway! apportioned to 
India Under Boundary Commission Award. 694-95. 

Steps for compensation for —— sustained by non-Muslims. 94-95, - 
LOYALTY— $ z 

Question re —— of Officers and ranks in Defevce Forces and Police to Government. 66, 

LUCKNOW— 
Motion for ad. iation by G of India of U. P. Govern- 

ment’s deal with All-India Sugar Syndicate ——. 7799. 
M 7 

MACHINERY— . 
Question-re facture of agricultural ——. 428-29. 

MACHKHAND— * 
Question re Damodar Valley and —— projects. 029-32. 

MADRAS— 
Question re— 

Export of commodities from —— to Ceylon during the years 937-38 and 946.47. 788. 
Naval Works Department at. Avadi Base, ——. 

to raise price of paddy. 37. 
Poisonous Burma beans imported into ——. 685. 
Rice deficit in —— Province. 297. 

Ce SS eee eee 
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MAHANADY— 

Question re— ‘ : 
, 

‘Execution of —— valley projects 4763-64. 3 

Utilisation of Narbudda, Tapti and —— rivers for Multi-purpose Sebeme. 96-97. 

MAHESHWARI, SHRI HIMMAT SINGH K.— 

Election of to Standing Committee for Ministry of Communications. _ 606. 

Extra-Provincial Jurisdiction Bill— 

‘Motions to consider and to refer to Select Committee. 488. 

Consideration of Clauses. 570-7l, 574. 

‘MAHTHA, SHRI SRI NARAIN— 

Election of —— to Standing Committee for Ministry of Information and Broadcasting. 796. 

Election of —— to Standing Committee for Ministry of Works, Mines and Power. 982. 

MAIL(S)— के 
See ‘Posts and *Telegraphs’’. 

MAINTENANCE— 

Question re —— of “National Highways”. 346. 

MAITRA, PANDIT LAKSHMI KANTA— 

Election of —— to Central Advisory Board of Education. 229. 

Election of to Council ot Indian Institute of Science, Bangalore. 057. 

Election of to Standing Finance Committee for Railways. उछ, 

General discussion of General Budget. 08. 

General discussion of Railway Budget. 649-50, 652. 

Indian Trade Unions (Amendment) .Bill. ॥57. 

Motion for adjournment re abolition of B. A. Railway. 37. 

Motion re election to Central Advisory Council for Railways. 52-53. 

Motion: to reduce Demand for— 
“Ordinary Working Expenses—Administration” —question of economy, efficiency and 

“coMuption. 728. 
“Ordinary Working Exyenses—Miscell Expenses’” . 2B. 

Question re— 

Accession of Junagadh State. ॥9. 
‘Accéssion of Junagadh to Pakistan and of Kashmir to India. 779. 
Anti-Indian activities of Muslim Officers, 60I- 
Appointment of Officials for countries outside India. 765-72. 
Decamping of an armed gong from the General Headquarters Hutments with ammuni- 

tion. 47077. 

Disturbances in Delhi. 89-90. 
Exemption to members of Constituent Assembly from provisions of Arms Act. 799-800_ 

Food position in Tndian Dominion. 327. 

Foreign Diplomatic Embassies in India. 039-40. x 

Tmport of foodgrains from abroad and allocation to Pakistan. 673-75. 

Imports of processed foods. ५ दे 

Tndia®, personnel in the एयर 0, Secretariat. 3057-38. 

Invation of Kashmir by Frontier ‘Tribesmen. 779-80, 

Landing of Pakistan planes within Indian Dominion, 367-68. 

o India under Boundary Commission Award. 

०९. Factories in Tndian Dominion. 599-600. 

“Organisation of a National Militia. 87-20; 828. 

Potato seed for West Bengai 442. 

Recovery of unauthorised ammunition from Muslim houses in Burgi near Jubbulpar, 70. 
Railway to Eastern 

Remittance of Station earnings beyond Kanchrapara on B 

Pakistan, 7 

Reor-anization of ordeance factories. 600-0l, 

“Running”? and “Working Powers’ of Pakistan Railway. 3688. 

»s of pay for terchers in railway schools. ¥ . 

are of mnantborised ammanition jn Trbbulpur, 69-70 4 

768, 3 ; 
Monetary. loss due to delay in retrocession of sections of B. A. Railway apportiofed 

95. 

Settlement. of dues of B A Railway’ Staff by Chief Anditor, FB. B. Biles: Chitta- 

gong. 

Statements by India’s Ambassadors on Kashmir and Junagadh  040-4I. ie 

Susreptitious removal of railway propertées to Pakistan. 970. ५ 

Transport of railway personnel to Eastern Pakistan. 970. 

Use of planes for Operations in Kashmir. 850. Xs 

“jnestion (Supplementary) — bd 

.  Spenmnlation of mails on Ranaghab raihvay station. 4m, % 

Control of Khandsari sugar and qur. 2 

7
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MAITRA, PANDIT LAKSHMI KANTA —contd. 

Question (Supplementary) re—contd. 
Creation of new (नर सके on linguistic and cultural basis. 794. ne 
Detention and pilferage of goods in transit on E. B. Railway at Santahar and Parbat 

pur in Eastern Pakistan. 789-90, 
Division of assets and liabilities between India and Pakistan. 543. 
Evacuation of Hindus and Sikhs from Sind. 792. 
Evacuation of Hindus from N. W. F. Province. 520. 
Exploitation of mineral resources. 406-07. 
Fixation of basic value of ctitrrency. 56. 
Geological Survey of certain Districts of the Deccan States. 68. 
Help given to refugees by Government and private bodies. 40. a 
India’s anntal contribution to U.N.O. 43i-32. 
Industrialization of India. > 
Legislation for providing amenities to Labour. 75. 
Major irrigation projects. हट 
Manufacture of agricultural machinery. 7729. दर - 
Recruitment to vacancies caused by division of Army between India and Pakistan, 544). 
Reconstiiuted Food Policy Committee. 435. 
Refugees residing without shelter. 527. 
Use of oil cakes and bone-meal as manure. 295. 

Pa 

MAIZE— 

Question re import of « 968. 

MAJUMDAR, SHRI SURESH CHANDRA— 

Damodar Valley Corporation Bill— 
Motion to refer to Select. Committee. 847-48. 

Election of —— to All India Council for Technical Education. 703. : 
Election of —— to Standing Committee for Ministry of Commerce. 498. Election of to Stan Committee for Ministry of Works, Mines and Power. 392. Indian Merchant Shipping (Amendment) Bill. 99. 
Question re— 

Deputy High Commissioner for Eastern Pakistan. [758. 
Import of agricultural implements. 698, 
Purchase of fighter planes. [757-58. 

Question (Supplementary) re— 
les of certain serviceable aeroplanes as scrap, 797. « 

of, agri है 
Refugees residing without shelter, 529 

MALADMINISTRATION— 
Question re —— of East Punjab Railway. 690. 

MALAVIYA, PANDIT GOVIND— = 

Election of —— to Central Advisory Board of Education. 229. 
Election of ——- to Standing Committee for Ministry of Food. 703. 
Election of —— to Standing Finance Committee. 350-52 
Motion re election to Central Advisory Council for Railways. 5-52. as 
Motion to reduce Demand for ‘Ordinary Working Expenses—A dministration’—Question of 

economy, efficiency and corruption. 720-23, 739. 
Resolution re organisation of a National Militia. 82I-22. 

MALAY A— £ 
Question ve status of Indians. under the new Schemes of political reforms in ——. 93. 

MALLAYYA, SHRI U. SRINIVASA— 
Election of —— to Standing Committee for Ministry of Commerce. 499. jion of —— to Standing Committee for Ministry of Industry nd Supply: Election of —— to Standing Finance ittes. 3550-87. ibe paseo 

MALLICK, SHRI MUKUNDA BEHARY— 
se ‘of —— to’ Standing Committee for Ministry of Transport (other than Roads). 

दर 4 
MANAGEMENT— 

Question re deterioration of — of 0. T. and E, T. Railways. 322. . * 
MANDLOI, SHRI B. A— हे ‘ 

Question re— : 
Absorption of= Foreign Settlements in Indian Union. 783-84. : Accession of Nizam’s State to Indian Union and exodus of Muslims to’ the 
ees SR Gen Ai Blot: 26588 563-6. 
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MANDLOI, SHRI B. A.—contd. 

Question re—contd. ~ 
Appointments in Foreign Services of India. 427-29. - ; 
Damodar Valley Scheme Project. 95-96. 
Development: of Indian Mercantile Marine. 764-66. 
Economie Adviser to Go’ of India. 

of Indian di abroad. 55-62. 
Expenditure on ‘Grow More Food’? Campaign. 938-42. 
Grants given by Government of India for Public Health Schemes. 84. 
Handling of exports and imports of India by Indian Mercantile Marine. 765-66. 
India’s annugl contribution to U.N.O. 429-32. f 
Manufacture of vegetable ghee. 942-43. 
Paucity of salt in Provinces. 
Prohibition of slaughter of animals. 937-38. 
Road transport on B. B. & C. I. and G. I. P. Railway bridges over the Narbudda. 673,. 
Slaughter of cattle. 936-37. 
Sources for manufacture of salt in India, 325-26. : 
States accesled to Pakistan and India’s relations with States not joining either, of the- 
Dominions. 63. 

Edi 

Utilization of Narbudda, Tapti and Mahanadi rivers for multi-purpose scheme. 96-97... 
Utilization of railway bridges for vehicular and pedestrian traffic. 672-73. 
Value of exported and imported foodgrains. 323, 

Question (Supplementary) re— 
‘Grow More Food’ Campaign. 287. 
Number of Indians appointed as Chief Justices. 54I. 

se of bones as manure, 655. 

MANGAL SINGH, SARDAR— 

Question re— 
Profiteering by Government in the disposal of. certain articles, 2I. 
Prosecutions by the Anti-Corruption Department. मु 
Surplus Military Stores, 2i. 

MANUFACTURE— 

of Motor Cars. 20. 
of new model third class carriages. 220. 
of Sugar by Centrifugal Open Plant System. 678 
of telegraphic equipment in India. 3I2. 
of telephone parts in India, 3i2. L

T
E
 ढ़ : it
 

F हर धर 

—— of vegetable ghee. 43. 
ees for —— of salt in India. 325.26. 

MANURE(S)— : ; 

Questjon re— : : : 

Subvention to the Provi for —— supply. 299. - 4 
Supply of cheap fuel and subsidized ——. 658-59. Sis 
Use of bones as ——. 655. 
Use of oil cakes and bone-meal as ——. 295. 4 

MANU SUBEDAR, MR.— 
Question re— 

Til-treatment of Indian passengers travelling by M. S. Battory. 7. : 
Recovery peg ceenditnre incurred in India on behalf of U.K. and Eastern Group Coum- 

tries. I 
Shortage of matches and profiteeris: by vendors and middlemen. 22. 
Supply of timber from Burma, Andamans and Indian forests. 2-22. 

MARINE— 
See ‘‘Mercantile —~’. 
See also ‘‘Shipping’’. 

“MARRIAGE REGULATING AND VALIDATING BILL— = 
86९ “Hindu Inter-caste ——” under ‘‘Bill(s)’’. » 

MARRIAGE RESTRAINT (AMENDMENT) BILL— - = 

See “Child ——” under ‘Bill(s)”’. < 
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MARTIAL RACE(S)—- 

-Question re martial and non-martial races. 599. 

MARWAR— 

Question re retrocession of villages in Ajmer-Merwara to the Mewar and —— States im 

MASANI, SHRI M. R.— = ५ 

Election of —— to Standing Committee for Ministry of Food, 703. 

Election of —— to Standing Committee for Ministry of Industry and Supply. 796. 

MATCHES— 

Question re— 
Shortage of —-— and profiteering by. vendors and middlemen. 22. 

Shortage of “in New Delhi. 27. 

MATTHAI, THE HONOURABLE DR. JOHN— 

Appointment of —— Heat functions. of Finance Minister “during General discussion 

of railway budget. . 
4 

Declaration under Rule 2 C. . 
Demand for Grant— 4 

Construction of New -Lines—Capital and Depreciation Fund. 739 

Ordinary Working Expenses—Administration, . 
Ordinary Working Expenses—Miscellaneous Expenses. 725. 
Railway Board. 706. 

“General discussion of Railway Budget. 645-53. 

“Motion re— के 
Election to Central Advisory Council for Railways. 50-5l, 57-59. 
Election to Standing Committee for Roads. 246, के 
Election to Standing Finance Committee for Railways. 47-50. 

Motion to reduce Demand for— 
“Ordinary Working Expenses—Administration”—Question of economy, efficiency and 

corruption, 736-39 EE 
“Ordinary Working Expenses—Miscellaneous Expenses’’—Economy. 736-39. 

“Railway Board”— 2 

ae adequate provisions for safeguarding the person and property of passengers. 

Over-crowding in trains. 77-9. > ti 

Notifications re Rules framed under the Motor Vehicles Act—laid on the table. 345-49. 

Presentation of Railway Budget for 5th August I947 to 3ist March 948. 39i-404. 

Resolution re Central Road Fund and Standing Committee for Roads. 236-38, 24 42, 244. 

MAURITIUS— ; agen gt 5 32 
Question re— . हा : figion { 

Convietion of Prof. Basudeo Bishen Dayal for preaching Hindi Religion in ——. 30. 

Sale of Indian medicines in —— and_ protest againsteMr. Ridley’s statement re-adoption 

of French names by Indians. 22-23 

MAVALANKAR, THE HONOURABLE MR. G. vi 

tion of —— and congratulations to—on his election as 9] er. -4. 

See also: ‘Speaker, Mr."’. 

“MEAT— 
Question re —— rationing in India, 448 

MEDICAL COUNCIL (AMENDMENT) BILL * 

See “Indian ——"* under “Bill(s)’’. 
MEDICAL SERVICES— 

Hemand for Grant. 347. 
Question re Public” Health and —— 837 

MEDICINE(S)— 
Question re— . 

Committee on indigenous system of - 
Hicher medical training for Indian 

— 67-68._ : 
ndents abroad. ॥50. 

]44. x lwnort and manufacture of drugs and ——. I 
Trport of drugs and . 699 
Stag Sh of pour on indigenous system of ——. 930-3L : 
‘Sale ०] ian —— in Manritins and nrotest againct Mr, Rid'ey’ tement a 

tion of French rames hv Indians. 22-23. i बजकर elie 
Resolution -re Seieatifie research into Ayurveda system of ——. 7708-0. 

MFETINGS— 5 5 
Sittings of Assembly on Holidays, 38-39. ~ 

f 
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MEHTA, SHRI BALWANT RAI GOPALJI— 
Election of —— to Central Advisory Board of ihccang o£ 229. 
Election of —— to Standing Committee for Ministry of States. 057. " 
Question re supply of steel to 7, bhoomi Group of papers, yy. 975-76. 

MEHTA, SHRIMATI HANSA— 
Congratulations by —— to the Honourable Mr. 6. V. Mavalankar on his election as 
Speaker of the Constituent Assembly of India (Legislative). 3. 

MEMBER CONSTITUENT ASSEMBLY— 
* Signing of the attendance register by members. 679-80. 

Question re exemption to —— from provisions of Arms Act. 799-800. 
MENON, SHRI P. GOVINDA— 

Election of —— to Standing Committee for Ministry of Transport (other than Roads). 057 
dustrial Finance Corporation Bill— 
Motion to referto Select Committee. 474-72. 

Question re— 
Increase in sugar quota in Cochin State. 227. 
Progress in construction of Trichur-Kollengode Railway. 460 
Rationing of rice in Cochin State. 326-27. 
Rebuilding of Shoranur-Nilambur Railway. 46I, 
Subsidy to provinces towards cost of foodgrains, 326. 

MERCANTILE MARINE— 
Question re— 
Development of Indian ——. 764-66. 
Handling of exports and imports of India by Indian -+ 766.67. 
Seattle Conference Conventions. 037. 
Training of personnel for a National ——. 

Resolution ré training of personnel for a National 
See also “Shipping’”. 

MERCHANT SHIPPING (AMENDMENT) BILL— 
See “Indian ——” under “Bill(s) कक 

METALLURGY— : = 
Question ze Government Metallurgical Inspectorate. 3I2. 

METEOROLOGY— 
Demand for Grant. ॥उका. 

MEWAR— 
Question re retrocession of villages in Ajmer-Merwara to the —— and 938. 589-90, 

~ MEXICO— 

i0-43. 
40-33. 

« 
Marwar States in 

Question re coining of Indian money by Mexican Treasury. 849, ae 
MIDDLE EAST— 

Question 7#— 
Anti-Inflian propaganda in the ——. 434, i75, ~ a हे Cultural Mission to Middle Eastern Countries. 93. i 

MIGRATION— 

Question 7e— 

Expenditure on —— between India and Pakistan. 79. \ Expenditure on refugee camps and number of persons awaiting transfer to Indis. 80.8. '——~ between India and Pakistan. 76-79. os: to haters ES eae tes 4; cy of vernmen: ia re —— of population. 79-80. Movement of East Bengal Hindus to West Bengal 539-4]. 
MILITARY— 

Question re— 
“Allotment of vacant —— barracks sees BR refugees. 598. 
Arrival of Pakistan —— ission in Aligarh Muslim University. 69. = ~ Committees for disposal of material of buildings dismantled by —— authorities. 578-79. Compu&ory —— training in educational institutions, . > Gompalsory —— training to y 433-34. iE 
Desertion by Muslims in Indian —— and Police. 4376, ३ 
Indian —— Mission in G 02. 
—— training for students nar yderabad State, 624. 

~ © कि .
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MILLTARY—contd. 

Question re—contd. हट 

Protest against the —— camp at Raiwala near Hardwar. 35 

< Railway carriages and coaches in possession of —— authorities. 665. — 

Recruitment of refugees for —— traumng. ३594. 3 

Staff em ALES jn and dischar; iged from the Ordnance Services—Accounts Department and 

gineering Service. 

Surplus —— Stores. 2l. > 

Welfare institutions for —— and Anglo-indian children. 226-27. 

See also ‘Farces’’. 

MILITARY ACADEMY, TNDIAN— 

Question re opening of —— at Poona. 589. 

MULITARY EVACUATION ORGANISATION= 

Question ve trucks and troops for ——, Lahore. 335. 

MILITIA— 
Question 7— 

‘National —— for defence of India and her borders, 549. 

Protection of eastern frontier of India and formation of a National ——. 588. 

Strength of standing army and raising of Nationsl —— in Tndia. 564. 

Resolution re organisation of a National ——. 796-830. } 

MILK— 
Question re— 

Constitution of an Advisory Committee in connection with —— production. 667. 

Setting up of an All-India Central —— Board. 666-67. 

MILL(S) 
Question re— 

= 

Licences for new cotton —— itt India. 663 65. 

Namber of bone —— afd disintegrators. 657. ae 

Protluction, import and alletment 6 cloth: 297 30t, 

Production of cotton cloth by Indian 66963. 

Production of —— yarn and cloth, 4205-07. 

Strikes in cotton ——. 7754. 
Supply of soda caustic to cotton —— and All-India Soap Makers Association. 692. 

MINERAL(Sj— Fz , 

Soueation — ; 
Avuilabilit .-. 3425. ooo ae st gypsum 3435. 

P} , 2029. 

MINERAL Oli-+ ee ee : 

See *Oil{s) . - श्र = 

MINES - 
Demand for Grant. ॥347. 

MINIMUM WAGES BILL— 
2८ 

See “Bill(s)"". 
MINISTERS BILE— 

See “Salaries of ——” under “प्रा. 

MINISTRY(IES)— 

Motion re ions to Standing Commi to advise ——. 226-34. 

MINISTRY WITHOUT PORTFOLIO— 
= 

Deniimd for Grant. 345. a 

MINT— 
= 

E 

on = ae SS money by Mexican Treasury. 849, 

> MIRPUR— 
5 

Question te seige of —— and Kotli town by Raiders. 367. 

“wis 4 PPROPRIATION— 
a 

Qhrestion fe — of income by Hindu and Religious Trusts, 78I.- 

MISCELLANEOUS— 
“Demand for Grant YOM ॒॒-पपएएएए 

for Grant. 3349. 
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MISCELLANEOUS ADJUSTM“NTS BETWEEN THE CENTRAL AND 
रा एफ ए उऊ कक एक BETWEEN THN CENTRAL AND PROVINGIAL- 

GOVERNMENTS— 
ee 

Demand for Grant. 349. rm 

MISCELLANEOUS DEPARTMENTS— Hi ea 

Demand for Grant. 4348. 4, 

MISCELLANEOUS EXPENDITURE— - (FADO 

Demand for Grant. 745. 

MISRA, SHRI LOKNATH— 
Declaration under Rule 2 0... 4. 
Question re— 

Central Pi Cc dations, 249. : 

Equality of pay for I.C.S. and P.C.S. Deputy Secretaries. 248-49 

MISRA, SHRI YUDHISTHIR— 
Election of —— to Standing Committee for Roads. 7057 
Extra-Provincial Jurisdiction Bill— 5 

Motion to consider as reported by Select Committee and to circulate. 4553-64. -<5 ७ 
Question 7— 

Cloth and sugar supplied to Orissa States. 46l. 
Expansion of B. N. Railway. i 
{nsufficient. supply of wagons to B. N. Railway. 462. 
Intervention by Government of India in Nilgiri States. 624-25. 
Meldistribution of controlied goods in Orissa States, 46L 

tim
 

MISSION (S)— 

Question re cultural —— to Middle Eastern Countries. 93. 

MOBILISATION— 

Question re collection of arms and —— of Military Forces by the Nizam. 80. 

“MQDERNISATION— : ih 
Question re scheme for —— of Indian Union Army. 5as. ee ee = > 

MONEY— - fat हज 

Question re given to Government’ of Pakistan, 6l. = 

MONTREAL— 

Report of Indian Government Delezatesto 29ih Session of International Labour Con- 
ference, —— laid on the table. 288. 

MOOKERJEE, DR. H. C— . 
Election of ——- to Court of University of Delhi. 760. 

“Election of —— to Standing Committee for Ministry of Education 703. कं 
of —— to Standing Gommiiitee 467 - 8७9 of Health. 703, 

MOOKERJER, THE HONOURABLE. DR. SYAMA_ PRASAD— z £3 

Indian sPatents and Des’ of. Time). Peng ete Bill. 42, 365-66. — 
Hine ic sober Oaraneome of psi. of control over 

* cloth, yarn and commicdities: other than-food. {BE फिज> 2नक 306- 
so ee lenders not accepted by the India Store Department, London—laid on the 

tab-e. . 

MORAPURI— 

Question re resumption of Railway Setvice- between —— and Hosur.* 320. 

MOSQUE(S}— Fes 

Question re desecration of —— in Delhi, 596-67. i 

OTION(S)— es : 

Food Pi 
ey 6 Siustion ‘of refugees.” 858-86, 09: 

MOTION FOR ADJOURNMENT— : : Ere - 
See %Adjournment(s)”. S ल्न्न्न्क्््ख्व्न्क्ण्न््ख्प्ड 

MOTOR CAR(S)— 
Question re unport of —— and tracks, 60i-93, 

=
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MOTOR SERVICE— 
Question re Amraoti-Badnera ——. 7453-54. - | 

MOTOR VEHICLE ACT— 
See *Act(s)”. 

MOUNT ABU— 
Question re levy of tax by Sirohi State on visitors to Dilwara Temple at ——. 59. 

MUKERJEE, MINTOO— 2 

Question re petition by —— re pension. 59 

MULTI-PURPOSE SCHEME— 

Utilisation of Narbudda, Tapti and Mahanadi rivers for ——. 06-87. 

MUNAVALLI, SHRI B. N.— 

डा ० of —— to Standing Committee for Ministry of Transport (other than Boads) 

Election of —— to Standing Committes for Roads. 087, y ‘ 
Extra Provincial Jurisdiction Bill— 

Mations to consider as reported by Select Committee and to circulate. 4555. .<. 

MUNICIPALITY— : e 

Question re report regarding working of Municipal Committees in Delhi Province, 57 

MUNSHI, SHRI K. M.— 

Armed Forces (Special Powers) Bill. 7744:47. 
Election of —— to Standing Finance Committee. 5850-85. 
General discussion of General Budget. 983-85, 

tion Te— 2 
Election to Standing Finance Commi 45%, 47. 
Relief and rehabilitation of refugees. 872-74 

MURTHI, SRI N. NARAYANA— 

a re buildings in Ward No. 4, Delhi, not acquired by Delhi Improvement Trast. 

MUSAFIR, GIANI GURMUKH SINGH— 

Election of —— to Court of University of Delhi. 260, 

Election of —— to Standing Committeo for Ministry of Tome Affairs, 704, . 

Election of —— to Standing Committee for Ministry of Relief ond Rehabilitation. 8982. 

General discussion of Railway Budget, 625-28. 

Motion to reduce Demand for— 
é‘ 

‘Cabinot'—Corraption in Government Departments. 326-32. भर 

‘Ministry of Commerce’-—Covruption in working of export and import licensing. 3860... 

tion re— 
‘Allotment of land by U. P. Government for houso-building. 054, 

Allotment of land to Central Government Servants, 054-55, 

Composition of Indian army and number of British Officers. 205-06, 

Creation of colonies for Central Government Servants, 055. नर 

Discovery of arms, ammunition and Radio Transmitters after I5th August, 7947.. 685 

Discovery of arms, ammunition, ete, from Muslims in Centrally Administered Arosa. 

Division of assets of N. W. y India and Pakistan. 

Establishment of Joint Sup 0 ते छाते Boun कप 583. 

Evacuation of Hindus and Sikhs from Pakistan. 456, 

Evacuation of Hindus from N. W. F. Province. 59-2I. 

Evacuees’ property in nheerters 
ior Housing mod: 

aladministration 

servants. 054. 

Renionsibil f eRe पा f Bound: ers eit for West Pi atrocities. 205. 
ibility 0! 6 ‘orce for an; 

es of ed by Dethi Improvement Trust. 79, ~ =: 

Question (Supplementary) re— = 

Measures for protection of border areas, 569. 
Refucees registered in Delhi and East Punjab. 777. 

~ Resolution re amelioration of the condition of Scheduled Castes. 06-65. 
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MUSEUM— 
+ 

Question re— 
National —— and library for India, 597-98 
Nilgris antiquities in the —— for Vulkerkundo, Berlin. 847. 

Transfer of exhibits of Indian ——, Calcutta. 596. 

MUSLIM(S)— 
Question re— 

‘Accession of Nizam’s State to Indian Union and exodus of —— to the State. 563-64 

है Anti-Indian activities of —— Officers.  360 

Appointment of I. N. A. Men to Indian Army and participation of —— I. है; A. Men 

in the Kashmir Fighting. 588-89. 
Casualties and loss to Non- —— and-—— in West and East Punjab. 87, 

Desertion by —— in Indian Military and Police, 376 

Discovery of arms, ammanition, etc., from —— in Centrally Administered areas. 584-85 

Exodus of —"— to Hyderabad State. 623, 
--— personnel of Posts and Telegraphs Departinent. 4226. + 

News published in the Hindustan Times, dated 20th September re Pakistan Govern- 
ment’s circular to Officers in India, 83. 

covery of unauthorised atnmunition from —— houses at Burgi near Jubbalpur. i70, 

Recovery of unlicenced arms from —— in Delhi. 844-45. 

: oe ‘of —— communal riot convicts. by Governments of West Punjab and Sind, 

Responsibility of —— p 
Searches of —— passen 

MUSLIM UNIVERSITY— 
7 

See ‘University(ics)”. 

MUSLIM WAKIS (AMENDMENT) BILL- 

See s'Delhi ——" under ‘“Bill(s)"’. 

MUTTRA— 
Question re conversion of Canteens into Indian Refreshment Rooms at Jubbalpus, ५" 

Agra and other stations. 

anel of Boundary Force for West Panjab atrocities. 205, 
. 602. 

MYSORE— 
Question re— 

Construction of Tellichery, —— Railwny line. 996-97 
Extension of —— Railway, 452-52. 
Increase in basic ration of rice in ——. 2452-53, 

- . 
a N 

NAGAPPA, SHRI 8.— 
Goneral discussion of the Railway Budget. 642.43. 

Question re— 
An! ee Commissioners, 784-86. 

Appointment of Labour Of cer for Burma. 
Appointment of V. 0. Os. to Civilian Gazetted posts. 599. 

Componet अपार तप ] India. 44- ‘om tion to European cers leavin: in. 44-46. 

Demobilization of Commissioned Officers. ‘ 

Details re Labour organisations in the Indian Union. 7I-74 

Differential treatment of V. C. Os. for Civilian posts vis a vis K. C. Os. 598-99. 

the Indian Union Flag. 57-58, 
diture on and number of general hospitals in India. 835-37, 

Mineral resources. 405-07 

Impo. 
Imports ‘of Fite and medicines, / 
Legislation prouding amenities to Labour. 74-75. ’ 
Loss of life an Lin 4 due to communal disturbances. 838. {c” 

seroplanes in Indis, 838. 

N ber of ag the Fed famber of cases eral Court and Privy Council. 75-76. he 
Number of Indians eppeiated’ as Chief Justices, वा मेक हे 

2. of radios imported and broad stations in India, 58. = 

a = ‘ ° . 0 .
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NAGAPPA, SHRI §.—contd. 
Question re—contd. 

Number of States acceded to the Indian Union. 59, 

Production, import and allotment of Mill cloth. ~ 297-30. 

Public Health and Medical Services, 837. 
Publication of newspapers by Andhras. 228, 
Quantity of iron, steel and-cement in Indian Union: 30-05. . छठ 

os eee to vacancies caused by division of army between India and Pakistan. 545° . 

Rice deficit in Madras Province. 297. 
Scheme for modernisation of Indian Union Army. 543. 
State and private industries. 722. 
States witland without responsible Governments. 853, 
Strength and expenditure of Indian and Non-Indian Army personnel, 5428-43. 

Zulum on Harijans in Pakistan: 543, 

Question (Supplementar;) re— aid, 

‘Accession of Nizam’s to Indian Union and exodus of Muslims to the State. 564. 

Appoii of scheduled caste candid trained under Bevin Schome, 776, 

Bone-meal as food for milch and draught cattle. 656. 

Construction of ‘‘Silver Arrow” train coaches. 660. * 
Cultivation of land. 926. 
Employment of scholars returned from abroad, 48. 

Evacuation of Hindus from N. W. F. Province. - l52t. 
Exploitation of mineral resources. 029. 

i of various provi 

6 

Food req fy 
Formation of Indian National Trade Union Congress. 425-25, 
Grants-in-aid to educational Institutions in lly administered 8 areas. 2242 

. Resolution re lioration of condition of Scheduled C 32- 08 99. 
ha Workmen's State Insurance Bill— ger a 
कप Motion to refer to Select Committee. 49-92 

NAGPUR— : = 
Question re— ~ 

Building of national highways connecting —— with Bombay. 329. 
Project to connect Amraoti with Bombay- ——— main line. 683. 

NAIRANG, SYED GHULAM BHIK— 

Question re— 
=a —— jal percentage ot eee gency Officers. 33. —— 

: portion 0 issioned and iasioned “officers. ठी-उ2 
Officera employed in Defence 32 

Percentage of demobilised community-wise, 32-33. 

NARAYAN-DEV, SHRI K. C. GAJAPATI (Maharaja of Parlakimedi)— 

- Declaration under Rule 2 0... 5 

: Election of —— to Standing Committee for Ministry of Agriculture, 607. 

Question re— 
= 

2» Import of tobacco. i447-48. 

_ Production: of Vinginis 445-46. 
Production of Virginia tobaceo. 44, 7 

Supply of ammonium-phosphate. 4446. s ets 

NARBUDDA— 
ims 

Question re— “ < 

us - Bridge between Khandwa and Indore on —— river. 328-29. 

> Rowd transport on B. B. & C. I. and 9. I Railway bridges over the ——. 673. po. Ba च sre 

ee Ce ee ४5:4० कल5 Utilisation of —, Tapti and Mahanadi rivers for Multi-purpose Scheme, 96-97. - 

LL SS Fe ee 322 eee ee een ee ~ 6 
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NARKHED— 
Question re project vo connect Amraoti with —— by rail, 682-83. 

NATIONAL ARCHIVES— « 
Bee ‘Archives’’. 

NATIONAL CADET CORPS COMMITTEE— = 

५ Report of ——. 200. - 
K NATIONAL FLAG— = 

"See “Plag : “3 

- NATIONAL GUARD(8)— 
= Question re— 

Formation of Pakistan —— under army control. 854. 
Indian Union ——.  588. 

NATIONAL INJESTMENT BOARD— 
Quesiion re ——. . 67. 

NATIONAL MILITIA— 

See ‘Militia’. 

NATION ALITY— 

Question re Pakistan Hindus and Sikhs as nationals of India. 5!8 

NATIONALISATION— = 

Question re— 
—— of Airlines. 458-60. 
—— of Industries. . 679-80. 
—— of Railways. 296-97. 
—— of Reserve Bank of India. 594. 

NAUMAN, MR. MUHAMMAD— 

Question irregularities in foodgrains purchases by Senior Food Control Officer, O. T. 
Railway. 4. : कक : 

NAVY— 

see re Naval Works Department at Avadi Base, Madras. 604. = F 

NAVY (DISCIPLINE) - (AMENDMENT) BILL— 

See ‘Indian ——"' under “‘Bill(s)”’. 

> NAZIRUDDIN AHMAD, MR.— 

to d by Select Committee and to circalate. - ३550-58: 
Consideration of clauses. 3562-75, 577-79. 
Motion to as amended. 3582 

Federal Court (Enlargement of Jurisdiction) Bill. 779, 722-23, 726. 
General discussion of Gegeral eo ५ 

62-23. 
Hindu Code. 47. 
Income-tax and Business Profits Tax (Amendment) Bill. 93-96, 7260-69. 
Indian Finance (Su; Bi 
Indian Merchant Shipping {Amendment) Bill. 399-200. 
Indian के 483-84, I: 
Indian Tyade Unions (Amendment) Bill. 244. 

justrial Finance Co: 469-7. rporation 
Motion re— 

Food Policy of Government of India. 639-4, 674. Pied 
Retief Rehabilitation of Refugees. 903-05. > ise 

Motion to reduce Demand for— 
“Cabinet’’—Corruption in Government Departments. 35, 323-25, 340. 
‘Ministry of Commercé’—Corruption in working of import and export licence’, -323-25, 



a 

88 INDEX TO CONSTITUENT ASSEMBLY (LEGISLATIVE) व 

NAZIRUDDIN. AHMAD, MR.—contd, 
Motion to reduce Demand for~contd. 

‘Ministry of Industry and Supply’—Removal of control over cloth, yarn and commo- 
dities other than food. . 

‘Ordinary Working Expenses—Administration’—Questi of economy, efficiency and 
corruption. 725-27. 

‘Ordinary Working Exp Miscell: Expenses’—Ec 9. 725-27, 
Objection to new practice of signing of the attend: register by bers. 679. 

ress (Special Powers) Bill. 352-53, 355-56. 2 
Provincial Insolvency (Amendment) Bill. था 
Question “{(Supplementary) re electric fans in third-and infer class compartments. 305. 
Resolutidt..ze— 

Amelioration ofcondition of Scheduled Castes, 085. : 
Appointment of Statutory Law Revision Committee. I03, 
Organisation of a National Militia. 8222; 

NEGOTIABLE INSTRUMENTS (AMENDMENT) BILL— 2 
See ‘‘Bill(s) 

NEHRU, THE HONOURABLE PANDIT JAWAHARLAL— 

Congratulations by —— to The Honourable \ | 
Speaker of the Constituent Assembly of India (Legi: 

Motion re— 
ection to Standing Committee to advise Ministry igs 226-27, 23-32, 235. 

Relief and rehabilitation of refugees. 927. 
Motiox to reduce Demand for ‘Ministry of External Affairs and Commonwealth Relations'— 

Position of India in International Affairs and of Indians in Commonwealth Countries. 

Statement on Sorth Africa. 808-00. 
eat us employment: of ie troops under the Government of India and His 

ajesty’s Government 

United Nations (Privileges and Immunities) Bill. 08, 2-3. = 
United Nations (Security Coufcil) Bill. 73-6 हे ह 

NEOGY, THE HONOUR SHRI-K, 6:-- 
Motion re relie? and rehab es, 62, 867, 909, 922-25. 

Question re action by the police and 7 ail authorities ve consignments of daggers ‘and 

knives in transit. 8-20. 

NEPAL— 

Question re treaty with —— re recruitment of Gurkhas. 375-76. 

NEW: DELHI— E 

ea accommodation for Servants in ——. 054. 

Prime Minister's address to Congress Workers in ——. 782. 

Shortage of matches in ——. 27. 3 

See also “Delhi” 
. 3 

NEWS— ~ 

Broadcasting of the Pakistan Government —— by B. 8, ©. 840. ' 
Control over newsprint and newspapers. 
eereny of foreign ——- agencies in dissemination of —— from India to foreign countries, 

wa Agency for Western 27 ae 83. 
‘ewsprint icences. 

Publication ot अल news| 3228. 
Relay by All India Radio of B. 8. 0. Es od Bulletin, 586. 
Revival of Information Films o! fia. 586. 
Supply of steel to J Group of newspapers, bay. 975-76. 

NIJALINGAPPA, SHRI 8.— न 
Election of —— to Standing Committee for Ministry of States. 067. 
Election of —— to Standing Committee for Roads. 

NILGIRIS— 
Question re— 

Indian Ordnance Factory in 4553-54. 
Intervention by Government of India in —— States. 624-25. 
— antiquities in the museum for Vulkerkundo, Berlin. 847. 
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NITRO COTTON— “ 

Question re procurement of —— plant. 365. 

NIZAM— 
See “Hyderabad (Deccan)"’, 

NIZAMUDDIN— 

Question re interruption of electric supply between Jangpura and 

ber 947, 54: 
NON-COMMISSIONED OFFICERS— 

Question re communal prorortion of Commissioned and ——. 3 32. 

See also 2 विमान पदक हु Officers 

NON-INDIAN(S)— 

See ‘“Toreigner(s)” 

—— on the Ist Decem- 

NON-MUSLIM(S)— 
Question re— 

Casualties and loss to —— and Muslims in West and East Punjab. 87. 
ps >जक and loss to —— in Pakistan. 
woss by in Pakistan from arson and seizure of property. 84-85. 

Steps for compensation for lossea sustained by ——. 94-95. 
Substitution of ‘‘Indians’’ or ‘‘Bhartis’’ for ——. . 

ee also “Evacuee(s)”, a 
See also ‘Refugee(s)”’ 

NORTH-WEST FRONTIER PROVINCE— 

Question re— 
Conversion of Hindus and Sikhs in West-Panjab and 453. 

Evacuation of Hindus and Sikhs from West Punjab and ——. 453 

Evacuation of Hindus from ——. 99-32 

NORTH-WESTERN RAILWAY— 

See ‘‘Railway(s)” 

NOTIFICATION(S)— 
—— re rules framed under the Indian Aircraft Act, 934Jaid on the table. 359. 

—— re rules framed under the Motor Vehicles Act—Inid on the table. 345-49. 

— under Central Excises and Salt Act, 944,—laid on the table. 4809-07 

NURSING COUNCIL BILL— 
See “Indian ——” ander “Bill(s)”. 409. 

0 

OFFICES— 
Question re training of youngmen in Government of India Departments. 49. 

OIL(s}- sie << = 
Question re— 

2 न 

Import of Mineral ——. 3992. 
Import of —— and greases, 532-58. 

OIL CAKE(S)— 
= 

Question re— 
ble tnd non-edible ——. 293+ ee a 

Pokey re Sen of pine oil-seeds. 658. 
Use of bone-meal as manure. 296. 

OTL-SEEDS— 
Question re policy re uniform price of Oil-Cakes and ——. 658. 

ONION(S)— 
Question re export of —— and oil cakes to Ceylon. 780. e 

OPENs LINE WORKS—ADDITIONS— 

Demand for Grant. 746. ५ 

OPEN. LINE WORKS—REPLACEMENTS— ‘s . के 

_ Demand for Grant, 746. 
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OPIUM— “ 
Demand for Grant, 343. 
Question re income from tale of —— in Orissa) 567. 

OPTION— 

Question re revision of decision re Government servants’ option for Pakistan 602-06. 

ORDINARY WORKING EXPENSES—ADMINISTRATION— 
Demand for Grant. 720-39, 
Motion to reduce Demand for “——’—Question of economy, efficiency and corruption 

ORDINARY WORKING EXPENSES—MISCELLANEOUS EXPENSES— 

Demand for Grant. 723-39. 
Motion to reduce Demand for “——"—Economy. 723-39. 

ORDNANCE— : 

estion Te— 
nat for pe: '] of —— factori 353-54. 

Officers employed in-office of Director of —— Factories. व775. 
Indian —— Factory in Nilgiris. 3354-55, 
— Factories in India, i57, 599-600. 
Personnel of —+ Factories. 7775. 
Reorganisation of —— Factories, 600-0l. 
Smuggling of arms and ammunition from Central —— Depot, Jubbulpore. 4/47. 
Staff employed in and discharged from the ——services, Military Accounts Department 

and Military Engineering Service. 36. 5 
Stock of ammunition, etc. in Central —— Depot eee 97-98. 
Thefts from Jubbulpur and other —— Depot. Ae 
Use of railway lines constricted from Jubbulpur station to Central —~ Depot, Jubbal 

pur, for civil industry. 70% 
Utilization of —— fi for industrial producti 62I-22. eee 

ORGANISATION (S)— 
Question ve Inter-Territorial —— for the British East African Colonies. 28] 82 
Resolution re —— of a National Militia. 796-830. 

ORISSA— Z 

Question re— 
Appointment of Oriya Administrative Officer in the Central Excise. 476#& —  — 
Appointment of Oriyas in Federal Court Office, 439, - 2 ae 
Appointment of Oriyas to Central Services. 6i. 
Archaeological sites in —— and Eastern States Agency. 755-56. 
Cloth and sugar supplied to —= States. 46l. 
Income from sale of opium in ——. 567 
Internment of an —— M.L.A. in Indonesia, 763. 
Maldistributidn of eontro!led goods in —— States, 46]. i 
Oriyas in higher services cn B. N. Railway. 325, - 
Representation of on Central Board of Revenues. 567, 
Beparate Radio Station. for > व/5या, मद 
Subsidy to —— for dealing with lepros’. 84-42. 

- Vandalism of Konarak temple in ——. 079. 

ORISSA GAZETTE— 

See “Gazette(s)”’. 

ORPHANAGE({S)— E 

Question re women’s homes and ——. 764. है 

OTHER SCIENTIFIC DEPARTMENTS— 4 

Demand for Grant. 4347. ~ 

OUDH TIRHUT RAILWAY— ES 
See ‘Railway(s)"'. 

OVERBRIDGE— 

Questing re— - 
—— fcr Amraoti railway station. 209-0. 
Widening of —— at Badnera. 
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OVERCRUWDING—_—_- = 

Motion to reduce. demand for “Railway Board’— —— im trains. 706-20. 

OVERSEAS COMMUNICATIONS SERVICE— 

Demand for Grant. वठका, 

P 

PADDY— 

Question 7e— 
Permission to Madras Government to yefSe price of ——. 7. 

Procurement of —— and wheat, 978-79. 

PAKISTAN— 
Motion for sd re— 

Plight of Refugees from Western ——. 37. 

Zuium on Harijans in ——- 3543, ; * Sr 

Qnestio. re— 
7 - 

Accession of Ji h to —— and of Kashmir to India. 779. 

% India and —— to feed yefugees. 434. _ z 

feed Here Print "Ministers of India and —— 7e discontinuance of searches of 

efugees. I 5 

Air ree between India and ——. 974. 

93. के 

Arrival of —— Military Commission in Aligarh Muslim University. “!66.67,. 369. 

< ‘Attack on Kashmir by —— military officers. 3588. 

— Auction of evacuees’ jn ——. 285-86.7 

pur in Eastern ——. 7 . 
Detention of aeroplanes by —— authorities. 279-80. 

Detention of railway wagons in ——~. 458. 

Detention of ship by authorities. 277-78. 

Diversion. of petrol wagons to ——. 445. 

Dir assets and liabilities between India pie १7०4-75, 8i-82, 547-49. 

etwoon Ind Tatia ८5% 00:99 
‘orces pe pecan am . ee ar? 

Division of loan between India and rae e= = mS 

Effeet of partition between India and-— गुर et si Ss roe 

Evacuation of Hindus and Sikhs from ——. 45, 288:83./ , - 3 = 

Evacuation of non-muslim refugees from Western ——- 83-84.7 = 

Kyacuation of troops from India and ——. 582. z 

Evacuees’ property in ——. 7283-85. - 

- Expansion of armed forces by —— Government. 848. 

pendi' igration betw India and ——. P on mig 5 

Export duty on raw jute by —— Government. 356-58. 

Failure of the government to stop tribal raids from ——.. 463. 

Food supplies see —. 20356. 
Formation of National Guards under army control. 854, 

Freezing of bank assets oF —— government. 3]36-37. 

Goods. gailway wagons ani rolling stock Nope in ——. 56. 

Loss by non-Muslims in +—’ from arsoa ‘and seizure of pronerty. €4- 

Loss dué’to incursions by Pakistanis into Indian territory. वावा, ° 

~* Losses suffered by Hindus in ६ 45797 . 

. 
2 

है 
० ¥ ‘ . 
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PAKISTAN—contd. 
Question re—contd. j 
Migration between India and ——. 76-79. 
Money given to Government of ——. 8I. 
Movement of units of Indian Army in ——.  498-99. ; 

News published in’ the Hindustan Times dated 20th September, 947 re —— Government's 

circular to Muslim officers in India. 83. 
Non-return of wagons from ॥227.28. 
Number and evacuation of employee in me opting to serve India. 545. 

प्रा फणाएिश: 0 evacnees still in 
—— badges for.Scheduled Castes and har 
—~'s export levy on jute. 377-78, 3602. 
——'s export duty on raw jute. 376. 
—— Hindus and Sikhs as Nationals of India. 5I8. 
—— raids on India, 5i8, 780. 
—- searches of refugees. 278-79. 
Population figures of India agd ——. 83-85. 
Post Office Savings Bank accounts in ——. 7224:25. 
Protection of property and funds of educational institutions at Lahore. 787:83. 
Punjab tews letter published in Calcutia Statesman of the 28th Septemlicr, 7947 re —— talk 

of fortifying border. 82-83 
Parchase of British war materials by government. 353. 
Railway workshop India and ——. 457-58. 

_ Recruitment to vacancies caused by division of army between India and ——. 543-45. 

ent of Hindu Evacuces in Bengal. 773-74. 

Refusal by —— to exchange food for textiles. 463. 
Rehabilitation of refugees from ——. 63-67, 3032-34. 
Relative strength of Land, Air and Naval forces of India and —— 583. 
Rise ance of station earnings Weyond Kanchrapara on छ. N- Railway to Eastern ——. 

& 

602-03. > for 
— jyailway. 688. 

States acceded to —— and. India’s h states not joining either of the Domi- 
fions. 562-63, 

Status of citizens in India and tice versa. 7623. 
Supply of coal to ——. शा. 
Supply of foodgrains by —— government, 339.40. 
Surreptitious removal of railway properties to ——. ). 
‘Transfer of central government employees from —— to India 842-43. 
Transfer of National Archives to ——. 7595-96. Ree. 
Transfer of records and property of 

Statement on partition issues between India and ——~. 80-45, 
State: re N i bet Domini of India and —— on the question of (20 t 

division of assets and liabilities vo 558-59, 

PALIWAL, PANDIT SHRI KRISHNA DUTT— 
Question re— 

Conviction of Prof. Basudeo Bishen Dayal for preaching Hindu religion in Mauritius. 34, 
Indian Staff Officers in offices of Engineer-in-Chief of General Headquarters and Chief 

Ingineers of Commands. 34. 
Price Committee on Agriculture, Forestry and Fisheries. 30. 
Sale of Indian medicines in Mauritius and protest against Mr. Ridley’s statement re 

adoption of French names by Indians. 22-23. _ 
Supply of cattle food in India. 3. 

PANEL OF CHAIRMEN— - 

Nomination of ——. 247, 686-87. 
PANIKKAR, SARDAR K. M.— > 

Election of —— to Standing Committee for Ministry of External C ar ig ‘or Ministry Affairs and- Commoa 

PANT, SHRI HAR GOVIND— के. 
re— * 

-Modifcation of Arms Act and ft ८ हर ie ae १77“ आजा 4 of arms to public. वा5, 

Recruitment of soldiers from Almora District. 58, = 

ग
ा
 

e
t
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PANTH PIPLODA— : 

Demand for Grant. 350. ~ 
PANTH PIPLODA LAWS (AMENDMENT) BILL— 

See “Bill(s)”. 
PARBATIPUR— 

nestion re— e 
: Detention and pilferage of goods in transit on डे, B. Railway at Santahar and —— in 

Eastern Pakistan. 788-90. हू ह हे Bs 
Hlarassment of passengers at —— Junction on E. B. Railway. 053. 

PARLAKIMEDI, MAHARAJA OF— 
See Narayana Dey, Shri K. C. Gajapati. ; 

PARMANAND, BHAI— 
Condolence on the death of ——. 7542. 

PARTITION— , 
Question re— 

Allegations against Commander of Boundary Forces, 852 
Casualties and loss of property since —— of India. 83. 
eS of assets and liabilities between India and Pakistan. 47-55, 74-75, 38-82,, 

2. 
Division of assets of N. W. Railway between India and Pakistan’ 683-89. 
Tfivision of Defence Forces and equipment between India and Pakistan. 530. 
Efect of between India and Pakistan on railway. 3I8. 
Future of all-India concerns in view of India’s division. 422-23. 
Migration to and from. India after ——. 
Recruitment to vacancies caused by division of army between India and Pakistan. 543-45. 

Statement on —— issue between India and Pakistan. I8! 
Statement re Negotiations between the Dominions of India and Pakistan’ on the ques 

tion of division of assets and liabilities etc. 558. 
PASSENGER(S)— x 

Motion to reduce Demand for ‘Railway Board’—More adeq: provisions for 
the person and property of ——. 74) 

Question re— 
Facijities to lower class railway. स्2-5. 
Harassment of at Parbatipur Bee on BE, 8, Railway, 053. 

60. Hardship of 3rd class railway 
New Model —— Coaches. 225-26. 
—— ‘and tonnage carrying ree of Indian railways. 976. 
Safety of railway travel. 
Through —— train from Patna to Ranchi, विश्व 
Ticketless travelling and corruption in railways. 222.23. 

PATASKAR, SHRI H. ए.. 
>. Indian Trade Unions (Amendment) Bill. 26-27 

ention of Forcible and Fraudulent Conversion of Hindu Women Bill. 85. 
estion (Supplementary) re creation of new provinces linguistic and cultural basis. 

PATEL,*THE HONOURABLE SARDAR VALLABHBHAT— , 
Ajmer-Merwara (Extention of Laws) Bill. 4546, 7704-05, 7707. 07. 
28 ae on of Exemptions under the Registration of Foreigners’ Act—laid on the table. 

95-606. 
Extra-Provincial Jurisdiction TWU— 

Motion for leave to introduce. 704. 
Motion to consider and to refer to Select Committee. 97-98 
Presentation of report of Select Committee. 
bei consider as reported by Select Committee and to circulate, 7547, 549-50, 

Cee of Le टी 573-74. 
Mo as amen 

roa a Code and Te a 5 लक हि Procedure (Amendment) Bill— 

Motion to refer to Select Committee and to circulate. '80-82 प्र 

Instruments of sion executed by Indian States and Governor-General’s acceptance 
thereof and of Standstill Agreement by the States—copies laid on the table. 209-I7, 

Motion for adjournment re valuables of non-Muslims in Lahore Safe Deposit Vaults. 495-96. 

हल 4o Standing Committee for Ministry of Commerce. 626. = . & 

= fae = 2 a err end
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PATEL, THE HONOURABLE SARDAR VALLABHBHAI—contd. 

Motion re—contd. 5 नस 

to ding Commi for Ministry of Inf ion and Broadcasting. 626, 

Motion to reduce demand for— E 
“Cahinet’—Corruption in Government Departments. 337-40. ea 
‘Ministry of Commerce’—Corruption in working of import and export licensing. 3557-40. 

Press (Special. Powers} Bill— 
Motion to considers 259-6l, 278-79. 
Consideration of clauses. 352 56 
Motion to pass as amended. 356, 

Salaries of Ministers Bill. 546, 707-08. हि 
Standstill agreement with H.E.H. the Nizam of Hyderabad. 887-9. 
Statement on partition issues between India and Pakistan. 8I0-I 
Statement re Negotiations between the Dominions of India and Pakistan on the question 

S of division of assets and liabilites etc. 558-82. 
PATENTS— 

Question re transfer to India of German ——, 972-73. 

PATENTs AND DESIGNS (EXTENSION OF TIME) (AMENDMENT) BILL— 

See ‘Indian ——” under ‘‘Bill(s)”. 
PATHAK, PANDIT CHATUR BHUJ— 

Election of —— to Standing Committee for Ministry of Communications. 606. 

PATI, SHRI LAL MOHAN— : = 

} Declaration under Rule 20. 3. 
t Extra-Provincial Jurisdiction Bill— 
t to as reported by Select Committee and to circulate, 552:53, 

is PATIL, SHRI 8. K— 
2 Election of —— to Standing Committee for Ministry of Defence. 607. 

i Election of —— to Standing Committee for Ministry of Home Affairs. 704. 
t Electricity (Supply) Bil— - 

Motion to refer to Select Committee, 427-22. os 
General discussion of Railway Budget. 628-20, 
Motion to seduce demand for ‘Ministry of Industry and Supply'—Removal of control over 

cloth, yarn and commodities other than food. 303-06 
PATNA— : 

Queetion re— 
Rail-Road bridge over the Ganga in ——. 378. 
Ruaning-of —— bogie from Coailbasa instexd of Jamshedpur. 783-90. 2 ह 
‘Through passenzer train from —— to 

PATTANI, SHRI A, P.— 
Election of —— to Standin 
eats a of Se 
uestion jementaryy 76--- 
All-India ००470) om Board. 930. 
Use of oi] cakes’ and bone-meal as manure. 295. 

PAY— 
= 

Question re 
Equality of —— for LC.S. and P.C.S. Deputy Secretaries. 3343-49. 

902, 

nS Revision of —— scale of the Central Exeise Department. 469. 

Scales of —— for teachers in way ३689. 

PAY COMMISSION— 

= esti 
2 Senta noe recommendations. 249. 

( — ri ms. 29. 
Implementation of Central ——_ recommendations relating to railway employees. 690)-9. 

० fs Scheme. 
PAYMENTS TO INDIAN STATES AND COMPANIES— 

mand for Gran’ /45. 

= PAYMENTS TO OTHER GOVERNMENTS DEPARTMENTS; ETC. ON ACCOUNT 

OF THE ADMINISTRATION OF AGENCY SUBJECTS AND MANAGEMENT 0; 

TREASURIES ETC.—_-- 
for Grant. . 

= PAYMENTS TO RETRENCHED PERSONNEL—_ . = 
Demand for Grant. 355. = 

PEACE— 
~ Question re U. P. measures to keep ——. 7604: 



_— TO CONSTITUENT ASSEMBLY (LEGISLATIVE) DEBATES 95 

PEDDAPURAM— re ees ae : 

Question re Court Martial of Sri Gollakota Ramabrahman: daro of ——, East Godavari 34, 

PEDIGREE— 

Question re maintenance of —— auality of eattle. 959. 

: PENAL CODE (AMENDMENT) BILL— 58 

' See “Indian ——” under “Bill{s)". Z 

PENAL CODE AND THE CODE OF CRIMINAL PROCEDURE (AMENDMENT) BILL— 

See ‘Indian ——” under “*Bill(s)’’. 

PENSION(S)— 
7 Question re— 

न Grant of political ——. 744, 759:60, 
Petition by Mintoo Mukherjee re ——. !592. 

PERMIT(S)— ०» 
Question re —— for the sale of cement. 63L 

PERSONNEL— 

i See ‘Employee(s)’’. 
| PETITION (S)— 

Nomination of Committee on ——. 7463. 
Question re —— by Mintoo Mukherjee ve pension. 592 

PETROL— 
है Question re— 

Allotment of —— to Coors. 303-04, 
Consumption of ——. 960-62. 
Diversion of ——— wagons to. Pakistan. 443. 

= Import: of —— im Hyderabad State. 053 54 
= fmadeqnate supply of —— to Ajmer-Merwara °224. 
— consumption in Ajmer-Merwara. 7223-24. 

PHARMACY BILL—= —- : Z < 

See “Bili(s)”. E 
PHILOSOPHY— : 
Question re research in India’s History, Political thought and ——. 729-20. 

PHGOL SINGH, SHRI— 
Question te— a 

Purchase Of British war material by Hy? 3 ad State. 853-54. “4 
— Purchase of British war materials by P an Government, 853. 

3... PHLFERAGE= 

अप कप aad ae tea jon and ——— sit = Se ea yea ausit on E. B. Railway at Santahar and Parbatipur 

3 PiMfering of wagons on B: 2९ Railway. 3696. = 

2 PIL.AI, SHRI M. 0. VEERABAHU— an 

Election of —— to Standing Committee for the Ministry of Commerce. 493. 
Question re— 

Abolition of Salt Department. 696. 
Export of commodities from Madras to Ceylon १0778 the year 957-58 and 946-47, 788 « 

“Export of onions and oil cakes to Cevlon. 780 8. 
¥udia’s- coastal and overseas trade. 720. 
Production and import of salt and expenditure on Sa't Department. 699-70l. 

PILLAI, SHRE V. 7. MUNISHWAM}— 

Congratulations by to the Honourable Mr. G. Mavalankar on his election as 

“Sneaker of the Constituent Assembly of India (Legislative: 
ndian “Nursing Conncil 78. 
ndian Trade Unions serene Bill 333. 
Nomination of —— to el of Chairman. 247. = 

Giygstion re = कि करत अल oe Oa 
tees for the disposal of als of Ped itled by mili au 

Conflict between landlords and agricultural labour. 20l, — mea a 

Education of Scheduled Castes. 427-28. = -“ = 

= - en I II 
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PILLAI, SHRI V. . MUNISHWAMI—contd. 

Question re—contd. 
Production, consumption and export of tea. 786-87. 
Production a ion of potatoes. 337-38. P aT P 
Production of quinine. 97. 
Recruitment of labour in the plantation areas. 0-02. 
Revival of Indian Tea Restriction Act. 96-97. 
Supply of chemical fertilizers to agriculturists. 686-87. 
Use of pyrethrum as a disinfectant. 36. 
Welfare institutions for military and Anglo-Indian children. 72-27. 

Question (Supplementary) re— ६ . 
Appointment of Scheduled Caste candidates trained under Bevin Scheme. ‘776. 
Evacuation of Hindus and Sikhs from Sind. 792. 
Geological Survey of certain Districts of the Deccan States. 68. 
Production of potatoes. 5 
Production of sugarcane and sugar. 457. 

Resolution re— fa 
Amelioration of the dition of Scheduled Castes. 830-3l. 
Ratification of the Constitution of the World Health Organisation and the Protocol 

concerning the International office of Public Hygiene. 534-35. 
+ Workmen's State Insurance Bill— 

Moiion to refer to Select Committee. 8I4. » 
PILLAI, SHRI V. N.— a 

Election of —— to Standing Committee for Ministry of External Affairs and Commo: 
wealth Relations. 607. हे हे 

Question re— 
Debt settlement arrangement with the French Government of Indo-China. 04.05. 

ittances from French Indo-China to India. 303-04. 
PISCICULTURE— : 

Question re —— of fish in West Bengal, 694. 
PLANNING— १० 

Motion to reduce Demand for ‘Cabinet’ —— and development programme for India. 

Question re— 
Formation of —— Commission for India. 453. 
—— and development of crops in India. 67i-72 

PLANT(S)— a* 
Question re— 

Procurement of Nitro-Cotton ——. 355 
Recruitment of labouf in the plantation areas. 0-02. 

PLATEL, MR. R. E.— : ==: 
Election of —— to Standing Committee for the Ministry of Home Affairs. 704. 

POTSON— 
Question re poisonous Burma beats imported into Madras. 685. 

POKER SAHIB BAHADUR, MR. B.— © 

Congratulations by —— to the Honourable Mr. ७५ V. Mavalankar on his election as 

Speaker of the Constituent Assembly of India (Legislative). 2-3. 

Election. of —— to Standing Committee for Ministry of Law. 

Motion to reduce Demand for ‘Railway Board’— 

‘More adequate provisions for saf ding the person and property of passengers. 742-43. 

Proced rang ee specs laid का the table 707 ure re pri a] on the le. है 
Questinn ‘re communal ‘disturbances in Delhi. 49:50 Q re disti 
Question (Supplementary) re— ‘ppointmen eager tl bassadors and High Commissioners, 735, 

ng on and Fig of oods in transit on E, B. Railway at Santahar and Rarbatipus 

Improvement of telephone service in Delhi. 683. = 
India’s annual contribution to U. N. 0. 45 
Industrislisation’ of India. = z 
Migration between India and Pakistan. 78. 
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POKER SAHIB BAHADUR, MR. B.—contd. 
Question (Su td. 
Number of cases tried by the Federal Court and Privy Council. 76. 

akistan, 66. Rehabilitation of refugees from 
POLICE— 
Demand for Grant. 435 
Question re— 

Action by the —— and railway authorities re consignment of daggers and knives. in 
transit. 8-20. 

Appointment of Special —— officers in Delhi. 82. 
Desertion by Mus Ems in Indian military and ——. 376. 
Efficiency of —— Force in Ajmer-Merwara. 59]. 
Hindu and Sikh Head Constables of the Punjab ——. 4366.-67. 
Incursions of Hyderabad people and —— into Indian territory. 373-74. 

POLICE SERVICE, INDIAN— 
Question re number of I.C.S., and —— officers serving in India. 

POLITICAL SERVICE, INDIAN— 

३8-87. 

Loyalty of officers and Ranks in Defence Forces and —— to government.  66. 

Question re number of I.C.8., I. 9 and —— serving in India. 86-87. 

POLITICAL SUFFERERS— 
Question re relaxation of age limits for —— entering Government service. 3595. 

POLITICAL THOUGHT— 
Question“re research in India’s History. —— and Philosophy. 29-30. 

POONA— 
Question re— 
Government re: nisition of honses and buildings at Bombay and ——. 598. e 
Opening of In Military Academy at ——. 

.POONACHA, SHRI C. M.— 
Election of ——- to Standing Committee for Ministry of Defence. 607. 
Electi: Roads. ss (57... ion of —— to Standi Committee for 
Press (Special Powers) Bile 353-54, = 

ion re— 
Allotment of petrol to Coorg. 
Construction of dams across La: 
Production of Arabica and Robusta Coffee. 778. 

irtha and Harangi rivers. 8-82: 

Question ( ) te nts: 3 to ‘al ti Centrall 
Thinistered “Areas. !4. = a Fae 

POPULATION: 
7"Question re— 

Policy of Government of India re eases of ——. 79-80 
— figures of India an 

PORTS- AND PILOTAGE— 

Demand fér Grant. 346. 
“POST(S)—" . 2 

Question re— 
Advertisement of important —— in Indian Union in Orissa Gazette. 78. 
~— in the Central P.W.D. 055-56. 

POSTS AND TELEGRAPHS— 

Question re— 
coumnlation of Mails on Ranaghat Railway station. 493-95. 

Air mail postal envelopes. 979-80. 
Complaints against Postal Staff at Garakhpur. 773-74. 
Muslim personnel of —— Department. 226. 
Post. office caving bank accounts in Pakistan. 224-25. 
Seoni Sub-Post Office in Central Provinces. 686-87. 

See also ‘Tslegrap! 
POTAI, SHRI RAMPRASAD— 

Election of —— to Standing Committee for Roads. 0A7. 

POTATO(ES)— 
i—~ Question re— 

——seed for West Bengal. 744-45, 
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Prodyction and consumption of ——. 337-38 
Production of ——. 445-46. 

PRAKASAM, SHRI T.— 

Foreign Exchange Regulation (Amendment) Bill. 359, 362. 

PRESS— 
Question re-- 

Anti-Indian propaganda in American ——. 546 
Anti-Indian propaganda in British and American —— 99. 

PRESS (SPECIAL POWERS) BILL— के 

“Bill(s)”’ 
PREVENTION OF CORRUPTION BILL— 

See “Bill(s)"’ ‘ 
PREVENTION OF FORCIBLE AND FRAUDULENT CONVERSION 07 HINDU 

OMEN BIL 

See “Bill(s)”. : 

PRICE(S)— 

{Juestion re— 

titution of the dities —— Board. 574-75 
Fall in the —— of areca-nut. 780-8 si 
Fluctuations in —— of salt. 336-37. 2 
Fluctuation in eo ati ——. 7456. 
Permission to Madras Government to raise —— of paddy. 7 
— for native and on coffee. 775-7 ६ 
Robusta Coffee —— 

PRICE COMMITTEE— 
See “Committee(s)". 

PRIME MINISTER— i 

Question re ——'s address to Congress workers in New Delhi. 782 = 

PRINCE(S)—- 
Question re —— Colleges 376. है 

PRINTING(S)— 
Procedure re —— of papers laid on the table. 247-48, 702-03. 

PRIVY COUNCIL— 

Question re— $F 

Jurisdiction of the Judicial Committee of the ——_to decide pending appeals. 72. 
Number of cases tried by the Federal Court and ——. 

PROCUREMENT— = 

Question ++ — 

—~— honures to agriculturists. 439-40. 
— of paddy and wheat. 978-79. 

PROPUCTION— पु 

Question re— 

Government’s plan for increasing food ——. 340-4- 
facreased Jute —— in India. 450. 
Jucreased —— of Coarse Cloth. 977. 
{nereased sugar ——. i 

ultural di 97-72 
-—— and consumption of potatoes. 337-38. 
—— of Arabica and Robusta coffee. 778. ‘ 

of Benzol in India. 28. 
of Cement in India. 35. 

—— of consumer’s goods in India. 343. 
—— of Cotton in India. 959. 2 a 
—— of potatoes. 445-46. 

r =— of quinine. 365. 97. 
~-— of Soda Ash. 455. f 
—- of Steel. 425-26. 3 
——- of steel in India. 660-6I. z 

- of Virginia tobaceo. 447 = 
Tlivation of ordnance factories for industrial ——  62I-22. 
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_ PROFITEBRING—~ 
Question re— 

4 —— by Australia in foodgrains. 435 
—— by Government in the disposal of certain articles. 2L 
Shortage of matches and by vendors and middlemen. 22. 

PROJECT(S)— . 

Question re— 
Damodar Valley Scheme ——. 95-96. 

= Major irrigation ——. 407-09. 

‘PROMOTION(S)— ‘ 

, Question re— 
~~ Anglo-Indians of Loco Department promoted to Carriage and Wagon Department of 

8. 8. & 0, I. Railway. 
—— of Indians in Carriage and Wagon Department of B. a C. I. Railway. 7784. 
Recruitment and,—— in Imperial Secretariat Service. 57- 

PROPAGANDA— - 

Question re— . 
Anti-Indian —— by American film producers. 60.02. 
Anti-Indian y Pakistan representatives abroad. 93. 
antiIndian —— in American Press. 
Anti-Indian —— in British and American Press. 99. 
Anti-Indian —— in British and American Press re Punjab riots. 59-98. 
Anti-Indian —— in Tran. 452 
Anti-Indian —— in the Middle East. 75l. 
Anti-Indian —— in Middle Eastern Countries. 434. 

PROPERTY(IES)— 

+ Question re— 
Autticn of evacuees —— in Pakistan. 285-86. 
Casualties and loss of ——~ since partition of India. 483. 
Compensation for loss of —— to evacuees. 
Disposal of India Office pula and its contents. 795-96. 
Evacuees’ -—— in Pakistan. 283-85. > 
Loss by non-muslims in Pakistan from arson and seizure of —. 
Protection of —— and funds of educational institutions in Lahore. 94, 787-88. 
Transfer of records and —— of non-muslim institutions in Pakistan. 034., 
Valuation of —— left over by evacuees: 

PROSECUTION (S)— 

wation Te: 4 
का री yy the AntieCorruption Department. 36. 

—— by Sind Government of 8. workers. 525. 

{ PROTECTION— 3 4 

Motion to reduce Demand for ‘Railway Board’—More adequate provisions for safeguarding 
the persen and property of passengers. 74-44. है 

> Question re— = 
Measures for —— of border areas. 568-69. 

and subsidy to industries. 
——. subvention or subsidy to industries. 927. 

PROVINCE(S)— 
Question re— 

Contribution for the. Post-War कम इक ent. 592. 
r Creation of new —— on linguistic and cultural basis. 793-95. ‘ 

Food requirements of various ——-. . 
| Grant of subsidies to Provincial Gov for devel of h 78-79. 
| Subsidy to —— towards the cost of food, ae 326, ) 
| Subvention to the —— for manure supply. 28999. 

| PROVINCIAL EXCISE— 
Demand for Grant. 343. - 

PROVINCIAL INSOLVENCY (AMENDMENT) BILL— = 

| See “Bill(s)” 

PROVINCIAL JURISDICTION BILL— . > 

“Extra —~" under “Bill{s)” 
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PUBLIC HEALTH— 
* 

Demand for Grant. उक्4उ-4व7. : 

Question re— cs 

Grants given by Government of India for —— Schemes. 8l. 

न्याय and Medical Services. 837. 

PUBLIC HYGIENE— 

Revolution re Ratification of the Constitution of the World Health Organisation and the — 

Protocol concerning the-International Office of ——. 59-6l 532- 

PUBLIC RELATIONS— 

Question re Officer Defence Forces. 4554. 

PUBLIC WORKS DEPARTMENT, CENTRAL— 

Question re posts in the ——. 055-56. 3 

PUBLICATION(8)— = 
Question re— 

Improvement in —— Division of Ministry of Information and Broadcasting. 586. 
—— of the results of Geological Survey. 69-70. 

PUBLICITY— > a 

Question re-lack of —— by Government of India in U.S.A, 622. 

PUDUKOTTAI— 

Question re increase in basic ration of rice in Mysore. 452-53. 

PUGALUR— : > 
Question re bridge across Cauvery river at ——. 35-6. : 

PUNISHMENT— A = 

Question re action against officers who perpetrated ities and fi ial aids to suff 
during struggle for freedom. . 4455. 

PUNJAB— 

Question re— 

Anti-Indian propaganda in British and American Press re --— riots. 59l.92. 
Disturbances in —— and other parts of India, 205. 
Hindu and Sikh Head Constables of the —— Police. 4366 67. 
Loss of railway revenues due ६0 —— disturban 
os abi Ue ata on the All-India - 594. 

See also tt Punjab’ and ‘West Punjab” 

PURCHASE(S)— | 
Question re— 

Irregular —— of न 756. x =e 
— of fighter planes. Tot 
—— of stationery stores. 754 

PURI— : 

~ Question re stoppage of —— -Howrah Express Train at Jaipur and Jenspur stations. 460. 

PYRETHRUM— 

Question re use of —— as a disinfectant. 36. 

yw 

९ 

QUESTION(S}— 
Observation by Mr. Speaker re disposal of —— and Asya 
Supply of anaes to ——_in advance. 208-09, pee es ae 
Suspension of —— Hour. 835, 583, ‘68% 2 

QUININE— : 4 
Question re production of ——, 65, 97, ~ से 
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a4 RADHAKRISHAN, SHRI S.— 

Election ०: 

RADIO(S8)— 

, Question re— 
2 

! Discovery of arms जगा after 5th August, 947. 585. 
- —— transmitters in the Indian Union. 228. 

Installation of —— sets in villages. 344. 
Number of —— imported and broadcasting stations in India 358. 

—— Station for Andhra Province. ध्वा, 

Btizure of — transmitters by C.I-D. at Jubbulpore. 587 88: 
See also ‘‘Broadcasting’’. 

RADIO, ALL-INQIA— 
Question re— 

Relays of B, 8. C.. broadcasts. 69 
Punjabi programme on the ——, Delhi, 594 
Relay by —— of B. 8. 0.5 night Bulletin. 586. = 

RAGHIB AHSAN, MR,— 
Electton of ——- to Standing Committee for Ministry of Education. 703, . $ 

RAGHURAJ SINGH, RAI SAHIB— 
Declaration under Rule 2C. 63. 
Election of —— to Standing Committee for Roads. 057. 

RAID(S)— 
Question re— 

= Failure of the Government to stop tribal —— from Pakistan. 463 
Tessedue to incursions by Pakistanis into Indian Territory. !47. 
Pakistan —— on India. 4548, 

- RAILWAY(8)— : = 
Bengal Assam— 

५० 

Motion for adjournment re abolition of ——. 37. 
Question re— 
Monetary loss due to delay in retrocession of sections of —— apportioned to India 

under Boundary Commission Award. +95. 
Remittance of station on —— to Eastern Pakistan -694. 
Settlement of dues of —— staff by Chief Auditor, E, B. Railway, Chittagong: 695-96. 

न Bengal Nagpur— 
Question re— 
—— stations without. Fiabe ~ 2460. 
Expansion | of ——. : 

=. > Insofficient 5 pply of wagons to ——. 7462. 
> Oriyas*in higher services on ——, 325, - हु = 2 x 

Pillering of wagons on ——. I 
Provision of cold storage wagons on ——. % 
Release of wagons occupied by Staff in ——. 769. 
Stoppage of Puri-Howrah express train at Jajpur and Jenapur stations, 460. 
Teaching of the Telugu in High and Elementary Schools in the —— Zone. 789. 

Bombay, Baroda and Central India— 

रू 

५ 

nestion re— हे 
कप acer of Toco Department promoted to carriage and wagon department of ——. 

Promotion of Indians in Carriage and Wagon: Department of ——. 784. 
Road Transport on —— and G.I.P. railway bridges over the Nerbudda. 673. 

East Indian—- 
| Question re— 

Deterioration of management of 0. T. Railway and ——. 332. 
| Graduates as ‘B’ Grade guards on ——, during yar period, 789. 

i Suppl of drinking water on G.I.P. railway and ——. 306- 

i Eastern Bengal— 2 

= Question re— . 
Detention apd pilferage of goods in transit on —— at Santahar and Parbatipun in 

2 » Eastern Pakistan. 788-90. 
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RAILWAY (S)—contd. 
aS 

Eastern Bengal—contd. 
+ 

Question re—contd, F 

‘Harassment of passengefs at Parbatipur Junction on ——. 053. 5 

Settlement of dues of B. A, Railway staff by Chief Auditor ——, Chittagong. 695, 

Eastern Punjab— 
Question re malidministration of ——. 690. 

Great Indian Periitsula— © 
Question re— कि है 

Conversion of Canteens inta Indian Refreshment Rooms at Jubbulpur, Muttra, Agra 

and other stations. 29. + 
Road transport on B. 8, & 0. I. and —— bridges over the Nerbudda. 673. 
Supply of drinking water on —— and E. I. Railway. 306-07. है. 

Jodhpur— 2 LJ 

Question re discontentment among —— staff. 343-44. 
M aoe नि 

uestion re extension of ——. 45-52. * ५ 

North Western— 
Q uestion fe 

omp! re the recrui $ of Diesel Engine Drivers on ——. 
Division of assets of —— between India and Pakistan. 688-89. 
Relative seniority of guards on ——,  790. S 
Welfare Officer and their staff on ——. 27-28. # 

Oudh Tirhut— 
Question re— 

Deterioration of management of —— and E. I. Railway. 322. 
Trregularities in foodgrai hases by Senior Food Control Officer, —~-. 4. 

New branch lines on ——. 226-27. 
Unsatisfactory travelling conditions on ——. 225. 

Shoranur Nilamibur— ere % 
Question re rebuilding of ——. 46!. ु 

Sind Gujrat— 
Question re survey of ——. 965. 

South Indian— 

Question re—contd. 

Catering arrangements on ——. 3690-9. 
आह, a on ~ 60. 

rich ४25 ollengoda— eu 

Guestion re progress in construction of ——. 2460. - ! 
Election to Central Advisory Council for ——. 

a 

Election to Standing Finance Committee for ——. उ5. - 

| Motion re election to Central Advisory Council for ——. 50-59. = 

Question re— हर 

~~ Accumulation of mails on Ranaghat —— station. | 493.95. Soe ; — 

| Action by the police and —— ‘authorities re consignments of daggers anc knives in 

transit. 8-20. 
Booking of dogs in pose compartments. 308. 

British —— personnel. 977. 
Coal economy By » the ——. 220. 
Construction of Kanchrapara Workshops. 209. . 

- Construction of ‘Silver Arrow’ train coaches. 659-60. 
Construction ‘of Tellichery-Mysore —— ‘line. 696-97. _ 
Control over caterers in respect of employees’ services. 462. 
Detention of —— wagons in Pakistan. 458. 
Effect of partition between India and Pakistan, on ——. 38. 
Electric fans in third and inter class oy rtments. 305-06. 
Facilities to lower class —— passengers. व-5. 

हि Goods —— wagons and rolling stock marooned in Pakistan, 66. 
“Grow More Food’ Campaign by the —— Administration. 3I8. 2 
Hardships of 3rd class —— passengers. 959-60. 
eee of Central Pay Commission’s dati relating to —— employees. 

Tinport of Locomotives. 28. ~ 
Installation: of lights in carriages. 30. = 
Jiist of —— caterers on E.I., O.T. and B.N. ——. 322-23. ss 
Loss of goods in transit during disturbances. 963. 
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RAILWAY (S)—contd. E 5 

Question ye—contd. 

Loss of —— revenues due to Punjab disturbances. 3I9. 

Manufacture of new model third, class carriages. 320. 
Nationalization of ——. 296-97. 
New model passenger coaches, 2225-26. 
New —— coaches. 2l. 
New —— lines in Bihar. 3457. 

; New —— lines in South India. 227. 
Non-return of wagons from Pakistan. 227-26. 
Overbridge for Amraoti —— Station. 209-l0. 

’ Passenger and tonnage carrying capacity of Indian ——. 976. 
x Fay to teachers of —— schools. 979. 3 

Post-war Reconstruction of in Chota Nagpur Division, 4424. 
Project to connect Amraoti with Bombay-Nagpur main line, 
Project to connect Amraoti with Narkhed by rail. 682-83. 
Provision of -e— staff who opted for India. 470-02. 

—— carriages and coaches in possession. of Military authorities. 665-66. 

— लक 008 in India and Pakistan. 457-58. 

Rates policy of the ——. 423-24 

Recruitment of drivers, 42i5-4. 
Reduction in train services. 980. 

Remodelling of Tellicherry Station. 690. 

Repair of adhera Station approach Road. 960. 

Resumption of service between Morapuri and Hosur. 320. 

Return of rolling stock lent to Ministry of Defence. 309-0. 

“Running” and ‘Working Powers” of Pakistan ——. 688. 

Running of Patna oe ie from Chaibasa instead of Jamshedpur. 789-90. 

Safety of —— tra 963-64. 
q Scales of pay for teachers in —— schools. 689. 

idardization: of —— ६... 935, 

Surreptitious removal of —— properties to Pakistan. 970. 

Through passenger train from Patna to Ranchi. 424. Z 

Ticketless travel ling and corruption in ——.  222-23. 
‘Transport of —— personnel to Eastern Pakistan. 970. 
Use of —— line ibbulpore station to Central Ordnance Depot, 

Jubbulpore, for civil industry. 783. 
Utilization of bridges for vehicular and pedestrian traffic, 672-73. 
Wagons for fire-wood. 697-98. हु 
Wagons for transporting coal. 29-20. 

5 Widening of overbridge at Badnera. 960, 792. 

RAILWAYS (AMENDMENT) BILL— y 

4 See “Indian ——" under “‘Bill(s)’’. 

| RATLWAY. BOARD— 
Demand for Grant. 706-20. 744. 

| Motion tg reduce demand for— 3 

| ree << है 

More adequate provisions for safeguarding the person and property of 0855०0/22७... 747: 

Oratowdiie in Trains. 706-20. = i aes, ree 

RAILWAY BUDGET— 

See “Budget. Railways’. 

RAILWAY (TRANSPORT OF GOODS) BILL— 

है See ‘Bill(s)'’. 

if RAIWALA— 

d 

, सन 

a 

| Question re protest against the Military Camp at —— near Hardwar. 35. 
| RAJ KANWAR, R. 8. LALA— 

Question re— 

Appointment of India’s Ambassadors, Envoys and High Commissioners. 435-38. 
Casualties and loss of property since partition of India. 483. 
Compensation for losses awarded to evacuees. 778. = 

| European Officers of Imperial Services retired aries political changes in India. - 88. 
हे Maintenance of refugee camps in India. 

“gions Migration to and from India after partition. 438. के 
: Names of States acceded to the Dominion_of India. 466-67. हे ; 

Number of evacuees still in Pakistan. 777-78. psy! Numi 
| + Number of I.C.S., [.P. and I.P.S. Officers serving in India. 486-8. ° 

7 a
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RAJ KANWAR, R. 8. LALA—contd. 
Question re—contd, 

Payment of reparations by Germany and Japan. 4365. 
Population figures of India and Pakistan. 83-85. = 

Recruitment to Indian Administrative Services at the Centre aud in Provinces. 

+ Refugees registered in Delhi and Kast Punjab. 776-77. 
Begins) Commissioners for States in India. 583-84. 
Relief and rehabilitation of refugees. 457. 
ata over ofagecord from the Crown Department. 594-95. 
Transfer of exhibits of Indian Museum, Calcutta. 596 
Transfer of Imperial Library, Calcutta. 596. 
Transfer of National Archives to Pakistan. 595-96. 

RAJENDRA PRASAD, THE HONOURABLE DR.— 
Delhi and Ajmer-Merwara Land Development Bill. 499. 
Tndiaw Cotton Cess (Amendment) Bill. 2704. 
Motion 76 Food Policy of the Government of India. 627-35, 670-77. 

Ajmer. 698. ~ 
RAMAMURTY, DR. SIR 8. V.— 

Declaration under Rule 2C. 4. : 
Election of —— to Standing Committee for Ministry of States. 057. 5 

¥lection of —— to Standing Committee for Ministry of Works, Mines and Power. 982. 
. 

RAMAPADASAGAR— 

Question re Damodar Valley and Machkhand projects. 029-32. 

RAMNARAYAN SINGH, SHRI— 

Election of —— to Standing Committee for Ministry of Agriculture. 607. 

“Election of —— to Standing Committee for Ministry of Health. 703. 

Question re— 
हर 

Application for jute export. 53I-32. 
Collection for Coalfield Labour Welfare Fund. 57-8. 
Contribution for the Post-War Development. 4592. 
Damodar Valley and Kosi Schemes. 524-25. 

i Expansion of Indian Shipping. tonnage. 353. 

Import of oils and greases. 532-38. 
New railway lines in Bihar. 7457. 
Possession of estate of Mr. Hari Jee of Shahbad District, Bihar in Burma. 7, 

f Posts in the Central P.W.D, 055-56. x — : 

i! “Princes” @olleges. 376; = = 

Re tation of rnational Shipping €or Tid. at the Conference of Shipping 
= 

RAJPUTANA— 

Question re development of Civil Aviation in —— and construction of aerodromes at 

Running of Patna Bogie from Chaibasa instead of Jamshedpur. 3789-90. 
Tin plate factories. 453. 

RANAGHAT— 
= 

‘* Question re accumulation of mails on —— railway station. 493-95. % ¢ 

RANBIR SINGH, CH.— 
Electicn of —— to Standing Committee for Ministry of Agriculture. 607. 

Election of —— to Standing Committee for Ministry cf Relief and Rehabilitation. 982. 

Motion to reduce Demand for ‘Ministry of Industry and Supply’—Removal of control 
5 over cloth, yarn and commodities other than food. 293-96. 

‘ RANCHI— - 3 
Question re through passenger train from Patna te —. वश. ba 

RANGA, PROF. ४. G.— 

Criminal Tribes (Repeal) Bill. 284. 
Dock Workers (Regulation of Employment) Bill— . 

Motion to refer to Select Committee. 52I, 525-26. = 

’ Blection of —— to Standing Committee for Ministry of External Affairs and Common- 
. wealth Relations. 607. : 

Election of —— to Standing Committee for Ministry of Food. 703. 
Electricity (Supply) Bil— कट 

Motion to refer to Select Committee. 44. 
i General discussion of Railway Budget. 668. 
4 _ ° Indian Finance (Supplementary) Bill. 383-84, 395-96. 

indian Tariff oo Amendment) Bill. 729-30. e 
Indian Trade Unions (Amendment) Bill 9-20, 425. < 

cers : 
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RANGA, PROF. N. G.—contd. ‘ . 

Industrial Finance Corpération Bill— 
Motion to refer to Select Committee. 465-68. A 

Motion re élection to Standing Finance Committee for Railways. 49-50. 

Motion to reduce Demand for— 
“Cubinet’—Corruption in Government Departments. 336. Se 222 

‘Ministry of Commerce'—Corruption in working of import and export licensing, 336. 

Motion to’ reduce Demand for—contd. < = 

‘Ministry of External Affairs and Commonwealth Relations’—Position of India in Inter- 

national Affairs and of Indians in Commonwealth countries. 243-45, 265. 

‘Ministry of Finance’—Economy in Central Administration. 
‘Railway Board’—Overcrowding in trains. 7i9. 

Qeestion re— 

Agreement with Tata Airways. 798-99. 6 के 

ae Services between Hyderabad and Gannavaram and Gannavaram and Caleutta. ~“677_ 

All-Indiagdrainage and development plan. 273-74. 
= 

All-India Handloom Board. 30. 

All-India Industries and Labour Conference. 3032. 

‘Anti-Indian propaganda by Pakistan Representatives abroad. re 5 

Appeal against conviction of Sri Borra Appala Narayana Reddi of Waltair. 24 

Appointment of non-official legislators to Cabinet Sub-committees. 767-68. 

हि के ration in a 2 aa oe ee हे es 

compensation to Indian Shipping Companies. 8. eee 5 

Constitution of att eee) x ‘ommittee in connection with milk production. 667. 

Constitution of National Committee for F. A. 0. z 

Construction of aerodrome at Anantapur in Rayalaseema. 677-78. 

Construction of fertiliser factories. 946-47. 

Construction of foodgrains store houses. 947-48. 

onstruction of Kanchrapara Workshops. 209. a 

Control over newsprint and newspapers. 4207-09. 
= 

~ «Control over railway caterers in respect of employees’ services. 462. 

Controlled पक अमल ae 948-58. 
Court Martial of Sri ia -Ramabrahmanandarao of Peddapuram, East Godavari. 4. 

Cow-dung Gas-plant. 93-32, tage ae ae te 

Creation of new provinces on linguistic and cultural basis. 793-95. 

Cultural Missions to Middle Eastern Countries. 93. 

Damodar Valley and Machkhand Projects. 029.32. 
Demobilisation of the Indian Union Forces. 335. 

Development of Civil Defence Force. 604-05. 
Development of East African Qolonies. 3026-27. 
Development of Industries. 928-29. 
Develé oy of ay Irrigation Project. 4462-63. 

Expenditure on “‘Grow More Food’’ Campaign. 669.7. 
Exploitation of mineral resources. 4029. 

Export of jute and gufny. 7758-59.. 
Food requirements of” various rovi 932-35. cnn Pp inces. = ५ 

Fotmation of Indian National ‘Grade Union “Congress. ast 26, = 
Government Control over new. Air Services concerns. 675-76. z डे 
Gcvernment of India’s Embassies and appointment of lors and First Councillors: 

9L-92. 
Government scholarships to students from Africa and other countries. 20-24. 
Grant of subsidies to Provincial Governments for development of housing. 478-79. 

Immigration of Indians into Burma. 423-24. 
Implementation of Pay Ci ission’s dati ३79. z 
72: उमड़ of controls over import and export. 426-27. 
India’s help to the Viet-Nam. 9I. 
Indian Delegation to Geneva Conference on World Trade Relations. 763-64. 
Indian research scholars sent jo foreign countries. 
Indianisation of the officer personnel in Government of India Departments. 4785 

Industrial cénsus in India. 20-02. 
InstaJlation of radio sets in villages. 344. 
Install lation of Trunk Telephone Exchange at Bhadrachalam. 677. 
Irrigation projects in Raya’ aceaina.: 3028: 
Jute fibre from Pakistan and its production in India: 667-68. 
hack of adequate transport for coal. 32I. 
“Maintenance of aeradromes constructed during the war. 846-47. 
Maintenance of pedigree quality of cattle. = 
RE oF nee model ahd class carriages. - 320, 
easumes uilding up of India’s foreign exchange resources. 5 Eee 

Measures for~protection a border areas. E 69. ess Ze ie rr 

. oF oS 
. 

7 
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RANGA, PROF. N. G>conta. 
Question re—contd. 

Motor Car manufacturing factories. 203-05 
Planning and development of Crops in India. 67I-72. 

+ Position of Indians in independent Ceylon. 424-25. 
Prevention of an eeonomic crisis in India. 79. 
Production and impert of salt in India since the abolition of salt duty. 678-79 
Production of cotton in India. 959, 
Production of mil] yarn and cloth. 205 07. 
Production of sugarcane and sugar. Ausegty > 

.Profiteering by Australia in foodgrains. : 
Protection and subsidy to industries. ॥. 
Protection, subvention or subsidy to industries. 927. ¢ 
Radio Station for Andhra Province. वा. r 
Reconstituted Food Policy Committee. 434-36. हर 

itment and training of Cadets at Dehra Dun. 567-68. 
Removal of controls. 426 : 
Removal of control on articles other than food. 698-99. 

of High Co 's office in London. 025-26. 
Representation of India at International Conferences. 770-73, 
Resumption of railway service between Morapuri and Hosur. 320. 
Review of export and import licences. 774. 
Scheduled Caste scholars sent_abroad. 24-26. = 
Setting up of an all-India Central Milk Board. 666-67. हु; 
State Insurance of crop and cattle, 32-22. 
Status of Indians under new Scheme of political reforms in Malaya. 93. 

food 432-34. f 
Tobacco oe machines. 693. 
Trade with R. 
Tribal ples of India. 275-76. 
Utilizat ion of deserted army camp houses and sheds. 78. 

‘Question (Supplementary) re— है : 

Accession of Nizam’s State to Indian Union and exodus of Muslims to the State. 563 
Anti-India propaganda in American Press. 546. 
Backing reserved for currency. 43. 
Bone-meal as food for milch and draught cattle. 656. 
Broadcasting Station at Bezwada 
Commercial treaty with U.S.A. 5i3. 
Commonwealth Customs Union. 522. 

Schemes Damodar Aree! 524. है | 
Exclusion of Indians from Japanese cotton trade. 7525-24. . * 
Export duty on yaw pone i ee 356. = 

ertilizer factory i. * कक 
Freezing of bank assets by Pakistan Government. 736-37. F 
“Geological Survey of certain Districts of the Deccan States. 68.69. 
Grants-in-Aid to educational institutions in Centrally Administered Areas. (42. 

‘row More Food’ Campaign ee 
Housing scheme for industrial workers. 53-44) Ee 
Inclusion of French Possessions in Indian Union. _ 783. 

of Hyderabad people and police into Indian territory. 374. 
India's annual contribution to U.N.O. 43i 
Indian Coal-fields Committee. 2I7. 
‘Tndian personnel in the U.N.O. Secretariat. 037. a 
'ndo-Burma Immigration Order. 042. ‘ 
बा vs electric supply between Jangpura and Nizamuddin on the Ist December, 

Legislation for providing amenities to labour. 75 
ion by India to Pakistan. 62. 

jor irrigation projects. 3 
Manufacture of segs ble ghee. 945. 
Migration between Tndia and Pakistan. 77. | 
Nationalization of Railways. 296. 
Number of Radios imported and Broadcasting Stations in India. 58, 
Number of States acceded to the Indian Union 59. 
Pakistan searches of refugees. 278-79. 
Procurement bonuses to agriculturists. 440. 
Production, Consumption and export of tea, 787. 
Production of Virginia tobacco. 447. 

Bias em by Government in the disposal of certain articles. 2! 
P m of slaughter of animals. 938. c 



— Se eT = a 

INDEX TO CONSTITUENT ASSEMBLY (LEGISLATIVE) DEBATES छा 

RANGA, PROF. N. G.—coneld. 

न Question (Supplementary) re—contd. 

Recruitment to Foreign Service. 433, ‘ 
Recruitment to vacancies cased by division of Army between India and Pakistan. 544-45. 
Re-entry of Indians in Burma, 044. . 
Refugees residing without shelter. 528. 
Salaries to Staff of Food, Textiles and Industries Departments. 46]. 

+ Strength and expenditure of Tndian and Non-Indian Army personnel. 543. 

Subvention to the Provinces for manure-supply. 29l. 
Supply of ammonium phosphate. 446. 
Supply of cheap fuel and subsidized manures. 658. 

* Supply of ferti (न material . 
Supply of timber from Burma, Andamans and Indian forests. 2-22. 
Treaty with His Majesty’s Government. 04! 
Use of oil-cakes and bone-meal as manure. 295. 

F Wardha €ducation Scheme. 369. 
| Winding up of Disposals Directorate. 966. 

न United Nations (Privileges and Immunities) Bill. 0-l. 
RANGA RAO, RAJA SIR 8. 

See “‘Bobili, Reis of”. 5 
RAO, SHRI 8. V. KRISHNAMURTHY— 

= eElection of to Standing Committee for Ministry of External Affairs and Common- 
wealth Relations. 607. 

Industrial Finance Corporation Bill— 
otion to refer to Select Committee. 473. 

Question #€-- 
Extension of Mysore Railway. 453-52. 
Fall in the price of arecanuts. 780-8, 
Fluctuation in superi prices. 456. 
rait 452. arecanut 

: ५ «Import of arecanuts. 452, 779-80. 
Increase in hasic ration of rice in Mysore 
Prices for native and cherry coffee. 775-76 4 

for West Bengal. 442 
Production of potatoes. 446, 

- RAO, SHRI V. C. KESAVA— 
Election of —— to Standing Committee for Ministry of Education. 703. 
Election of —— to Standing Committee for the Ministry of Labour. 796. 
Question re— कं 

. of Amb dors, High C issi 8. ete. 454 
| Al intment of Scheduled Castes and others as Income-tax Officers dutmg 946-47. 

Brosdeasting Staion ag Castes epic trained under Bevin Scheme 776. 

ence educational Bezwada. जब कर कक 742-45. Centrally Administered Areas, 30:42: 
| ae Tgbour Delegations to foreign countries. ‘owe te. F : 

Selection of applicants for advanced studies in foreign countries. 37-3. 
RASHTRIYA SWAYAMSEWAK SANGH— = 

| Question re pi ion by Sind G of —— Kk 525. 

है RASUL, BEGUM AIZAZ— a 

। Armed Forces (Special Powers) Bill. 4746. { Damodar Vi 

f Motion to refer to Select Committee. 843-44. 
| Election of —— to Standing Committee for Ministry of External Affairs and Commiop- 

wealth Relations. 607. 
™ Election of —2- to Standing Committee for Ministry of Industry and Supply. 796. 

Indian Nursing Council Bill. 472-74. 
| । Motion®*to reduce demand for ‘Ministry of Finance’—Economy in Central Administration 

‘- 239. 
t Press (Special Powers) Bill. 270-72. A 
i- Question re cloth ration in Delhi. 4205. = 

| Question (Supplementary) re— ssi 
4 ० 

sa Ex, iaitare on ‘Grow dare Food’ Campaign. 67L. ०. . + 
Help given to refugees by Government and private ७०तें९5... 40. Caine 

हे Nationalization of railways. 297.- . 
a , ‘ > at nee 
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Question 386 4 meen! re—contd. = 

Quantity of iron, steel and cement in Indian Union. 5 

Railway carriages and coaches in possession of Military authorities. 666. 

Recruitment to foreign service. 
Scheme of Special Studies. 572. = : 

Resolution ve Ratification of the Constitution of the World Health 8 and the 

Protocol concerning thé International Office of Public Hygiene. 537- 

RATE(S)— ere 

Question re —— policy of the railways. 423-24 
RATIONING— 

Question re— 
Cloth ration in Delhi. 202-03. - 

Food —— ‘in India. 39. 
Increase in basic ration of rice in Mysore. 452-53. 
Meat —— in India. r 
— of rice in Cochin State. 326-27. 

RAU, SHRI N. MADHAVA— 

रे Election of —— to Standing Committee for Ministry of Commerce. 498 

_ Extra Provincial Jurisdiction Bill— ; >> 

Motions to consider as reported by Select Committee and to circulate. 755 52. 

RAY, SHRIMATI RENUKA— 
a= 

Election of —— to Central Advisory Council for railways. 35l. 
Election of —— to Standing Committee for Ministry of Labour. 796. 
Indian Nursing Council Bill. 4469-70. 
Indian Trade C ions (Amendment) Bill, 4352-35. के 
Motion re relief and rehabilitation of refugees. 906-07. z 
Question re— = 

Commonwealth Customs Union. . 52-22. * 5 
Detention of railway wagons in Pakistan. 458. =: 
Exclusion of Indians from Japanese Cotton Trade, 522-24. क्र 
Nationalisation of Airlines. 458-60. 
Railway workshops in India and Pakistan. 4457-56., 

| Question (Supplementary) »e— 
Bone-meal as food for milch and draught cattle. 656. हु 
@reation of uew provinces on linguistic and cultural basis. 794. 
Ex, pens on ‘Grow More Food’ Campaign. 670. 
Help given to refugees by Government and privess bodies, 40. 
Movement of East Bengal Hindus to West Bens 540, gal, = : 

RAYALASEEMA— = ‘ 2 : के 

Question re— =: : 
Construction of aerodrome at Anantapur in ——. 677-78. 
Trrization projects in ——. 02H. 

RECOMMENDATION (S)— 
Conventions and -——- adepted at 28th Session of International Labour ConTerence, 
Seattle—laid on the table. 4258-89. 

Question re— = ; 

Bhore. Committee ——. 7993-85, 
Central Pay Commission ——. , 49. 
Implementation of ——of Coal Committee. 697 

~RECONSTRUCTION— दे 
= Motion to reduce Deroand for ‘Construction of New Lines—Capital and Depreciation 

Fund’ —— of lines dismantled “during war—Darwha Pusad Line. 739-44. 
Question #€ Post-War —— of railway in Chota Nagpur Division. Pp i424, 

RECORD(S)}— be 
Question 7e— है i 

Taking over af —— from the Crown Department. 594-95. 
RECRUITMENT(S)— हू 

Question re— 
Coniplaint re the —— of Diesel Engine Drivers on N. W. Railway. 35. 
Enrolment. of depressed classes to Military Cadves. —599. 2 z 

Bs Federal Public Service Commission. 587. का 
Federal Public Service Commission test for —— to permanent vacancies in the Central 
« Becretariat. 23. 
~— 4nd in Imperial Secretariat Service. 57-58. - 
—— and training of cadets at Dehra Dun. 567-68 3 
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Question re—contd. 
— to All India Services, 854-52. . 
— of drivers. 23- 

of Income-tax Officers. 6I8. 
sf —— of refugees for Military training. 4994. 

— of soldiers from Almora District, 58. 
— to foreign service, 432-34. 
—— to Indian Administrative Services at the Centre and in Provinees. 566-69. = 
Selection for —— to army. 
Treaty with Nepal re —— of Gurkhas. 375-76. * 

REDDI, SRI BORRA APPALA NARAYANA— we 

P Question re appeal against conviction of —— of Waltair. 34. 
Ne REDDIAR, SRI R. VANKATASUBBA— 

Question re— 
. Control over Metropolitan Bishops and ‘Clergy in India. 35. 

Retired European I.C.S. Officers employed in Indian States and Zamindaries. 56. 
Shortage of Matches in New Delhi. 

~ 
REFORM(S)— 

Question re sjatus of Indians under the new scheme of political —— in Malaya. 93. 

o~ REFRESHMENT ROOM(S)— ‘ 

दि Question re ion of into Indian —— at Jubbulpur, Muttra, Agra and other 
stations. 29. 

” REFUGEE(S)— 
Motion for adjournment re plight of —— from Western Pakistan. 37. = 
Motion re relief and rehabilitation of ——. 9855-86, 89--925. 
Question 

bd . « Agreemént between India and Pakistan to feed ——. 434. 
Prime Mini of India and Pakistan re discontinuance of searches 

Ailounent कम करत 7598. lotment of vacant. rT to ——. . 
Attack on non-Muslim ——. 5!7. 
Entry of —— into the United Provinces.  762. 
Evacuation of non-Muslim —— from Western Pakistan, 83.84. 
Evacuation of —— from Jhelum (West Punjab). 536. 
Expenditure on —— camps and number. of persons awaiting transfer to india. 80-3L. 
Help given to —— by Government and private bodies. 409-i2. = 
Homes for —— widows and children. 034-36, 
—— Killed in Bharatpur State. 762 

af Rehabilitation of —— in the Indian States. 57. 
Maintenance 
‘akistan shes. 

Recruitment of —— for Mili training. 594. 
% +--- registered in Delhi and Hast Punjab. 776-77. 

~ «— residing without shelter. 526-30. = 
—— travelling by sea. 7044. 3 
Rehabilitation of —— from Pakistan. 63-67, 032-34. - 
Rehabilitation of —— Vaidyas. 4368, 779. 
Rehabilitation of rural population among ——. 7760. 
Rehabilitation of West Punjab ——. 7760-6, 
Relief and rehabilitation of ——. 457. . 
Rescue of abducted Hindu and Sikh women from West Punjab and rehabilitation of 

Searches of --—. 285. 
Transport of ——, 962-63. है 
Wages to —— workers at Kurukshetra. 7779. 
West Pakistan —— in U.P. 760. 

See glso ‘Evacuee(s)”’ 

Sez also ‘Non-Muslim(s)’’. : 

REGIONAL COMMISSIONER(S)— 2 की 9 

Question re —— for. States in India. 583-84. ‘ 

__ REGISTRATION OF FOREIGNERS ACT— हे : : 
See ‘Act(s)'’. > = है 

= ~. 

रू हु 
ब् . 

A *» नह Se a 
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REHABILITATION— _ 
Question re— 
—— of refugees from Pakistan. 63-67, 032-34. 
—— of refugees in the Indian States. 756-57. 
—— of refugee Vaidyas. 368, 779. 
—— of rural population among the refugees, 760. 
— of West Punjab refugees. 760-6l. 
Relief and —— of wefugees. 457. 
Rescue of abducted Hindu and-Sikh women from West Punjab and --- of refugees. 
202-03. Son . 

RELATIONS WITH INDIAN STATES— 

Demand for Grant. 43550. * ‘ 

RELAY (8)-- = 

Question re— 

A. I. R. —— ० B. B. 0. Broadcasts. 369.. ‘ 

— by All India Radio of B. B. C.’s night bulletin. 586. c » 

RELIEF— > 
Question re— 

Help given to refugees by Government and private bodies. 409 2 
—— and rehabilitation of refugees. 457. 

RELIEF AND REHABILITATION— 

Motion re —— of refugees. 856-86, 89I-923. ® 

RELIEF AND REHABILITATION, MINISTRY OF— 
Demand for Grant. 345. 
Election to Standing Committee for the ——. 98-82. 

REMITTANCE(S)— 

Question re —— from French Indo-China to India. 0344. -. 

REMOUNTS— at 

Question re Directorate for —— and Veterinary Services. ]34 35. 

RENT CONTROL BILL— 
See “Delhi and Ajmer-Merwara --- under “‘Bill(s}*. 

RENT CONTROL (AMENDMENT) BILL— 
See “Delhi and Ajmer-Merwara ——" under “Bill(s)’’. 

REORGANISATION— है 
Question re —— Committee for the Departiuent of Food and Agriculture, वा. 

REPARATIONS— 4 2 
Question re payment of ——- by Germany and Japan. 435. 

REPATRIATION— 
. — of Indians from Germany. 402, 

REPEALING AND AMENDING BILL— ” 

See “Bill(s)”’. ; ae : 
REPORT(S)— a 

Question re— 

—— of Industrial panels, 426. 
. — of National Cadet Corps Committee. 200. + 

—— on working of office of Economic Adyisor to Government of India, 97-96. 
—. of Indian Government delegates to 29th Session of I Labour Conf 

Montreal—laid on the table. 4288. | : 

REPRESENTATIVE(S)— 
Question re— 

Appoii of Al Lani s qi Agents-G: ॥ and ——. 55. 
Appointment of officials for countries outside India. 765-72: rs 
Representation of India at International Conferences. 770-73. 

REQUISITION AND EVICTION BID ८ 
See “Delhi Premises ——’’ under ‘Bill(s)’’. 5 

REQUISITIONED LAND (CONTINUANCE OF POWERS) BILL— 
TI een sane eee aN eee a *Billis}"’. 
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REQUISITIONING— 
Question re— * es 

4 —— by the army of buildings and bungalows in Bombay City. 4785-09. 
, — of lands by District Magistrate, Agra. "l62L. 

RESCUE— 
Question re —— of abducted Hindu and Sikh women from West Punjab and rehabilitation 

of refugees. 02-03. 
RESEARCH— हे = 

Question re— 
Education and —— institutions in India, 4595, 
Fisheries and —— Institute. 975 
Indian —— Scholars sent to foreign countries. 569-72 
— in India’s History, Political Thought and Philosphy. 229-30. 

*__ in scientific agriculture. 328. 
eme for study and —— in Atomic Energy. 576-78. 

| Scientific —— into Ayurveda system of medicine. 408-0. : 
॥र Universityescholarship for Leprosy ——. 575. ° Pp abr! f 

RESEARCH FUND ASSOCIATION, INDIAN— $ 
Election to Governing Body of ——. 4056-57. 
Motion re election to the Governing Body of ——. 235. 

RESERV E— 
=~ Question re backing reserved for currency. 43-44. 

s RESERVE BANK— 

See ‘‘Bank(s)’’. 

RESERVE BANK OF INDIA (AMENDMENT) BILL— 

See *Bill(s)”’. : 

RESERVE BANK OF INDIA (SECOND AMENDMENT) BILL— 
See “Bill(s)” 

RESETLLEMENT AND DEVELOPMENT— 
Demand for Grant, 349. 

RESOLUTION— = 

— 7९-- = 
melioration of the di of Scheduled Castes—adopted as amended. 9830-34, 058-9& 

Appointment of. Statutory Law Revision Committee—Withdrawn. 00-08. 
Central Road Fund and Standing Committee for Roads. 236-46,———-» 
Indian States (Protection Against Disaffection) Act—Not moved. 408. 
Organisation of a National Militia—Withdrawn. 796. 
Ratification of the Constitution of World Health Organisation and the Protocol concermne 

अन्ना the International Office of Public Hygiene. . 99-6, 532-40. —— 
Es Scien: research into Ayurveda system of medicine—Withdrawn. 08-I6, 

Training of personnel for a National Mercantile Marine. 0-l3..--" 

s RESOURCES— 
Queaxion 76 exploitation of mineral ——. 405-07. 

RETRREMENT— ऊ 
See ‘‘Superannuation’’. 

BETRENCHMENT(S)— 
Question re— 
—— in General Headquarters. - 794-95. 
— on South Indian Railway. 69. 

REVENUE(S)— ’ 

| Question re loss of Railway —— due to Punjab disturbances, 39, S 

RICE— 
Question re— 

Import of ——. 969. 
Increase in basic ration of —— in Mysore. 452-53. 
Rationing of —— in Cochin State. 326-27. 
—— and wheat purchased from outside India, 977-78. 

—— deficit in Madras Province. 297. > 

Seizure of —— by the Dutch Government, 2778-१9. 

RIDLEY, MR — 
Question 76 sale of Indian medicines in Mauritius and protest agajnst ——v’s sta 

re adoption of French names by eee 22-23, ath 
(Se 

S
S
 

YN
 
TE
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ROADS— 
Election to Standing Committee for —. 4056-57. 
Motion re election to Commi: for —. 

ROADS—contd. 
= 

Question sees > 5 960. 
Re of Badnera station approa 

०८०३7 कप कक on B, B. ae. I. and G. I. P. Railway bridges over the Nerbudda 

~ 2678. 
gems Resolution re Central —— Fund -and Standing Committee for ——. 236-46. 

ROLLING STOCK— : 35 

Question re— x : 

Goods Railway wagons and —— marooned in Pakistan. 66. | 

Return of —— lent to Ministry of Defence.  309-40. 2 

“ ROUF, SYED ABDUR— ~ 

Election of —— to the Standing Committee for Ministry of Agriculture. 607 

RUBBER (PRODUCTION AND MARKETING) BILL— a 

See ‘‘Bill(s)’’. , 

RULE(S)— सु 
Notification re —— framed under the Indian Aircraft Act, 984-- ७४4 on the table, 350. 

Notification re —— framed under the Motor Vehicles Act—laid on the table. 40, 345-49, 

RULING(S)— —— 

See “Speaker, Mr.”. 

RUSSIA— 
Question re— 

Negotiation for import of foodgrains from Soviet Union. 688. 
Trade with U.S.S.R. 768-70. . 

= 5 s - 

J SAFE DEPOSIT VAULT(S)— ५ ee S 

Motion for adjournment re Valuables of Non-Muslims in Lahore ——. 495 96. ¢ 

SAHAI, SHRI RAM— 7 

Code of Criminal Procedure (Amendment) Bill. 84. 
Election of —— to the Standing Committee for Ministry of Agriculture, 607. 
os of —— to Standing Committee for the Ministry of d sroadcastiug. 

Indian Penal Code (Amendment) Bill, 86 ; 
Motion re Se to Central Advisory Council for Railways. 55. & 

Motion to refer to Select Committee. 823-24. हर 
Question re— ae 

Cattle for agricultural purposes, 450-5l, 
Compulsory Education in India. 589-90. 
Encouragment of Cottage Industry. 3454. 
Expenditure on Education. 590. हि 
Position of National Flags vis-a-vis Flags of the Rulers. 207. 5 
Schemte of Special Studies. 370-73. रे 
Wardha Education Scheme. 369-70. : 

‘Question chi ti 936. 
Resolution re Amelioration of the condition of Scheduled Castes. 086 90. ‘ 

- SAHARANPUR— 7 

Question re aviation Training School at ——. 7685. 

SAHAY, SHRI JADUBANS— 

Indian Trade Unions (Amendment) Bill. 35-36. 
Question re— 

Abolition of Zamindari System. 694. 
Grants to Provinces for ‘Grow More Food’ Campaign. — 693. 
India’s Embassies abroad. 458. ५८४८ 

: Number of Radios imported and Broadcasting Stations in India. 58. 
Pokcy re grant of arms licences. 
Post-War reconstruction of railways in Chota Nagpur Division. 424. 

ese Scholars sent to Foreign Countries. 845- 
Throygh passenger train from Patna to Ranchi. 

Question (Supplementary) re expenditure on ‘Grow More Food’ Campaign. 669-70, 

o हे 

6 



मा ee लि ASSEMBLY (LEGISLATIVE) DEBATES li3 

SAHU, SHRI aa Da 5 जप शत नस तन SHMINARAYAN— 

Election of —— to Central Advisory Board of Archaeology. 
General discussion of General Budget. 993-94. 
Indian Finance (Supplementary) Bill. 339-92. 
Question re— 

‘Advertisement of important posts in Indian Union in Orissa Gazette. 80. 

Appoi of Oriya Admini ive Officer in the Central Excise. 
Appointment of Oriyas in Federal Court Office. 439. 
Appointment of Oriyas to Central Services, 8]. 

Archaeological sites in Orissa and Eastern States Agency. 

Expenditure on ne in leprosy institutions. 575. 

Imp! ion of the ati 
Wardha. 575. 

Import of Motor Cars and trucks, 69-93>— 
Income from sale of opium in Orissa. 567. 
Nilgris antiquities in the Museum for Vulkerkimdo, Berlin. 

Oriyas in Hegher Services on B. N. Railway. 325. 
Provision of Cold Storage wagons on B, N. Railway. 

at Wardha. 84% 

229, 

55-56. - 

847. 

Representation of Orissa in the Central Board of Revenues. 567. 
Separate Radio Station for Orissa. 28८ 

*+ stay in India of Mr. Satchell—a South African White. 539. 

Subsidy to Orissa for dealing-with leprosy. 84-42. 

76-77. . 

‘ 

of All-India Leprosy Workers’ Conference held 

324. 

Becommendation, re Control of Leprosy by all-India Leprosy Workers’ Conference held 

Suit against Government for illegal sale of salt ‘belonging to Sumandi Salt Factory. 

« 693. 
University scholarship for leprosy research. 875. 
Vandalism of Konarak temple in Orissa. 

SAKSENA, PROF. SHIBBAN LAL— 
Armed Forces (Special Powers) Bill. 746, 8i6. 
Dainodar हक ० Corporation Bill— 
3 Motion to refer to Select Committee. 838-39. 
Election of —— to All-India Council for Technical Education. 4544. 
Election of —— to Standing Committee for Ministry of Labour. 
Election of —— to Stariding Committee for Ministry of Relief 
Electricity (Supply) Bill— 
Motion to refer to Select Committee. 397, 402-07, 466. 

h Regulati 7 (४2829 
Foreign g 
Tadian Finance (Supplementary) Bill. 385-87. 
Tndian Tariff (Second Amendment) Bill. 728-29. 

) Bill. 36.62. 

796. 
and Rehabilita' 

Indian Trade Unions (Amendment) Bill. I49, 428-29, 33-35, 42-45, 247-52. 
Industrial Finance Corporation Bill— 
Motion to»refer to Select Committee. 473-74. 
Motion re— 

Election to Standing Finance Committee. 46. 
Food policy of the Government of India. 676. 

Motion.,to reduce Demand for— 

other than food. 4306, 33, 
‘Miyistry of Industry and Supply'—Removyal of control over cloth, yarn and contamodities 

I334. जम 

tion. 9&2. 

‘Otdinary Working Bxp' Al ation’—Questi 
corruption. 727-30. . है. 

‘Ordinary Working Expenses—Miscellaneous Expenses’—Economy. 727-00. 
Question re— 

Azad Hind Bank in Burma. 772-73. 
Complaints against postal staff at Gorakhpur. 7775-74. 
Defence Savings Bank deposits. 775. 
Detention of aeroplanes by Pakistan authorities. 280. 
Return of the money deposited by I.N.A. soldiers. I777. 
Sale of land by Delhi Improyement Trust, 4379. 

Question (Supplementary) re— 

of and 

Accession of Nizam's State to Indian Union and exodus of Muslims to the State. *5So4. 
~ All-Ind* Drainage and Development Plan. 274. 
Amount collected under the Business Profits Tax. 72. 

. Appointments of Governors, Ambassadors and High C 
Co! lection for Coalfield Labour Welfare Fund. 548. 
Commonwealth Custéms Union. 4 
Consumption of petrol. 962. 
Control of Khandsar: Sugar and Gur. 438-39. 
Cultivatign of land. 926. 

rs. 785, 



lid INDEX TO CONSTITUENT ASSEMBLY (LEGISLATIVE) के 

SAKSENA, PROF, SHIBBAN LAL—contd. 
Q 

Resolution re— 

uestion (Supplementary) r«—centd. 
Detention and pliferage of goods in transit on KE. b. Railway at Santahar and Parbati- 

pur in Eastern Pakistan. 789. 
Development of Indian Mercantile Marine. 765, 
Employment“of schotars returned trom abroad. I8. 
Evacuation of Hindus trom N.W.F. Province. 520. 
Facilities to lower class railway passengers, 2i2, 

id to in Centrally Administered Areas. 2I4. 
‘Grow More Food and Fodder’ Campaign. 445. 
‘Grow More Food’ Campaign, 287. 
Handling of exports and imports by Indian Mercantile Marine. 766, 
Hindustan Aircraft Factory. 443i. 
Homes for refugee widows and children. 036 
Housing scheme for industrial workers. 524, 
Import of foodstuffs. 307 
Tncome-tax and super-tax payable in the financial year 946-47, 74. - 2 
Indian Coal Fields Committee. ।श7. 
Yndo-Burma Immigration Order. 042. 2 
Industrial Census in India, 202. 
Legislation for providing amenities to penene 7. 

f 
Manufacture of vegetable ghee. 942. 
Measures for building up of India’s foreign exchange resources. 573. 
Nationalization of Railways. ८ 
Pakistan’s export levy on Jute. 378. 
Pakistan searches of refugees. 279. 
Production of mill varn ah loth. é = 
Production of steel. 
Production of sugarcane and sugar. 437 
Recruitment to vacancies caused by division of Army between India and Pakistan. 
Re-entry of Indians in Burma, 044. 
Refugees residing without shelter. 529, 
Return of rolling stock lent to Ministry of Defence. 309. 
Safety of Railway travel. 964. 
Scheduled Caste scholars sent abroad. 426. 
Statements by India’s Ambassadors on Kashmir and Junagadh. 040. 
Strength and expenditure of Indian and Non-Indian army personnel, 543. 
Treaty with Nepal 76 recruitment of Gurkhas. 376, 

~—eaeAS 

Amelioration of the condition of Scheduled Castes. 059-70, ? 
tion of a National Mili 800-03. 

2 Insurance Bill— ५ : कि 82 
Motion to refer to Select Committee. 54-23. 

SAKSENA, SHRI MOHAN LA 
Delhi and Ajmer-Merwara Rent Contorl (Amendment) Bill— 

94५ । 

a 

Metions to consider and to refer to Select Committee, 367, 377, e - 
Dentists Bill— - e 

Motion to refer to Select Committee. 53l 

Election of —— to Central Advisory Board of Education  229, 
Election of —— to Standing Committee for Roads. 057. | 
Hindu Inter-Caste Marriage and Vi Bill. वाश, 
Ind Finance cep tion Bill— है 

Motion to refer to Select Committee. 482. री 
Motion re Relief and Rehabilitation of refugees. 907-20. 
Motion to reduce Demand for— 

‘Mimstry of Industry and Supply’—Removal of control over cloth, yarn and comuno- 
dities other than food, 265-69, 43L0, 33, 

‘Oramary Working Es Adr of Yy; efficiency and 
corruption. 737-38. 

“sUrainary Working हे. —Miscellan E —Evonomy, 737-38 
eo G ittee on Petitions. “463. ee 

STATUS-~+ 
‘Agreement. with Tata Airways! 798-99. = 
Agricultural Insurance in India. 332. 
Amount advanced to Pakistan Government. 589, 
Aymial Grant to Aligarh University. 93-94 
~Anti-indian propaganda in Tran. 4652. 
Appointment of Indian Trade Commissioners. 448-50, i 



Bee TO CONSTITUENT ASSEMBLY (LEGISLATIVE), DEBATES ib 

E. 

» SAKSENA, SHRI MOHAN LAL—contd. 
Question re—contd. 

Development of Civil Aviation in India, 333. 
Establish: of Devel son 97. 3 . 

L E १ property in Pakis ; 
Expenditure on Delegations sent _to U.N.O. 774-75, , 
Formation of Indian People’s Famine Trust. 332.33. 
Government servants opting for Pakistan. 589. 
Grant of political pensions. 774, 59-60, 
Grant of yes for import pe ins. 329-3I, 
Import and export licences. 763. 
Imp®vement of telephone service in Delhi. 683, 
Indian Embassies abroad. 774. 
Indian Supply Mission in London. 448. 
Licences to % Transport Companies in India, 333 46. 
Non-return of wagons from Pakistan. 227-28. 
Pakistan's export duty on jute. 4602. 
Protection of property and Funds of educational institutions at Lahore. 94, 787 88. 
Report on working of Office of Economie Adviser to Government of India 97-98. 
Scarcity of salt, 687. : 

Selection 0 bassadors, High C issi Consuls, etc. 97. 
Trade Agents appointed by Interim Government. 75-52. 
Various agreements between India and Pakistan. 45-52. 
Work of Indian Delegation to World Trade Conference in Geneva. 98. 
Working of Board of Technical Education. 95-96, 

Question (Supplementary) re— 
India Handloom Board. 930. 

Committee on pies i us system of medicine. 68, 
Evacuation of lus and Sikhs from Sind. 79, 
Kvaeuation of Hindus from N.W.F. Province. _ 520, - 
Export duty on raw ele by Pakistan Government. 358. = 
Facilities to lower et ee १23, 2 
eet requirements of various Z 

ber, हक 7. 543. 
Motor Cay Mannfacturing Factories, 204, 
Movement of East Bengal Hindus to West Bengal. 54, 
Pakistan's export levy on jute. 577-78. 
Production of Mill yarn and cloth. 206-07: 
Production of Virginia Tobacco. 447, 

- abilitation of Refugees from Pakistan. 67, 4 
of articles from Pakistan. 28!, 

Trade with U.S.8.R. 769. 
» Winding up of Disposals Directorate. 966. _ 

_ SALARY (IES)— 
Questionyre —— to staff of Rood, Textiles and हैक सकल _ Departments. 460:62. : 

SALARIES OF MINISTERS BILL— है 

i af electric supply between Jangpura and Nizamuddin on the Tu Lecew 

} See “Bill(s)”. 
= 

SALE— = 
id ee.” a against Government. for illegal —— of salt belonging to Sumandi Salt 

SALT 

e
y
 

a
d
 

C SALT ACT—.* 

Question. re— ~ : 
Abolition of —— Department. 696. 
Tssue of licences for production of ——, उठा, Fluctuations in prices of ——, 336.37 
20% of ae in provinces, 324, 

uction gud import of —— and expenditure on —— Department. 698-70L. » Production and import of —— in India since the Li Z saa “6h Programme for development of —— industry. 336, sgn ge 30223 >— a8 a Cottage Industry. ]454, : ‘Scarcite: of —— 687. 5 Sources for manufacture of —— in India, 325.26. Se Government for illegal 

. Sea “Central Exeises and "under *Act(s)". ° ae 
SS ae 

AY 25० - Jf 

sale of —— belonging to 8 nang? ——— ae ve 

Se et 2 
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SAMANTA, SHRI SATISH CHANDRA— 

Election of —— to Standing Committee for Ministry of Food, 703. = a 

Question re— 

Action against officers yee 2h petrated ities and jal aids to suff during 

struggle for freedom. 
Citizenship of Pakistan pnd Indian Union. 052-53. 
Decontrol of foodstuffs. fags. 
Deyelopment of nome and cottage industries. 222. : 

Educational facilities and Welfare arrangements for Indian students abroad. i5i-54. 

‘Grow More Food and Fodder’ Campaign. 443-45, 

Higher medical training for Indian. students abroad. 450, a) 

Landing of Pakistan planes within Indian Dominion. 367-68. r है. 

Legislation for welfare of agricultural labourers. 753-54. ~ 
Pilfering of wagons on B, N. Railway. 
Recruitment of Income tax Officers. 6I8. कै; 

Status of Pakistan citizens in India and vice versa. 622. 

Ticketless travelling and corruption in railways. 222-23. 

SANATORIUM— 

Question re Tuberculosis Bacillus Hospitals and Sanatoria. 605-I7. 

SANCTION— 
—— 

Question re —— for Capital Issues. 65-66. 

SANGAMESHWAR— 
Question re develop of —— Irrigation Project. 462-63. c 

SANTA HAR— 
= 

Question re detention and 02338 of pees in transit on हि, B. Railway ab —— and 

Parbatipur in Eastern Pakistan. 788-90. 

SANTHANAM, SHRI K.— - ° 

Armed Forces (Special Powers) Bill. 745, 749. थे mt 

Damodar Valley Corporation Bill— 
Motion to refer to Select Committee. 845-47. 

Dock Workers (Regulation of Employment) Bill— 
Motion to refer to Select Committee, 526-27. 

Election of —— to Court of University of Delhi. 60. 
—— of —— to Standing Comittee for Ministry of Transport (other than Roads). 

7. 
Election of —— to Standing Finance Committee for Railways. 35853. P 

Extra Provincial Jurisdiction Bill— cannes jaa ee हि 

Motions to consider 88 | pe Sa sed Com ‘and to circulate. 4547. के 
Federal Court (Enlargement of व ) Bill. 726-I7, 722, 724. के 

Foreign Exch Regulation (Amend ) Bill. 357 58. i 

Income-tax and Business Profits ‘Tax (Amendment) Bill. i90-92, 495, 2497, 

Indian Nursing Council Bill. 075-76, 482-83, 465-87. 
Indian Tariff (Second Amendment) Bill. 728, r 

Indian Trade Unions (Amendment) Bill— “a g 

Consideration of clauses, 48-I9, 322-27, 3l, 445. 
Industrial Finance Corporation Bill— 

Motion to refer to Select Committee. 463-65. 
Motion re— — ‘ 

Election to Central Advisory Council for Railways. 55.. - 

Election to Standing Finance Committee for Railways. 43. 
Fool Policy of the Government of India. 664 66. | 

Motion to reduce Demand for— _ रू é 

‘Cabinet’—Corruption in Government Departments. 335. 
‘Ministry of Commerce’—Corrupiton in working of import and export licensing. 335. 

‘Ministry of Finance’—Economy in Central Administration. 232-36. 
‘Ministry of Industry and Supply’—Removal of control over cloth, yarn and commodities 

other than food. 309. 
‘Ordinary oe xpenses—A dministration’—Question of economy, efficiency snd 

> corruption. 723- 
E 

५ 738. । 
‘Ordinary Working Exp iscellan Exp ’—Ecoi . 723-25, 758. 

Press TAs न, Bill. 353, 355. sa 
Provincial व Ivency (Amendment) Bill, 40. 

4 - Question re= 2 

- Air agreements with foreign countries. 686, / 
Amount collected under the Business Profits Tax. वगा2, 

ri कु 

—_ = no 4 f ea
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- SANTHANAM, SHRI K.—contd. 

Question re—contd. है 

Aviation Training School ४७ Saharanpur. 685. 

Collection of Business Profits Tax in India and Pakistan. 473. 

Commercial treaty with U.S.A. 5: |. 

Constitation of the Commodities Prices Board.~ 574-75. 

Conversion of Hindus and Sikhs jn West Punjab and N.W.F.P. 453. . 

Currency arrangements between India and Pakistan. 474; 

Deterioration of Telegraph services. 088. 

Division of assests and liabilities hetween India and Pakistan. 74-75. 

Division of Defence Forces and equipment between India and Pakistan. 580. 

Effect of partition between India and Pakistan on Railway. 38. 

Evacgation of Hindus and Sikhs from West Punjab and N.W.E.P. 453. 

Exemption to bers of _Consti tb As bly from provisi of Arms Act. 4800. 

Expansion of Indian Shipping m coastal trade. 542. 

Export duty on raw jute by Pakistan Government. 4558 

Extension of &ndian Air Lines to foreign countries. 686. 

Fertilizer Factory at Sindri. 426-29. 

Food rationing in India 3I9. 

Formation of Planning Commission tor India. 453. 

Freight paid on foodstuffs imported. 

- 4 industan Aircraft Factory. 429-3. 

‘irakud Dam Project. 776-79. 

of Coal Committee. 697. 

Fmport of maize. 968. 
Import of rice, 969. 
Import of wheat. 968-69. 
Income-tax and Super tax payable in the financial year 4946-47. 73-74. 

3 India-B = i 685-86. 
boy of Railway revenues due to Punjab disturbances. 39. 

umber of British Officers in Indian Army on 450 November, 947. 580. 

hed of States acceded to Indian Union having Legislatures and responsible Ministers 

Opening of Indian Military y at Poona, 580. 

Overseas scholarships to Indian students. 4588 _ 

Potato seed for West Bengal. 7442. 
= 

Production of steel. 425-26. ' 

Proposed anti-Indian Immigration Legislation by Fiji Government. 778. 

Provision of accommodation to Government Servants in Delhi. 89-90. 

Ri dati of Ameri Technical Mission. 24-5. 

Recommendations of Foodgrains Committee. 320. 

» 

Report of Industrial Panels. 426. 
; Report of Hindu Law Codification Committee, 453. 

ey 2 जी अर ह। Tmmigration ies Order. 

Seattle Conference Conventions. 037. 
Strength and cost of Indian embassies and High Commissioners’ Offices abroad. 88-82. 

Surveys of Sind-Gujrat Railway. = ’ . 

Tranefer of telephone equipment from India to Pakistan. 688. 

~ Utilization of Ordnance factories for Industrial pi roduction. 62I-22. - 

Valuation of property left over by evacuees. 89. 

Winding up of Disposals Directorate. 966-67. 

Question (Supplementary) re— 
‘All-India Handloom Bogrd. 930. 

Appeals-from the High Courts in India. 7. 

Backing reserved for currency. 244. 

Bone-Meal as food for milch and draught cattle. 656. 

Damodar Valley and Kosi Schemes. 525, 

Development of Indian Mercantile Marine. 765. 
Development of Industries. 5 
Electric fans in Third and Inter Class Compartments. 305. 

x $ of scholars d from abroad. 248. 

Gor ee lan to Indian a Hora trade. 422. 

Homes for refugee widows and children. 086. 

Im vgs wt of locomotives. 28-9. 
न 

In a) Coalfields Committee. _ 427. 
Ini research scholars sent to f ee ign countries. 572. 

lustrial Census in In 202. ‘4 . ४ 

Industridlization of India. 682. eee 
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SANTHANAM, SHRI K.—concld. 
४५५४ ry) 

Loan by India to Pakistan. 62. 
Measures for building e of India’s foreign exchange resources, 572-73. 
Number of evacuees still in Pakistan. 778. 
Vakistan badges for Scheduled Castes and harassment of Hindu Evacuees in Bengal._ 

774, 
Pakistan searches of refugees. 278. 
Protection and subsidy to mdustries. 4287. 
Publication of the results of Geological Survey. 70. 
Quantity of iron, steel and cement in Indian Union, 303. 
Recruitment of drivers. 244. 

ion of High Commissi s Office in London. 026. 
Salaries to staff of Food, Textile and Industries Departments. 6 
Students evacuated from West Punjab. 
Supply of cheap fuel and subsidizad manures. 659. 
Supply of fertilising material. 293, 

Request by —— for two clear days’ notice of notices coming up for discussion in the 
Assembly, 45वा. 

Resolution re— 
of the Constitution of the World Health Organization and the Protocol con- 

cerning the International Office of Public Hygiene, 53%, 
any of personnel for a National Mercantile Marine. 0-l, aoa 

United Nations (Privileges and Immunities) Bill. 09, ॥9, 3, 
SANYAL, MR. SASANKA SEKHAR— 

Question re conversion of canteens into Indian refreshment rooms at Jubbulpur, Mutira, 
Agra and other stations, 29. 

SATCHELL, MR— — 
Question re stay in India of —— a South African White. 539. 

SAVINGS— es 
Question re ve-orientation of Small —— Scheme. 4597. % 

SAVINGS BANK— 
Question re Defence —— Deposits. . 7773. 

SCHEDULE— 

Authenticated —— of Expenditure from l5th August, 947 to 3ist March, 4948-—laid on 
he table, 826-28. 

SCHEDULED CASTE(S)— 
Question 7e— Sister? 

Appointment of —— and cthers as Income-tax rs dari 946-47. 58! 
Appointment of —— candidates trained pee ae 
Edu of ——. #श- 
Enrolment of —— to Military Cadets. 599. 
Pakistani badges for —— and harassment of Hindu evacnees in “Bengal. 773-74 
— scholars sent abroad, 26. 2! 
Supplementary Education Grant for ——. 603°04, पे 
Welfare of backward classes, 286, se 

Resolution re Amelioration of the vonditfon of ——. 830-34, 058 99. 

SCHEMES— . ७ 
~ Question re— 

Post-War Development —. 
—— of Special Studies. 4570.75. 

| 

SCHOLAR(S)— - = 7 
Question re— 

Employment of —— returned from abroad. 245-49, 
Indian Research —— sent to foreign countries, 569-72. 

Scheduled Caste —— sent abroad. 
—— sent to Foreign Cota 845-46. os 

हे Sele rey nced studies in foreign countries, 37 39, 
ee also u 8) . 

SCHOLARSHIP (S)— : 3 
Suess re— = 

—— to students from Africa and other countries. 420-24. = 
Overseas —— ० Indian students. 588 ° 

Names and Castes of scholarship-holders sent abroad. 852 
24-26. 

ad
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SCHOLARSHIP(S)—contd. 
Question re—contd. ; 

—— and Fellowships for Indians. 277. + 
—— for Indians in Commonwealth Countries. 622. 
Statement re —— awarded for studies abroad. 852. 

SCHOOL(S)— है 

Question re— 
Pay of teachers of Railway ——. 979. 
Scale of Pay: for Teachers in Railway ——. 3689 

Teaching of ‘Telugu in High and Elementary —— in the B. N. Railway Zone. 789. 

SCIENCE, INDIAN INSTITUTE OF— 
Election to Council of ——, Bangalore. 056-57. 
Motioi re election to Council of the ——, Bangalore. 234-35. 
Question re disposal of Scientific Equipment. 689-90. 

SCRAP— 
हे 

Question r¢ disBosal of certain serviceable aeroplanes as ——. 796-97. 

SEARCHES— 
Agreement between Prime Ministers of India and Pzkistan regarding discontinuance of 

—— of refugees. 05-06, 790-92. heed i 

०» Question re— 
Pakistan —— of refugees 278-79. 
—— of Muslim passengers. 602. 
— & refugees. i 

SEATTLE— 
Conventions and Recommendations ae ted at 28th Session of International Labour Con- 

ference, —— laid on the table. 89. 
—— Conference Conventions. 

SECRETARIAT, CENTRAL 

Question re— = 
Federal ee Service © ission Test for i t to perman: in the 

Recruitment and promotion in Imperial Secretariat Service. 57-58. = 
SECRETARY OF STATE— &: 

Question re ——'s Services. 559-66. 

SECURITY COUNCIL BILL 

See. “United Nations under ‘Bill(s)”. * 

Ques Potato. —— for West Bengal, i444-43. 

SEI-ECTION— = 

Questiongre of applicants for advanced. studies in foreign countries. 7437 39. : हर 

SEN, DR. P.K.— है 

Election of — to Standing Committee for Ministry of Health. 705. 
Election of to Standing Committee for Ministry of Law. 855. 

SEN, SHRI PRAFULLA CHANDRA— 

Election of ——- to Standing Committee for Ministry of Communications. 606. 5 
Election of —— to Standing Committes for the Ministry of Works. Mines and Power 

Motion re Food policy of the Government of India. 550, 
Question re— 

Changes in personnel in the Central Stationery Office, Caleutta. 755. 
हक उप into the conduct of ufficers working in Central Stationery Office, (७:८० dial 

Irregular” purchases of stationery. 756, 
Potato, for West . वक्ष 45. 2 
का addy and wheat. 976-79. co 

Re, ta (00० sto stores. [754. . * 
ice and wheat, p from outside Tudia. 977-78. 

x 
<n; : . . 
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SENIORITY— 
Question re relative of Guards on N. W. Railway. 790. 

SEONI— . ~ 

Question re —— Sub-Post Office in Central Provinces. 686-87. 

SERVICE(S)— 
Question re— 3 * 
Appointment of Ofiyas to Cantral ॥॥५)॥ 
Recognition of Diplomas, Degrees and Certificates of National Institutions for Govern 

ment ——. 
Recruitment for all-India ——. 85l-52. 
Relaxation of age limits for political sufferers entering (fovernment ——. 593. 
Secretary of State’s ——. 6 है 5 

SETH, SHRI DAMOBAR SWARUP— : 
Blection of —— to Standing Committee for Ministry of Agriculture. 607. 
estion re— 
Auction of evacuees’ property in Pakistan, 285.86. 
Delayed delivery of letters and telegrams. 450 
Diversion of petrol wagons to Pakistan. 445, 
Graduates as “B" Grade Guards on E. I. Railway, during war period. 789. 
Hanling down of National Flag hoisted on ME.M.E. Workshop, Agra. 47. 
Hindu and Sikh Head Constables of the Punjab Police, 366. 
Increased jute production in India, 450. a 
Muslim personne! of Posts and Telegraplis Department. 226. 
New model passenger coaches. 225.26. a 
Pay to teachers of Railway schools. 979. = 
Protest against the Military Camp at Raiwala near Hardwar. 35. Z | 
Re-em यह; of I.N.A. ‘personnel. 592. i 
Retardation in growth of Indian spirituous industry due to irregularities in \excise | 

regulations. 
Siege of Mirpur and Kotli towns by raiders. 367 a . 
Steel, iron and cement for United Provinces. 226. . 
Unsatisfactory travelling conditions on O. T. Railway. 225. 

SHAH, MAHARAJKUMAR BALENDU— 
Delhi Premises (Requisition and Eviction) Bill. 50l. 

SHAH, PROF. K. T.— 
Election of —— to Court of University of Delhi. 460. 
Election of —— to Standing Commitiee for Ministry of Education. 703. 
Election of —— to 8 Finance Ci 350-57 रू 
Electricity (Supply) Bill— bs a 

Motion to refer Committee! 408-09, हर 
Industrial Finance Bill— £ 
Motion to refer iat हि Committee. 458-67. 

Foreign Exchan; I (Amendment) Bill, 360. 
SHAH, SHRI CHUNILAL P.— 

* Election of —— to Standing Conunittee for Ministry of Labour. 796. = है 
SHAIKH, MR. ABDUL KADAR MOHAMMAD— se 

Election of —— to Standing Committee for Ministry of Information atid Broadcasting. 

SHAMSHER JANG, KUNWAR— 
~ Election of —— to Standing Committee for Ministry of Communications. 606. 

Question re— 
tral Institute of Fruit Technology in Delhi. 4449. 

Fruit Products Control Order 946. 448-4 
Tneligibility of V.C.Os. to Civilian Gazetted Posts. 603. 
Rehabilitation of refugees in the Tadian States. 756-57. 

ing of Instrument of Accession by States. 65¢. i 
SHARIUA PANDIT BALKRISHNA— 

. Armed Forces (Special Powers) Bill. 735, 738-40, 
* Election of —— to Standing Committee for Ministry of Home Affairs. 704, ~~ 
ste of —— to Standing Committee for Ministry of Information and Broadcasting. 

Election of —— to Standing Finance Committee for Railwa उठा 
General discussion of Railway Budget. ना 2 
Motion for adj = to decontrol sugar and consequent vise in prices, 

- Matisn re Food policy of the Government of India. 635-37, 674. 
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SHARMA, PANDIT BALKRISHNA—contd. 
t 

a 
ge Se er ee 

Motion to reduce Demand for ‘Ministry of Industry and Supply’—Removal of control 

over cloth, yarn and commodities other than food. 3]0. 

= Press (Special Powers) Bill. 265-70. 

Question re National Museum and library for India, 697-98. 

Question (Supplementary) re— 
Consumption of petrol, 962. 
Control of khandsari ‘sugar and gur. 43438. ne 

हूँ Cow-dung Gas-plant. 
Development of Industries. 929, 
Dishonouring the Indian Union Vlag. व57, 

Evacuation of Hindus from ५७३४, Province. 520. हि 

2) Te ie to Members+of Constituent Assembly from provisions of Arms ,Act. 80v. 

४ Mynufacture of Vegetable Ghee. 943 - 

Measures for protection of border areas. 665. 

Quantity of iron, steel and cement in Indian Union, 303. 

Rehabilitation of refugees from Pakistan, 65. - 

Resolution r? organisation of a N tional Militia. 8-I2, 87. 

SHASTRI, PANDIT HIRALAL— 

Election of —— to Standing Committee for Ministry of Education. 703. 

Election of —— to Standing Committee for Ministry of States. 057. 

“= 

SHASTRI, SHRI ALGU RAI— 
= 

Question re— 
> Attack on non-Muslim refugees. 57, 

Disallowance of entry of Indians into Burma, 5l6. 

Evacuation of refugees trom Jhelum (West Punjab) 5l6 

India’s हिल 2 ial EU SS: oe tT 

sei refugec yas. 5 . 

Workmen's State Insurance Bill— 
Motion to refer to Select. Committee. 508-II. 

SHASTRI, SHRI HARIHAR NATH— 

“Deck Workers (Regulation of गण ae 3 
_ Motion to refer to Select Sonu ttee. 23. 

of —— to Standing Committee for Ministry of Labour. 796. Election 
Indian Trade Unions sergeants Bill. 

| Qnestion (Suppl tary’) Te of Indian National Trade Union Congress. 425. 

Workmen’s State Insurance Bill— ‘ 

7 Motion ‘to refer to Select Committee, 486-89. 
—— 

SHIPPING— Re 4 

Question re— 
Compensation to Indian —— 2, कर न 768. 

| = Tietention of ship by Pakistan authoriti 3277-78. 

| ह EXpansion of Indian —— in coastal trade. 52. 

| Expansion of Indian —— tonnage, 53. 

Government’s plan to encourage Indian —— Trade. 422. « 

India’s coastal and overseas trade. | 5 

Representation of International —— Company Ltd, at the Conference of —— Interest 

at Bombay. 530. 

पु See also ‘‘Mercantile Marine”. 
= 

SHIPPING BILL— 
See ‘Control of ——" under “Bill(s)”. - 

SHIPPING (AMENDMENT) BILL— 

See “Tedian Merchant -——” under “Bill(s)”. 

SHORANUR-NILAMBUR RATLWAY— 
| Seg ‘Bailway(s)’’. = 

a SHORTAGE— के 

| - ca ee ee paucity of salé in provinces. 324. or ee 
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SIDHWA, MR. R. K.— 

Damodar Valley Corporation Bill— 
Motion to refer to Select Committee. 

Delhi and Ajmer-Merwara Rent Control (Amendment) Bill— 
Motions to consider and te refer to Select Committee, 375 77. 

Delhi Premises (Requisition and Eviction) Bill. 4505. 
Dentists Bill— 

Motion to refer to noe Corimittee, eae 

Motion to refer to Select Committee. 523-25. 
Election of —— to Central Advisory Council for Railways. 35] 
Election of —— to Standing Committee for Ministry of Food» 703. 
Electricity (Supply) Bill— rc 

Motion to refer to Select Committee. 409-॥2, 4]5. 
Foreign Exchange Regulation (Amendment) Bill. 357. 
General discussion of Railway Budget. 623- = 
Ineome-tax and Business Profits Tax (Amendment) Bill 495. . 
Indian Nursing Council Bill. 470-72. 
Indian Trade Unions (Amendment) ‘Bill. 24-25, 29, 36-37, 254 58. 
Motion re— 

Election of —— to Central Advisory Council for Railways. 57. ae 
Election of —— to Finance Co: t 9. 

---Food policy of the Government of India, 658-59. 
Motion to reduce Demand fer ‘Ministry of Industry and Supply’—Removal of controk 

over cloth, yarn and commodities other than food. 289-92, 308. = 

Question re— 

Anti-India propaganda in Ametican Press. 546,~ 
Banning of Indian Union Flag by Hyderabad State. 64. 
Booking of dogs in passenger compartments. ; 
British personnel in service of Government of India. 838-39. a 
Closing of हि 6 TS. 
Construction of Silver Arrow Train Coaches. 659-60. 
Consumption of petrol. -62. 

sent for pr of foodgrains from abroad. 684-85. 
Disposal of certain serviceable acroplanes as scrap. 796-97 
Disposals articles disposed of on credit: system 
Division of assets and liabilities between India and Pakistan. 547-49. 
Division of loan between India and Pakistan. 947 z 
Eradication of corruption and black-marketing. 547. 

pendittire on dia and. Pakistan. 78 
expenditure on ree camps and. of persons awaiting fo India. 980 St. 
Expenditure steel and other Control Departments. 625.86. 
Future of All India Concerns in view of India’s Division. 422.23. 
Government employees opting to serve India. 63, 
Government's plan to encourage Indian Shipping trade. 422. 
Import of foodstufis. 507. 
Installation of lights in railway carriages. 320, 
Loan by India to Pakistan. 62-63. 
Loss of goods in transit during disturbances. 963. 
Migration hetweeii India and Pakistan. 76-79. 
Names of States acceded to the Indian Dominion. 64-65. = 
National Militia for defence of India and her borders 549. 
New railway coaches. 
Namber and evacuation of employees in Pakisian opting to serve India. 545. 
Poisonous Burma Beans imported into Madras. 
Poliey of Government of India re migration of population. 79 80. z 
Post- War. Development Schemes. 
Private planes commandeered for Kashmir defence. —22I-22, 
Provision of to’ the plo; of Government cf India. 8 
Provision of railway staff who opted for India, 70-02. 
Railway carriages and coaches in possession of military authorities. 665: 
Report re working of Municipal Committees in Delhi Province. उप. : 
Return of rolling stock lent to Ministry of Defence. -~ 
Safety of railway travel, 963. 
Salaries to staff of Food, Textiles and Industries Departments 60-62. 
Survey g* Sind-Gajrat Railway. 965. 

ore tg sas 

‘e—7 
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SIDHWA, MR. R. K.—contd. ८ . 
Question re—contd. { 

‘Transfer of Central Government employees from Pakistan to India, 842-43. 
Transport of refugees. 
Transport service in New Delhi and Old Delhi. Sil. 
Unauthorised possession of modern pol repti 
American Forces. 40. 

United Nations Organization Charter. 046-48. 

Question (Supplementary) re— 

Cloth ration in Delhi, 4205. 
Decamping of an armed gang from the General Headquarter$ Hutments with ammunition. 

biained from British and 

ts-in-aid to educational. institutions in Centrally Administered Areas. 40. - 
Hop p given to refugees by Government and private bodies, 477. 
Hindustan Aireraft. Facto: 
Import of locomotives. 2/8, 
Manufactur® of vegetable ghee. 943. 
Motor Car manufacturing factories. 7204. 
Production, import and allotment of mill cloth. 300, 
Recruitment and training of Cadets at Dehra Dun. 568. 
न का के es ts तट eo 
Subsidising food i 

= Supply of drinking water in G. I. P. and E. I. Railways. 306. 
Winding up of Disposals Directorate. 967. 

Workmen's State Insurance Bill 
» Motion to refer to Select Committee. 500-93. 

SIKH— 
bape 76 Hindu oe —— Head Constables of the Punjab Police. 366-67- 
See 
866 also ‘Refugee(s)”. 

SILVER ARROW— 
Question re construction of —— Train Coaches. 659-60. 

SIND— 
Question re— 
Evacuation of Hindus and Sikhs from ——. 790-98. 
Prosecution by —— Government of R.S.S.. Workers. 525. 
ara of Muslim Communal riot convicts by Government of West Punjab and —— 

SIND-GUJRAT RAILWAY— 

eNom factory at ——. 7426-29. 
SINGHANIA, SIR AT— . 

Election of —— to Committee for Ministry of Commerce. 
“Motion“to reduce Demand for ‘Ministry of Industry and Supply’—Removal of Control over- 

elotf, yarn and commodities other than food. 205- 
SENGHJI, BAHADUR, RAJA SARDAR (OF KHETRI)— 

— for Ministry of Communications. 606. 

SINHA, SHRI DIP NARAYAN= - 
Question re— 

20222 of India’s High Commi: and Ambassad 86. 
Observation India’s High Commissioner in Canada re India remaining in the Brilisi~ 
Commonwea! 5 

Payment of. toll for crossing Sonepar bridge. 34. 
Provision of Ladies’ Waiting Room and water at Hajipur Station. 34 ‘ 

SINHA, SHRI RAMESHWAR PRASAD— है 
jon #6--- 

(6०7्रए-१ह४ foodstuffs. 972, x 
Development. of agriculture. 972, 5 

“branch T. Railway 226-27 . 
Quesijon (Supplementary) ve हट 25 a 
Expend: ‘Grow More Food Campaign”. 942. 

_ Major Irrigation Projects, 408, « . 
Migration between India and Pakistan. 77. S Pile 

> rodnctian, import and allotment of mill cloth. 30L. = 3 
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SINHA, SHRI SATYANARAYAN— 
Election of —— to Standing Committee for Ministry of Commerce. 498. 
Election of —— to Finance C for railways. 35l. 
Motion re— 

Election to Court of University of Delhi. 4705, 
Election to: Standing Cothmittee for Ministry of Food. 703. 

Pharmacy Bill— 
Motion to refer to Select Cothmittee. 824. 

SIROHI— 
Question re levy of tax by —— State on visitors to Dilwara Temple at Mount Abu. dul. 

SITARAMAYYA, DR. 8. PATTABHI— 

Dentists Bill— 4 
Motion to refer to Select Committee. 530-3 

Election of —— to Governing Body of Indian Research Fund Association. 4057. 
Election of —— to Standing Committee for ey of Commerce. - 498, » 
Eleetion of —— Standing Committee for Ministry of States. 057. 
Foreigners (Amendment) Bill. 484. 
Indian Nursing Council Bill. 476-77. 
Indian Penal Code and the Code of Criminal Procedure (Amendment) Bill— 

Motions to refer to Select Committee and to circulate. 77-80, 4 
Indian Trade Unions (Amendment) Bill, ३457-58, 744, ~s 
Industrial Finance Corporation Bill— 

Motion to refer to Select Committee. 390-9l. 
Motion re Relief and Rehabilitation of refugees. 867-68. ms 
Motion to reduce Demand for— 

‘Cabinet’. १५] Departm 
‘Ministry of Commerce’—Co: icing ing of ria eed and export licensing. 336. 
‘Ministry of Industry and Supply’—Removal of control over cloth, yarn and commodities 
other than food. 4507 sa 

‘Railway Board'—Over-crowding in trains. 709-I2, हे 
Pharmacy Bill— J 

Motion to refer to Select Committee. 822-23. 
Procedure re printing of papers laid on the table, 702. 
Question re auction of evacuees’ property in Pakistan. 286. 
Question (Supplementary) re— 

Evacuees’ property in Pakistan. 285, 
‘Grow More Food Campaij 289. 
Disposals’ articles disposed of on credit system. 794 
Loan by India to Pakis 62. 2 — 
Major Irrigation Projects. 408. 
Refugees resi without shelter. 530. 
Rehabilitation Refugees from Pakistan. 66, 
Salaries to staff of Food, Textiles and Industries Departments. 62. 

Request re pri f De ते laid on the table. 247. 
Request for supply of copies of the Electricity (Sapp ly) Bill in advance. 704 ® 
Resolution re organisation of a National Militia 786 800, 829-30. 
Workmen's State Insurance Bill 

Motion to refer to Select Committee. 56-7. 

SLAUGHTER— . 

Question re— 
Prohibition of —— of animals. 937-28, e 
— of Cattle. 936-37. 

SMUGGLING— 
Question ve— 
—— of arms and ammunition from ©.0.D., Jubbulpore. पाक, 
—— of arms and ammunition out of Goa. 032. 

SOAP— 
Question re— = 
— Factories in West Bengal. 454. 
Scpply of Soda Caustic to Cotton Mills and All India —— Makers Association. 692. 

SOvA ASH— = 
Question re— 

Distrikation of «caustic soda, , etc. to Provinces. 694-92, 
~ ProPaction of —. 

Supply of —— to glass manufacturers. 693. 
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SOLDIERS— 

Question: re— 
= 

4 Recruitment of —— from Almora District. 58. 
Return of money deposits by I.N.A. —. 07. 

SONDHI, SHRI BIKRAMLAL— * 

Election of —— to Standing Committee for Ministry of Industry and Supply. 796. 
> Election of —— to Finance C 

SONEPUR— % j 
५ Question #€ pa; of toll for ing —— Bridge. 34, 

: SOUTH AFRICA— 
Motion for adjournment re voting in the U.N.O. on South African Question. 596. 
Question 76 stay in India of Mr. Satchell a South African White 
Statement gn ——. 308-09. 

SOUTH INDIA— 
Question re— 

New railway line in ——,_ 227. é 
Reprinting of Epigraphia Indica and South Indian Inscriptions. 207. ° 

SOUTH INDIAN RAILWAY— 

See ‘Railway(s)"’. 
SOVIET UNION— 

See “Russia”. - 

SPEAKER, MR, (THE HONOURABLE MR. G. V. MAVALANKAR)— 

ze Amendments—Observation by the Honourable Speaker that it is perfectly competent for a 
. *member to make whatever suggestions he may have to make, even though no amendment 

has been moved. न sie 2 
Attendance—Observation by the Hono pe Speaker on the objection taken by Mr. Nazir- 

uddin Ahmad to the new practice of signing of Attend Register by Memb 3679-80. 
के # 

re by the ble Speaker re i ion of Bills pending in the Legislativo i 
Assembly. 38-4I, || 

On 8 point of order being raised op the motion for the itution of Select C i i 
| on Indian Army and the Indian Air Force (Amendment) Bill, the Honourable Speaker | 

ruled that.as the Bill was referred to Select Committee by the previous Legislature, 
and this House has succeeded the previous House, the motion was in order. 307. 

ee is for Grants—Honourable Members, according to established convention, are not 
: make remarks about the expenditure incurred on the administsation of the 

Constituent Assembly (on the Legislative and Constitution making sides) which 2s entirely 
the responsibility of the Honourable President. 23 

Election of and to the Hi Mr. G. V. Mavalankar on his election 
as*Speaker. 4-4, 

Métions—Observation’ by the Honourable Speaker on Shri K. Santhanam’s request for two 
clear days’ notice of motions coming up for discussions in the Assembly. 54.42. 

Motions for Adjournment—Observation by the Honourable Speaker that an adjournment 
motion does not necessarily mean that it is censure motion. के 

Papers laid on the table—Obseryation by the «Hi jpeaker re printing of papers 
laid on the table. 247-48, 702-03, 

Questions and Answers— ad 

Tn_allowing, suppiementaries on Starred Questions Nos. 655 and 656 of the 6th December, 
३94, hich answers were given earlier along with Starred Question No, 638, 
Me, ene Speaker allowed ry q be put as these questions were uot 
formally put ear 3 
te by the Honourable Speaker re supply of to questi in ad is 

On %point of order being raised whether the Honourable Shri N. V. Gadgil conld refer 
to the reply given to a question in the ol th ruled 

athat he was entitled to do so. 769. है *. | 

Observation by the ble Speaker regarding reading of written s i as by ibe: Ww speeches in the 

oe ny amendment or motion Governme: id state their case in’ th? 

SS eee 

| Observation by the Honourable Speaker suggesting that in order to cuxf#i “discussions । - beginning.
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SPIRIT(S)— } 

Question re waa ae growth of Indian spirituous industry due to irregularities in 
excise regulat 

SRINIVASAN, SHRI M. A.— 

Election of —— to Standing Committee for Ministry of Commerce  703. 
SRL PRAKASA, SHRI— = 

Question (Supplementary) re surplus niilitary stores, 24. 4 

STAFF— : 

Question re— . 

D among Jodh Railway ——. 343.44. हा 
Salaries to —— of Food, Textiles and Industries Departmenis. 60-62. 

See also ‘‘Employee(s)”’ 
STAFF OFFICER(S)— 

Question re Indian —— in offices of Engineer-in-Chief of General Headquarters and Chief 

Engineers of Commands. 34. 
- STAMPS— 5 

Demand for Grant. 343. tee 
STANDARDIZATION— : 

Question re of railway equipment, 935. 
STANDING COMMITTEE(S)— - 

See “Committee(s)". = z 

STANDING FINANCE COMMITTEE— 
See ‘Committee(s)”. 

हू 
STANDSTILL AGREEMENT(S)— — ‘ 

Instrument of Accession by Indian States and Governor General's acceptance thereof aad 

of —— by the States—copies laid on the table प् 
—— with H.E.H. the Nizam of Hyderabad. 887-9 

STATE(S)— 
_ Instrument of Accession by Indian —— and Governor General’s acceptance thereof and of 

standstill agreement by the —— copies laid on the table. _ 209-77. a 
Question re— = ~ 
penser of Western Indian ——, 5श. ve 
nstrument 0: ० Se 
Names of —— ) the ni , 64-65, ५ ध है 
Number of ——. led to Indian Union having Legislatures and respousible Ministries 

580- 
Position of National Flags vis-a-vis flags of the Rulers. 207. 
Regional Commissioners for —— in India. 583-84. “ = । /] 
Rehabilitation of refugees in Indian ——. 75-57. r 
Retired European I.C.8,. Officers-employed in Indian —— and Zamindaries. 5-6. 
Signing of Instrument of Accession by ——. 459. 
— acceded to Pakistan and India's relations with —— not joining either of the 
Dominions. 

“—— with and without responsible Governments, 853. 
> Resolution re Indian —— (Protection against Disaffection) Act... 408. 

STATES, MINISTRY OF— : 4 
Demand for Grant. ~ 
Election to Standing Committee for ——. 056-57._ 

STATE INSURANCE BILL— Z : 
See “Workmen's ——’ under “Bill(s)”’, ; cd 

> STATEMENT(S)— ie was 
Procedure ve printing of decuments and —— —laid on tite table. 247-48, 702-03. > 
Question 76 —— on events in Kashmir. 592: के re 

STATESMAN, 
Question-se Punjab Newsletter published in Calcutta —— of 28th 2 = 
Pakistan talk ef fortifying border, 8283. ts September. 7947 rz 
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- STATIONEKY— * 3 

Question re—/ 

Chan; in personnel in Central —— Office, Calcutta. 755, 
Laven gauss the conduct of —— Officer working in Central —— Office, Caleutta, 

755, - . 
Irregular purchase of ——. $ 
Purchase of stores. 4754. . 

STATIONERY AND PRINTING— 

Demand for Grant. 4549, 
STATISTICS— 

Que%ion re —— regarding production of foodgrains. 978, के 

STATUS— 

Question +८ of Pakistan citizens in India and vice versa.  622, 

STEEL— : 
Question 7e— 

_ Expenditure on textile, iron, other control Departments. 65-86 
Production of in India, 660-6l, 425-26, 

> we Quantity of iron, + and cement in Indian Union, 304.03. 
+ iron and cement for United Provinves. 226, 

Supply of —— to Janmabhovmi Group of Newspapers, Bombay. 975-76 
SPERLING BALANCE(S)— 

Allotment releaesd from —— to Pakistan. 649-50. 5 
Release of Sterling Assets. 

STORAGE— = 
Question re— 

» Accommodation for storage vof iovdgiains. 29-30. 
Constraction of foodgrains store \houses. '-48. 

STRIKES—- 

Question re in Cotton Mills. 754 “ 

STUDENT(S)— 
Question re— 

Education of Indian —— abroad. 
ducational facilities and welfgre 3 डर 

medical training for Indian —— Ages 3 in 8 
experts for training of —— jn India. 439-20, 

ode ‘or in Hyderabad State. 62I, 
Overseas schol ndian ——. 588. 

evacuated from West Punjab. 044-45 
See alsé ‘‘Scholar(s)"* 

STUDY(IES) 
Question re— 

= Scheme of special ——. 7370-75. = 
“Selection of applicants for advanced —- in foreign tountries, 437-39, 

_SUBRAHMANYAM, DR. V.— ms 
Election of —— to Standing Comuiittee”for Ministry of Health. - 703: Election of —+ to Standing Committee for Roads. 057. 
General discussion of General Budget, 05-I6, 
Indian Trade Unions (Amendment) Biil, 4/ 
Question re— 

s for Indian —— abroad, 45i-54 

a 68. Grants ¢er maintenance of N, Highways. 37. =3 Maintenance of ‘‘National _Hiativayst 306 
Prodaction of mill yarn an 

NDEX TO CONSTITUENT ASSEMBLY (LEGISLATIVE) DERATES Question (Supplementary) re— . ‘Xpendit on ‘Grow More Food’ Campaign. 67L. : - ~ Fentilizer factory at Sindri. 498, = > Mi of vegetable ghee. 943, 3 a ® Motor Car manufacturing factory. 7904, 



42g «= INDEX 70 CONSTITUENT ASSEMBLY ——— DEBATES 

SUBRAHMANAYAM, SHRI C. @ 

Election of —— to Standing Committee’ for Ministry of Industry and Supply. 795, 
Election of —— to Standing Committee for Ministry of Labour 
General discussion of General Budget. 006-07. 
Question (Supplementary)*re— 

Consumption of petrol. 962. 
Food requirements of various provinces. 935. 

SUBSIDY (IES)— 7 . 

Question re— 
Grant of —— for import of grains. 329-3l 

La
 

Grant of —— to P: for Develop of Housi 78-79. 
Protection and —— to industries. 286-88, a 
Protection, subvention or —— to industries. 927, fe 
Subsidising food imports. 4432-34. # 
— to Orissa for dealing with leprosy.  94-42. 

SUBVENTION— 
Question re —— to the Provincgs for manure supply. 289-9. प 

SUGAR— 
Motion for adjournment re— 
Announcement to decontrel —— and consequent rise in prices. 96l 

of India of U. P .Government’s deal with All India 

= = 

b; 
— Syndicate, Lucknow, 799. 

Question. re— ‘ - 
Cloth and —— supplied to Orissa States. l46] 
Control of Khandsari —— and Gur. 4457-39. 
Increase in —— quota of Cochin State. 327 
Increased —— production. 439. 
Irregular supply of wheat and —— rations in Ajmer and Beawar. 697-98. get ¢ 
Manufacture of —— by Centrifugal Open Plant System. 
Production of sugarcane and ——. 4436-57. 

SUGAR (TEMPORARY EXCISE DUTY) BILL— 
See “Bill(s)”. 

SUGARCANE— 3 

Question re production of —— and sugar. 44356-57. 

SUIT—< vt 75 3 Chat EOE i २०९ ‘= 

Question re —— against Government for illegal sal@ of salt belonging to Sumandi Salt” | 
factory. . 

SUKHDEV, SETH— 4 

Question re— 
r | 

Accommodation for storage of foodgrains. 29-30, d 
Complaint re the recruitment of Diesal Engine Drivers on N.W. Railway: 35° 

* Relative seniority of Guards on N.W. Railway. 790. 
Welfare Officers and their staff on N.W. Railway. 27 28, 

SUNDER LALL, SHRI— * 

Election of —— to Standing Committee for Ministry of Health. 705: 
lection of —— to Standing Committee for Ministry of Transport (other than Roads) 

SUPERANNUATION— 
Question re— 

European Officers of Imperial Services retired after political changes in India. 68 
Retired European I.C.S. Officers employed in Indian States and Zamindaries. 5-6 

SUPERANNUATION ALLOWANCES AND PENSIONS— 

Demand for Grant. 349. 

> See 2Tdx(es)””. 

| 
ै 

SUPERAAX— - द 

|
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SUPPLY MISSION, INDIAN— 

Question re —— in London. 448, 
3UPREME COMMAND— 

bee re— 
losing of ——- Headquarters. 840. 

Establishment of Joint —— and Boundary Force. 583. > 
= Number cf high ranks Indian Army Offi id the pla, 9 आओ हे Sree ५४ cers an place of Supreme Conimander 

क
ा
 

SUBPLUS— : 
“ Question 76 —— Military Stores, 2. + ~ 

SURVER— ~ 

Question re —— of Sind-Gujrat Railway. 965, 
SUBVEY OF INDIA— 

Demand ior Grant. 346. 

SWAMINADHAN, SHRIMATI AMMU— 

Election of to Central Adviory Council for Railways. 35l. 
3 Hlestion of —— to Standing Committee for Ministry of Education. 703. 

= 
TANGANYIKA— 

. es 76 modification of Immigration Bills by Govern of Kenya, Uganda and ——. 

 TAPTI= 

Question ve utilisatfon of Narbudda, —— and Mahanadi rivers for Multi-Purpose Scheme. 

tARIFF (AMENDMENT) BILL— i के 
See “Indian ——” under “‘Bill(s)". 

TARIFE (SECOND AMENDMENT) BILL— श्र 

See “Indian ——’’ under ‘‘Bill(s)”’. 

TATA AIRWAYS— - 

<i agreement with ——. 4798-99. 

7 Question re— - = 
Amounts collected under the Busii Protits ——,°  377-72. 

है दर अलर्ट, of Scheduled (४58९8 and others as Income-tax Officers during 7946-47. 587 
Co! 3. ction of Business Profits —— in India and Pakisian. 7. 
Evasion of payment of Income-tax. 93. 
I tax and Super-tax payable in the financial year 4946-47. 73-74. 
Recruitment of Income-tax Officers. 6i8. . 
Steps to detect income-tax evasions. 620. 

- Taxation Enquiry Committee. 849, 267. 
See also ‘Duty’. 
See also “Levy”. ~ = 

| TAXES ON INCOME INCLUDING CORPORATION TAX— 
Demand for Grant. - 3345, 

| TAXATION ON INCOME (INVESTIGATION COMMISSION) BILL— 
See “Bill{s)"se > 

TAXAK, CHAUDHRI NIHAL SINGH— 
Election ot —— to Court of University of Delhi. 460, 

= Production, Consumption and export of ——. 786-87. eae oe 
Revival of India ae Restriction Act. 796-9. = न 
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TEACHER(S)— az ‘ 
Question 7e— 

= 

Pay to —— of Railway schools. 979. 
Scales of Pay for —— in™Railway schools. 689. 

TECHNICAL EDUCATION— 

See ‘Education’. 
TECHNICAL MISSION— 

Question re reconimendations of American ——. 2I4-45. 

TECHNICIANS— 
Question .re Indian Technical Officers in Defence Forces. 99. 

TEK CHAND, DR. BAKSHI— 6. 

Election of —= to Court of University of Delhi. 60. 
Election of —— to Standing Committee for Ministry of Law. 865. 
Election of —— to Standing Committee for Ministry of Relief and Rehs‘ilitation. 52. 

Federal Court (Enlargement of Jurisdiction) Bill. 77-9. 
Question (Supplementary) re— 

Evacuation of Hindus from N.W.F. Province. 259. 
Migration between India and Pakistan. 78. 
Refugees residing without shelter. 4526-28. = 

TELEGRAM (S)— 
Question re— 

Delayed delivery of letters and ——. 2450. = 

Delayed delivery of letters, —— and Air Mails. 665. ४ ६ 

Late delivery of postal letters and ——. 355: ea 

TELEGRAPH(S)— 

Question re— m 

Deterioration of —— Services. 688. . 

Manufacture of telegraphic equipment in India. 3I2. 
See also ‘Posts and ——”. 

TELEPHONE(S)— 
Question re— ’ 
Improvement of —— services in Delhi. 685. 

« Installation of Trunk —— exchange in Bhadrachalam. 677. 

Manufacture of —— parts in India, 32, 
Transfer of —— equipment from India to Pakistan. 688. zs नल 

TELLICHERY— ————- - 
Question re— 

Construction of —— Mysore Railway line. 696-97. 
Remodelling of —— Station. 4690. 

TELUGU— 
ले 

Question eens of —— in Bigh and Elementary Schools in Bengal-Nagour “Railway 

Zone. 789. 

TEMPLE— 

Question re vandalism of Kenarak —— in Orissa, 69. % 

TENANT(S)— >> 

Question re oppression of —— in Istimrari Areas. 698. = 

TENDER(S)— 

Btatements re —— not accepted by the India Store Department, London—leid on the 
table. 349. tee = 

TERRITORIAL AND POLITICAL PENSIONS— 

Demand for Grant. 7349. 

TEXTILE(S)— 

at 

re— 
diture on ——, iron, steel and other control departments. 685-86, 

Teforat by Pakistan tovexchange food for —. 2465, & - 

Belarics to staff of Food, —— and Industries Departments. 60-f2 

THEFT“ : 

waestion re ——- from Jubbulpur and other Ordnance Depots. 82. 
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* TIMBER— 
Question re supply of ———~ 

. 

from Burma, Andamans and Indian forests. 2-22. 

TIN— ¢ 

— 

f : 

Question re —-- plate factories. 453. é 

TITLE(S)— 

Question ve abolition of the —— “His Excellency" 

TOBACCO— 

Question re— 

used by, Indian Governors. 303. 

Import of —— 447-46. 
PYoduction of Virginie —— 447 
—— drying 683. 

TOLL— 3 
Question 76 payment of —— for crossing Sonepur bridge. 34. 

TRAFFIO— 

Question re utilization of railway bridges for vehicular and pedestrian —~. 672-73. 

TRADE— 

Question re— 

Appointment of Indian —— Commissioners 448-50. 

pansion of Indian Shipping in coastal ——. 7542, 

Government's oat to encourage Indian shippingy——. 422. 

dian delegauita to Geneva Conference on World —— Relations. 98, 763-64. 
aoe '8 coastal and overseas —— 780. 

* Japanese Cotton —— 2522: 
—— Agents appointed by Interim Government एर&-52, 

countries. 3754. 

६ of Indian Delegation to World —— Conference in Geneva. 98, 763-64, 

TRADE UNIONS— 
ormation of Indian National —— Congress. 425-26. 

TRADE UNIONS. (AMENDMENT) BILL— 
See “Indian ——" under “‘Bill(s)”. 

See “Bill(s)”. 

TRAINS)}— ‘ 

See” “Raibway(s)”. 
FRAINING— 

Qnestion re— 

Advanced —— for personnel of Urdnance factories. 053-54 
of eduled Caste dates trained under Bevin Scheme. 776. 

Aviation —— School at Saharanpur. 68, 
Compulsory military —— to youngmen. 33-54. 
Education in Army, Navy and Air Forces. 9-85. rf 
Import of foreign experts for training of students in India. II9-20. 
Recruitment and —— of Cadets at Dehra Dun. 567-68. 
—— of Home Guards. 847. 
— of youngmen in Government of India Departments. 9 

mn re —— of personnel for a National Mercantile Marine. 20-I3. 

WITH THE ENEMY (CONTINUANCE OF EMERGENCY PROVISIONS) >> + ७ 

TRANS¥ER(S}— 
Question re— 

. 

——— of Central Government employees from Pakistan to India. 842-43. 

—. of exhibits of India Museum, Calcutta. 596. er 

— of National Archives to Pakistan. 595 hil aaa 

— it property of non-Muslim institutions in Pakistan, 7030, 5-- ° e 

: 
————————— 

के नस नमन कक न नन+म----नननननननन+क+-न+++3त----कते+-+ 
नमन 

=
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TRANSMITTER(S)— as 7 ee 
e “Radio(s)”’. || eS : 

cal 
TRANSPORT— 5 पा 

Question re—. = = 
Bus service between ee Badnera. 4698-99. 

for 
— of railway personnel to Eastern Pakistan. 970. 
—— of refugees. 962-63 डे ~ कसी 
—— services in New Delhi and Old Delhi. भा. : 

TRANSPORT, MINISTRY OF— 2 

Demand for Grant. 345, ( | 
Election to Standing Committee for —— (other than Roads). 056-57. : 

TRAVANCORE— . 
Question re increase in basic ration of rice in Mysore. 452-53. 9७ 

TRAVEL— = 

Question re unsatisfactory travelling diti on 0. T. Railway. 225. 

TREATY— 2. _ = 

Question re —— with His Majesty's Government. 042. 

TRIBAL AREAS— ou 
Demand for Grant. 346. Pe 

दि Fi Se TRIBE(S)— हि कक 
Question re— 7 ५ = 

Criminal —— in Ajmer-Merwara. 28-29 "ea 
Invasion of Kashmir by Frontier tribesmen. 779-80. : 
Tribal peoples of India. 7275- ‘ 

TRIBES (AMENDMENT) BILL— 55% 
See “Criminal ——” under “Bill(s)’’”. 

TRICHUR-KELLENGODE RAILWAY— 

See “Railway(s)” 

TRIPATHI, SHRI KISHORI MOHAN— 

Election of —— to Standing Coi for Ministry. 

TRIPATHI, SHRI VISHWAMBHAR DAYAL— 
Question (Supplementary) ve number of States acceded to the yttan Union, 59: 

78007 (8)-- ल् 
Question re— € 

Evacuation of —— from India and Pakistan. 582 
Gurkhas in Indian and —. _4374- 
Holiday camp for —— at Roda odaikanal. 35. 
‘racks for M.E.O., Lahore. 435,- - >" 

Statement re employment of Gurkha —— underthe Goveynment. of India and His Majesty's Government, 625- 
See also ‘* z =e" कर 

TRUCKS— \ 

Import of Motor Cars and ("eel = —— and troops for M.E.O., Lahore! 5. अल 
TRUST— : : ss 
Question re formation of Indian Peoples’ Famine ——. 432-34. e.-2 

TUBERCULOSIS— = - 
Question ve —— Bacillus hospitals and sanatoria. 605-I7 के : 

- TYAGL SHRI MAHAVIR—- |: 3 a 
Question“re. increased production of coarf, cloth, 977. पु ap Se = 
Pa Se SS Se eee ee 
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i UGANDA— . Question re modification of Immigration Bills by Governments of Kenya, —— and 
‘Tanganyika. 00. : 

UNITED KINGDOM— 

Question re recovery of expenditure incurred in India” on behalf of —— and Eastern 
mes Group Countries, _782, 

Second Sapplémental Agreement between the Heserve Bank of India and the व 
Bank of India and the the of -~— and tue 
Government of India—Copies laid on the ७००... 28-25. , 

UNTIND NATIONS ORGANISATION— 
Motior for adjournment ve voting in the —— on South African question. 596. 
(Question re— 
Employmei™ of Indians in the —— Secretariat. /282. 
Expenditure on delegations sent to ——. _774-75. 
India’s Annual Contribution to! —-. 429-32. 
Indian personnel in the —— Secretariat. 037-38. 

046-48. 

) 

—— Charter. — I 

(ITED NATIONS (PRIVILEGES AND IMMUNISTES) BILL— 

Nee ‘Bill(s)”’ 
UNITED NATIONS (SECURITY COUNCIL) BILL— 

“Bill(s) 
UNITED PROVINCES— - 

Motion for adj re [on vepudiation by Governmeat of India of —-— Government's 
deal with All-India Sugar Syndicate, Lucknow. 799, 

Qugstion re— 
Allotment of land by —— Government for house-building. 054. 
Allotment to ——- of coal dust brick burning. 35. — 
Kntry of के ८ अर ees into ——. #«' = 
Steel, iron cement, tor “—. 226. 

measures to keep peace. ॥604. 
West Pakistan refugees in ——. 760. 

UNITED STATES OF AMERICA— 
erica, United States of” 

UNIVERSITY— 

setigiion to Court of ——- of Delhi. il60, 703, i8is. 
election to the Court of ~ of Delhi. 496-97, i703. 

Question Fe" 
Annual grant to Aligath ——. 95-4. 
Appointment of an Enquiry Commitiee fo the Delhi —— 388. 

* Arrival of Paldstan Military Commission iu Aligarh Muslim —— ibt 
. Audit Report. on Delhi —— accounts. 592, 

Emergency powers of Vice-Chahcellor-of the Delhi ——-. — 586. 
Expansion of —— training Corps and Ausiliayy Corps. 549, 
Grants-in-aid to the Delhi ——. ञा-355 « 
Introduction of three year degtee coarse by the Delhi ——~ 585-87. 

-—~— scholarship for leprosy research. a = 

é ‘ 
¥ - 

WADILAL LALLUBHAI, MR.— 

Question (Supplementary) re supply of caitle food in India. St. Z 

VAIDYA (Se 
Questign re rehabilitation of refugee —— 368, 779. 

FAIDYA SHRI VINAYAKRAO B. . | 

a — Election of —+ to Standing Committee for Ministry of Health. 705 aap 
ee =! 
_ VARMA, SHRI MANIKYALAL— fae am 

Election of —— to Standing Committee for Ministry of Defence. 607, _ ear 

SSS ee ee - के ॥5 — शव = x! .
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VARMA, SHRI PHULAN PRASAD— 
Question re— न 

Constitution of Federal Court. 3 कै 
Rail road bridge over the Ganga in Patna. dld. 

VEGETABLE GHEE— Bs 
Question. re manufacture of ——. 942-43. 

VELAYUDHAN, SHRIMATI DAKSHAYANI— 
Election of to Standing Committee for Ministry of Health. 705. 
Motion to reduce demand for “Railway Board’’—Overcrowding in’ trains. 7I5-I4. 
Question re— 0 

Abolition of the title “His Excellency’ used by Indian Governors. 08. 
against Col f ry Forces. s 

Appointment of 8 Labour Officer at Cochin Port. 454 
pp Agents-General and Representatives. 45+-55 

0 ies of menial G servi 98, 
Evacnation of troops from India and Palcistan. 582. 
Indian Military Mission in Germany. 02. 
Number of high ranking Indian Army Officers and the place of Supreme Comipander in 

India’s Forces. 58-82. कै 
Repatriation of Indians from Germany. 02. प्र 
aoe of abducted Hindu and Sikh women from West Punjab and rehabilitation of 

refugees. 
Statement 7९ Scholarships awarded for studies abroad. = 
Resolution re Amelioration of the condition of Scheduled Castes. 932, 34090-9. 

VETERINARY— 

Question re Directorate for Remounts and —— Services. 454-35. 

VICE-CHANCELLOR— हो 
Question ve emergency powers of —— of Delhi University. 685. =<. 

VICEROY COMMISSIONED OFFICER(S)}— 

Question re— 
Appointment of —— to civilian gazetted posts. 599. ‘i 
Differential treatment of —— for civilian posts vis-a-vis K.C.Os. 598-99. 
Ineligibility of —— to civilian gazetted posts 

VIET-NAM— 

Question re India’s help to the ——. थे. _ es 

VIJAYAVARGIYA, SHRI GOPIKRISHNA— 
Election of —— to Standing Committee for Ministry of Labour. 796. 
Extra Provincial Jurisdiction Bill. 576-77. - 
{ndian Trade Unions (Amendment) Bill. 25-26. 5 7 
Quastion (Sup; ‘y) I f India. 68 
Resolution re organisation of a National Militia. . 

VILLAGE(8)— 
Question re— 

Tnstallation of radio set in ——. JA4. 
Sa of —— in Ajmer-Merwara to the Mewar and Marwar States in 938. 

VYAS, SHRI JAINARAYAN. ) 

Election of —— to Standing Committee for शतक 7 of Home Affiats, 704. 
Rail उठ. Election of —— ig Finance 

Notion re— mh 
Election to Central Advisory Council for 6६ . 56-67. 7 
Food Policy of the Government of India. I ¥ Sale 
Press (Special Powers) Bill. 4-78, 

Question re— # 
‘Discon' dh Railway Staff. 343-4. 
Bete ot raiway travel. 964, 

‘Qnsstion (Supplementary) 7¢ evacuation of Hindus and Sikhs from Sind. 7. Ea 
Resolu' States (Pro against Act, 208, 
Se CaSO A जप «सन कि पल पकने हुक =m 

- fa 
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WAGES— 

Question 7 — to refuges workers at Kurukshetra. 779. 

WAGES BILL— if 

See “Minimum —— ” ander “Bill(s)”. 

| WAGONS— धर 
~ Question re— 
4 Detention of railway —— in Pakistan. 458. 
~ Diversion of petrol —— to Pakistan. i445, 

Insvicient supply of —— to B, N. Railway. 462. 
Non-return of —— from Pakistan. 227-28. 
Pilfering of —— on B. N. Railway. 6%6. 
Release of ~»— occupied 4 staff on B. N. Railway. 696. 

45क्षा. —— for fire-wood. 
—— for transporting coal. 429-20. 

WAITING ROOM(S)— 
‘em =Question 76 provision of ladies’ ——— and water at Hajipur station. 34. 

WALTAIR— 
Question re appeal against conviction of Sri Borra Appala Narayana Heddi of ——. 36. 

Ral 
AR— द्ध 

Question re— 
dromes constructed during ——. 846-47 

3 nat by Hyderabad State. 853-54 
Perchase of British —— mai by Pakistan Government 353: 
Temporary accommodation for Forces during - 7-7. 

WARDHA— 3 - tne: oN 

Question re— ; 2 
of the dati oi All-India Leprosy Workérs’ Conference * 

held at ——. 575. : 
5 आल a re Control of leprosy by All-India Leprosy Workers’ Conference held 

at —. 
—— Education Scheme. © 369-70. 

: * Provigion of ] iting room und —— at Hajipur station. . 34 
Supply of drinking —— in G. L P.and E. I, Railways. 30607. 

| > WEAPON'S)— & 
+See ‘‘Arms 
WELFARE— = 

Question re— = 
—— institutions for Mili ee Anglo-Indian Children. 96-27. 

. —— of backward 
a — > ficers and their staff ०0 N. W Railway. 27-28, 

WEST 
Queation  76€-- 
Movement of East Bengal Hindus to —— i539-4l. 
Pisciculture of fish —. 694. 
Potato seed for ——. .7447.43. कु 
8089 Faatories in ——. 

WEST PUNJAB— vt 

Question re— - 
Camualtics and loss to Hindu-Sikh evactses from ——. 87. 

— Casualties and loss to Non-Muslims and Muslims in —— and East Punjab. 87 
Conversion of Hindus and Sikhs in ——— and N.W.£.P. 453. कल्प 

~~— “Evacuation of Hindus and Sikhs from ——. 407-I8, * कक दाह 
Evacnatién of Hindus and Sikhs from —— and N.W.F.P. 453 ns 

Ee cS ge ee er oes ee 
——. 3502 आह पल जर
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WEST PUNJAB—contd. 

tion re—condd, 

News Agi tor +--- 8%, 
Rehabilitation of —— retugees. 4760-63 
Release of Muslim communal riot convicts by Governments of —— and Bind. 782. - ; 
Reseue of abducted. Hindu and Sikh women from -— and mbabilitation of vefagees 

peepee iy at Masi personel of Boundary Foree for ——— utroc ities. 205, 

WHEAT— 

Question ze— 

I oe apply ngs d ati : A oe: 697-98. : ie अल tag rs iy Sada ieee in Ajmer and Beawar. 697-68, 

Rice and —— purchased from outside India. 97-78. 

WibOW : 

Question 7८ Homes for refugee —— and children. 3054-56 

WILSON, MR. 5. 3. M.— Z हा 
Motion re Food policy of the Goverment of Tuiie. 659 6!. o 

WITHDRAWAL FROM RESERVE— 

Demand for Grant, 746, é 
WITHOUT PORTFOLIO, MINISTRY— > 
Demasd for Grant. 346. 2. 25337 2 = 

WOMAN (EN)— 

Question 7७-- = 
Rescue of abducted Hindu and 

réfagees. 02-03. 
——— Emploged under the Central Government: 24-96. 
-—="s homes and orphanages. 7&4 

See also “Prevention of Forcible afd Fraadulent Conversion of Hindu ———" © wader 
“Bill{ay”’.. 2 

es ze 

WORKER(S)— < 
Question re— 

eas schenie for industrial 4573 la, « ¥ Gas 

from. West Panjel— and. veliahilitation % 

Demand for Graat, 745. 

WORKING EXPENSES-APPROPRIATION ‘CO DELPRECTATION FUND— : 

Demand for dirant, 745. a: bas = —— 

WORKING EXPENSES—OPRRATING STAPE— : = 
femand for Grant, 745, लि 5 

WORKING EXPENSES-®PEBATION (FUEL}— 
Demand for Grant. 745, 2 

WORKING EXPENSES—OPERATION UTHER THAN STAFF AND FUE 
Demand for Grant. 745. * 

WORKING EXPENSES—REVAIRS AND MAINTENANCH— — 
Demand for Grant. 745. 

WORKMEN'S STATE INSURANCE’ BILL— os <= 
Se “BiNYo) : \ = = 

WORKS, MINES AND POWER, MINISTRY 08- - 3 = 

Eicon aa Committes for the ——~. 98i-82. rs 
WORKSHOPS— | ES = 

Question’ ze" = x : = = 
Constrngtiod anchrapara 4209. 2 = 
Railway — ja India and Pakistan. 457-¢6 
I one ee ae ———
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~"'VYARN— 

Motion®to reduce demand for ‘Ministry of Industry and Suppl; + नि शहर of control over 

cloth, —— and commodities other than food. 265-7l, 259-I3I5. हि 

Question re production of mill —— and cloth, 205-07. का 

YASHWSNT RAI, PROF.— = es ioe — 

Blectionof ~——.to All India Council for Technical Education. 703. s हे 

lection of —— to Standing Committee for Ministry of Education. 708. 

Electson of to Standing Committee for Ministry of Focd. 703. जे 

Regoltition re. Amelioration of the condition of Scheduled Castes. 066-68. e 

* 

_ZAMINDARY— i = : 

Question re abolition of —— System. 604.” 

ZOOLOGIVAL SURVEY— 

= Demand for Grant. 346. 
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